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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN BENCH AT PUNE
MEMORANDUM OF APPLICATION

(UNDER SECTIONS 14, 15 AND 18 OF THE NATIONAL GREEN
TRIBUNAL ACT, 2010)

O.A. No. 182 OF 2023 (WZ)

IN THE MATTER OF

Prasad Haribhau Jadhav & others ...APPLICANTS
VERSUS

M/s. Godavari Biorefineries Limited, & Ors. ... RESPONDENTS

TO,

THE HON’BLE CHAIRPERSON AND
COMPANION MEMBERS OF THE
NATIONAL GREEN TRIBUNAL

AFFIDAVIT IN REPLY ON BEHALF OF THE RESPONDENT NO.1

1. 1, Suhas S/o Uttam Godage, Age : 53 years, Occ. : Service, having official
address as M/s. Godavari Biorefineries Limited at Sakarwadi, Tq. Kopargaon,
Dist. Ahmednagar, authorised by the Board of Directors of Respondent No.1
to file the present affidavit in reply. Do hereby state on solemn affirmation

on the basis of official record available with me as follows ;

2. 1 state that, Respondent No. 1 has always operated within the legal and
regulatory framework and has consistently adhered to environmental
regulations and guidelines. The company’s environmental compliance track

record demonstrates its commitment to sustainability and public health.

3. I state that, the applicants have no cause of action for filing this application,
as the Respondent No.1 is not discharging any of the effluents in Godavari

River. The industry has installed ETP of reported design capacity of 600

BEFO? ME
W mé/day consisting of primary, secondary & tertiary treatment system as per
Adv.Vidyasapa! A Shinde
NOTARY /
Goviof INDIA, Reg. 11252 y
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CTO, dated 27/02/2023 to achieve the ZLD conditions. At present, the

average effluent generation from the process, R&D activities, and utility
streams is about 350 — 390 m3/day. The same have been noticed by Joint
Committee during the inspection as per the Hon'ble Tribunal order.
The industry has installed more capacity ETP plant than the current effluent
generation. | state that, every single drop of effluent has been treated by
industry. I say that the respondent has taken all necessary measure and steps
to see that there are no effluents causing any pollution in the surrounding area
of the industry. In carrying out its activities, the industry is incurring a very
huge expenditure.

4. 1 say that, so far as the applicants are concerned, they really do not have cause
of action, the lands of all applicants are situated at a far away distance from
industrial unit. The land and residence of applicant No. 1 is two and half
kilometres away from the industrial unit. The applicant No.2, 3, 4 and 5 are
concerned, their lands and residence are more than two kilometres from the
factory unit. Therefore. there is no reason for any pollution to their lands.
A copy of Google Location of all applicants from Respondent No. 1 is
annexed herewith and marked as EXHIBIT-“R-1” Colly. I therefore, say
that in view of this, there is no question of any economical losses in the
agriculture lands of these applicants. I state that, the joint committee formed
by this Hon’ble Tribunal had expressed its desire to inspect house and farm
of Applicant No. 1 during the visit, but Applicant No. 1 refused it. The joint
committee had visited the neighbouring farmers and residents of Applicant
No. 1 and captured the images.

5. I state that, the Applicant No.1 Prasad Haribhau Jadhav is habitual of making
complaints against the individual residents of Village Wari. In the past,

B FOR}ME
M%@Eglicant No. 1 had stopped the tankers carrying chemicals to/from factory

Adv.Vidyasaga!
NOTARY
Sovt.of INDIA Reg. 11259
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in unauthorized manner and threaten the tanker drivers. A Copies of orders

passed by Addl. Chief Judicial Magistrate Kopargaon and report of tanker
driver are annexed herewith and marked as EXHIBIT-“R-2” Colly.

6. 1 state that the Applicant No 1. Prasad Haribhau Jadhav has instigated the
remaining applicants to file this proceeding and without any cause of action.
It is only out of this personal vengeance, the present proceeding is filed by the
applicants. The applicants have filed the present application with unclean
hands and suppressed vital information from this Hon'ble Tribunal. The
Applicant No 1. Prasad Haribhau Jadhav made an affidavit dated 30/12/2022
mentioning that, the complaints made by him was completely in
misunderstanding. Applicant No. 1 had submitted this copy of affidavit to the
Respondent No. 1 industry management. A copy of affidavit is annexed
herewith and marked as EXHIBIT-“R-3”. As per the Hon'ble Tribunal order
dated 11/12/2023 of the present Original Application, the Applicant No. 3
namely Dnyaneshwar Machindra Landge stated that, he was misguided by
Applicant No.1 to file this application and that the contents of the present
Original Application are false and therefore, he would like to withdraw his
complaint. Applicant No. 3 submitted that he has not written any such letter.
Thereafter, Hon’ble Tribunal directed Applicant No. 3 to give his specimen
signatures along with thumb impression so that an opinion of expert by way
of a report can be obtained to ascertain as to whether the letter dated
04.12.2023, addressed to this Hon'ble Tribunal, was written by Applicant No.
3 or another person. This report of expert expected within a period of two
weeks. | request this Hon’ble Tribunal to review the report received from
experts which is awaited.

nzE E7MEWith reference to the above, it is pertinent to mention that the applicant has

e dgointed out all true, correct and relevant facts to this Hon'ble Tribunal.
Adv. Vidyasagar A.St

NOTARY
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It is submitted that the Respondent No.1 is running industry without creating
any pollution and contamination of water in Godavari River and the water
sources available in the area. It is specifically denied that the Respondent No.1
is discharging untreated chemical effluents hazardous chemicals in the
Godavari River and discharge of harmful gases in the air. I say that the
authorities of the Maharashtra Pollution Control Board and the Central
Pollution Control Board are conducting visits from time to time and the
Respondent No.l is also complying with all directions given by the said
authorities. There is therefore, no cause of action for the applicants to file this

application.

8. The effluents are being treated by using the mode of ETP, STP. As per the
consented norms, the other hazardous waste are being transported to
Maharastra Enviro Power Limited (M.E.P.L) Company at Ranjangaon,
authorised company to dispose the hazardous waste extracted from the
industries. So, there is no substance in the allegation of the applicant that,
hazardous sludge and chemical are discharged in the Godavari River.
In house mechanism for the treatment of the hazardous waste is already
observed in the joint committee report appointed by this Hon’ble Tribunal.
The Respondent No.1 executed agreement with M.E.P.L. in respect of waste
management dated 29/05/2022. A copy of agreement dated 29/05/2022 and
Manifest for Hazardous and other waste are annexed herewith and marked as

EXHIBIT-“R-4”.

9. I state that, Respondent No. 1 strictly follows the regulations laid down under
the Water (Prevention and Control of Pollution) Act, 1974. All generated

effluents are treated in accordance with the guidelines issued by the
BEFQRE ME
Maharashtra Pollution Control Board (MPCB). The allegation that untreated
Adv. Vidyasagar A.Shinde |
NOTARY
Soviof INDIA, Reg. 11259
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effluents are discharged into the Godavari River is baseless and not supported

by factual evidence. The preventive measure adopted by the Respondent No. 1
for abatement of the pollution is observed by the Joint Committee appointed

by this Hon’ble Tribunal in its report.

10.1 state that, the respondent’s ZLD (Zero Liquid Discharge) system ensures
that no industrial effluents are released into water bodies, including the
Godavari River. This system is operational and regularly maintained. Reports

from internal and independent third-party laboratories affirm compliance.

11.1 state that Respondent No. 1 has installed an advanced Air Pollution Control
(APC) system, including Electrostatic Precipitators (ESPs) and stacks to
minimize emissions. Regular maintenance and inspections are conducted to

ensure that all emissions are within permissible limits.

12.1 state that, all air quality monitoring reports submitted to the MPCB
demonstrate that the company complies with the Air (Prevention and Control
of Pollution) Act, 1981, and any deviations mentioned in reports are promptly

addressed and rectified.

13.1 state that, the claim that the operations of Respondent No. 1 are causing
health hazards to nearby residents is unfounded. There are no substantial
medical or scientific studies provided by the applicants to support this claim.
Additionally, Respondent No. 1 conducts regular health and safety audits, and
no health-related complaints have been reported by the company's employees
or the local community, as such till today no employees is died or failed to
serious ill because of the operations of units of the Respondent Nol. A copy
of health report (Form VII) and Information received from Rural Hospital

B'EFQg/mE[(opalrgaon are annexed herewith and marked as EXHIBIT-“R-5”.

='?'=.d\f.\f§:=“gﬁigar A.Shinde /
NOTARY

Covho! INDIA Reg. 11258
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14.1 state that, noise levels and emissions from boilers are kept within permissible
limits. Moreover, preventive measures have been implemented to reduce any

adverse effects on the surrounding environment.

15.1 state that, the information provided in response to the RTI application is
accurate and reflects the number of chemicals currently in production. All
chemicals produced by the respondent, including those considered hazardous,
are handled by following strict protocols with respect to Health, Safety and

Environment with the consent and approval of the competent authorities.

16.1 state that, the Respondent No. 1 has all necessary permissions and consents
from relevant authorities, including the MPCB, to operate the production of
39 chemicals. The allegations of non-compliance are incorrect and misleading
Respondent No. 1 categorically denies being involved in any illegal mining
activities. The company operates strictly within its licensed premises, and all

operations are in compliance with environmental laws.

17. 1 state that, the responsibility for monitoring and enforcing environmental
regulations lies with the regulatory authorities. Respondent No. 1 has fully
cooperated with all authorities, providing them with necessary
documentation,  allowing  site  inspections, and implementing
recommendations. Any delay or failure on the part of the authorities should

not be attributed to Respondent No. 1.

18.1 state that, Respondent No. 1 has obtained all necessary environmental
clearances for its operations and has complied with all conditions imposed by
the Ministry of Environment, Forest and Climate Change (MoEFCC).

The allegation that the respondent is operating in violation of its clearance

BEFORE ME
w

Adv.Vidyasagar A.Shinde
NOTARY
Govl ol INDIA Reg. 11258
D%—
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conditions is factually incorrect. Copies of relevant consent and permission
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granted by the authority are produced herewith and marked as EXHIBIT-

“R-7” Colly.

19.1 state that, the joint committee in its recommendation observed that;

As per the conditions stipulated in S.No.1 of Schedule-II i.e. terms and
conditions for compliance of Air Pollution Control of the CTO, date(i
27.02.2023, the industry has obtained consent for operation of 02
numbers of boilers. Whereas, it is observed that, the industry has
additional 02 numbers of old boilers. Hence, the industry may be
directed either to amend the existing CTO, dated 27.02.2023 for the
provision of 04 numbers of boilers or to dismantle the 02 numbers
of old boilers. Further, the industry may be directed to amend the
existing CTO, dated 27.02.2023 for provision of process vent

attached to the acetaldehyde plant.

I1. As there are instances of episode deterioration of quality of run-off
water at the alleged Balantin nalah, adjacent to wetland No.1 of
bioremediation area of the industry and Pimpal Nalah, passing through
the industry premises. Gat No. 138 Vill, Kanegaon i.e. near ETP of the
industry, the industry may be directed to construct a trench of
adequate size alongwith periphery of the bio-remediation area to
contain the run-off water, outfalls into Godavari River, later the
accumiu'lated water from trench may be conveyed Vf‘or' treatment at

the industry.

20. I state that, the Respondent No.1 company, after the order dated 13.09.2024,

downloaded the reports submitted by the joint committee appointed by this

BEFORE MEHon’ ble Tribunal and noted the above captioned recommendations issued by

dv.Vidyasagar A.Shinde
NOTARY

Goviaf 'NDIA Reg. 11258
da- |6 )ri) 2004
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the committee. In compliance to the above mentioned recommendation, the
company applied for renewal of CTO and MPCB issued new CTO including
the operation of 4 boilers and the recommendations of the committee is
compiled and the amendment directed in respect of them is also complied
and renewed CTO is issued by the authority on 13.10.2024 included four
boilers which is valid upto 31.08.2029. A copy of the authority issued the
CTO for four boilers on 13.10.2024 is produced herewith and marked as

EXHIBIT-“R-8”.

21. 1 state that, as far as recommendations in respect of construct a trench is

concerned, the natural nalah Balatin Nalah Village Kanhegaon and Pimpal
Nalah Village Wari originates from rainfall and ground water seepage. The
primary source of the Balatin Nalah is surface run off water from around 2.5
to 3 kilometres which has more than 50 hectors land and the primary source
of the Pimpal Nalah is surface run off water from around 2.5 to 3 kilometres
which has more than 124 hectors land. A copy of the Village Maps are
produced herewith and marked as EXHIBIT-“R-9” Colly. As per the
areas geology, the Nalah’s are seasonal natural course includes the run off
water flowing to River Godavari. The natural drain has been extinguished by
the land owners in nearby area. The natural Nalah’s are passing through the
land which are owned by Godavari Biorefineries Ltd. The Respondent No. 1
Godavari Biorefineries Ltd. committed for sustainability. Therefore, for
compliance of this recommendations, the Respondent No. 1 requests this
Hon’ble Tribunal to provide the practical solution from MPCB, CPCB and
MoEF & CC so that the natural resources and ecosystem will be saved. The

Respondent No. 1 industry is bounded to comply the solution received from

EZFORG MEthe authorities.

Aduidyasagar A Shinde

NOTARY
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22.As per the conclusion stipulated in Sr. No. 4.4, It is submitted that the PM; is

found to be exceeding as per the National Ambient Air Quality Standards.
I say that the exceeding PM;o across all three monitored locations are
attributed due to movement of vehicles on the public unpaved roads, Seasonal
Agricultural activities, Seasonal Agricultural crop residue burning,
Construction of Bridge over the river Godavari. The joint committee carried-
out source emission monitoring at the operational stack attached to 30 TPH
AFBC boiler, in presence of applicant(s) & applicant(s) counsel. Analysis
result of the source emission sample collected from the operational stack
attached to 30 TPH AFBC boiler is 16 mg/Nm? against MPCB prescribed
standards of 115 mg/Nm? for PM and 179 Kg/day against MPCB prescribed
standards of 1362 Kg/day for SO,. The analysis results of source emission
sample collected by joint committee clearly states that the Respondent No. 1

industry is not anywhere responsible for exceeding PMj.

23.1 state that, the NABL Attributed laboratory time to time inspected and

reported the air quality standard as per the consent and renewal permission.
Copies of reports and certificates issued by Dr. Subbarao’s Environmental
Centre, Sangli are produced herewith and marked as EXHIBIT-“R-10”

Colly.

24. It is submitted that as per the Joint Committee report stated at Sr. No. 4.2, at

few locations water is accumulated at western side pit within the
Godavari River bed and not observed any sort of discharge of
effluent/sewage from the Respondent No. 1 industry. | say that in and
around Kopargaon taluka, there are several sugar factories and distilleries

which are located on the bank of Godavari River in Ahmednagar and Nashik

BEFQ - pudistrict. The said sugar factories and distilleries are on the upstream.
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In addition to this, there are towns and cities such as Nashik, Kopargaon which
are located on the bank of Godavari River. I therefore, say that the applicants
are not pointing out to the Hon’ble Tribunal regarding the pollution created
by all these local bodies and are suppressing these facts. The applicants for
the reason best known to them have suppressed this vital fact from this

Hon'ble Tribunal.

25. I state that the respondent submits that it regularly monitors the air and water
quality in the vicinity of its operations and submits reports to the relevant
authorities. These reports show compliance with environmental norms and
refute the applicants' claims of environmental degradation. Copies of reports
and certificates are produced herewith and marked as EXHIBIT-“R-10”

Colly.

26. In light of the above rebuttals, facts and circumstances Respondent No. 1
respectfully requests the Hon'ble National Green Tribunal to dismiss the
baseless and malicious allegations made by the applicants and consequently
may dismiss original Application with cost. Godavari Biorefineries Ltd. has
suffered irreparable harm due to Applicant No. 1 Prasad Haribhau Jadhav’s
malicious complaints. The industry is being run since last 60 to 65 years.
These false application have damaged our reputation, interfered with business
relations, and constituted unfair competition. It is further requested that costs

incurred in defending this application and be imposed on the applicants.

nw and filed by:
bt Y J )
Pepone @Q}M/

Advocate for the Applicants
Cad NEnwin V. Hon.

Place: Pune
BEFORE Mg
Date: 16/11/2024™ o
v Vidya e3ar A Shinde
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

WESTERN BENCH AT PUNE

0.A. No. 182 OF 2023 (WZ)

IN THE MATTER OF

Prasad Haribhau Jadhav & others .... Applicants
Versus

M/s. Godavari Biorefineries Limited, & ors .... Respondents

AFFIDAVIT

I, Suhas S/o Uttam Godq,g'.é, Age : 53 years, Occ. : Sérvice,; having ofﬁcial

address as M/s. Godavari Bi(irgﬁneri»es Limited at Sakgrvd;idi, Tq;;_I{Opgggaon, Dist,

YR

Ahmednagar do hereby solemnlyafﬁrmanddeclareas un&ex:' o

1. ThatI am fully acquainted with the facts and circumstances.of the matter and
am duly authorized to jswear this affidavit.

2. That the contents of the accompanying Appl_ication are true and correct to the
best of my knowledge and have been drafted by the counsel on my ins;cructions
and nothing material has been concealed therefrom.

3. That the Annexures annexed with this Application are either true copies of
their original or true printouts.

4. I state that I have taken printout of the relevant page and information from the
World Wide Web (Internet) as downloaded by me on my computer system
and no manipulations have been done. I state that printout(s) were taken using
a computer, which was operating properly and under my lawful control. I state
that the said computer is being regularly used to send e-mails and electronic

communication in the ordinary course of its use.

Datre. €| ] 20
Qﬂ' B‘EFQ% ME DEPO T
¥ Adv.\Vidyasager A.Shinde
(2w, Adhwra v Ho'}j NOTARY

Gowt.of INDIA Reg.11269

Date- 16| 11 ['wu(
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Sdg:iy affirmed before me

by Sh Suthas ONeun) Gclagy, g 10 Sakarwadi, 7 eopass,
Who is identified before me ~ Fybyedn

by S . Ashwin V. Han, Advecale. Awsapagtbad |

To thlemw‘FﬁsoM”Y

Wl

Adv. Vidyasager A. Shinde
NOTARY
GOVT. OF INDIA Reg. 11259

&.No: 9€D) 224
Pages: |Jo_
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MHAH120003802021 R.C.C. NO. 88/2021

(Prasad Haribhau Jadhav Vs.
Shrikant Prabhakar Teke and Ors.)

ORDER BEL.OW EXH.1

1. This is the private complaint filed under Sections 307, 341,
324, 504, 506 and 427 read with Section 34 of the Indian Penal
Code, 1860.

2. The record shows that, the case is filed on 04/03/2021.
Since the filing of the case, the complainant and Counsel failed to
take effective steps. As such since Year 2021, the matter is pending
unattended. In the meantime, two adjournments applications (Exh.5
and Exh.6) were moved on 13/10/2022 and on 09/03/2023
respectively. Thereafter since last 9 dates i.e. from 07/06/2023, the
matter is pending unattended. No steps are being taken. Today also,

the complainant and L.d. Counsel are absent, upon repeated callings.

3. It denotes that, the complainant is no more willing to
proceed further with the case. Therefore, there is no point to keep
this matter pending unattended in idle condition. Hence, I do not find
any impediment to dispose it of finally. Thus, following order is

passed :

ORDER

The present proceeding is hereby dismissed in default

for want of steps and prosecution.

bDigitally ssigned
y MAHESH
MAHESH ANANDRAO

ANANDRAOQO SHILAR

Date:
SHILAR 282?1.10.03

15:13:51 +0530
(M. A. Shilar)

Place : Kopargaon, Addl. Chief Judicial Magistrate,
Date : 03/10/2024. Kopargaon.

19
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/4 // RCC No. 205/2021
State -v- Sumit Teke

ORDER BELOW EXHIBIT NO. 1
(Passed on this 10" day of November 2022)
O1. This matter is registered in Regular Criminal

Cases register and proceeded further.

02. As per provisions of Bombay Prohibition Act,
1949, Section 116 provides that, in all trials for offence
under this Act, the Magistrate shall follow the procedure
prescribed in the Code of Criminal Procedure for the
trial of summary cases, in which an appeal lies. As per
section 115 of said Act, notwithstanding anything
contained in section 32 of the Code, it shall be lawful for
Magistrate of the First Class to pass any sentence
authorized by this Act. Thus, it is clear that, even though
case 1s registered in Regular Criminal Cases register, the
the same is not regular trial and procedure prescribed for
the trial of summary case is applicable, so provision of

section 258 can be applied.

03. Inspite of making all efforts, it appears that,
presence of accused can not be secured and being case is
pretty old keeping it for long time, will be nothing but
abuse of process of law Honourable Parent High Court
has directed to dispose of such old cases on priority basis.
Considering aforesaid circumstances, there is not valid
reason to continue the trial. Hence, proceeding of this
case is required to stop under section 258 of Criminal
Procedure Code. Hence, proceeded to pass following

order:
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/i /! RCC No. 205/2021
State -v- Sumit Teke

ORDER
1. The case is stopped under section 258
of CrPC;
2. Accused stands discharged and his

surety holder set free;

3. Seized muddemal property 64 sealed
bottles of Mackdol No. 1 had though shown
of worth Rs. 6400/-, but being illicit can not
be, hence worthless, so made over to State
Excise  Department for  disposal in
accordance with law after appeal period is
over as per section 452 of Code of Criminal
Procedure;

4. Muddemal property I 20 Car bearing
Reg.No.MH-17/BV-6913 in case, made over
to registered owner, then his indemnity bond
i1s deemed to be determined after appeal
period is over;

5. Other muddemal property though
shown worth, but now useless, hence being
worthless be destroyed after appeal period is

over.
(Dictated and pronounced in Open Court)
Sd/-
Dated: 10.11.2022 (BHAGWAN D. PANDIT)

Addl. Chief Judicial Magistrate
(Court No. 3) Kopargaon,
Dist. Ahemdnagar.
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Translated Copy

Date - 02/03/2023
To,
Director(Works),
GBL-Sakarwadi

Tqg. Kopargaon, Dist. Ahmednagar

Subject :- Regarding interception of Tanker No. MH-43 BG 5894 by Prasad Jadhav dtd.
01/03/2023 at Biroba Chowk to Kanhegaon at 11.00 am.

Applicant :- Dipak Vakil Zalte (Mehta Road Lines)

Hon’ble Sir,

I am the applicant myself making the request as per the above subject, My tanker MH-43
BG 5894 (Butanol Chemical) was coming from Mumbai and when the concerned
chemical tanker came from Biroba Chowk to Kanhegaon, Mr. Prasad Jadhav stopped it
and checked the documents. The work was done by them without any authority and the
driver Ahmed Sheikh was thoroughly investigated. Is your car overloaded? By asking such
questions and threatening, he released the driver. Then driver came to Company’s
parking yard in a state of panic and he quickly told the incident to Mr. Deepak Zalte.
Keeping in mind the seriousness of this incident, | immediately informed Mr. Sanjay
Sarode. | want yourself to look into this matter as all the drivers are in the state of panic.

Your's faithfully
Sd/-

(Deepak Vakil Zalte)

TRUE AND FAIR TRANSLATION SELF ATTESTED BY Adv. Ashwin Hon

Note: - Original Copy is notarised. This is a Self-Attested translation by the Counsel
representing

Respondent No.1, hence not notarised.
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Translated Copy

Affidavit on Non Judicial Stamp of Rs. 100

To,

Maharashtra Pollution Control Board,
Kalpataru Point, 3rd & 4th Floor,

Opp. PV.R. Theatre, Sion East,
Mumbai - 400022

| hereby write an affidavit that,

| Prasad Haribhau Jadhav, Age 35, Occupation Agriculture, Res. Wari, Kopargaon, Dist.
AHMADNAGAR, Sworn on the Pledge of Allegiance according to religion, that,

Reference - 1) Disputes filed in various government offices Application dt. 15/11/2022.
2) Adv. Through Rohit Dhongde, Aurangabad my dt. Notice dated 19/12/2022,
Sir,

I had given the above reference notice through lawyers based on wrong information and
understanding. | am sorry for that. | am giving the said application with all the information and
my conviction. | had not submitted any kind of assurance before giving the said notice. The said
information was given to the lawyers only on the basis of hearsay information. He had given
notice accordingly. After that | did my own agricultural soil test and water test. No harmful
ingredients were found in it. This convinced me that | had given a wrong notice. Therefore, the
said application is being given. Also, since there is a railway line nearby, there is continuous
noise of the train and since the double line work of the railway is going on, | am under the
impression that the said sound may be coming from Godavari Biorefineries Ltd. Sakarwadi.
However, since the work of the railway line has been completed in our area, the noise has
stopped. | did not measure the sound with any decibel device. All the measures taken by
Godavari Biorefineries Ltd. Sakarwadi Company regarding pollution, bioremediation has
resulted in a very effective and good change. That is why | am completely satisfied. Godavari
Biorefineries Ltd. Sakarwadi company have been followed all orders passed by NGT, Western
Division, Pune as well as all directions issued by Maharashtra Pollution Control Board, Central
Pollution Control Board from time to time.

| hereby withdraw all objections made from time to time against the vibration of Godavari
Biorefineries Ltd. without any objection or objection. As per notice, | withdraw all the allegations,
claims made at Maharashtra Pollution Control Board, Hon. Collector's Office Ahmednagar, Hon.
SRO Office, Shirdi. Also Hon. Tehsil Office Kopargaon as well as other places.

40



644

| hereby declare that in the future, I, my family, heirs or close relatives will not have any dispute
or dispute in this regard.

Date : 30/12/2022.

Sd/- Sd/-

Identity/Adv. Suyog B. Jagtap Affiant — Prasad Haribhau Jadhav

Pledge

| Prasad Haribhau Jadhav, Age - 35, Occupation Agriculture, Res. Wari, Kopargaon, Dist.
AHMEDNAGAR, do hereby declare on oath that the above text is true and correct to the best of
my knowledge and belief and in withess whereof | have hereunto signed this day.

Date : 30/12/2022 Sd/-
Prasad Haribhau Jadhav
Photographs attached with this affidavit.

1) Prasad Haribhau Jadhav

(Stamp & Seal below)
Sd/-

Adv. Vidyasagar Shinde
NOTARY

Govt. of India

TRUE AND FAIR TRANSLATION SELF ATTESTED BY Adv. Ashwin Hon

Note: - Original Copy is notarised. This is a Self-Attested translation by the Counsel representing

Respondent No.1, hence not notarised.
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MAHARASHTRA ENVIRO POWER LTD

Agreement to provide facility between
Maharashtra Enviro Power Ltd.

AND

GODAVARI BIO-REFINERIES LTD

P.O. Sakarwadi, Tal.Kopargaon,
Dist.Ahmednagar-413708

', On
| 29 May 2022

Valid up to
28 May 2027

FOR

‘COMMON HAZARDOUS WASTE TREATMENT,
STORAGE & DISPOSAL FACILITY’

-: REGD OFFICE:-
20 IT Park Parsodi Nagpur, Maharashtra, (India) 440022
TEL. NO: +91 712 7125000 FAX: +91 712 7125100 WEB: www.smsl.co.in
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' 8 AGREEMENT
: ‘ is made on this 29t day of May 2022
i AT Pune
BETWEEN

BM/ S.MAHARASHTRA ENVIRO POWER LIMITED (hereinafter

referred to as 'MEPL' for short), a company incorporated and
iregistered under the provisions of the Companies Act, 1956 and
having its registered office at 20 IT Park Parsodi Nagpur,
Maharashtra, (India) 440022 (hereinafter referred to as "The First
gParty which expression shall unless repugnant to the context or
meaning thereof shall mean and include its successors, assignees etc. )
on FIRST PART.

§ ~ AND

QM/s. GODAVARI BIO-REFINERIES LTD. (hereinafter referred to as
'THE MEMBER'), which is a Partnership Firm/ Proprietary/ Company
Concern duly incorporated under the Provisions of Company act 1956
and having its registered office at) P.O. Sakarwadi, Tal.Kopargaon,

gDist.Ahmednagar—413708. hereinafter referred to as "The Second
Party”, which expression shall unless repugnant to the context of

aning thereof shall mean and include its Successors, Business,
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WHEREAS:

1)

2)

3)

The Second Party is, interalia, engaged in the business activities
relating to Organic Chemicals generating Hazardous /
Industrial Solid Waste (hereinafter referred to as "Hazardous
Waste") as specified in Hazardous Waste (Management and
Handling) Rules, 1989 and now amended The Hazardous and
Other Wastes (Management and Transboundary Movement)
Rules, 2016 and further amendments thereof.

The Party of the second part is desirous of disposing off its
‘Hazardous Waste’ as specified in the Hazardous and Other
Wastes (Management and Transboundary Movement) Rules,
2016 and further amendments thereof and confirming to the
norms laid down by MPCB and in furtherance thereto, the Party
of the second part has approached to the First Party for
managing the disposal of its ‘Hazardous Waste’ as specified in
the Rules and conforming to the norms laid down by MPCB,
since the Party of the first part has set up ‘Common Hazardous
Waste Treatment, Storage & Disposal Facility’ at MIDC
Industrial Area, Ranjangaon, Pune.

The First Party has agreed to treat ‘Hazardous Waste’ of the
Second Party on the ‘Terms and Conditions’ stated hereunder
which have been mutually agreed to between the MEPL’ and
‘THE MEMBER’.

NOW THIS AGREEMENT WITNESSTH AS FOLLOWS:

1.

1.1

1.2

1.3

1.4

1.5

1.6

DEFINITIONS AND INTERPRETATIONS

"TIME" shall be stated in Hours and shall mean Indian
Standard Time.

"WORKING DAY" means a period of twelve (12) consecutive
hours beginning at 08.00 hours and ending at 20.00 hours.

"WEEK" means a period of seven (7) consecutive days beginning
from the first day of the week.

"MONTH" means a period beginning at 8.00 hours on the first
day of Calendar Month and ending at 8.00hours on the first day
of succeeding Calendar Month.

"YEAR" means a period of three hundred and sixty five (365)
consecutive days or three hundred and sixty six (366)
consecutive days when such period includes a twenty ninth
(29th) day of February beginning at 8.00 hours from a day.

"FINANCIAL YEAR" means a period of three hundred and sixty
five (365) consecutive days or three hundred and sixty six (366)
consecutive days when such period includes a twenty ninth
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(29th) day of February beginning at 8.00 hours from a day of
first April.

“FACILITY” means ‘Common Hazardous Waste, Treatment,
Storage & Disposal Facility’

“Hazardous Waste” means ‘Hazardous Waste’ as specified in the
Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 and further amendments thereof.

“Rules” means Hazardous and Other Wastes (Management and
Transboundary @ Movement) Rules, 2016 and further
amendments thereof.

“MPCB” means ‘Maharashtra Pollution Control Board’ (a state
pollution control board).

“MIDC” means  ‘Maharashtra Industrial Development
Corporation’ (a state industrial corporation).

“CPCB” means ‘Central Pollution Control Board’.

“MoEF & CC” means “Ministry of Environment Forest and
Climate Change”

“RATE LIST” means rates fixed by “MEPL” from time to time
w.r.t. Membership deposit, treatment charges, transportation
charges and others.

The headings of or title to the Clauses in this AGREEMENT
shall not be deemed to be a part thereof or be taken into
consideration in the interpretation or construction thereof of the
AGREEMENT.

Words imparting the singular only also include the plural and
vice versa where the contexts so require.

The present agreement is entered into by ‘MEPL’ for Collection,
Transportation, Treatment & Disposal of Hazardous Waste
generated by Second Party.

PERIOD OF AGREEMENT :

The present agreement shall come into force from

(2 [9]o[5[]2] o [2 1] 2]

D D M M Y Y ¢ ¥

The date mentioned on the Membership Certificate and that the

present Agreement shall remain in force for a period of five (5)

consecutive years, effective from above named date, and ends on
2 8 O S5 | 2 0 2 7

D D M M Y Y Y Y
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EXTENSION PERIOD OF AGREEMENT:

If the Members wishes to send its Hazardous Waste after the
expiry of the present Agreement, it shall give five (5) months
advance notice to ‘MEPL’ of its desire of extended period of
facility and ‘MEPL’ shall, subject to the availability of space,
consider the request and may in its absolute discretion, offer
terms for the fresh Agreement. Both the parties hereto shall,
after reaching an Agreement on the offered terms, execute a
fresh Agreement at least one (1) month before the date expiry of
this Agreement.
Both the Parties hereto agree that the present Agreement shall
automatically come to an end in any of the following
eventualities:
(i) On expiry of Authorization granted to the Member and the
same having not been renewed or the same having been
not granted by MPCB.

(i) On expiry of the present Agreement where no fresh
agreement is signed and executed between parties hereto
as mentioned above.

(1)  On Authorization to ‘MEPL’ being cancelled refused or not
granted by MPCB. In such case MEPL will inform the
generator immediately.

MEMBERSHIP

The membership under this agreement is Not Transferable in
any manner whatsoever.

TRANSPORTATION

As agreed herein above, ‘MEPL’ shall provide Vehicles duly
authorized by ‘MEPL’ /’'MPCB’ to the Member for transporting
its Hazardous Waste to the disposal site of ‘MEPL’ at the cost of
the Member.

The ‘Transportation Charges’ per MT per km from disposal site
to the destination and back to disposal site will be as per the
rate list fixed by MEPL’ from time to time, which will be
intimated to Member from time to time.

The generator will provide details of the waste by filling Form 10
as per the Hazardous and Other Wastes (Management and
Transboundary = Movement) Rules, 2016 and further
amendments thereof.

The Generator will provide details of the Hazardous Waste & its
characteristics regarding presence of explosive / ignitibility
/corrosiveness/ toxicity/ odor in the manifest Form -10 as per
the Hazardous and Other Wastes (Management and
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Transboundary = Movement) Rules, 2016 and further
amendments thereof

TREM Card i.e. form-9 to be duly filled & handed over to the
Transporter.

In case of any false information provided by the generator,
liabilities will lie on him as per the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and
further amendments thereof.

OBLIGATION OF THE MEMBERS:

While entering into the present Agreement with ‘MEPL’, Member
shall submit the categories of Hazardous Waste and its desire to
dispose off the same and that the said categories of Waste shall
be as per the parameters specified in the Schedule of Hazardous
and Other Wastes (Management and Transboundary Movement)
Rules, 2016 and further amendments thereof. The member shall
also give true and correct information related to the description,
amount, nature and toxicity of Hazardous Waste Substance.

The Member will declare that it shall take all Primary Treatment
arrangement at its premises for any toxic material that may be
notified by ‘MEPL’ or MPCB or any other Authority prescribed
under the relevant provisions of law in this behalf for the time
being in force, before sending such Hazardous Waste for final
disposal to ‘MEPL’

The Member is obliged to intimate ‘MEPL’ to send vehicles duly
authorized by MPCB’ and on arrival of the same at the
member's site, the member shall be responsible for loading its
Hazardous Waste into the said vehicles at the member's own
cost and within 6 (six) hours of the said arrival or less, as may
be notified by ‘MEPL’ from time to time. If the detention of the
said vehicles at the member’s site exceeds the notified period,
there shall be levied detention charges per an extra hours and
part thereof to the respective member at the rate which may be
fixed and/or revised by ‘MEPL’ from time to time.

Before Hazardous Waste is loaded in the vehicles of ‘MEPL’, the
Member shall ensure that the said waste is packed in a manner
suitable for transportation. The packing cost will be borne by
the member.

If and when an accident occurs while loading Hazardous Waste
at the premises of Member Industry,, the Member availing
facility shall immediately report to MEPL and MPCB about the
accident.

MEPL will not send the Hazardous Waste Vehicles for Waste
Lifting to the Member Industry if the membership is expired. If
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the Member Industry send the Hazardous Waste by the
authorized transporter the same will be returned back by the
MEPL facility.

MEPL will not send the Hazardous Waste Vehicle to the
Industry if there is outstanding towards the disposal charges.
Similarly if the Member Industry send the Hazardous Waste by
the authorized transporter the same will be returned back by
the MEPL Facility.

In case of improper packing and loading of waste resulting in
Spillage and leakage MEPL will not be held responsible and the
Member Industry will be held responsible for any liabilities
arising out of this non-compliance.

In case the Member Industry is availing the services of
Authorized Transporter MEPL will not be liable of any
consequences arising out of non- compliances as per the HW
Rules 2016 and amendments.

MEPL will not accept the Hazardous Waste if the Member
Industry is availing the services of the authorized Transporter
and there is any shortfall in the compliance part legally as per
the Hazardous Waste Rules 2016 and amendments and the
Motor Vehicle act.

The Member Industry is bound to follow the online manifest
system and any deviation on the part will result in non-
acceptance of the vehicle till the time the documents are
rectified and MEPL is satisfied.

The Member Industry will not load multiple waste in the same
vehicle unless and until it is approved by MEPL. Any mishaps
occurring during transportation or at the MEPL site it will be
the legal liability of the Member Industry.

The Member shall comply with the provision of Environment
(Protection) Act, 1986 and the Hazardous Waste Rules as
amended from time to time as also with the condition of the
present agreement and that any breach of this agreement
committed by the member will allow MEPL to terminate this
agreement.

Comprehensive Analysis of the Waste :

The Composite sample for the Comprehensive analysis will be
drawn and analyzed at MEPL laboratory .The analysis charges
as per the rate informed by MEPL for this purpose shall be
borne by the respective Member only. The Member Industry will
accept the CAR report shared by MEPL and will accept the
disposal pathway and the disposal rate shared by MEPL.
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The Member shall be bound by the analysis result / reports of
‘MEPL’ for disposal charges and shall not call the same in
question for any reason whatsoever.

Finger Print Analysis:-

Once the Industry becomes our member and sends waste for
disposal, MEPL shall conduct a Finger Print Analysis (FPA) on
the waste/ wastes (if more than one category of waste is loaded
with the consent of MEPL). MEPL shall accept the waste for
disposal only if the result of the FPA matches with
Comprehensive  Analysis Report of the waste. The
Comprehensive Analysis and the Finger Print Analysis of waste
is done according to the Hazardous Waste Management Series:
HAZWAMS/........ /2009-2010 Protocol for Performance
Evaluation and Monitoring of the Common Hazardous Waste
Treatment Storage and Disposal Facilities including Common
Hazardous Waste Incinerators issued by Central Pollution
Control Board, Delhi. The requirement of Comprehensive
Analysis and Finger Print Analysis is mandatory as per the
TSDF guidelines of CPCB and as per the consent conditions
issued by SPCB to MEPL.'

Dispute Waste Resolution:-

In case the Comprehensive Analysis and the Finger print
analysis for a particular waste coming from an industry does
not match the waste will be considered as a dispute.

Further to this if member industry sends a waste consignment
and that is disputed and informed to the concern industry, the
industry will have to confirm the acceptance of the disputed
consignment along with the acceptance of the commercial
impact.

As the Member Industry has agreed the mode of the disposal on
the comprehensive analysis of MEPL they will have to accept the
Finger print Analysis result of MEPL and MEPL will not accept
any third part result for the dispute resolution.

In case the Industry does not agrees for the dispute they have to
depute their authorized representative to the facility for joint
sampling and reanalysis. If the result arrived is as per the finger
print results already shared with the industry it will
immediately accept the discrepancy as well as the cost of
disposal. Once the same is received by the facility they will
dispose the waste as per the assigned pathway.
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Any dispute should be resolved within 24 hours and failing to
this would demand vehicle holding charges as applicable.

If the same is not cleared within 48 hours then the Member
Industry will have to bear demurrage charges @ Rs. 50 / MT /
Hour. The same will be reviewed and informed to the member
Industry time to time.

Any Waste that is disputed will not be sent back to the Member
Industry and dispute has to be resolved legally & amicably for
the final Scientific Disposal.

The Member Industry has to fill the manifest properly as per the
Waste name and category number mentioned in our
comprehensive analysis. Any deviation will result in dispute and
the vehicle will be cleared only once the manifest is corrected
online and MEPL is satisfied. Any vehicle that is kept on hold for
more than six hour will attract @Rs.50/MT/hour. The same will
be reviewed and informed to the member Industry time to time.

QUALITY:

The Member hereby covenants to see that its Hazardous Waste
shall, under all circumstances, confirm to the norms specified
by MPCB and as prescribed under the provisions of law for the
time being in force.

The Member shall not send in any case, Hazardous Waste
containing toxic materials exceeding the limits of
concentration as specified in The Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and
further amendments thereof or that may be notified by the
Regulatory Authority/MEPL/MPCB from time to time.

QUANTITY:

Subject always to the availability of space with ‘MEPL’, the
member agrees to send on firm basis to ‘MEPL’, its own
Hazardous Waste subject to minimum of _~——— MT per month,
which will be called the contracted minimum quantity.

If the member sends the Hazardous Waste at the rate less than
60% of the aforesaid contracted minimum quantity, the member
shall be liable to still pay to ‘MEPL’ for the 60% of the minimum
quantity.

If the generation of Hazardous waste of the member increases
due to expansion in the capacity and thus increases the Capital
Investment of the member, the member will have to pay
additional membership deposit as per the rate list, if he shifts in
a higher bracket as per the rate list.
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BILLING AND PAYMENT OF DISPOSAL CHARGES:

The rate list in respect of providing the services by MEPL has
been duly approved and agreed by the member and member
undertake and agrees to pay MEPL as per the rate prescribed in
the rate list. The rate list prevailing as on the date of award of
the project is annexed here with as annexure Al to this
agreement and it shall be the part and parcel of the present
agreement. It is further mutually agreed that the said rate & the
rate list is subject to change as enumerated here in under
clause pertaining to escalation.

The member shall effect arrangement to make the payment of
interest free deposit as per the rate list. The said rate amount of
interest free deposit will be adjusted against the waste disposal
charges whenever the generator desires to withdraw due to non-
generation of Hazardous Waste amended in the consent by
MPCB /Closure of facility at our end and the balance amount
will be refunded to the member forthwith.

‘MEPL’ shall charge the Member on the basis of weighment
to be done at disposal site. If the Weigh Bridge at disposal site is
not working, it will be weighed at outside Weigh Bridge approved
by ‘MEPL’.

The member covenants that the charges for the disposal of
its Hazardous Waste as notified by ‘MEPL’ shall be subject to
revision during the currency of this Agreement and as and when
the revision is called for, ‘MEPL’ shall inform the Member in
advance. The revision in the charges shall be done as per the
escalation clause given as below: -

Material Component | POL component
K1 K2
50 % 50%

(A) Formula for Materials Component
V1=PX (K1)/100 X (li-Io)/Io
Where,

V1 = Amount of price variation Rupees to be applied.

P = Base Fees

K1 = Percentage of material component as indicated above

lo = Basis wholesale price index determine and published
by the Reserve Bank of India from time to time, as
above on the date 30 days preceding the last date
prescribed for the receipt of proposal.

Ii = Average Wholesale price ascertained as above during
the period under consideration, determine and
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published by the reserve bank of India from time to
time.

(B) Formula for Petrol, oil and Lubricant components
V2 = P X (K2)/100 X (P1-Po)/Po
Where,

V2 = Amount of price variation Rupees to be applied.

P = Base Fees

K2 = Percentage of Petrol, oil and lubricant as indicated
above

P1 = Average price of H.S.D. at the nearest petrol pump to
the project site during the period under consideration.

Po = Average price of H.S.D. at the nearest petrol pump to
the project site on the 30 days preceding the last date
prescribed for the receipt of proposal.

The member shall immediately upon the receipt of the bill from
the ‘MEPL’, make the payment on or before the due agreed by
both the Parties either by Valid Purchase Order or written
communication agreed by both the parties. In case of delayed
payment interest at the rate of 18% per annum shall be charged
by ‘MEPL’.

It is hereby agreed by and between the parties hereto that
delayed payment means any payment not received within the
stipulated due date agreed by both the parties ‘MEPL’ reserve its
right to discontinue the arrangement under this agreement on
account of non-payment of any of its outstanding amounts in
due course.

All payments towards membership deposit, analysis charges,
disposal and transportation charges will be accepted by
electronic mode of payment like NEFT/RTGS only.

Container requirement is dependent on the member demand.
The Member Industry will have to bear the cost of Container
maintenance charges separately.
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13 DEFAULT :

13.1

13.2

13.3

13.4

If the Member Industry fails and /or defaults in the discharge of
any of his obligation under the present Agreement, the ‘MEPL’
shall have discretion to (i) refuse to accept Hazardous Waste of
the Member for disposal without assigning any reason, and / or
(ii) notify to the MPCB the name of the Member informing about
such default and that its Hazardous Waste would not be taken
for disposal by ‘MEPL’ on account of such deemed to cause
pollution and that the Member be liable as polluter under the
Pollution Laws, and/or (iii) notify to MPCB to take such action
as may be deemed necessary in respect of such member.

‘MEPL’ reserve its right to accept or refuse membership. In event
of Member committing any breach/violation of the condition of
the present Agreement or any provision of Law/Act/Rules for
the time being in force, ‘MEPL’ reserves its right to
suspend/cancel the membership for such period as it deem fit
without giving any reason or prior notice.

‘MEPL’ shall inform the MPCB and/or concerned authority
about the same in the event of discontinuation of the
membership of any member.

The suspension / termination shall be revoked only at the sole
discretion of ‘MEPL’ after it is satisfied that its conditions have
been met.

14 TRANSFER OF RIGHTS:

14.1 ‘MEPL’ may at any time transfer or assign its rights and

obligations under the AGREEMENT to any other company or
business concern by giving intimation in writing to the Member.
Upon such transfer or assignment, only the transferee or
assignee shall be liable for the obligations herein contained.

15 PREVIOUS CORRESPONDANCE

15.1 No references of discussions and meetings held and

correspondence exchanged between all parties in respect of the
Agreement and any decisions arrived at therein in the past and
before the coming into force of the present AGREEMENT will not
be a part of this agreement. No reference of such discussions
should be interpreted with the present Agreement or otherwise.
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16 ARBITRATION

16.1 In case of any dispute or difference of opinion arising out of the
present Agreement, the matter shall be referred to an Arbitrator
mutually agreed upon by the member and the ‘MEPL’, whose
decision on the issue shall be final and binding on both the
parties.

17 LAWS GOVERNING THE AGREEMENT

17.1 The present Agreement shall be subject to Indian Laws, rules
and regulations and notifications etc. issued under such laws.

18 AMENDMENTS:

18.1 ‘MEPL’ has at any point of time make suitable change in the
present Agreement after serving a notice to the said Member &
after mutually agreeing to the amendments.

19 TERMINATION OF AGREEMENT

19.1 ‘MEPL’ has the unrestricted right to terminate this
AGREEMENT by producing 30 days notice and deduct its all
pending claims from the deposit of the MEMBER.

19.2 Second Party can terminate this Agreement after giving a
written Notice of at least 30 days to the other party. The
provision relating to minimum charges shall be applicable, also
during the notice period.

54




658

JURISDICTION

19.3 Subject to the provisions of Clause — 15 of the present
Agreement, ‘MEPL’ and the Member mutually agree that the
Civil Court at Nagpur only shall have jurisdiction for all the
disputes/differences arising out of this Agreement.

20 The addressees of the parties hereto unless changed by written
notification to be given at least 15 days in advance by registered
letter prior to proposed date of change, shall be as follows:

Registered Office Address

Site/Unit Address

First Party

First Party

M/S. MAHARASHTRA ENVIRO POWER
LTD.

267, Ganesh Phadnavis Bhavan,

Near Triangular Park, Dharampeth,
Nagpur - 440 010

Maharashtra (India)

M/S. MAHARASHTRA ENVIRO POWER
LTD.

Plot No. P- 56, MIDC Ranjangaon,
Taluka - Shirur, Dist — Pune,
Maharashtra (India)

Second Party

Second Party

M/s. GODAVARI BIO-REFINERIES LTD.

P.O.Sakarwadi,Tal.Kopargaon,
Dist.Ahmednagar-413708.

M/s. GODAVARI BIO-REFINERIES LTD.
P.O.Sakarwadi,Tal.Kopargaon,
Dist.Ahmednagar-413708.

IN WITNESS WHEREOF the parties hereto acting through their
properly constituted representatives have set their hands to cause this
AGREEMENT signed and executed in their respective names and on

their behalf.

For and on behalf of MEPL For and on Behalf GODAVARI BIO-REFINERIES LTD. (33002151)
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Name : Sham Mahore Name . Amol A P(‘I'G-K .
Designation : Asst. Manager (Marketing) Designation. SY. Managey Enviyonmen
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Witness . Witness éﬁ&wf QY
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Annexure-A1

WASTE MANAGEMENT & HANDLING SERVICE CHARGES OF CHWTSDF

FACILITY AT, RANJANGAON, PUNE

CATEGORY RED ORANGE

Capital MIDC Non-MIDC | MIDC Non-MIDC
investment

< 60 Lacs 20,000 30,000 10,000 15,000
60 Lacs to 1 Crore 35,000 50,000 20,000 25,000
1 - 5Crore 75,000 1,00,000 40,000 50,000
S5 - 10 Crore 1,00,000 1,50,000 50,000 75,000
10 - 50 Crore 1,50,000 2,25,000 75,000 1,10,000
50-100 Crore 2,00,000 3,00,000 1,00,000 1,50,000
100 —200 Crore 3,00,000 4,50,000 1,50,000 2,25,000
200 Crore & above 5,00,000 7,50,000 2,50,000 3,75,000

DISPOSAL CHARGES:
The generator has to pay the following charges for availing the services

provided by MEPL:

Direct Landfill

Charges

Rs.700/- Per MT + Transportation

Treatment followed by Landfill

Charges+ Actual
Power & Chemical

Rs.820/- Per MT + Transportation

charges for Fuel,

Direct Incineration

Rs.4800/-Per MT
Charges +Actual
Power & Chemical

+ Transportation
charges for Fuel,

Treatment followed by Incineration

Rs.4920/-
Charges + Actual
fuel & Chemical

Per MT+

Transportation
charges for power,

Transportation Charges

CHWTSDF Site

Rs.2.75/- Per MT/Km.(To & Fro) from

* Rates will be vary as per Wholesale Price Index. (The above Rates as on

27/06/2003)
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Manifest For Hazardous And Other Waste

-
-

»

Apply as Generator

v

M/s- Godavari Biorefineries Ltd.

Submitted Date : 28-10-2024

oavar Bior
Ltd. Sakarwadi

arwadi
Tal-Kopargaon Dist-Ahmednagar pin- 413708

M/s. Godavari Blorefineries Ltd.

i ; mail .
director.sakarwadi@somaiya.com

& s

t-1.0/CAC/UAN N. 0000202694/CO/410001242
Dated 13.10.2024.

] p No (ifany)
MEPL/33002151

& B ih SRk

i/s.Advik Transport , Gat

No. 79/2, Wadner (Khrud),
“Tal- Shirur, Dist- Pune

M/s Advik Transport Gut

Dist-Pune

e )

no.79/2, Wadner(khurd) Tal-Shirur

-
14 htra Ranjangacr: 9922901553 | rakesh.mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
{MEPL), (MEPL)
Ranjangaon,
Pune.
ndling lnstruct ditional Information -
35 Semi-Solid use- safety goggles,hand Gloves,shoes,Helmets
BN
. »\g i
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| W Maharashtra Pollution Control Board

{(»

* Manifest For Hazardous And Other Waste Submitted Date ; 19-10-2024

* Apply as Generator

i T URIENAmE L Plant Nam YT O
M/s- Godavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar
,nd emall.) i
o o AP NP i i ‘ NS . Mol L R
M/s Godavari Bloreﬁnenes Ltd M[s Godavan Bnoreﬁnenes Ltd Sakarwadi 9423203378 dlrector sakarwadl@somalya com
Sakarwadi Tal-Kopargaon Dist- Anmednagar
, Pin-413708
%
- Sender au?!?orisati‘ nlNo cumentiNo. T ""Membership No (If any)
Format-1.0/CAC/UAN NO. 0000202694/CO/2410001242 MPCB-HW MANIFEST-0000559770 402674 MEPL/33002151
Dated 13.10.2024
ansp ~ Transporter Emall
M/s AdV!k Transport Gat No. | MH12vT6925 | M/s. Advik Transport Gut no. 9623079696 adviktransport0l@gmail.com
79/2, Wadner (Khrud), Tal- 79/2, Wadner(Khurd) Tal-Shirur
Shirur, Dist- Pune Dist-pune
Sr ' "“Avddres‘s.of Contact of "Ema}l of unit -
No L counit . ,,‘ urut Tl
4 i ) & o R
. ]19-10-2024 14 Polymer-Waste MT | CHWTSDF M/s. Maharashtra M/s. Ranjangaon, 9922901553 rakesh,mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,
Pune.
“Numberof Contalners = . s T " Speclal Handling Instructions And-Additional Information
39 Semi-Solid Use safety goggles,hand Gloves,Shoes, Helmets
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Manifest For Hazardous And Other Waste Submitted Date : 04-10-2024

Ai)ply as Generator

M/s- Godavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd.

M/s. Gdavarl Blorefineries Ltd. Sakarwadl
Tal-Kopargaon Dist.- Ahmednagar
Pin-413708

M/~ Godavarl Blreﬂneles
_td. Sakarwadi

9423203378

director,sakarwadi@somaiya.com

Format-1.0/CAC/UAN NO. 0000154055/C0/2302001917
Dated 27.02.2023

M/s.ARADHY ENTERPRISES, | MH125X3340 | M/s. Aradhy Enterprises A/P. 9881109696 aradhyaenterprises@gmail.com
RANJANGAON GANPATI, TAL- Ranjangaon Ganpati Tal. )
SHIRUR, DIST- PUNE Shirur Dist- Pune 412209

1 |04-10-2024 1.4 Polymer-Waste | 9.317 7 M/s. T M/s. Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd, Power Ltd. .
{MEPL), (MEPL)
Ranjangaon,
Pune.
' B 3haing RaAdditianal Information
38 Semi-Solid Use Safety Goggles,Hand gloves,Shoes,Helmets
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R

s M/s.Advik Transport, Gat No. | MH12VT6925

60

Manifest For Mazardous And Othar Wasee Submitted Date : 04-10-2024

A.«pply as Generator

-

e kol

M/s- Godaai Brﬁneries Ltd. M/s- Godavari Biorefineries Ltd.

M/s. Godavari Biorefineries Ltd, Sakarwadi
Tal-Kopargaon Dist.- Ahmednagar
Pin-413708

M/s. Godavari Bioreﬁneies
Ltd. Sakarwadi

Format-1,0/CAC/UAN NO. 0000154055/C0/2302001917
Dated 27.02,2023

M/s. Advik Transport Gut no. 9623079636 adviktransport01l@gmail.com

. 79/2, Wadner (Khrud), Tal- 79/2, Wadner(Khurd) Tal-Shirur
Shirur, Dist- Pune Dist-Pune

04-10-2024 1.4 Mfs. M/s. Ranjangaon,
Organic Maharashtra Maharashtra Pune.
residues Environ Environ

Power Ltd. Power Ltd,
(MEPL), (MEPL)
Ranjangaon,

Use Safety Goggles,Hand
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Manifest For Hazardous And Other Waste Submitted Date : 15-09-2024

-Applv as Generator

M/s- Godavari Biorefineries Ltd.

M/s- Godavari Biorefineries Ltd.

M/s. Godavari Biorefineries M/s. Godavari Biorefineries Ltd. Sakarwadi

Y Ltd. Sakarwadi Tal-Kopargaon Dist.- Ahmednagar
' Pin-413708

Format-1.0/CAC/UAN NO. 0000154055/C0/2302001917
Dated 27.02.2023

.

.| M/s.Advik Transport, Gat No. | MH12VT6925 M/s. Advik Transport Gut no. 9623079696 adviktransport0l@gmail.com
79/2, Wadner (Khrud), Tal- 79/2, Wadner(Khurd) Tal-Shirur
Shirur, Dist- Pune Dist-Pune

BN 43 Y
Maharashtra
Maharashtra

Ranjangaon, rakesh.mishra@smsl.co.in

Pune.

MT | CHWTSDF Mfs,

Maharashtra

19-09-2024 14 Polymer-Waste | 9.067

Organic

residues Environ Environ
Power Ltd. Power Ltd.
(MEPL),
Ranjangaon,

IR Aggjtionalinformation

Use Safety Goggles,Hand gloves,Shoes,Helmets
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*

Manifest For Hazardous And Other Waste Submitted Date : 14-09-2024

Apply as Generator

]

M/s- Gdri Biorefineries Ltd. M/s- Godavari Biorefineries Ltd.

M/s. Godari Biorefineries M/s. Godavari Biorefineries Ltd. Sakarwadi 9423203378
Ltd. Sakarwadi Tal-Kopargaon Dist-Ahmednagar pin- 413708

No (ifany).
MEPL/33002151

{vAESABLS gl ool i

MPCB-HW_MANIFEST-0000546504-393377

Format-1.0/CAC/UAN NO. 0000154055/C0/2302001917
Dated 27.02.2023

M/s.Advik Transport , Gat | MH125X9078 M/s Advik Transport Gut 9623079696 adviktransport0l@gmail.com

S No. 79/2, Wadner (Khrud), no.79/2,Wadner(khurd) Tail-Shirur
Tal- Shirur, Dist- Pune Dist-Pune

1 |14-09-2024 14 Mabharashtra

Organic

9.127 MT | CHWTSDF Mis.

Maharashtra

Polymer-Waste Ranjangaon,

Pune,

Maharashtra

residues Environ Environ
Power Ltd, Power Ltd,
(MEPL), (MEPL)
Ranjangaon,
Pune.

Semi-Solid
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*Manifest For Hazardous And Other Waste _ Submitted Date : 14-08-2024

* Apply as Generator

/s- Gdavi neries Ltd. M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

M/s. Godavari Biorefineries Ltd. Sakarwadi 9423203378 director.sakarwadi@somaiya.com

Tal-Kopargaon Dist- Ahmednagar
Pin-413708

M/s. Godaari Bieeries Ltd.
- Sakarwadi
>

Format-1.0/CAC/UAN NO. 0000154055/C0/2302001917 MPCB-HW_MANIFEST-0000546312-393207 MEPL/3300215.i
Dated 27.02.2023

M/s. Advik Transport Gut no.
79/2, Wadner(Khurd) Tal-Shirur
Dist-pune

M/s.Advik Transport , Gat No.
79/2, Wadner (Khrud), Tal-
Shirur, Dist- Pune

MH125X9082 9623079696

ke
Ranjangaon,
Pune.

14-09-2024 14
Organic

M/s.
Maharashtra

rakesh.mishra@smsl.co.in
Maharashtra

residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,

Y Hand l}wy,

Use safety goggles,hand Gloves,Shoes, Helmets
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Manifese For Masardeus Aned Other Wante

) Apply as Generator

Submitted Date : 13-09-2024

B 81 [

i

M/s. Godavarl Biorefineries Ltd. Sakarwadi
Tal-Kopargaon Dist- Ahmednagar
Pin-413708

‘ Gdavarl ioreneries Ltd. B
@ Sakarwadi

director.sakarwadi@somaiya.com

f
Format-1.0/CAC/UAN NO. 0000154055/C0/2302001917 MPCB-HW_MANIFEST-0000545985-392962 MEPL/33002151
Dated 27.02.2023

. | M/s.Advik Transport, Gat No. | MH125X9082 M/s. Advik Transport Gut no. 9623079696 adviktransport01l@gmail.com
79/2, Wadner (Khrud), Tal- 79/2, Wadner{Khurd) Tal-Shirur
' Shirur, Dist- Pune Dist-pune

13-09-2024 14 Polymer-Waste MT CHWTSDF M/s. Maharashtra M/s. Ranjangaon, { 9922901553 | rakesh.mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd,
(MEPL), (MEPL}
Ranjangaon,
Pune.

lons And Additio

Semi-Solid

Use safety goggles,hand Gloves,Shoes, Helmets
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-

.

-

o

Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

Submitted Date : 22-08-2024

M/s.Godavari Biorefineries
Ltd.Sakarwadi

A/p. Sakarwadi,Tal-Kopargaon,Dist.

Ahmednagar Pin-413708

s S
-1.0/CAC/UAN No0.0000154055
27.02.2023

0538252-388018

M/s.Advik Transport ,
Gat No. 79/2, Wadner
. ... {Khrud), Tal- Shirur,
Lo Dist- Pune

MH12VT6924

M/s. Advik Transport Gut 9623079696 adviktransport0l@gmail.com
n0.79/2,wadner(Khurd)Tal-Shirur Dist.- |
Pune

1 |22-08-2024 14
Organic

residues

Polymer-Waste

0 BB

8 B

Mfs.
Maharashtra

Maharashtra Ranjangaon, | 9922901553

Pune,

rakesh.mishra@smsl.co.in
Maharashtra

Environ Environ
Power Ltd. Power Ltd.
(MEPL}, {MEPL)
Ranjangaon,
Pune,

2

MT | CHWTSDF
02 -»r’g,v P

dditional.informazien ;.

neslalHandlin

Use Safety Goggles,Hand gloves,Shoes,Helmet atc.

Semi-Solid




66

Manifest For Hazardous And Other Waste Submitted Date : 22-058-2024

Apply as Generator

o st

M/s- Godavari Biorefineries Ltd.

A/p. Sakarwadi,Tal-Kopargaon,Dist. director.sakarwadi@somaiya.com
Ahmednagar Pin-413708

M/s.Godavari Biorefineries l
Ltd.Sakarwadi

Format-1.0/CAC/UAN No0.0000154055/C0/2302001 MEPL/33002151

27.02.2023

N

9623079696

| MH12vT6924 | ‘ adviktransportOl@gmail.com

M/s. Advik Transport Gut
no.79/2,wadner{Khurd)Tal-Shirur Dist.-
Pune

M/s.Advik Transport,
Gat No. 79/2, Wadner
P (Khrud), Tal- Shirur,
Dist- Pune

55 i

9922901553 | rakesh.mishra@smsl.co.in

14 Ranjangaon,

Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,
Pune.

; ‘ 3 itionalnformation: s

36 Semi-Solid Use Safety Goggles,Hand gloves,Shoes,Helmet etc.




Manifest For Hazardous And Other Waste Submitted Date : 05-08-2024

Apply as Generator

M/- Godaari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

M/s.Godavarl Biorefineries Alp. Sakarwadi, Tal-Kopargaon,Dist. 9423203378 director.sakarwadi@somaiya.com
_]@”“ Ltd.Sakarwadi Ahmednagar Pin-413708

27.02.2023

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI, TAL-
SHIRUR, DIST- PUNE

MH125X3338 Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-

Shirur Dist. Pune 412209

aradhyaenterprises@gmail.com

o

05-08-2024 1.4 M/s. Ranjangaon, | 9922901553
Organic Maharashtra Maharashtra Pune.
resigues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,
Pune.

[ Additlo

dl Addit ]
Semi-Solid Use Safety Goggles,Hand gloves,Shoes,Helmet etc.

7
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Manifest For Hazardous And Other Waste Submitted Date : 01-08-2024

Apply as Generator

M/s- Godavan Biorefineries Ltd.

M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

A/p. Sakarwadi, Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

M/s.Godavari Biorefineries
Ltd.Sakarwadi

27.02.2023

R M/s.Advik Transport, | MH12VT6924 M/s. Advik Transport Gut 9623079696 adviktransport01@gmail.com
Gat No. 79/2, Wadner no.79/2,wadner(Khurd)Tal-Shirur Dist.-
. (Khrud), Tal- Shirur, Pune
Dist- Pune

1.4
Organic
residues

M/s.
Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

M/s. Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in
Maharashtra Pune.

Environ
Power Ltd.

(MEPL)

S Special; ¢t ditional information.
35 Semi-Solid Use Safety Goggles, Hand gloves,Shoes,Helmet etc.




Manifest For Hazardous And Other Waste Submitted Date : 26-07-2024

Apply as Generator

M/s- Godavari Biorefineries Ltd, M/s- Godavari Biorefineries Ltd.

M/s.Godavari Biorefineries
] Ltd.Sakarwadi

A/p. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

27.02.2023

9881109696

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPAT!, TAL-
SHIRUR, DIST- PUNE

MH125X3338 Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-

Shirur Dist. Pune 412209

25
0 Lofuni
26-07-2024 353 M/s. . Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in
Chemical Maharashtra Maharashtra Pune.
sludge Environ Environ
from Power Ltd. Power Ltd.
waste (MEPL), (MEPL)
water Ranjangaon,
treatment Pune. ’
AT NSl W ' R, »\; I dlgl 9 b LR
80 Use Safety Goggles,Hand gloves,Shoes,Helmet etc.

o
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Manifest For Hazardous And Other Waste Submitted Date : 26-07-2024

Apply as Generator

SRO-Ahmednagar

M/s- odariioreﬁnerie Ltd. M/s- Godavari Biorefineries Ltd.

M/s.Godavari Biorefineries A/p. Sakarwadi,Tal-Kopargaon,Dist.
Ltd.Sakarwadi Ahmednagar Pin-413708

27.02.2023

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI, TAL-
SHIRUR, DIST- PUNE

MH125X3338 Ms. Aradhya Enterprises

Alp.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

4T

M/s. Ranjangaon, | 9922901553
Maharashtra Pune.

26-07-2024 373 MEE CHWTSDF M/s.
Concentration | Solids Maharashtra
or

rakesh.mishra@smsl.co.in

Environ Environ
evaporation Power Ltd, Power Ltd.
residues (MEPL),
Ranjangaon,
Pune.

IHandling: Ad
Use Safety Goggles,Hand gloves,Sh




71

azardous And Other Waste Submitted Date : 13-07-2024

. Manifest For H

Apply as Generator

SRO-Ahmednagar

M/s-

M/s- Gdavari Biorefineries Ltd.

Alp. Sakarwadi, Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

M/s.Godavari Biorefineries
Ltd.Sakarwadi

Format-1.0/CAC/UAN No.0000154055/C0/2302001
27.02.2023

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

M/s.ARADHY ENTERPRISES, MH12SX3338

RANJANGAON GANPATI, TAL-
SHIRUR, DiST- PUNE

M/s. Ranjangaon, | 9922901553 rakesh.mishra@smsl.co.in
Maharashtra Pune.

M/s.
Maharashtra

1 ]13-07-2024 14
Organic

residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,
Pune.

THTY

35 Use Safety Goggles,Hand gloves,Shoes,Helmet etc.




Manifest For Hazardous And Other Waste

' Apply as Gensraser

M/ Godavari Biorefineries Ltd.

M/s- Godavari Biorefineries Ltd

Submitted Date : 04-07-2024

s

M/s.Godavari Biorefineries
Ltd.Sakarwadi

AJp. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

derEmail.
AR RERRA ot B

director.sakarwadi@somaiya.com

27.02.2023

M/s.Advik Transport, | MH12VT6924
Gat No. 79/2, Wadner
(Khrud), Tal- Shirur,

Dist- Pune

M/s. Advik Transport Gut
no0.79/2,wadner(Khurd)Tal-Shirur Dist.-

Pune

fabil
9623079696

04-07-2024 14
Organic
residues

Semi-Solid

M/s.
Maharashtra
Environ
Power Ltd,
(MEPL),
Ranjangaon,
Pune,

M/s, Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in
Maharashtra Pune.
Environ
Power Ltd.
(MEPL) )
ddi

lons di Linfe
Use Safety Goggles,Hand gloves,Shoes,Helmet etc.
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Manifest For Hazardous And Other Waste Submitted Date : 04-07-2024

Apply as Generator

M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

M/s- Godavari Biorefineries Ltd.

A/p. Sakarwadi,Tal-Kopargaon,Dist. 9423203378

Ahmednagar Pin-413708

Js.Godavari ioreﬁnenes
Ltd.Sakarwadi

GBS

MEPL/33002151

27.02.2023

9881109696

MH125X3338 aradhyaenterprises@gmail.com

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI, TAL-
SHIRUR, DIST- PUNE

04-07-2024 14 Ranjangaon, { 9922301553 § rakesh.mishra@smsl.co.in

Organic Maharashtra Pune.
residues Environ
Power Ltd.

(MEPL)

Polymer-Waste | 8.212 MT | CHWTSDF M/s. Maharashtra
Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

Semi-Solid

e i o
Use Safety Goggles,Hand

~



*  Manifest For Hazardous And Other Waste : Submitted Date : 28-06-2024

Apply as Generator

s

M i Biorefineries Ltd. SRO-Ahmednagar

der Addr

A/p. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

@‘/s.Godavari Biorefineries
Ltd.Sakarwadi

.

k)m)\ % - - - - O
adviktransport0l@gmail.com |

rt, | MH12VT6925

M/s.Advik Transpo M/s. Advik Transport Gut

G Gat No. 79/2, Wadner n0.79/2,wadner(Khurd)Tal-Shirur Dist.- ) ‘ ;
{Khrud), Tal- Shirur, Pune ‘

* Dist- Pune f ‘

b
Polymer-Waste
Maharashtra

1]
g : ; . o
8.504 MT CHWTSDF Maharashtra !
Maharashtra |
Environ Environ
Power Ltd.
(MEPL), (MEPL)
4 T o o YT

Ranjangaon, rakesh.mishra@smsl.ce.in
Pune. |

28-06-2024 14
Organic

residues

Power Ltd,
Ranjangaon,
ant { s And Additional Information |

Semi-Solid Use Safety Goggles,Hand gloves,Shoes,Heimet etc.

~




Manifest For Hazardous And Other Waste Submitted Date : 27-06-2024

*  Apply as Generator

' M/s- Godavari Biorefineries Ltd.

¢

/s.Godavari Biorefineries ‘
Ltd.Sakarwadi

A/p. Sakarwadi, Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

27.02.2023

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI, TAL-
SHIRUR, DIST- PUNE

MH125X3340

f unit
e e L | o i

27-06-2024 . Polymer-Waste | 8.744 mMT CHWTSDF M/s. Maharashtra M/s. Ranjangaon, | 9920901553 rakesh.mishra@smsl.co.n |
Organic Maharashtra Maharashtra Pune, b
residues Environ Environ | k
Power Ltd. power Ltd. :
(MEPL), |
' Ranjangaon, | ;
Pune. i
36 Semi-Solid !

75




°  Manifest For Hazardous And Other Waste Submitted Date : 12-06-2024

Apply as Generator

i oSS

1/s.Godavari Biorefineries
Ltd.Sakarwadi

AJp. Sakarwadi,Tal-Kopargaon,Dist. 9423203378

Ahmednagar Pin-413708

o -

( ea, ‘»j;J~ -4 <5\ BEFYIR A 5t sgc ) . O ’fany)
Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated | MPCB-HW_MANIFEST-0000509972-367830 MEPL/33002151 ‘
27.02.2023 :

ile

9623079696

[ MH125X2078 | MJs. Advik Transport Gut
no.79/2,wadner{Khurd)Tai-Shirur Dist.-

Pune

M/s.Advik Transport ,
Gat No. 79/2, Wadner
(Khrud), Tal- Shirur,
Dist- Pune

Ranjangaon, 9922901553 | rakesh.mishra@smsl.co.in §

Pune.

1.4 Maharashtra

Organic

12-06-2024

Maharashtra Maharashtra

residues Environ Environ
Power Ltd. Power Ltd.
¢ {MEPL), (MEPL) ‘
Ranjangaon, ;
Pune.

iling Instructions And Addi nformation

35 Semi-Solid Use Safety Goggles,Hand gloves,Shoes Helmet etc. !
i

76




R

>

Manifest For Hazardous And Other Waste Submitted Date : 08-06-

r\‘

0

+J

Apply as Generator

S b 4 8 A i R

U Ty

SRO-Ahmednagar

A TR 5 e AL £ 18 S

fef}dq:‘- ;—'n;an'.’ T

Alp. Sakarwadi, Tal-Kopargaon,Dist. 9423203378 director.sakarwafi@somava.con

Ahmednagar Pin-413708

¥
2
. M/s.ARADHY ENTERPRISES, | MH125X3338 Ms. Aradhya Enterprises 9881109696 ;
a RANJANGAON GANPATI, TAL- A/p.Raniangaon Ganpati Tal.- :
. SHIRUR, DIST- PUNE Shirur Dist. Pune 412209 !
i e
.
i
35.3 ET? CHWTSDF Maharashtra M/s. Ranjlangaon, 9920901553 rakc;hv.mis:‘u;.ég,,;‘.f,:,“;i.cg..
Chemicai § Siudge Maharashtra Maharashtra Pune. {
sludge Environ Environ
from ! Power Ltd. Power Ltd. !
waste { (MEPL), (MEPL) i
vsater ] } Ranjangaon, |
treatment : H Pune. i '
LI



s.Codavari Biorefineries Alp. Sakarwadi, Tal-Kopargaon,Dist. 9423203378 director.sakarwadi@somaiya.com
L Ltd.Sakarwadi Ahmednagar Pin-413708 ,
,,ﬁ.J

681

Manifest For Hazardous And Other Waste Submitted Date : 08-06-2024

Apply as Generator

M 4 b 6y 0 (0505
SRO-Ahmednagar

. Sender Email

der authorisat ,
UAN N0.0000154055/C0/230
. 27.02.2023

M/s.ARADHY ENTERPRISES, | MH125%3338 | Ms. Aradhya Enterprises
RANJANGAON GANPAT!, TAL- ‘I A/p.Ranjangaon Ganpati Tal.-
SHIRUR, DIST- PUNE ‘ Shirur Dist. Pune 412209

SR SN

%
Maharashtra

393 | om Ranjangaon, | 9922901553

i
}
rakesh.nmushragsmsi.co.in |
§
¥

Concentraticn | Solids Maharashtra Maharashtra Pune.
or l Environ Environ ;
evaporation Power Ltd. Power Ltd. ;
residues (MEPL), (MEPL) ;
Ranjangaon, i

Pune.

beniof Gontainer. 0 ; analing ] 75 And Additional inic ; ’
100 Solid Use Safety Goggles,Hand gloves,Shoes,Helmet etc,

78
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682

Manifest For Hazardous And Other Waste Submitted Date : 01-06-2024

Apply as Generator

SubmitTo
SRO-Ahmednagar

e

M/s- Godavari Biorefineries Ltd.

ool
Al
i

A/p. Sakarwadi,Tal-Kopargaon, Dist,
Ahmednagar Pin-413708

i/s.Godavari Biorefineries -
L Ltd.Sakarwadi

£

N N0.0000154055fCO/230200197 Date . MPCB-H_MANIFEST-OOOOSO4834-36492
27.02.2023

2rship No (If any) }
MEPL/33002151

- |

R |

MH125X9078

]

adviktransport01@gmail.com |

i

i

!
I

M/s. Advik Transport Gut
no0.79/2,wadner(Khurd)Tal-Shirur Dist.-
Pune

M/s.Advik Transport ,
Gat No. 79/2, Wadner
(Khrud), Tal- Shirur,
Dist- Pune

9623079696

14 8.924 MT CHWTSDF Maharashtra M/s. Ranjangaon,
Organic Maharashtra Maharashtra Pune, i
residues Environ Environ !
Power Ltd. Power Ltd. :
(MEPL), ;
Ranjangaon, P

Pune.

Wl NIRRT ditionalinformation

Use Safety Goggles,Hand gloves,Shoes, Helmet etc.

Semi-Solid

79
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Manifest For Hazardous And Other Waste

Apply as Generator

Godavarj Biorefineries Ltd.

.Godavari Biorefineries

Ltd.Sakarwadi

A/p. Sakamadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

M/s. Bhavani Haz-Chem | MH-43/Y-7947 |

Waste Carriers 1, Shiv Shakti
'Shopping Complex, Piot No.
5A, Sion Trombay Road, Near
Wassan Automobiles,
Chembur, Mumbai 400071

-

M/s BHAVANI HaZ CHEM WASTE
CARIAR 1 SHiv SHAKTI SHOPING
COMPLEX PLOT NO. SA SION
TROMBY ROAD NEAR VASAN
AUTO MOBILE CHEMBUR
MUMBAI400071

9820054356

14
Organic

Polymer-Waste

M/s Maharashtra

Ranjangaon, [ 9922901553 |

rakesh,mishra@smsl.co.vn g

Maharashtra Maharashtra Pune, ‘
residues Environ Environ !
Power Ltd, Power Ltd, :
(MEPL), (MEPL) i
Ranjangaon.

Pune,

i
i
4
§
1]
Y

1 dlin ] ¥ onal Information 7T |
Use Safety Goggles,Hand gloves,Shoes,He!met etc. i




s
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Manifest For Hazardous And Other Waste Submitted Date : 16-05-2024

Apply as Generator

L . . SubmitT.
M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

M/s- Godavari Biorefineries Ltd.

Mo Godavari Biorefineries .
. Ltd.Sakarwadi

£

Alp. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

ership No (Ifany)

MEPL/33002151

Format-1.0/CAC/UAN No0.0000154055/C0/2
27.02.2023

M/s.Advik Transport, } MH125X9078 M/s. Advik Transport Gut 9623079696 adviktransport0l@gmail.com
Gat No. 79/2, Wadner no.79/2,wadner{Khurd)Tal-Shirur Dist.-
(Khrud), Tal- Shirur, Pune
Dist- Pune

R PSR TR P

A : S : 3

1 {16-05-2¢24 1.4 Polymer-Waste | 8.334 MT § CHWTSDF M/s. Maharashtra M/s: Ranjangaon, | 22901553
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL}
Ranjangaon,
Pune.
: atalners BTG Physical Eor
36 Semi-Solid
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Manifest For Hazardous And Other Waste

: &pply as Generator

| /s- Godavari

/s- Godavari Biorefineries Ltd.

Submitted Date : 08-05-2024

i

SR(-)iAhmednagar

M/< Godavari Biorefineries
¢ Ltd.Sakarwadl

A/p. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar PIn-413708

9423203378

27.02.2023

Format-1.0/CAC/UAN No0.0000154055/C0/2302001917 Dated

Rk i

MPCB-HW_MANIFEST-0000493807-357831 l

ip:No (Ifany).

fale o

MEPL/33002151

sl s i

. M/s.ARADHY ENTERPRISES,
*  RANJANGAON GANPATI, TAL-
. SHIRUR, DIST- PUNE

MH125X3338 |

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

e

9881109696

aradhyaenterprises@gmail.com

Polymer-Waste

08-05-2024 1.4
Organic

residues

36

MT

CHWTSDF
Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

Semi-Solid

Maharashtra

M/s.
Maharashtra
Environ
Power Ltd.
(MEPL)

. Ranjangaon,
Pune.

. 9922901553 4 rakesh.mishra@smsl.co.in36

SEr And.

o

Use Safety Goggles,Hand gloves,Shoes,Helmet etc.
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Manifest For Hazardous And Other Waste

Apply as Generator

' /s oavaru Biorefineries Ltd.

Submitted Date : 26-04-2024

* s Godavari Riorefineries
Ltd.Sakarwadi

A/p. Sakarwadi, Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

9423203378

Format-1.0/CAC/UAN No.0000154055/C0/2302001
27.02.2023

i

9

M/s. Aaradhya Enterprises
Flat No. 304, Bldg. No. 7, C
Wing, Srushthi, Bhoisar

MH-12/NX-2907

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

9881109696

aradhyaenterprises@gmail.com

37.3
Concentration
or
evaporation
residues

26-04-2024

270

MEE
Solids

CHWTSDF

M/s.
Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

Solid

Maharashtra

M/s.
Maharashtra
Environ
Power Ltd,
{MEPL)

Pune.

Ranjangaon, v

i 4 :
Use Safety Goggles,Hand gloves,Shoes, Heimet etc.

9922901553 rakesh.mi_;_rura@smsl,co,in

litio
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Manifest For Hazardous And Other Waste Submitted Date : 26-04-2024

Apply as Generator

| /s- Godavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd,

M‘s Godavari Biorefineries Afp. Sakarwadi,Tal-Kopargaon,Dist. 9423203378
Ltd.Sakarwadi Ahmednagar Pin-413708

ership No. (1
MEPL/33002151

27.02.2023

M/s. Aaradhya Enterprises

2 MH-12/NX-2907 ‘ Ms. Aradhya Enterprises 9881109696 aradhyaenterprises@gmail.com
* Flat No. 304, Bldg. No. 7, C A/p.Ranjangaon Ganpati Tal.-
+ Wing, Srushthi, Bhoisar Shirur Dist. Pune 412209

26-04-2024 35.3 MT | CHWTSDF M/s. Maharashtra M/s. Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in
Chemical Maharashtra Maharashtra Pune. :
sludge Environ Environ
from Power Ltd. Power Ltd.
waste (MEPL), (MEPL)
water Ranjangaon,
treatment Pune,

listuctions And Addition
Use Safety Goggles,Hand gloves,Shoes,Helmet etc.

‘mation

100
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Manifest For Haza‘rdous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

mit:To

SRO’Ahmednagar ,

M/= Godavari Biorefineries A/p. Sakarwadi,Tal-Kopargaon,Dist.
&.» Ltd.Sakarwadi Ahmednagar Pin-413708

9423203378 direc

e .
tor.sakarwadi@somaiya.com

Fauthe
Format-1.0/CAC/UAN No.00001
27.02.2023

PG aTy)
MEPL/33002151

*
*

e No

[ MH125x3338 |

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI, TAL-
SHIRUR, DIST- PUNE

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

9881109696 | ara

37.3 CHWTSDF [ Maharashtra
Concentration

M/s.
Maharashtra

Maharashtra

or Environ Environ
evaporation Power Ltd. Power Ltd.
residues {MEPL),
Ranjangaon,
Pune.

289 Solid Use Safety Go

Ranjangaon,

Pune.
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Apply as Generator

sManifest For Hazardous And Other Waste

Ms- Godavari Biorefineries Ltd.

Submitted Date : 20-04-202¢

chmit ;
SRO-Ahmednagar

M/;~~odavari Biorefineries
| . Titd.Sakarwadi

A/p. Sakarwadi, Tal-Kopargaon,Dist.

Ahmednagar Pin-413708

kip No (i any)
MEPL/33002151

s M/s.Advik Transport,
Gat No. 79/2, Wadner
. {Khrud), Tal- Shirur,
Dist- Pune

MH125X9082

M/s. Advik Transport Gut
no.79/2,wadner(Khurd)Tal-Shirur Dist.-
Pune

S R TR

orter Emall

adviktransportOl@gmail.com

9623079696

Re
0
C—
8] : ‘ -
2 SR S e L SREISEIRR o
1 | 20-04-2024 1.4 Polymer-Waste | 8.960 MT CHWTSDF M/s. Maharashtra M/s. Ranjangaon, § 9922901553 | rakesh.mishra@smshovn
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
A (MEPL), (MEPL)
Ranjangaon,
Pune.
m : Inst itional:information )
36 Semi-Selid Use Safety Goggles,Hand gloves,Shoes,Helmet etc.
s,
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Manifest For Hazardous And Other Waste Submitted Date : 20-04-2024

Apply as Generatdr

Rk A AT

ar

Alp. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

e H ,,,' tiﬁ
Format-1,0/CAC/UAN N0.0000154055/C0/23020
27.02.2023

e R

M/s.ARADHY ENTERPRISES, ' MH125X3338 Ms. Aradhya Enterprises 9881109696 ' aradhyaenterprises@gma:'l.con:r
FANJANGAON GANPATI, TAL- A/p.Ranjangaon Ganpati Tal.-
SHIRUR, DIST- PUNE , Shirur Dist. Pune 412209

20-04-2024 1.4

v Polymer-Waste M/s | Maharashtra M/s, ' Ranjangaon,

. ra
Organic Maharashtra [ Maharashtra Pune.
residues Environ Environ
Power Ltd, Power Ltd. i

Semi-Solid

-




.
s .

Manifest For Hazardous And Other Waste Submitted Date : 27-03-2024

Apply as Generator

/s.Godavari Biorefineries
l Ltd.Sakarwadi

A/p. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

‘,

. M/s.ARADHY ENTERPRISES, MH12S Ms. Aradhya Enterprises i
. RANJANGAON GANPATI, TAL- | A/p.Ranjangaon Ganpati Tal.- !

. SHIRUR, DIST- PUNE Shirur Dist. Pune 412209 ;

14 Maharashtra Ranjangaon, smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,
Pune.

27-03-2024 Polymer-Waste MT | CHWTSDF

irg lostrustions And Addi ni

Semi-Solid Use Safety Gogales Hand aloves Shoes Helme® =

88
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692 | |

*  Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

;.Godavari Biorefineries 9423203378 |
Ltd.Sakarwadi Ahmednagar Pin-413708 |
56 o | oSl [ } No (If any)
Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated | MPCB-HW_MANIFEST-0000469656-339967 MEPL/33002151
27.02.2023

H Bk .

! : . .

; M/s.ARADHY ENTERPRISES, Ms. Aradhya Enterprises aradhyaenterprises@gmail.com
W' RANJANGAON GANPATI, TAL- A/p.Ranjangaon Ganpati Tal.-

SHIRUR, DIST- PUNE Shirur Dist. Pune 412209

35.3 Maharashtra M/s. Ranjangaon, | 9 rakesh.mishra@smsl.co.in

Chemical Maharashtra Pune.
sludge Environ
from Power Ltd.
waste (MEPL)

water
treatment

i
ETP 6.030 MT | CHWTSDF M/s.
Sludge Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangann,
Pune.

200

/sical Fo.

Semi-Solid




693 o

Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

ubm,

SRO-Ahmednagar

A/p. Sakarwadi,Tal-Kopargaon,Dist.
Ahmednagar Pin-413708

f 4

s.Godavari Biorefineries A
Ltd.Sakarwadi

'

‘L@

SRS o

director.sakarwadi@somaiya.com

tho o |
9687-339999

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI, TAL-
SHIRUR, DIST- PUNE

MH125X3340

Ms. Aradhya Enterprises
A/p.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

aradhyaenterprises@gmail.com

1 373

Concentration

06-03-2024

Maharashtra

or Environ
evaporation Power Ltd.
residues {MEPL),
Ranjangaon,
Pune.

MEE | 3.860 | MT | CHWTSDF
Solids
= SR fiy

Semi-Solid

Ranjangaon,
Pune.

M/s.
Maharashtra
Environ
Power Ltd.
{MEPL)

Maharashtra

£

g Instructio

Use Safety Goggles,Hand gloves,Shoes,Heimet etc.

90



694

Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

Submitted Date : 10-02-2024

Ltd.Sakarwadi

s, Godavan Bloreﬁnenes

A/p. Sakarwadi,Tal-Kopargaon, Dist,

Ahmednagar Pin-413708

Format-1.0/CAC/UAN Ne. 00001540551(:0/230300“17 Roted | MPCB:MW_MANIFEST-
27.02.2023

M/s.Advik Transport ,
Gat No. 79/2, Wadner
(Khrud), Tal- Shirur,
Dist- Pune

MH125X9082

Pune

M/s. Advik Transport Gut 9623079696 | adviktransport01@gmail.com
n0.79/2,wadner(Khurd)Tal-Shirur Dist .-

10.02-2024 1.4
Organic
residues

Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

Semi-Solid

b S G
Maharashtra

99229011553 | rakesh.mishra@smsl.co.in

M/s,
Maharashtra
Environ
Power Ltd.

(MEPL)

Ranjangaon,
Pune.

dditional Anformation

s

R S e S L B e
Use Safety Goggles,Hand gloves,Shoes,Helmet etc.
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Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

Submitted Date : 18-01-2024

v L.Godavart Biorefineries
Ltd.Sakarwadi

A/p. Sakarwadi, Tal-Kopargaon,Dist.

Ahmednagar' Pin-413708

9423203378

: ership No(if e
Format-1.0/CAC/UAN No.(3000154055/C0/2302001917 Dated | MPCB-HW_MANIFEST-0000450299-325207 MEPL/33002151
27.02.2023

RANJANGACN GANFATI, TAL-
SHIRUR, BIST- PUNE

Ms. Aradhya Enterprises

Alp.Ranjangaon Ganpati Tal.-
Shirur Dist. Pune 412209

9881109696 ‘ aradhyaenterprises@gmail.com l

1.4
Organic
residues

36

CHWTSDF

Semi-Solid

M/s.
Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

Maharashtra

M/s.
Maharashtra
Environ
Power Ltd,
(MEPL)

Use Safety Goggl

Ranjangaon,
Pune.

o

DT

s,Hand gloves,Shoes,Helmet etc.




Manifest For Hazardous And Other Waste Submitted Date : 06-01-2024

APPNly e Grnpraemr

M/s- Godavari Biorefineries Ltd. " M/s- Godavari Biorefineries Ltd.

1/S. Godavari Biorefineries Ltd.
l ' Sakarwadi

9423203378

A/p- Sakarwadi, Tal- Kopergaon, Dist-
Ahmednagar Pin 413708

e

Format-

s M/s.Bhavani Haz-Chem | MH43BP3177 | M/s.Bhavani Haz.chem waste Carriers 9820054356 vbhavanihazchem@hotmail.com
Waste Carriers, 1, Shiv 1, Shiv Shakati Shopping Compiex,plot
. Shakti Shopping no.5A, Sion Trombay Road, Near
Complex, Plot No. 5A, Wasan Automobiles
SionTrombay Road, Near Chembur,Mumbai-400071

Wassan Automobiles,
Chembur, Mumbai -
400071

9922901553 | rakesh.mishra@smsi.co.in

s
Ranjangaon,
Pune.

1 |06-012024] 353

Chemical

M/s.
Maharashtra

Maharashtra

siudge Environ Environ
from Power Ltd. Power Ltd.
waste (MEPL), (MEPL)
water Ranjangaon,
treatment Pune.

13

2giltis dAdaonalIaforaiat
- 60 solid Use Safety goggles, Hand Golves,Shoes,Helmet etc.

93




-

Manifest For Hazardous And Other Waste Submitted Date : 22-12-2023

Apply as Generator

/s- Godavari ireneries td.

4/S. Godavari Biorefineries Ltd.
Sakarwadi

Alp- Sakarwadi, Tal- Kopergaon, Dist- 9423203378 director.sakarwadi@somalya.cor; -

Ahmednagar Pin 413708

27.02.2023

MH12SX3338

M/s. Aradhya Enterprises 96
A/P.Ranjangaon Ganpati.Tal-
Shirur, Dist Pune-412209

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI,
TAL- SHIRUR, DIST- PUNE

9522901553

M/s. Maharashtra M/s.
Maharashtra Maharashtra

1 122-12-2023 ] 14
Organic

Ranjangaon, SMEST @SN

Pune.

residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)

Ranjangaon,
Pune.

}
{ itionakinformation”

35 Semi-Solid Use Safety goggles, Hand Golves,Shoes,Helmet etc.

94
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Manifest For Hazardous And Other Waste Submitted Date : 15-12-2023

Apply as Generator

SRS

SRO-Ahmednagar

M/s- Godavari Biorefineries Ltd.

TS

b o : Sandar Irac SN '/ ;»,:.A;\,z,mz,ef,

,ﬂl/s. Godavari Biorefineries Ltd. A/p- Sakarwadi, Tal- Kopergaon, Dist- 9423203378
Sakarwadi Ahmednagar Pin 413708

M/s. Aradhya Enterprises
A/P.Ranjangaon Ganpati.Tal-
Shirur, Dist Pune-412209

M/s. Aaradhya Enterprises | MH-12/KP-3059
| Flat No. 304, Bldg. No. 7, C

Wing, Srushthi, Bhoisar

Ranjangaon,

MT | CHWTSDF |

14

15.12:2023 |

MJs,

Organic Maharashtra Maharashtra Pune, :
residues Environ Environ :
Power Ltd. Power Ltd.

(MEPL), {MEPL)

Ranjangaon,

Pune.

andling. Ins ions And Additionalinformatiol:
Use Safety goggles, Hand Golves,Shoes, Helmet etc. §

RS g
Semi-Solid




3

Manifest For Hazardous And Other Waste Submitted Date : 09-12-2023

Apply as Generator

AJp- Sakarwadi, Tal- Kopergaon, Dist-
Ahmednagar Pin 413708

M/s- Godavari Biorefineries Ltd.
Sakarwadi

Format-1.0/CAC/UAN No.0000154055/C0O/2
27.02.2023

M/s.ARADHY ENTERPRISES, | MH125X3340 ' M/s. Aradhya Enterprises ‘ 9881109696 ‘ aradhyaenterprises@gmail.com |
RANJANGAON GANPATI, A/P.Ranjangaon Ganpati.Tal-
TAL- SHIRUR, DIST- PUNE Shirur, Dist Pune-412209

09-12-2023 14 M/s. Ranjangaon, rakesh.mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,
Pune.

Semi-Solid Use Safety goggles, Hand Golves,Shoes,Helmet etc.

96




Manifest For Hazardous And Ot’her Waste Submitted Date : 05-12-2023

Apply as Generater

M/S. Godavari Biorefineries
Ltd. Sakarwadi

M/S. Godavari Biorefineries Ltd.At./Po.
Sakarwadi Tal-Kopargaon Dist- Ahmednagar
Pin-413708

Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated { MPCB-HW_MANIFEST-0000432996-313199 Not Applicabl
27.02.2023

M/s.S.K. TRANSLINE (APPLIED FOR MHO04FU3511 | M/s. S.K. Transline Gut 9960015458 sktransline88@gmail.com
RENEWAL), (MH-21/X-2622), No. 94,opposite RL Steel
(MH-20/W-7458)., GUT NO: 94, OPP. RL Aurangabad

STEEL, PAITHAN ROAD, VILLAGE,
CHITEGAON, DIST: AURANGABAD.

5.1 Used | Spent | 1.080 KL Recycler Maharashtra | M/s, Global | M/s. Global | 9960015458 { globallub321@gmail.com
or spent oil Lubrication | Lubrication
oif Plot no.02,
Gut No. 94
opposite RL
Steel
Chitegaon
Tal paithan
Dist -
Aurangabad

1 }105-12-2023

ng on, dditional Information

et

Use Safety goggles, Hand Golves,Shoes,Helmet etc.
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Manifest For Hazardous And Other Waste Submitted Date : 09-11-2023

Apply as Generator

M/s- Godavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd.

Ok ‘ del
M/S. Godavari Biorefineries Ltd. Alp- Sakarwadi, Tal- Kopergaon, Dist- 9423203378 director.sakarwadi@somaiya.com
Sakarwadi Ahmednagar Pin 413708 : ‘

Format-1.0/CAC/UAN No0.0000154055/C0/2302001917 Dated MPCB-HW_MANIFEST-0000423723-306834 . MEPL/33002151
! 27.02.2023
©

M/s.ARADHY ENTERPRISES, [ MH125x3338 M/s. Aradhya Enterprises 988110969 » aradhyaenterprises@gmail.com

RANJANGAON GANPATI, A/P.Ranjangaon Ganpati.Tal-
TAL- SHIRUR, DIST- PUNE Shirur, Dist Pune-412209

i -~
rakesh.mishra@smsi.co.in

M/s. Maharhtra

K M/s. Ranjangaon, | 9922901553
Organic Maharashtra Maharashtra Pune,
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,

%{&:‘m 2

Use Safety goggles, Hand Golves,Sh

oes,Helmet etc.

98
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Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

M/s- Godavari Biorefineries Ltd.

Submitted Date : 09-11-2023

Sakarwadi

A/p- Sakarwadi, Tal- Kopergaon, Dist-

Ahmednagar Pin 413708

Format-1.0/CAC/UAN No.

-~ 27.02.2023

0000154055/C0/2302001917 Dated » MPCB-HW_MANIFEST-0000423616-306793 l

L

79/2, Wadner (Khrud), Tal-
Shirur, Dist- Pune

o L
M/s.Advik Transport , Gat No. | MH125X9078

M/s. Advik Transport Gat No.
79/2, Wadner {Khrud) Tal-
Shirur, Dist.- pune

9623079696 ! adviktransport01@gmail.com

09-11-2023 14 Polymer-Waste
Organic

residues

"7.80

Semi-Solid

M/s.
Maharashtra
Environ
Power Ltd.
(MEPL),
Ranjangaon,
Pune.

M/s.
Maharashtra
Environ
Power Ltd.
{MEPL)

9922901553

Ranjangaon, rakesh.mishra@smsi.co.in

Pune.

99
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Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

M/s- Godavari Biorefineries Ltd.

M/S. Godavari Biorefineries Ltd.
Sakarwadi

A/p- Sakarwadi, Tal- Kopergaon, Dist-
Ahmednagar Pin 413708

oo

Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated MPCB-HW_MANIFEST-OOOO422518-304951

27.02.2023

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI,
TAL- SHIRUR, DIST- PUNE

MH125X3338

M/s. Aradhya Enterprises 9881109696
A/P.Ranjangaon Ganpati.Tal-

Shirur, Dist Pune-412209

06-11-2023 14
Organic

: 5
Polymer-Waste | 7.60 MT | CHWTSDF M/s. Maharashtra .
Maharashtra Maharashtra
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), {MEPL)
Ranjangaon,
Pune.

Semi-Solid

Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in’

Pune.

Use Safety goggles, Hand Golves,Shoes,Helmet etc.
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(]

Manifest For Hazardous And Other Waste Submitted Date : 30-10-2023

Apply as Generator

M/s- Godavari Biorefineries Ltd. M/s Godavari Bloreﬁnerles Ltd.

M/S. Godavari Bloreﬁnenes Ltd. A/p- Sakarwadi, Tai- Koper aon. Dist- 9423203378 director.sakarwadi@somaiya.com
Banarwasi ARMEUNAGEr AN 43

27 02.2023

M/s. Aradhya Enterprises 9881109696
A/P.Ranjangaon Ganpati.Tal-
Shirur, Dist Pune-412209

M/s.ARADHY ENTERPRISES,
RANJANGAON GANPATI,
TAL- SHIRUR, DIST- PUNE

MH125X3338

9922901553

30-10-2023 M/s.

Maharashtra

Maharashtra

14
Organic

M/s.
Maharashtra

Ranjangaon,
Pune.

- residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), {MEPL) !
Ranjangaon, ;

Pune.

WO N

Use Safety goggles, Hand Golves Shoes He[met etc,

Semi-Solid




102

]

Manifest For Hazardous And Other Waste Submitted Date : 23-10-2023

Apply as Generator

N odavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd.

A/p- Sakarwadi, Tal- Kopergaon, Dist- 9423203378

Ahmednagar Pin 413708

M/S. Godavari Biorefineries Ltd.
Sakarwadi

MEPL/33002151

27.02.2023

M/s.Advik Transport , Gat No. | MH125X9082 | M/s. Advik Transport Gat No. 9623079696 ' adviktransport01@gmail.com |
79/2, Wadner {Khrud), Tal- 79/2, Wadner (Khrud) Tal-
Shirur, Dist- Pune Shirur, Dist.- pune

1.4 CHWTSDF Maharashtra M/s, Ranjangaon,
- Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
{MEPL), (MEPL)
Ranjangaon,

Pune.

Semi-Solid
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B

. Manifest For Hazardous And Other Waste Submitted Date : 30-09-2023

Apply as Generator

M/s- Godavarl Blorefineries Ltd. "~ M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

»@Q T

M/S. Godavari Biorefineries Ltd. A/p- Sakarwadi, Tal- Kopergaon, Dist- 9423203378 ' director.sakarwadi@somaiya.com_
Sakarwadi Ahmednagar Pin 413708

Format-1.0/CAC/UAN No.0000154055/C0Q/2302001917 Dated | MPCB-HW_MANIFEST-0000406905-295654 . MEPL!-33002151

27.02.2023

M/s.ARADHY ENTERPRISES, | MH125X3238 M/s. Aradhya Enterprises | 9881109696 » aradhyaenterprises@gmail.com

RANJANGAON GANPATI, A/P.Ranjangaon Ganpati.Tal-
TAL- SHIRUR, DIST- PUNE Shirur, Dist Pune-412209
4

30-09-2023 353 ETP | 4.490 MT | CHWTSDF Maharashtra M/s. 9922901553

Ranjangaon, rakesh.mishra@smsl.co.in

Chemica! | Sludge Maharashtra Maharashtra Pune,
- sludge Environ Environ
from Power Ltd. Power Ltd.
waste (MEPL), (MEPL)
T water Ranjangaon,
{»J treatment Pune.

ation

170 Use Safety goggles, Hand Golves,Shoes,Helmet etc. '

-
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(]

Apply as Generator

R 0

M/s- Godavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

Manifest For Hazardous And Other Waste Submitted Date : 30-09-2023
|

M/S. Godavari Biorefineries Ltd. A/p- Sakarwadi, Tal- Kopergaon, Dist- 9423203378 director.sakarwadi@somaiya.com
Sakarwadi Ahmednagar Pin 413708

M/s.ARADHY ENTERPRISES, } MH125X3338 | M/s. Aradhya Enterprises 9881109696 aradhyaenterprises@gmail.com
RANJANGAON GANPATI, A/P.Ranjangaon Ganpati.Tal- I
TAL- SHIRUR, DIST- PUNE Shirur, Dist Pune-412209

4

30-09-2023 14 M/s. M/s. Ranjangaon, | 9922901553 | rakesh.mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd. ~
(MEPL), (MEPL)
k Ranjangaon,
Pune,
: d Additio ,

Use Safety goggles, Hand Golves,Shoes, Helmet etc.
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Manifest For Hazardous And Other Waste Submitted Date : 22-09-2023

Apply as Generator

M/s- Godavari Biorefineries Ltd. M/s- Godavari Biorefineries Ltd. SRO-Ahmednagar

. - 3 P BT b ! 4 5 i G
Alp- Sakarwadi, Tal- Kopergaon, Dist- 9423203378 director.sakarwadi@somaiya.com

Ahmednagar Pin 413708

MS.Godavari Bioreﬁeries td.
Sakarwadi

Eautho lanifest DacumentNo, « | Memk
Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated MPCB-HW_MANIFEST-0000404377 MEPL/33002151
_ 27.02.2023

M/s.Advik Transport , Gat No.
79/2, Wadner (Khrud), Tal-
Shirur, Dist- Pune

MH125X9078

M/s. Advik Transport Gat No.
79/2, Wadner (Khrud) Tal-
Shirur, Dist.- pune

9623079696 adviktransport01@gmail.com

Email of unit

22-09-2023 1.4 Polymer-Waste | 8.680 MT CHWTSDF M/s. Maharashtra M/s. Ranjangaon, | 9922901553 | rakesh.mishra@smsl.c
Organic Maharashtra Maharashtra Pune.

residues Environ Environ
Power Ltd. Power Ltd.

(MEPL), (MEPL)
Ranjangaon, .

Pune.

g s
36 Semi-Solid Use Safety goggles, Hand Golves,Shoes,Helmet etc.
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Manifest For Hazardous And Other Waste Submitted Date : 15-09-2023

Apply as Generator

M/S. Godavari Biorefineries Ltd. ' _ A/p- Sakarwadi, Tal- Koergaon, Dist- 9423203378 ' director.sakarwadi@somaiya.com
Sakarwadi Ahmednagar Pin 413708

Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated MPCB-HW_MANIFEST-0000402478 ‘ MEPL/33002151
‘t‘ 27.02.2023
S

M/s.Advik Transport , Gat No. | MH125X9078
79/2, Wadner (Khrud), Tal-

Shirur, Dist- Pune

M/s. Advik Transport Ga
79/2, Wadner (Khrud) Tal-
Shirur, Dist.- pune

9922901553 |

1.4 CHWTSDF M/s. Maharashtra M/s. Ranjangaon, rakesh.mishra@smsl.co.in
Organic Maharashtra Maharashtra Pune.
residues Environ Environ
Power Ltd. Power Ltd.
(MEPL), (MEPL)
Ranjangaon,

Pune,

ucti Additional:infarmatior

Use Safety goggles, Hand Golves,Shoes Heimet etc.

Semi-Solid
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Manifest For Hazardous And Other Waste

Apply as Generator

M/s- Godavari Biorefineries Ltd.

Submitted Date : 02-09-2023

T

M/s- Godavari Biorefineries Ltd. v SRO-Ahmednagar

M/S. Godavari Biorefineries Ltd.

A/p- Sakarwadi, Tal- Kopergaon, Dist- 9423203378 director.sakarwadi@somaiya.com
Sakarwadi Ahmednagar Pin 413708

L

27.02.2023

Format-1.0/CAC/UAN No.0000154055/C0/2302001917 Dated

e
MEPL/33002151

v MPCB-HW_MANIFEST-0000397199

M/s.ARADHY ENTERPRISES, | MH12SX3340 | M/s. Aradhya Enterprises ‘ 9881109696 ‘ aradhyaenterprises@gmail.com |
RANJANGAON GANPATI, A/P.Ranjangaon Ganpati.Tal- §
TAL- SHIRUR, DIST- PUNE Shirur, Dist Pune-412209

1 | 02-09-2023 1.4
Organic

residues

Semi-Solid

Polymer-Waste | 8,320 CHWTSDF

Ranjangaon, 9922901553

Punée.

M/s. Maharashtra

Maharashtra

Mfs.
Maharashtra

rakesh.mishra@smsl.co.in

Environ Environ
Power Ltd. Power Ltd.
(MEPL), {MEPL)

Ranjangaon,

Pune,
v

Use Safety goggles, Hand Golves,Shoes,Helmet etc.
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Certifying Surgeon: Dr. JAGDISH KENI
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES I, lil, IV, Vi, VIII, X, XI, X1il, ¥V, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (TRAINEE)

C

In respect of persons employed in dangerous operations under Sec. 87

108

If
Date of Suspende| ¢ certificate of
FORM EmDT;e;fent LeDaavti:: ::r Rf::\?i':\ f?r Nature of Job/ Occupation / Raw Material or By-product Exgnnt:‘i’r:‘:l‘:':on ':g:?itcglf Work sus| lél:u'siit:l;g:;d to
5R.NO NO. EMEENG: Name of Employee Age | sex oprr:sent Transferring Transferﬁbls Desigﬂat‘lanp Handledv ¥ by Examinatio s:i::;: § worpker, signature of
Work to Other Job charge Certifying n ::s p ens?o Certifying Surgeon
Surgeon s with date
reasons
i 341 | 200021160 |Dattatrya Vinayak Chavan 33.0| M 18-Jan-21 Tr.Technician-VII Chemical Handling 28-12-2023 FIT
2 7 200021164 |Sandip Bhimraj Nanware 320 M 1-Mar-21 Tr.Electrician Helper Electrical Services 27-12-2023 FIT
3 126 200021165 |Arjun Raghunath More 3000 M 8-Apr-21 TRAINEE TECHNICIAN-VI Chemical Handling 27-12-2023 FIT
4| 247 |200021166 |Vijay Rajaram Thakare 430/ M| 16-Apr2i Trainee Assistant-li| Utility Service / Maintenance |27-12-2023 FIT
5 294 | 200021168 [Rahul Sarjerac Hivrale 2501 M 19-Apr-21 Trainee Operator Chemical Handling 27-12-2023 FIT
6 430 200021169 [Shailesh Dipak Lohakane 27.0| M 19-Apr-21 Trainee Operator Chemical Handling 28-12-2023 FIT
7 42 200021171 |Ganesh Bhaskar Jadhav 29.0| M 26-Apr-21 ITrainee Operator Chemical Handling 27-12-2023 FIT
8 651 | 200021172 |Vijay Vilas Jangam 2501 M 3-May-21 Trainee Operator Chemical Handling 29-12-2023 FIT
9 246 | 200021172 {Manoj Rajendra Varkad 2401 M 10-May-21 Trainee Operator Chemical Handling 27-12-2023 FIT
10 586 | 200021174 [Akshay Subhash Pawar 27.0| M 10-May-21 Trainee Operator Chemical Handling 29-12-2023 FIT
11 301 | 200021187 [Rameshwar Satish Kanade 230 M 2-Feb-22 Trainee Mechanical Engineer |Utility Service / Maintenance [27-12-2023 FIT
12 498 | 200021130 |Swapnil Rajendra Shinde 260 M 1-Jun-23 Trainee Mechanical Engineer |Utility Service / Maintenance |28-12-2023 FIT
13 | 530 200021191 [Purushottam Durgadas Teke 250 M 1-Jun-23 Trainee Mechanical Engineer |Utility Service / Maintenance |29-12-2023 FIT
i 55 | 200021194 [Miadhukar Ashok Sonawane 41.0| M 18-Jul-22 [Trainee Technician-VI Utility Service / Maintenance |27-12-2023 FIT
15 222 | 200021195 (Ketan Ashok Barhate 3000 M 18-Jul-22 ITrainee Fitter Helpler Utility Service / Maintenance |27-12-2023 FIT
16 | 657 |200021196 |Anil Dagadu Pawar 25.0( M 18-Jul-22 Trainee Fitter Helpler Utility Service / Maintenance |29-12-2023 FIT
17 502 | 200021197 |Devdatta Bhausaheb Gosavi 310\ M 18-Jul-22 Trainee Fitter Helpler Utility Service / Maintenance [28-12-2023 FIT
18 278 | 200021198 |Abhishek Rajendra Jadhav 2301 M 18-Jul-22 Trainee Welder Helper Utility Service / Maintenance [27-12-2023 FIT
19 | 318 200021199 |Vinod Dashrath Walunj 210 M 18-Jul-22 Trainee Fitter Helpler Utility Service / Maintenance [|28-12-2023 FIT
20 193 | 200021200 [Kamesh Dinkar Thombre 240 M 18-Jul-22 [Trainee Welder Helper Utility Service / Maintenance |27-12-2023 FIT
21 494 | 200021201 [Bhushan Ashok Kokate 27.0| M 18-Jul-22 Trainee Operator Chemical Handling 28-12-2023 FIT
22 401 200021202 |Aastik Gorakshnath Teke 2701 M 18-Jul-22 Trainee Operator Chemical Handling 28-12-2023 FIT
23 135 | 200021203 |Avinash Kailas Nevage 27.0| M 18-Jul-22 Trainee Operator Chemical Handling 27-12-2023 FIT
24 132 | 200021204 [Tushar Tatyaram Godse 240( M 18-Jul-22 Trainee Operator Chemical Handling 27-12-2023 FIT
25 575 | 200021205 [Sagar Changdev Mahapure 30.0( M 18-Jul-22 Trainee Operator Chemical Handling 29-12-2023 FIT
26 516 | 200021206 |Sumegh Vishwas Tapase 330 M 19-Jul-22 [Trainee Chemical Engineer Chemical Handling 29-12-2023 FIT
27 567 | 200021210 [Vaibhav Kacheshwar Aher 23.0| M 11-Aug-22 Trainee Operator Chemical Handling 29-12-2023 FIT
28 579 | 200021211 |Rahul Madhukar Dange 360 M 5-Sep-22 Trainee Chemist Chemical Handling 29-12-2023 FIT ]
29 | 609 |200021212 [Shubham Ramesh Joshi 27.0| M 5-Sep-22 Trainee Chemist Chemical Handling 29-12-2023 FIT W P
30 599 | 200021213 [Rakesh Vijay Bhujbal 250/ M 5-Sep-22 Trainee Chemist Chemical Handling 29-12-2023 FIT )
31 584 | 200021214 [Sanket Sanjay Kale 250 M 5-Sep-22 Trainee Chemist Chemical Handling 29-12-2023 |  FIT
32 116 | 200021215 |Rameshwar Gajanan Teke 27.0| M 5-Sep-22 Trainee Operator Chemical Handling 27-12-20 Y- FIT "l IENY
33 578 | 200021216 [Nikhil Machhindra Teke 240\ M 5-Sep-22 Trainee Chemist Chemical Handling ‘
34 519 | 200021219 [Rohit Babulal Hyaling 26.0| M 3-Oct-22 ITrainee Chemist Chemical Handling il
35 | 583 | 200021220 |Vikas Dagadu Kurhade 25.0| M| 17-Oct-22 Trainee Chemist Chemical Handling : Ty
36 | 343 | 200021221 [Sudhir Damodar Jadhav 26.0] M 1-Nov-22 Trainee Chemist Chemical Handling 28-12-20“’__‘@2”& wraan Pasgwrtiay
37 332 | 200021223 |Akash Balu Nile 26.0f M 15-Nov-22 Trainee Operator Chemical Handling 28-12-2023 | - FIT ‘
38 590 | 200021224 |Ganesh Samadhan Raut 22.0| M 1-Dec-23 Trainee Technician-VI Chemical Handling 29-12-20 RIS e Ui —q-

UTeR A/ G0 §, caf alaeam,

&+ ACS -

IK/2018
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Certifying Surgeon: Dr. JAGDISH KENI

712

Form No. 7
(SEE RULE 18 (7) AND SCHEDULES I1, III, IV, VI, VIII, X, X1, X111, XIV, XV, XVII, XVIll, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (TRAINEE)

C

In respect of persons employed in dangerous operations under Sec. 87

If
Date of Sl;sgg:e If Certificate of
FORM Emlz?;;r:fent L:::tifi o:)r Rfea:\?i:;? i Nature of Job/ Occupation / Raw Material or By-product Ex?rﬁ?rz;aﬁlon l:\:::'flltcglf Work sus| l:a:?it:rfliss:;d to
IR.NO NO. EMP.NO. Name of Employee Age: Sex of Present Transfefring Transfer/Dis Designationp Handledv 4 by Examinatio “.at; § woster, signature of
Work to Other Job | charge Certifying n spues'::n:;o Certifying Surgeon
Surgeon ek with date
reasons e
39 453 200021225 |Sahil Dnyaneshwar Suryawanshi 20.0| M 1-Dec-23 Trainee Technician-VI Chemical Handling 28-12-2023 FIT
40 79 200021227 |Vilas Hiralal Gaikwad 27.0| M 16-Jan-23 Trainee Technician-VI Utility Service / Maintenance [27-12-2023 FIT
41 110 | 200021228 |Avinash Navnath Jare 23.0( M 16-Jan-23 Trainee Technician-V| Utility Service / Maintenance [27-12-2023 FIT
42 74 200021229 [Rajendra Bhaskar Chaugule 29.0| M 16-Jan-23 Trainee Technician-V| Utility Service / Maintenance |27-12-2023 FIT
43 543 | 200021231 |Prashant Babasaheb Lasure 2501 M 27-Apr-23 Trainee Technician-V Chemical Handling 29-12-2023 FIT
44 468 | 200021232 |Prasad Bapu Wagh 26.0| M 27-Apr-23 Trainee Technician-V Chemical Handling 28-12-2023 FIT
45 503 | 200021234 |Sumedh Raju Kakale 21.0| M 27-Apr-23 Govt. Apprentice Chemical Handling 28-12-2023 FIT
46 342 200021235 |Chandrakant Vinayak Chavan 290 M 3-May-23 Trainee Technician-V Chemical Handling 28-12-2023 FIT
47 245 | 200021236 |Abhishek Kailas Ithape 23.0| M 3-May-23 Trainee Assistant-ll Chemical Handling 27-12-2023 FIT
48 204 200021237 |Ashitosh Bhausaheb Dhotre 28.0| M 3-May-23| Trainee Assistant-lll Chemical Handling 27-12-2023 FIT
49 277 | 200021238 |[Naim Nawab Patel 26.0 M | 11-May-23 Trainee Technician-V Chemical Handling 27-12-2023 FIT
50 323 200021239 |Prathamesh Shridhar Dhamal 25.0| M 1-Jul-23 Govt. Graduate Apprentice Chemical Handling 28-12-2023 FIT
51 293 | 200021244 |Sagar Dnyandeo Dongare 28.0| M 25-Jul-23 Trainee Mechanical Engineer |Chemical Handling 27-12-2023 FIT
52 556 | 200021245 |Vinod Gopinath Suralkar 23.0( M 1-Aug-23 Govt. Graduate Apprentice  [Chemical Handling 29-12-2023 FIT
53 518 | 200021246 |Akshay Dattatraya Thombare 27.0( M 1-Aug-23 ITrainee Operator Chemical Handling 29-12-2023 FIT
54 64 200021247 |Deepak Sitaram Teke 31.0| M 17-Aug-23 rainee Associate-3 Administration 27-12-2023 FIT
55 455 | 200021250 |Atul Dilip Salpure 2401 M 4-Dec-23 Operator-Govt.Appr. Chemical Handling 28-12-2023 FIT
56 208 | 200021251 |Vishal Ashok Nile 26.0| M 6-Dec-23 Trainee Technician-VI Utility Service / Maintenance [27-12-2023 EIT
57 557 200021252 |Mayur Bhausaheb Nevage 19.0( M 21-Dec-23 Govt. Apprentice Chemical Handling 29-12-2023 FIT
58 442| 200021151[RATAN UTTAM WAKCHAURE 34 M 28-12-2023 FIT ] j_‘
59 574 200021150RAVINDRA PUNJAJI PAGARE 30 M 29-12-2023 FIT ¥ =
L
Dri-J-7»- ENY |
MBBY, AFIF[CHADETRD—
srgraifgmeex
il GRS
‘:rri'rf' ‘2 PR R '*-‘ A |3 ~q ~ Yy
GTrE 7 U el
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Form No. 7

C

(SEE RULE 18 (7) AND SCHEDULES I, 11, IV, VI, VIII, X, X1, XIlI, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- JALINDAR SHRISATH )

Certifying Surgeon: Dr. JAGDISH KENI
operations under Sec. 87

110

In respect of persons employed in dangerous

Dateof | Reason | suspensied | Unfiteseor
Date of or |Leaving Nature of Job/ ) Date 9f N!edrcal Resu[t of | from quk suspensionissu
SN | Foa | ewp.vo. Nameofemployee | Age | sex | FDPIOYTENtranst Goamebon] | SEMESMSTG- | Pomisceely | Madial (s pend odriiac
Work Otﬁetn? I;an?::ﬁ Besigration Surgeon on suspension | Certifying
Job arge with Surgeon with
reasons date
1 | 533 | 10459 |GAUTAM BHASKAR BORDE 20| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [28-12-2023 FIT
2 | 119 | 10470 |DIPAK CHAGDEV SHRISATH 41| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 FIT
3 | 364 | 10475 |UTTAM CHANDRABHAN KATHE 28| M | 01/04/2023 CONTRACT LABOUR CHEMICAL HANDLING ~ [28-12-2023 FIT
~4 100 | 10478 |SOMESH BABASAHEB KATHE 26( M | 01/04/2023 CONTRACT LABOUR |cHEMICAL HANDLING  |27-12-2023 FIT
5 | 18 | 10479 |RAJESH BAU AHER 40| M | 01/04/2023 CONTRACT LABOUR |cCHEMICAL HANDLING ~ [27-12-2023 FIT
6 | 170 | 10480 |VILAS KAILAS KADU 24 M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 FIT
7 | 101 | 10483 |MANGESH RAJU KANADE 21| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 FIT
8 | 570 | 10484 |KIRAN VITHAL TEKE 23| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [28-12-2023 FIT
9 | 319 | 10492 |[CHETAN RAJENDRA CHAUDHARI 21| M | 01/04/2023 CONTRACT LABOUR [cHEMICAL HANDLING ~ [28-12-2023 FIT
10 | 273 | 10494 |SACHIN EKNATH KADU 32| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 FIT
11 | 304 | 10514 |[BHARAT BABASAHEB WARKAR 24| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [28-12-2023 FIT
12 | 358 | 10518 [ASHOK BABAN NANNAWARE 40| M | 01/04/2023 CONTRACT LABOUR (CHEMICAL HANDLING ~ [28-12-2023 FIT
13 | 17 | 10519 |ARUN SURESH ADHAV 44/ M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 1 (—
14 | 287 | 10524 |ATUL SHIVAJI AUTADE 23| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  |28-12-2023 FIT [/~
15 | 143 | 10527 [SANJU TUKARAM PAWAR 36| M | 26/05/2023 CONTRACT LABOUR |cHEMICAL HANDLING _ |27-12-202801] FIF [~ /r
16 | 324 | 10528 |PRAVIN DATTATRAYA BORHADE 21| M | 26/05/2023 CONTRACT LABOUR |CHEMICAL HANDLING 28-12—20_?%9‘?31, T [V K b!‘
17 | 571 | 10529 |RAHUL NANASAHEB JEUGHALE 25| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  |28-12-203 AL [Y74, 0F Re ¥
18 | 111 | 10530 |[SANTOSH VASANT SANSARE 36 M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [27-12-2023 (B HFp| ¥ ®m|
19 | 461 | 10537 |RUSHIKESH BABASAHEB PANDO | 24| M | 02/08/2023 CONTRACT LABOUR |CHEMICAL HANDLING _|28-12:3093 = —FdT o1 L S
20 | 462 | 10538 |[VINOD ASHOK SOLSE 24| M | 02/08/2023 CONTRACT LABOUR |CHEMICAL HANDLING _[28-1282033, ¢ e TN
21| 19 | 10542 [BHASKAR NARUTI BORDE 41| M | 19/08/2023 CONTRACT LABOUR |cHEMICAL HANDLING  |27-12-2023 FR/20,,
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Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- JALINDAR SHRISATH )
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES 11, 1li, IV, VI, VilI, X, X1, XIlI, XIV, XV, XVII, XVIIIl, AND XX TO RULE 114) HEALTH REGISTER

(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Certifying Surgeon: Dr. JAGDISH KENI
operations under Sec. 87

P

111

In respect of persons employed in dangerous

If If Certificate of

Leaving

Date of | Reason

for

Date of Medical | Result of

Suspended

from Work |suspensionissu

Unfitness or

Date of ¢
Leaving Nature of Job/ . el - .
SR.N | FORM Employment s : Raw Material or By- |Examination by | Medical |state period| ed to worker,
(0] NO. EMRNG. Name:of Employee Agn | Sex of Present Irrii:‘"s:g Transfe ([J)cec;pra‘;igznl product Handled Certifying Examinati of signature of
Work OtIE r |r/Disch g Surgeon on suspension | Certifying
f ; with Surgeon with
o arge reasons date
22 | 196 | 10544 [RAHUL SHIVAJI TEKE 29| M | 26/10/2023 CONTRACT LABOUR CHEMICAL HANDLING  |27-12-2023 FIT
23 | 205 | 10545 [BABASAHEB FAKAD DESHMUKH 44| M | 26/10/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 FIT
24 | 272 | 10479 |SANTOSH B. AAHER 39| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 FIT
WS
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Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- R. C. TEKE )
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES II, 111, 1V, VI, VIII, X, X1, XIIl, XIV, XV, XVIl, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Certifying Surgeon: Dr. JAGDISH KENI

P

In respect of persons employed in dangerous operations under

Sec. 87
IF
Certificate
If of
I?::\?ir?; Reason Date of Sl‘;sz_i'::e Unﬁ;:\ess
;R.N|FORM | EMP Em[;lar:;rzfant or Le;\?i:ig/ Nature of Job/ | o\, Material or By- B Tﬁiﬂ'ﬁ:ﬁf Work | suspensio
O | NO. | NO. Name of Employee Age | Sex of Present Tr_ansfer Transfer %Cmfpah?"/ product Handled by Examinatio st'aze § mssuﬁd 0
Work ring to /Dischar esignation Certifying i period of | worker,
Other - Slarmasrins suspensio| signature
Job g g n with of
reasons | Certifying
Surgeon
o with date
b 25 |10032|DARBAR DATTATRAY MORE 39 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING[27-12-2023 FIT
2 | 26 {10081|KISHOR DHUDKU SONAWANE 55 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING[27-12-2023 FIT
3 | 414 [10119|BABASAHEB KARBHARI GAIKWAD 46 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING|28-12-2023 FIT
4 | 369 [10148/GORKSHNATH S. P. 56 |MALE | 01/04/2023 CONTRACT LABOUR (CIVIL/HOUSEKEEPING|28-12-2023 FIT
5 | 477 |10192[SACHIN SAHEBRAO GHUMARE 40 |MALE | 01/04/2023 CONTRACT LABOUR (CIVIL/HOUSEKEEPING|28-12-2023 FIT
6 | 512 [10193|SANTOSH BAPU DESHMUKH 49 |MALE | 01/04/2023 CONTRACT LABOUR (CIVIL/HOUSEKEEPING|28-12-2023 FIT
7 | 363 [10301|SITARAM SHIVA ARAK 24 |MALE | 01/04/2023 CONTRACT LABOUR (CIVIL/HOUSEKEEPING|28-12-2023 FIT
8 | 476 |10307|SUBHASH BAPU PAWAR 44 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING|28-12-2023 FIT
9 | 339 [10415|ABHISHEK SUNIL PARAKH 29 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING|28-12-2023 FIT
10 | 612 |10429BHAGWAN SHIVAJI RAUT 35 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING|29-12-2023 FIT< 72
] - -
Dr. Jl V. KE é
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES I, I, IV, VI, VI, X, X1, XIlI, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- PANDIT CHAVHAN ) Certifying Surgeon: Dr. JAGDISH KENI In respect of persons employed in dangerous operations under
Sec. 87

If If Certificate
Suspend| of Unfitness

f Date of P o bt ed fro':'n “or
Date o 7 Reason for . Date of Medical [Result of] Work [suspensioniss
Leaving or A Nature of Job/ Raw Material or o -
FORM | EMP. Employment Leaving/ 4 Examination by | Medical | state ued to
Sr.No | "no. | NO. Name of Employee Age:] Sex of Present Tr::gf':':p Transfer/Di %f;p:::: nf B:i-ap':g:::;act Certifying Examina | period worker,
Work g Job scharge & Surgeon tion of signature of
suspensi| Certifying
on with | Surgeon with
reasons date
1 | 316 |10361|SONALI SOMNATH GAVANDE 30|FEMALE| 01/04/2023 CONTRACT LABOUR  |HOUSEKEEPING |28-12-2023 FIT
2 513 {10372|USHA KAILAS ITHAPE 44|FEMALE| 01/04/2023 CONTRACT LABOUR  |[HOUSEKEEPING [29-12-2023 FIT
3 592 |10373|SUVARNA BALASAHEB SONAWANE 38|FEMALE| 01/04/2023 CONTRACT LABOUR |HOUSEKEEPING |29-12-2023 FIT
4 472 [10376|KAMALBAI SOPAN JADHAV 56|FEMALE| 01/04/2023 CONTRACT LABOUR  |HOUSEKEEPING (29-12-2023 FIT
5 566 |10439|KALPANA TATYARAM GODASE 43|FEMALE| 01/04/2023 CONTRACT LABOUR  |HOUSEKEEPING [29-12-2023 FIT
6 497 (10471|ANITA EKNATH MANE 36|FEMALE| 01/04/2023 CONTRACT LABOUR  |HOUSEKEEPING |29-12-2023 FIT
Vv
h I x1r Yo
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Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- DNYANESHWAR WAKCHAURE )
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7

Form No. 7
(SEE RULE 18 (7) AND SCHEDULES II, lll, IV, VI, VIII, X, X1, XIl1, X1V, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER

(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

C

Certifying Surgeon:

operations under Sec. 87

Dr. JAGDISH KENI

114

In respect of persons employed in dangerous

Date of | Reason Date of | Result Suspolefnded "S:;ff:::f,ff
Date of Leaving for Nature of Job/ ) Meglica‘I of_ from quk suspensionissue

SR.N| FORM | EMP.N Name of Employee Age | sex Employment or Leaving/ Occupation / Raw Material or By- |Examination|Medica [state period d to worker,

o] NO. 0. - of‘l:;esent Transferri Trgnsfer Designation product Handled l:!y. I of ) sncs:rat:;lyr; of

ork ngto |/Dischar Certifying Examin | suspension Susrgeon wfth
Other Job| ge Surgeon ation with date
reasons

1 a3 10022 |ANIL PARSHRAM SOLAS 48 | M | 01/04/2023 CONTRACT LABOUR ' |cHEMICAL HANDLING ~ [27-12-2023 FIT

2 228 | 10030 |[BALASAHEB KARBHARI GAVHAN | 47 | M | 01/04/2023 CONTRACT LABOUR  |CHEMICAL HANDLING ~ [27-12-2023 FIT

3 168 | 10031 [BHAUSAHEB TUKARAM MORE | 49 | M | 01/04/2023 CONTRACT LABOUR  [CHEMICAL HANDLING ~ [27-12-2023 | FIT

4 140 | 10033 [DATTATRAYA CHUNILAL DESAL |49 | M | 01/04/2023 CONTRACT LABOUR ' [CHEMICAL HANDLING ~ [27-12-2023 | FIT

5 604 | 10035 [DIPAK PRAKASH PAWAR 38 | M | 01/04/2023 CONTRACT LABOUR  |CHEMICAL HANDLING  [29-12-2023 FIT

6 420 | 10037 [ISSAK JANUBHAI SHAIKH 59 | M | 01/04/2023 CONTRACT LABOUR  [CHEMICAL HANDLING ~ [28-12-2023 | FIT

7 373 | 10039 |KIRAN DILIP AHIRE 39 | M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [28-12-2023 | FIT

8 137 | 10040 |[KIRAN PANDU GAIKWAD 35 | M | 01/04/2023 CONTRACT LABOUR  |CHEMICAL HANDLING ~ [27-12-2023 | FIT

g 178 | 10042 |NANASAHEB DEVIDAS PATIL 48 | M | 01/04/2023 CONTRACT LABOUR CHEMICAL HANDLING  [27-12-2023 | FIT

10 | 138 | 10045 |PRAMOD MADHAV SONAWANE | 41 | M | 01/04/2023 CONTRACT LABOUR  |CHEMICAL HANDLING  |27-12-2023 FIT

11 | 259 | 10047 |RAHUL RAMDAS SONAWANE 42 | M | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING  [27-12-2023 | FIT

12 | 176 | 10051 |RAVINDRA DEVIDAS ROKADE 52 | M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING ~ [27-12-2023 | FIT

13 | 666 | 10053 [SANDIP ANANDA NIKAM 41 | M | 01/04/2023 CONTRACT LABOUR  [cCHEMICAL HANDLING  [29-12-2023 | FIT

14 | 125 | 10054 |SIDHARTH NARAYAN MAHIRE 33 | M | 01/04/2023 CONTRACT LABOUR  |cCHEMICAL HANDLING  [27-12-2023 FIT

15 | 355 | 10057 [SUNIL ANANDA NIKAM 38 | M [ 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [28-12-2023 | FIT | _—

16 | 354 | 10059 [SUNIL DAGADU JADHAV 51| M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [28-12-2023 | FIT [~—T1y 7

17 | 649 | 10060 |SURESH SUKDEO BHADANE 49 | M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [29-12-2023 | FIT | Ay

18 | 139 | 10063 [TEJAS NARAYAN MAHIRE 41 | M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [27-123023 ' FIT |- ‘,‘:’n )

19 | 356 | 10213 [SUNIL BABAN GIRI 43 | M | 01/04/2023 CONTRACT LABOUR |cHEMICAL HANDLING  [28313°2623 [ TFiT [ 7~ |7

20 | 141 | 10034 |DILDAR SONAWANE 47 | M | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING  [27#12200% | FIF |~ " s

21 | 142 | 10043 [PANDU PAGARE 59 [ M | 01/04/2023 CONTRACT LABOUR [cHEmICAL HANDLING  [27-T372028' {' FIT [7°

22 | 182 | 10349 |UTTAM KOTADE 40 | M | 01/04/2023 CONTRACT LABOUR |cHEMICAL HANDLING  [27-12-2023\4—FIT b - A~

e/ QTR Y Tt
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Certifying Surgeon: Dr. JAGDISH KENI
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES 1, 111, IV, VI, VIII, X, X1, XIiI, XIV, XV, XVII, XVIil, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- SUDAM A. TEKE )

P

115

In respect of persons employed in dangerous operations under

Sec. 87
Tf Certificate
If of Unfitness
P:;\?i:f Reason Date of Suspended or
FOR Date of o g for Nature of Job/ Medical Result of |[from Work|suspensionis
SR. EMP.N Employment Leaving/ ; Raw Material or By- | Examination | Medical state sued to
NO Nhg 0. Name of Employee Age| Sex of Present Tlri?‘ns::r Transfer %(::;ilp::t‘i’;‘n/ product Handled by Examinati| period of worker,
' Work Otﬁer /Dischar g Certifying on [suspension|signature of
e ge Surgeon with Certifying
reasons Surgeon
with date
1 1| 253 | 10204 |AVINASH RAOSAHEB SONAWANE 31 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
2 | 411 | 10207 |PRAKASH SAJAN HYALING 45 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING (28-12-2023 FIT
3 | 582 110208 |SANJAY NIVRUTTI SHELAKE 43 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [29-12-2023 FIT
4 | 412 |10272 |RAJENDRA BALKRUSHNA B. 45 |[MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12-2023 FIT
5 | 506 {10314 |JAKASH DILIP BANKAR 23 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [28-12-2023 FIT
6 | 551 [10453 [PRITESH RADHESHAM VAISHNA 23 |MALE | 01/04/2023 CONTRACT LABOUR (CIVIL/HOUSEKEEPING |29-12-2023 FIT
7 | 611 110454 |[SAHIL RAJU SHAIKH 23 |MALE | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING |29-12-2023 Fll
<
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Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- DAULAT WAIKAR )
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES I, l1l, IV, VI, VIII, X, XI, XII, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER

(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Certifying Surgeon: Dr. JAGDISH KENI

¢

116

In respect of persons employed in dangerous operations unde

Sec. 87
IfCertl. cate
Pea:\?i:; Rez)sron Datg of Susplefnded of Un:rt.nef.
SR.N | FORM EmD?t:en?:ant or [leaving Nature ofJobj Raw Material or By- Exgnr:?r:;iilnn Iﬁzzlitglf fro;l:a\:\éork sus;l)lzt;s;t;nu
0 no. |EMP.NO. Name of Employee Age |Sex oprrt\;sent Tr‘ansferr Occqpatign/ product Handlet:lv by Examina | period of worker,
Work gg‘tec: I;g?::ﬁ Designation Certifying tion suspe:nsion signa?ur_eo
s atge Surgeon with Certlfymg
reasons |Surgeon wit
date
1 | 535 | 10358 [SURESH SUBHASH PANDAV 34 |M | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |29-12-2023 FIT
2 | 113 | 10457 [SAGAR DATTATRAYA GONDE 24 |M | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [|27-12-2023 FIT
3 | 258 | 10499 |AMOL NATHU WAGH 32 (M | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
4 | 56 | 10517 [RAHUL DNYANESHWAR AUTADE | 28 |M | 01/04/2023 CONTRACT LABOUR  [CIVIL/HOUSEKEEPING [27-12-2023 FIT
5 | 305 | 10520 [PREMRAJ KAILAS WAKCHOURE 31 [M | 01/04/2023 CONTRACT LABOUR  |CIVIL/HOUSEKEEPING |27-12-2023 FIT
6 | 329 | 10521 [ASEF MEHMUD SHAIKH 34 |M | 01/04/2023 CONTRACT LABOUR  |CIVIL/HOUSEKEEPING |28-12-2023 FIT
7 | 284 | 10525 |SWAPNIL VIJAY KORAKE 29 |M | 01/04/2023 CONTRACT LABOUR  [CIVIL/HOUSEKEEPING |27-12-2023 FIT
8 | 336 | 10526 |KIRAN PUNDLIK JAMDHADE 33 |M | 07/05/2023 CONTRACT LABOUR  |[CHEMICAL HANDLING [28-12-2023 FIT
9 | 428 | 10531 [SUNIL NARAYAYAN SURUBHAIY 41 |M | 01/06/2023 CONTRACT LABOUR  |CHEMICAL HANDLING [28-12-2023 FIT
10 | 200 | 10535 [SHANKAR RAMESH PANDORE 23 |M | 01/08/2023 CONTRACT LABOUR |CHEMICAL HANDLING (27-12-2023 FIT
11 | 261 | 10536 |SAI SOMNATH SHINDE 18 (M | 01/08/2023 CONTRACT LABOUR |[CHEMICAL HANDLING |27-12-2023 FIT
12 | 328 | 10541 [TUSHAR APPASAHEB GAIKWAD 22 M | 14/08/2023 CONTRACT LABOUR  |CIVIL/HOUSEKEEPING |28-12-2023 FIT
13 | 447 | 10548 |ASHOK PANDURANG PAGARE 30 (M | 01/11/2023 CONTRACT LABOUR  |CIVIL/HOUSEKEEPING [28-12-2023 FIT ‘ﬁlj.
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Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- BAPUSAHEB R. NILE )

(_

Form No. 7

720

(SEE RULE 18 (7) AND SCHEDULES 11, 111, IV, VI, VIlL, X, X1, X1lI, XIV, XV, XViI, XVIII, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Certifying Surgeon: Dr. JAGDISH KENI

In respect of persons employed in dangerous operations under Sec. 87

Reason If Certificate of
pateot | Daeat | for | reotiony |l Mol | RSt of | o Worksate |, Unfnesor |
R.NO [FORM NO.| EMP.NO. Name of Employee Age Sex E::z;:::n&r:rzf Transferring| Transfer |Occupation / Designation|  product Exacmiri;liation bY/ e aminatio| _Periodof ; woﬂ:er, signature of
to Other Job|/Dischar Handled Seurgfg::r:ag n susp;l;s;::SWIt Certifying Surgeon
ge with date
1 510 10002 |ANIL WALMIK MOKAL 41 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
2 37 10003 |ANTAWAN MURLIDHAR THORAT 58 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
3 431 10005 |CHOTU KASAM SHAIKH 56 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
4 38 10006 |DIPAK KACHARU GAIKWAD 57 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
5 180 10007 |GANESH RAMDAS GAIKWAD 43 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
6 421 10008  [ILIYAS MUNIR TAMBOLI 48 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
7 347 10009 JAIWANT SUKDEO KANADE 50 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
8 167 10010 UJANKIRAM KANAIYA PRASAD 43 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
9 160 10011  [KAPIL HIMMAT BHUJANG 42 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
10 43 10014 ]PRASHANT UTTAM WAGHCHAURE 34 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
11 500 10015 |[RAHUL GHANSHYAM WAIKAR 35 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
12 389 10016 |RAJU BHAJAN BHALERAO 59 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
13 11 10017 [SACHIN LAHANU BHARUD 44 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
14 308 10018 ANJAY ARJUN JADHAV 46 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
15 46 10019 [SANJAY NANDRAM SURBHAIYA 44 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
16 360 10021 |SHARIF MOHAMAD PATEL 52 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
17 330 10022 [SK. BASHIR SK. YAKUB 54 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
18 29 10023  |SUNIL NIMBA WAGH 45 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
19 136 10024 |UTTAM RAMBHAJI NILE 45 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
20 154 10025 |VEDU LAXMAN MOKAL 54 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
21 226 10026 |VINAYAK POPAT CHAVHAN 37 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
22 238 10027 [WALMIK RAMVHANDRA BHARUD 51 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
23 544 10041 |(MANOJ POPAT ZALTE 39 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
24 517 10172 [SUNIL GITARAM TIKKAL 41 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
25 188 10287 |RAJENDRA DINKAR MURAR 45 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
26 296 10309 |AVINASH ANANADA DUSING 28 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
27 466 10332 [SANJAY INDRABHAN NANAWARE 50 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
28 12 10386 |[YOGESH VAKIL ZALTE 38 MALE 01/04/2023 CONTRACT LABOUR NA 27-12-2023 FIT
29 241 10472 [RAHUL DINKAR TRIBHUWAN 24 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT P
30 514 10506 [MANOJ LAXMAN JAGTAP 38 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT, <
31 443 10507 |[SUNDARLAL KISAN PAGARE 28 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT 2=
32 351 10508 [SUDHARSHAN SANJAY KAWADE 21 MALE 01/04/2023 CONTRACT LABOUR NA 28-12-2023 FIT
IDr I NV |l weEnNns
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Form No. 7

€

(SEE RULE 18 (7) AND SCHEDULES II, 11, IV, V1, VIII, X, X1, XIlI, XIV, XV, XVIl, XVIII, AND XX TO RULE 114) HEALTH REGISTER

(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- RAJU JADHAV )

Certifying Surgeon: Dr. JAGDISH KENI

118

In respect of persons employed in dangerous operations under

Sec. 87
i If Certificate of

Illaat\i,?; Reason Date of | Result 5‘:5‘;’:9 Unfitness or
;R.N| FOR [Emp.N Em?:?;ﬁr:fent oF Le;\?i;g/ Nature of lob/ | pay Material or By- Bcminatio madica] Work | EESE Lt
0 Nng. 0. Name:of Employee Age| Sex of Present Trri?‘r;stfsr Transfer Octupation / product Handled n by I p esrtiztieof signature of

Work Other /Dischar Certifying Examin suspensio Certifying
lob ge Surgeon | ation i With Surg:::lewnh
reasons

1 | 227 | 10064 [PRAKASH BAPU NILE 38 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |27-12-2023 FIT
2 | 201 | 10065 |AJAY BHAUSAHEB KAJALE 41 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 | FIT
3 | 237 | 10068 |ANURADHA BHAGWAT DESALE 45 | FEMALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 | FIT
4 | 236 | 10070 |JASHA KISAN RAUT 51 | FEMALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 FIT
5 | 524 | 10071 |ASHOK CHANGDEO BHATE 44 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [28-12-2023 | FIT
6 | 491 | 10074 |BHAGWAT BHASKAR MUKIND 38 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 | FIT
7 | 565 [ 10076 |DILIP HARI GIRI 47 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [29-12-2023 FIT
8 | 195 | 10077 IDNYANESHWAR BALU GIRI 35 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-12-2023 FIT
9 | 300 | 10082 [MAHENDRA BABURAO BHALERAO | 29 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-12-2023 | FIT
10 | 429 | 10085 [NANASAHEB PIRA PAWAR 46 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 | FIT
11 | 156 | 10087 [NITIN BHASKAR JADHAV 34 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 | FIT
12 | 542 | 10091 [RAHUL NIVRUTTI BAGUL 30 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [28-12-2023 | FIT
13 | 538 | 10093 |RAJU BABURAO KAKALE 49 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 FIT
14 | 271 | 10094 |RANJEET YOSEF TAPASE 28 | MALE |[01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (27-12-2023 FIT i
15 | 348 | 10095 [RAVI NAMDEQ JADHAV 44 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 | FT |/ 4
16 | 220 | 10097 |SACHIN SUKDEO MAIND 42 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-12-2023 FIT i
17 | 537 | 10099 |SANJAY BHIMRAO RAGDE 39 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING 28-12-2023 FIT 21, e L 3
18 | 199 | 10100 [SANJAY VITTHAL GOSAVI 47 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-12%b23 [pr | - BILINY
19 | 546 | 10103 |SUNIL LAXMAN PATAIT 39 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28¥222623 4 ¢, | 'A, DETRD
20 | 262 | 10104 [SUNIL PUNDLIK JAMDHADE 34 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-F3T8573| {79 1R¥9 =ar
21 | 169 | 10109 [VISHAL RAMESH MORE 30 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-F373033 (|3 )F IgHeTm
22 | 525 | 10110 [VISHANU SANJAY MUKIND 31 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-17:2023' b—fig — 1% 944 [+~ — 19
23 | 613 | 10113 [YOGESH DADA RAGADE 36 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [29-F3:5678 [T FiP v| o diceaay
24 | 198 | 10114 [YOGIRAJ PRAKASH PATAIT 35| MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-T2-A628 | rK/2019
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P

(SEE RULE 18 (7) AND SCHEDULES 11, 111, IV, VI, VIII, X, X1, XIIl, XIV, XV, XVII, XVIII, AND XX TO RULE 114) HEALTH REGISTER

(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- RAJU JADHAV )

Certifying Surgeon: Dr. JAGDISH KENI

119

In respect of persons employed in dangerous operations under

Sec. 87 .
] e
&a:\?i:; Reason Date_z of | Result Slasz%r;:ie 'fL(l::fl"itt-l::sast_?):) f

_ FOR Date of pie fqr Nature of Job/ . Mec!lcal_ of_ Work | suspensionissue
RN |EMP.N Name of Employee Age| Sex Employment Transfer Leaving/ Occupation:/ Raw Material or By- | Examinatio |Medica state d to worker,
0 | no. = oF bresant ring to Tra'nsfer Designation produ_ct Handled n.by. . .| period of signatue of

Work Other /Dischar Certifying Examin suspensio Certlfymf_;

ioh ge Surgeon | ation n'with Surgﬁ::e\mth
reasons

25 | 313 | 10162 [SACHIN BABASAHEB SANT 29 [ MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
26 | 547 | 10234 [SUNIL KAILASH NIKAM 28 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING |28-12-2023 | FIT
27 | 508 | 10237 |[HEMANT PUNAJI JADHAV 42 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING |28-12-2023 | FIT
28 | 438 | 10244 |DIPAK SUBHASH DHANWATE 27 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
29 | 564 | 10246 [LAXMAN UTTAM MORE 42 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [29-12-2023 | FIT
30 | 394 {10248 [KAILASH KARBHARI GAIKWAD 39 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 | FIT
31 | 153 | 10249 |POPAT SONU MORE 43 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 | FIT
32 | 366 {10250 |ARUN PUNDLIK JAMDHADE 39 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |28-12-2023 | FIT
33 | 66 |10251 |KAILASH RAMBHAU SINGAR 49 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (27-12-2023 | FIT
34 | 232 | 10256 [SUBHASH EKNATH DHANWATE 56 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (27-12-2023 | FIT
35 | 346 | 10258 [ARJUN KARBHARI TRIBHUVAN 33 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
36 | 252 | 10263 [SANJAY PANDURANG PAGARE 27 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (27-12-2023 | FIT
37 | 211 | 10271 [SANJAY BALKRUSHNA BHADANG 51 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [27-12-2023 | FIT
38 | 375 | 10285 [MACHHINDRANATH TUKARAM BHOKARE| 58 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (28-12-2023 | FIT
39 | 374 | 10327 [MADHURI VIJAY PAWAR 33 | FEMALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (28-12-2023 | FIT
40 | 459 [10333 [SACHIN BABASAHEB VINCHU 25 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
41 | 460 | 10337 |RUSHIKESH ANNASAHEB VINCHU 25 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
42 | 549 | 10381 |GAUTAM HARI SONAWANE 43 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (29-12-2023 | FIT "
43 | 368 | 10394 |BAPU RAMESH DUSING 34 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [28-12-2023 | FIT Vv
44 | 601 | 10406 |NILESH BABASAHEB SANT 34 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [29-12-2023 | FIT
45 | 526 | 10409 [PRABHU MANOHAR PAGARE 44 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [812-2023 | . iV KIENY
46 | 44 |10411 |DIPAK PRAKASH SONAWANE 42 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (278 282038AIHDHA,DET RD
47 | 558 | 10417 |DATTATRAY SUBHASH DHANWAT 32 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (2873272023 | -HIF ¥{% ¥\ =a1
48 | 594 | 10418 [DNYANESHWAR RAMDAS BANKAR | 48 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [2gwt@-2@23; | WY sfzmeam Firgameftan
49 | 452 |10420 [VISHAL DILIP BANKAR 28 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28712-2023 %~ ppr > 14—~
50 | 504 | 10433 [SANJAY RAMDAS SONAWANE 39 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING 281272023 (uri¥r=ffatmeass
51 | 481 | 10435 |SIDDHANT BALASAHEB BIRUTE 30 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [3%:18¢823 |-Jfti/2l019 ]
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(SEE RULE 18 (7) AND SCHEDULES Ii, 111, IV, VI, V111, X, X1, X1lI, XIV, XV, XVII, XVIll, AND XX TO RULE 114) HEALTH REGISTER

ps

(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- RAJU JADHAV )

Certifying Surgeon: Dr. JAGDISH KENI
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In respect of persons employed in dangerous operations under

Sec. 87
If &
If Certificate of
Il?eaat:i:f Reason Date of | Result Stés?rzr:‘ge Unfitness or
FOR Date of pes Bl for Nature of Job/ e B Medical of Work suspensionissue
R.N EMP.N Employment Leaving/ 4 Raw Material or By- | Examinatio |Medica d to worker,
o N“g 0. Name:af Enplayee Age| Sex | ¢ present Trri%r;s::r Transfer ?)(:;::;lt? :n/ product Handled n by | i esrtiztde of | signature of
* Work Other /Dischar Certifying |Examin L seigioks Certifying
ge Surgeon | ation P Surgeon with
Job n with d
ate
reasons
52 | 486 | 10436 |RAHUL ARUN GUNJAL 32 | MALE |[01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING (28-12-2023 | FIT
53 | 473 | 10441 [RAJENDRA RAMKRUSHNA KALE 53 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
54 | 492 | 10442 |ARUN RAOSAHEB JAMDAR 28 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [28-12-2023 | FIT
55 | 572 | 10443 |[NITIN WARUNNATH JAGTAP 27 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [29-12-2023 FIT
56 | 400 | 10445 |VAIBHAV SAHEBRAO AVHAD 28 | MALE |01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 | FIT
57 | 130 | 10451 |KAILAS NANASAHEB GAIKWAD 29 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 FIT
58 | 234 | 10512 |AVDHUT BHAUSAHEB GOSAVI 29 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 FIT
59 560 10523 |ANIL BHAGWAT WAKCHAURE 26 | MALE |01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [29-12-2023 FIT
60 | 235 | 10532 |SURESH CHANDU GAIKWAD 35 | MALE | 26/01/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |27-12-2023 FIT 2
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Form No. 7

P

(SEE RULE 18 (7) AND SCHEDULES I, lil, IV, VI, VIIl, X, XI, X1lI, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Certifying Surgeon: Dr. JAGDISH KENI

under Sec. 87

121

In respect of persons employed in dangerous operations

IfCerti_ﬁcate
LD::;:; Reason Date of Suspilefnded N Un:rtr-ness'.
sr.| FOR | Emp.N Em?:?;sn?lfent or for Nature oflob/ | oo Material or By- Ex';n:'l?r::iilon Rl\‘fle:lélltcglf fro's?a\:’eork g
No| M | "o, Name of Employee |Age| Sex | “of present (T"ansferr| Leaving/ | - Occupation /| “oroquct Handied | by | Examina| period of | worker,
Work Other |Discharge Certifying tion |suspension|signature of
e Surgeon with Certifying
reasons Surgeon
with date
1 1532 | 10176 |AJIM SHAUKAT SHAIKH 37 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |29-12-2023 FIT
2 1128 | 10177 |AKSHAY ARUN MEHARE 31 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 FIT
3 | 440 | 10178 |AMBADAS BHAUSAHEB GIRI 40 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [28-12-2023 FIT
4 | 124 ! 10180 [ARJUN YOSEPH TAPASE 36 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING |27-12-2023 FIT
5 | 480 | 10181 |[ASHOK PUNDLIK JAMDHADE 45 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12-2023 FIT
6 | 482 | 10182 |ASHOK PUNDLIK TRIBHUVAN 55 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |28-12-2023 FIT
7 | 416 | 10186 [NARESH DHONDIRAM HIVRE 33 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 | FIT
8 | 541 | 10189 |NITIN SAHEBRAO GHUMARE 36 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [29-12-2023 | FIT
9 | 24 | 10195 |SHIVA HIRAMAN ARAK 52 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
10 | 427 | 10198 [SUNIL BALKRUSHANA BHADANG | 38 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-12-2023 FIT
11| 22 | 10199 [SUNIL HARI MAIND 44 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |27-12-2023 FIT
12 | 588 | 10202 |[YUNUSKHAN FAKIRKHAN PATEL | 41 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING |29-12-2023 FIT
13 | 413 | 10369 |[RAJENDRA RAMRAO KANDEKAR | 45 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [28-12-2023 | FIT
14 | 511 | 10377 |VIJAY BALKRUSHNA BHADANGE 48 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING (28-12-2023 | FIT
15 | 370 | 10382 [RAJU MAHEBUB SHAIKH 50 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING (28-12-2023 FIT 4
16 | 489 | 10388 [SUNIL BABURAO KAKALE 51 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [28-122023 | FIT &/ —
17 | 345 | 10389 |SACHIN VEDU MOKAL 33 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |§8x2-2023F|. FIT. [FC T
18 | 660 | 10390 [RAMESH GANPAT BHAKARE 30 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [ppE122023 {11 RFHA|DETRD
19 | 485 | 10396 |VIJAY KARBHARI NILE 38 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [m#12:2028 =Rk 2 4o =21
20 | 573 | 10397 |SATISH BHIMRAO SOLSE 30 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING mﬁ_fggﬁg‘;wﬁww f’"mﬁﬂm
W oY, AL~ G~
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Form No. 7

C

(SEE RULE 18 (7) AND SCHEDULES 11, 111, IV, VI, VIII, X, X1, XIII, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Certifying Surgeon: Dr. JAGDISH KENI

under Sec. 87

122

In respect of persons employed in dangerous operations

If Certificate
If of Unfitness
P:::i:; Reasoh Date of Suspended or
FOR Date of P for Nature of Job/ Medical |Result of |from Work | suspensioni
SR. M EMP.N Namie of Emploies Awel Sex Employment Transferr| Leaving/ Occupation / Raw Material or By- |Examination| Medical state ssued to
NO NO 0. Y, 8 of Present inato |Tran sff:' / D esipn atlon product Handled by Examina | period of | worker,
' Work Otgher Dixcharsie & Certifying tion [suspension|signature of
Yob g Surgeon with Certifying
reasons Surgeon
with date
21 | 568 | 10298 |[DNYANESHWAR SHANTARAM BHA | 38 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |29-12-2023 FIT
22 | 515 | 10419 [SANDIP SADASHIV PAWAR 43 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [29-12-2023 FIT
23 | 621 | 10426 |SACHIN UTTAM MOKAL 32 | MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [29-12-2023 FIT
24 | 371 | 10428 |[AMOL PANDURANG GAIKWAD 33 | MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12-2023 FIT
25 | 76 | 10446 |SAIPRASAD DATTATRAYA WALUJ | 23 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING |27-12-2023 FIT
26 | 298 | 10516 |GANESH BALASAHEB WAKCHAUR 24 | MALE | 01/04/2023 CONTRACT LABOUR | CIVIL/HOUSEKEEPING [27-12-2023 FIT
LIL, -V.KEMY
WSS, AFTH, DH ,DETRD
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Form No. 7

C

(SEE RULE 18 (7) AND SCHEDULES I, 1, IV, VI, VIII, X, X1, XIil, XIV, XV, XVII, XVIli, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- SHAM N. JADHAV )

Certifying Surgeon: Dr. JAGDISH KENI

under Sec. 87

123

In respect of persons employed in dangerous operations

I If Certi_ﬁcate
Date. of Reason Suspende of Unc?rtness
Date of Lez:.:ng fo.r Nature of Job/ . I\II)I:::I?c?I‘- Re5u!t of d“f,':rn‘ suspensioni
S%N FgROM EI\%P.N Name of Employee Age| Sex Eg}p;?ggs? . Transfe !‘r(:::'s';g{ Occupation / v Tateﬂ'alg{ ?;I' Examination by éVlem_caI state ssue;l =9
: i Work rring to /Dischar Designation productnandle Certifying x;::na period qf sigwn::uf;'of
Other Surgeon suspensio i
Job ge n with Cseurlt.'!gfzcl’r:‘g
reasons | ith date
1 | 159 | 10013 [LAXMAN CHANGDEO KAJALE 46 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING |27-12-2023 FIT
2 | 275 | 10127 [VILAS KARBHARI GAIKWAD 44 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING [27-12-2023 FIT
3 | 505 | 10128 |ABHINAV SAHEBRAO KOKATE 33 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING |28-12-2023 FIT
4 | 391 |10130 [ANILJOTIRAM WAGH 47 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING |28-12-2023 FIT
5 | 415 | 10131 |ANIL S KADAM 48 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [28-12-2023 FIT
' 6 | 157 | 10134 |BABASAHEB KACHARU WALUNJ 56 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
7 | 158 | 10137 [BALA POPAT SOLSE 46 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
' 8 | 531 | 10141 |[BHAUSAHEB S. SONAWANE 55 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [29-12-2023 FIT
' 9 | 658 | 10144 |DATTATRAYA RADHAKRUSHNA A. 62 |MALE | 01/04/2023 CONTRACT LABOUR (CIVIL/HOUSEKEEPING |29-12-2023 FIT
| 10 | 217 | 10146 |DNYANESHWAR WALMIK SALE 37 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING (27-12-2023 FIT
11 | 478 | 10147 |[GANESH RADEKRISHNA GORADE 52 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING (28-12-2023 FIT
12 | 152 | 10149 [HARICHANDRA SHANKAR AHIRE 48 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING (27-12-2023 FIT
113 | 33 |10153 [MADHUKAR PANDIT SUPARE 51 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
14 | 257 | 10159 [RAJIYA YUSUF SHAIKH 41 EMALE 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [77-12-2023 FIT
' 15 | 577 | 10160 [RAMESH TULSHIRAM KHEDEKAR 59 [MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [79.12-2023 FIT .
16 | 215 | 10163 [SACHIN KISAN RAUT 32 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING [27-12-2023 FIT D)/i;»
17 | 418 | 10164 |[SANJAY SUKDEQ GHANGHAV 45 |MALE | 01/04/2023 CONTRACT LABOUR | CHEMICAL HANDLING [28-12-3023%~_ | yFITx} .
18 | 216 |10170 |SHUBHAM NITIN BIDVE 24 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12/9628'S , 4 = f}g :V - KENY
19 | 99 |10171 |RAJENDRA VISHWANATH SHINDE 57 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING |37-12%633 7 sfanfdT, |/~ = THD
20 | 458 |10174 |VILAS RAOSAHEB TIKKAL 45 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-1272093¢ o( {) F¥;; 1%:,:”5
21 | 479 |10175 |VITTHAL GOVIND CHAVHAN 54 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING [28-12-2023 "/ 3 (BIT 4 n ] COTo Yoy
22 | 14 |10264 |BABASAHEB RAGHUNATH SANAP 42 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING 27_12_‘2‘03‘3?;;-;@;.,&?“.‘_11 g i s~
23 | 507 | 10288 |BHAGWAN LALA KHAIRE 45 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [28-12-2073%  |-JEdF 20 19
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(SEE RULE 18 (7) AND SCHEDULES II, 1I1, IV, VI, VIII, X, X1, XIli, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- SHAM N. JADHAV )

Certifying Surgeon: Dr. JAGDISH KENI

under Sec. 87

124

In respect of persons employed in dangerous operations

y [
Illaatfi:; Reason Date of stgg:;ie < -
Date of or for Nature of Job/ i Medical Resul_t of Work |Suspensiont
:SR.N FORM |EMP.N Name of Employee Age| sex Employment Transfe Leaving/ Occupation / Raw Material or By- Examination by Medlf:al i ssued to
5 O | NO. 0. of&::fnt rring to }lr)e::cs;g: Designation product Handled Certifying Exta.ir:‘:na period of . worker,
Other Surgeon suspensio i of
. Job ge S udth %eurrgfg;n;g
reasons | \yith date
24 | 451 | 10290 [VALMIK CHANDRABHAN KANADE | 42 [MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12-2023 FIT
25 | 441 | 10292 [SHANKAR CHIMAJI JADHAV 42 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12-2023 FIT
26 | 619 | 10299 |RAGHUNATH BHIMA AHER 40 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [29-12-2023 FIT
27 | 179 | 10316 |BHAUSAHEB JAGAN BHAKARE 45 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
28 | 457 | 10317 [VALMIK KASHINATH BHAKARE 33 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12-2023 FIT
29 | 607 | 10320 [MANGESH GANGARAM JONDHALE 29 |MALE | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING |29-12-2023 FIT
30 | 432 | 10340 |ANIL LAXMAN GAIKWAD 32 |MALE | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING |28-12-2023 FIT
31 | 501 | 10345 [TUSHAR PRAKASH YESHI 31 |MALE | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING |28-12-2023 FIT
32 | 337 | 10346 [KAILAS VISHVANATH LATE 57 |MALE | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING |28-12-2023 FIT
33 | 23 | 10347 |[AVINASH RAMDAS TEKE 32 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
34 | 602 | 10354 [SARJERAO RAMBHAU SINGAR 54 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING [29-12-2023 FIT
35 | 249 | 10363 [KAPIL SANJAY SONAWANE 27 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING [27-12-2023 FIT
36 | 357 | 10385 |PRALHAD BALASAHEB TEKE 43 [MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING (28-12-2023 FIT
37 | 123 | 10392 [SURYAKANT PRALHAD JADHAV 29 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 FIT
38 | 95 |10395 |[SANDIP LAXMAN GANGULE 35 [MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING [27-12-2023 L
39 | 338 | 10402 |JAGDISH SHAM MANDAGE 29 [MALE | 01/04/2023 CONTRACT LABOUR |CHEMICAL HANDLING |28-12-2023 EIT |z >
40 | 539 | 10412 [RAJU ARJUN CHAVAN 0 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING 29-1973Q23 1§ H;Fr 1B NI
41 | 112 | 10432 [DNYANDEO KRISHNA SONAWANE 41 |MALE | 01/04/2023 CONTRACT LABOUR [CHEMICAL HANDLING 27-MB@523,AF!!-f.ﬂ-‘?,kr-D’;;‘F;l‘ .
42 | 390 | 10438 [CHAGAN BABU GAIKWAD 45 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12r2023 = ifir-F T ¢ <leis oy
43 | 569 | 10449 |AKASH SANJAY GHANGHAV 20 |MALE | 01/04/2023 CONTRACT LABOUR [CHEMICAL HANDLING [29-12:2023~ ( 3 )| v i srabreame T
44 | 563 | 10450 |GANESH SHANKAR JADHAV 20 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |29-13-3023/3—|s-RJT e |2 — ¢ ~2,—
| 45 | 424 | 10491 [SHEKHAR KACHRU KANADE 33 |MALE | 01/04/2023 CONTRACT LABOUR |CIVIL/HOUSEKEEPING |28-12L302% Tr T =FiTalifsars
| 46 | 250 | 10515 [KARAN RAJENDRA MORE 22 |MALE | 01/04/2023 CONTRACT LABOUR [CIVIL/HOUSEKEEPING [27-5>-#58 ~ [JEfROk9
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c 728 C

Form No. 7
(SEE RULE 18 (7) AND SCHEDULES I, 111, IV, VI, VIII, X, X1, XllI, XIV, XV, XVII, XVill, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (CONTRACT- SHAM N. JADHAV ) Certifying Surgeon: Dr. JAGDISH KENI

In respect of persons employed in dangerous operations
under Sec. 87
o,
Date of R Suspende p
Leaving Date of d from g
Date of for = Result of suspensioni
or 5 Nature of Job/ = Medical . Work
Sr:).N FgROM EIV(I)P.N Name of Employee Age| sex Employment Transfe Leaving/ Occupation / Raw Material or By- Examination by Meds_cal state ssued to
: : of Present | . Transfer Daskinatl product Handled SRR Examina
Work rring to /Dischar esignation Certifying

; worker

3 period of | . 4
Other ge Surgeon Han suspensio signature of
Job

i\t Certifying

rasons | Sweeon
47 | 470 | 10546 |NIKHIL RAGNATH KHEDKAR 21 |MALE | 01/11/2023 CONTRACT LABOUR |CHEMICAL HANDLING |28-12-2023 FIT
48 | 433 | 10547 |PRAKASH VITTHAL SABANE 53 |MALE | 20/11/2023 CONTRACT LABOUR |CHEMICAL HANDLING [28-12-2023 FIT
49 | 383 | 10549 [MONESH DADABHAU RAMOSHI 22 |MALE | 20/11/2023 CONTRACT LABOUR [CHEMICAL HANDLING [28-12-2023 FIT
<,
— 1l KIEN]
e D il nua|DETRD
* Moo o
. b 9 e AT
ot 2 it gz P
ent’ W,

o g ; 3’2&7{ (2 —al 24—
"I:_‘_. ID‘]U’V 5 AS 7
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: ¢ 729 C

Form No. 7
(SEE RULE 18 (7) AND SCHEDULES 11, 11I, IV, VI, VIII, X, XI, X1lI, XIV, XV, XVII, XVIll, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).

Health Register- GODAVARI BIOREFINERIES LTD (OFFICERS) Certifying Surgeon: Dr. JAGDISH KENI In respect of persons employed in dangerous operations under Sec. 87
If Seﬁr:iﬁcate of
: DT;e of ) Le[:ziﬁ: :’r Rfasa_n for R Igate clrf I\.&edi%al l;:st;lit o1f frgrg‘&ﬁ:ﬁ:te s:ds:en“s?:f;‘i‘:;u
SR.NO F:gl.ﬂ EMP.NO. Name of Employee Age | Sex :}ppr::;:: Transferrin Tr:::::sllo Nature of Job/ Occupation / Designation aadiit E"fil:m?lfedv BrogucE xac";r':fv&'; Y Exa:'linc:ﬂ % periqd of . sigtlsa::::: :;'
Work E to’Other ischarge Surgeon i suspension with Certifying
ob reasons Surgeon with
date
1 669 | 200021181 |Suhas Uttam Godage 53.0| M 8-Sep-21 Director (Works) Administration 29-12-2023 FIT
2 605 | 200021188 |Pravin Bhupal Vibhute 53.6| M 7-Feb-22 General Manager-Technical Administration 29-12-2023 FIT
3 638 | 200000089 |Dhananjay Suryabhan More 593| M 1-Feb-98 Asstt.General Manager-Production Chemical Handling 29-12-2023 FIT
4 102 | 200000029 |Dipak Pundlik Pathak 59.0] M 15-Jul-89 Manager-Sales Administration 27-12-2023 FIT
5 640 | 200000101 |Raibhan Pandurang Gaikwad 496 M 25-Mar-95 Asstt.General Manager-Electric Electrical Services 29-12-2023 FIT
6 643 200000106 [Abikshit Saroj Chatterjee 51.8| M 3-Aug-99 Asst. General Manager(IT) Administration 29-12-2023 FIT
7. 350 | 200020049 [Soudagar Vishwambhar Kulal 556 M 1-Sep-95 Asstt.General Manager-Civil Construction/Mainteance 27-12-2023 AT
8 349 | 200020051 |Gopiraj Vithalrao Jangam 5311 M 15-Apr-95 Manager-Production Chemical Handling 27-12-2023 FIT
9 448 | 200020060 |Kailas Pradhanrao Naikwade 566 M 15-Jul-94 Dy. Manager(Production) Chemical Handling 29-12-2023 FIT
10 280 | 200020062 [Sanjay Deoram Adhav 533 M 13-Apr-94 Dy. Manager(Production) Chemical Handling 27-12-2023 FIT
11 315 | 200020064 [Mahebub Abbas Shaikh 59.7| M 1-Aug-92 Officer-Warehouse Chemical Handling 27-12-2023 FIT
12 127 | 200020065 |Appasaheb Jagannath Wani 596 M 1-Jul-97 Manager(QC) Chemical Handling 27-12-2023 FIT
13 105 200020094 [Sandip Panditrao Kshirsagar 53.7| M 24-)an-26 |Asstt. Manager-IT IAdministration 27-12-2023 FIT
14 9& | 200020096 Sanjay Madhukar More 546( M 6-Sep-93 Ur. Officer-Accounts Administration 27-12-2023 FIT
15 94 200020097 |Nandu Parbhat Bhagwat 55.6( M 1-Dec-93 Dy. Manager-Accounts Administration 27-12-2023 FIT
16 62 | 200020099 [Somnath Narayan Kulthe 55.7| M 1-Dec-94 Officer(Purchase) Administration 27-12-2023 FIT
17 754 | 200020341 |Shrikant Keshav Kulkarni 56.1| M 23-Dec-93, Jr. Officer-Instrument Utility Service / Maintenance  [27-12-2023 FIT
18 289 | 200020540 [Deepak Shaligram Jadhav 56.6| M 1-Jun-01 Ur. Officer-Accounts Administration 27-12-2023 FIT
19 639 | 200020606 [Ashok Shripati Sutar 51.6| M 8-Sep-98 Officer Administration 29-12-2023 FIT
20 103 200020608 |Hemant Sharad Joshi 48.1| M 1-Sep-00 Dy. Manager-QC Chemical Handling 27-12-2023 FIT
21 57 200020614 |Yogesh Vasantrao Bagal 496 M 1-Jan-99 Officer(Environment) Administration 27-12-2023 FIT
22 85 200020664 [Sanjay Raosaheb Karhale 4641 M 20-Oct-00)| Dy.Manager-Admin |Administration 27-12-2023 FIT
23 63 200020678 |Nitin Vasudeo Kulkarni 574 M 12-Mar-01 Sr.Manager-Stores IAdministration 27-12-2023 FIT
24 172 | 200020694 |Deepak Madhukar More 496| M 1-Jan-10 Ur.Officer-Environment Chemical Handling 27-12-2023 FIT
25 27 200020695 |Raju Ramdas Sonawane 45.01 M 1-May-05 Officer(HR) Administration 27-12-2023 FIT
26 214 200020702 {Sudhir Kisanrao Nimbalkar 440| M 21-Oct-05 Ur.Officer-Production Chemical Handling 28-12-2023 FIT
27 45 200020746 [lalindar Namdeo Jagtap 508| M 21-Oct-03| Dy.Manager (Production ) Chemical Handling 27-12-2023 FIT
28 108 | 200020758 |Santosh Shantilal Tawrej 46.7| M 1-Mar-06 r. Officer-QC Chemical Handling 27-12-2023 FIT e
29 | 668 [ 200020778 |Nitin Narhar Patil 513 M | 20-Jun-05 Asstt.General Manager-Instrument Utility Service / Maintenance  [29-12-2023 HT it =
30 654 | 200020779 |Dnyaneshwar Ashokrao Kajale 404 M 16-Jul-07 Ur.Officer-Instrument Utility Service / Maintenance  [29-12-2023 FIT o
31 635 | 200020788 [Avinash Ramesh Sonawane 414| M 2-Jul-08 Officer(Sales) ’ Administration 29-12-2€23, _ FiF s 7 r
32 88 | 200020792 |Ravindra Vishwnath Bhokare 424 M 14-Feb-08 Asst. Manager (Accounts) Administration 27-12-2023 | TeiT v ISR INTY
33 393 | 200020801 [Shivdas Kashinath Hon 432( ™M 1-Jun-08 Ur.Officer-Stores Administration 27-12-3023 - FIT JETMRD
34 86 200020815 |Dhananjay Hemnarayan Dubey 457 M 16-Jan-07 Ur.Officer-Ware House Chemical Handling 27-12-2023 AT
35 267 | 200020821 [Pramod Prakash Bibave 43.7| M 24-Feb-07 Sr.Manager (Instrument) Utility Service / Maintenance [27-12-2023 FIT
36 527 | 200020822 |Prashant Madhukar Shirsath 431 M 7-Mar-07 Manager-Production Chemical Handling 27-12-2023 FIT oAt |
37 | 580 | 200020827 [Sunil Shaligram Jadhav 53.8| M | 10-May-07 Officer-Stores & Accounts Administration 29-12-2023 | 1\ HFH1e-|22 N2~ q -
38 105 | 200020830 [Sandeep Ashokrao Narode 405| M 6-Jun-10 Ur. Officer-Sales Administration 27-12- 3983 |~ FIT gy
39 597 | 200070833 |Sanjaykumar Baburao Shinde 487 M 16-Jun-07 Asstt.General Manager-Maintenance  |Utility Service / Maintenance  |28-12-2023 ;. FIT g
or.

~JRJIUVIY
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Form No. 7

C

(SEE RULE 18 (7) AND SCHEDULES 11, lll, IV, VI, VIII, X, X1, X111, XIV, XV, XVII, XVIII, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (OFFICERS)

Certifying Surgeon: Dr. JAGDISH KEN!

In respect of persons employed in dangerous operations under Sec. 87

127

If Ce;tlﬂcate of
. D?te of . leDaavtif‘:Lr Rfasqn for il 3 Date of Medical | Result of frgrﬁu\:fm?::e s::‘;:e;r;?;iki';;u
sR.NO| FORM | Emp.NO. Name of Employee Age | Sex :}pp‘:gs“;s:' Tr:a:sé:.;reirn Tr:::;:go Nature of Job/ Occupation / Designation | FW Mateﬁ';‘glfegv product E*ac":'r';?f:mhv Eg:."i’::tlio period of N est? gt:a\tn::rre :;,
Work g Job ischarge Surgeon n s"'s"z':;g:sw' . Certifying
urgeon with
date
40 474 | 200020844 [Sanjay Ananda Sarode 51.7( M 3-5ep-07 Asstt. Manager-Security Administration 28-12-2023 FIT
41 540 | 200020846 |Machindra Dinkar Murar 400 M 10-Sep-08 Jr. Officer-Maintenance Utility Service / Maintenance [28-12-2023 FIT
42 386 | 200020847 |Sandeep Bhausaheb Daghale 4221 M 23-0ct-08 Jr. Officer-QC Chemical Handling 28-12-2023 FIT
43 54 200020861 |Sameer Abdulgani Shaikh 390 M 3-5ep-10 lr. Officer-Maintenance Utility Service / Maintenance  [28-12-2023 FIT
44 269 | 200020869 |Ravindra Vitthalrao Makhare 41.0| M 19-May-08 Jr. Officer-QC Chemical Handling 27-12-2023 FIT
45 146 | 200020871 [Shridhar Ratanraj Dhamal 54.2( M 12-Jun-08 Sr.Manager-Safety Chemical Handling 27-12-2023 FIT
46 265 | 200020875 [Sandip Chandrabhan Thorat 414| M 23-Dec-09 Manager (Project) Chemical Handling 28-12-2023 AT
47 129 | 200020901 |Sachin Bhaurao Gaikwad 407| M 1-Oct-10 Ur.Officer-Garage Administration 27-12-2023 FIT
48 1 200020903 [Dattatraya Bhagchand Tambe 39.2( M 1-Nov-09 Asstt.Manaager-Maintenance Coal Handling 27-12-2023 FIT
49 307 | 200020913 |Bharat Babasaheb Ugalmugale 359| M 20-Jul-11 Sr.Officer-Maintenance Coal Handling 27-12-2023 FIT
50 559 | 200020922 {Sandeep Kumar Rai 444 M 3-May-12 Asst. Manager(Commercial) Administration 27-12-2023 FIT
51 104 | 200020923 |Bhushan Ramnath Chhallare 388| M 3-Dec-12 Officer (QC) Chemical Handling 27-12-2023 FIT
52 255 200020928 |Yogesh Keru Mokal 388| M 1-Jul-12 Ur. Officer-R&D Chemical Handling 28-12-2023 FIT
53 145 | 200020936 |Sandip Rambhau Raktate 412 M 1-Nov-10 Asst.Manager (Safety) IAdministration 27-12-2023 FIT
54 288 200020938 |Manish Bansilal Oswal 4971 M 9-Nov-10 Sr.Manager-Maintenance Utility Service / Maintenance [28-12-2023 FIT
55 437 | 200020939 |Maruti Kacharu Dhanwate 518 M 11-Nov-10 Dy. Manager (Utility) Coal Handling 28-12-2023 FIT
56 87 200020943 [Nilesh Ramdas Sant 386| M 12-Apr-13 Officer(Accounts) Administration 27-12-2023 FIT
57 616 | 200020945 |Shivnath Appasaheb Ugale 376| M 4-Feb-14 Sr.Officer-Maintenance Coal Handling 29-12-2023 FIT
58 89 200020947 |Bharat Dashrath Unde 3921 M 16-Jun-11 Dy. Manager-Taxation Administration 27-12-2023 FIT
59 636 | 200020965 [Ravikant Shamrao Mohite 469| M 8-Feb-12 Sr.Officer-Civil Construction/Mainteance 29-12-2023 FIT
60 664 | 200020975 |Dinesh Mohanlal Gupta 527 M 6-Oct-12 Asstt.General Manager-Accounts Administration 28-12-2023 FIT
61 266 | 200020986 |Umesh Suresh Jadhav 382 M 3-Oct-13 Asst.Manager (Electrical) Electrical Services 27-12-2023 FIT
62 641 | 200020990 |Shyam Bhagwat Deokar 346| M 1-Feb-14 Asst.Manager (Production) Chemical Handling 29-12-2023 FIT
63 60 200020995 [Santosh Dattatraya Deshmukh 527 M 20-Jun-14 Asstt. Manager-Maintenance Utility Service / Maintenance |27-12-2023 FIT
64 585 | 200021001 |Vishal Jagdish Dhirawani 396 M 2-Feb-15 Dy. Manager-Commercial Administration 27-12-2023 FIT
65 47 200021011 [Devendra Rajendra Wagh 349 M 13-Jul-15 Sr.Officer (Production) Chemical Handling 27-12-2023 FIT
66 648 200021015 |Vijay Balu Mokal 359 M 1-Aug-18 Ur. Officer-Civil IAdministration 29-12-2023 FIT
67 637 | 200021023 |Sandesh Bhaupatil Godge 339( M 2-May-18 Asst.Manager (Production) Chemical Handling 29-12-2023 FIT e
68 174 | 200021031 |Dipak Balasaheb Salunke 302( M 10-Jun-18 Ur.Officer-Production Chemical Handling 27-12-2023 AT =
69 35 | 200021034 |Pravin Dharmaji Gursal 31.9| M 4-Jul-18 Ur. Officer-QC Chemical Handling 27-12-2023 oV S
70 628 | 200021036 |Ganesh Suresh Bokan 335| M 22-Jul-16) Officer(Production) Chemical Handling 29-12-2023 FIT -
71 | 529 | 200021047 [Rahul Babasaheb Kakade 318 M 1-Nov-18 Sr.Officer (Project) Chemical Handling 29-12-2023%y - | FT [N K HIND
72 | 561 | 200021054 [Bhikan Harishchandra Pawar 371 M 1-Apr-18 Jr. Officer-Environment Administration 29-12-2073 _ | _FIT.. ~cton
73 | 548 | 200021060 [Rahul Gitaram Kale 293 M 1-Jun-19 Sr.Officer (Civil) Construction/Mainteance 29-12-2023 V| T RIT )
74 553 200021063 [Pramod Sainath Chavan 299( M 5-Jul-19 Ur. Officer-R&D Chemical Handling 29-12-2@287 ' { . FIT
75 297 | 200021065 [Nilesh Balasaheb Tambe 297 M 7-Sep-19| Jr. Officer-R&D Chemical Handling 27-12-2023 . FIT =l AL
76 | 270 | 200021076 |Maksud Ayyub Shaikh 291 M 8-Oct-21 Ur. Officer-QC Chemical Handling 28-12-2023 | FIT
77 | 545 | 200021078 |Lalit Deepak Darange 392 M 14-Feb-18 Sr.Manager (QA) Administration 29-12-20081 7 | |- [ Spmio L0 L i e
78 8 200021084 [Ram Machhindra Jagtap 313| M 22-Mar-22 Jr. Officer-Maintenance Utility Service / Maintenance  [27-12-202f % cadl/ WEITC ] G104
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Form No. 7

C

(SEE RULE 18 (7) AND SCHEDULES I, I, 1V, VI, V111, X, X1, XIII, XIV, XV, XVI1, XVill, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (OFFICERS)

Certifying Surgeon: Dr. JAGDISH KENI

In respect of persons employed in dangerous operations under Sec. 87

128

If Certificate of
fit,
Date of I.eDa?ltiz go i)r Reason for Date of Medical | Result of hgﬂf"{:f;:‘:ﬁ;’te sl.';::enr:::i‘;;u
SR.NO F:g’_‘" EMP.NO. Name of Employee Age | Sex Eomfp':tr:gsr:z;\t Transferrin T:‘-:::::gD Nature of Job/ Occupation / Designation Raw Mate;laallglreSy-product Exag; Irr;:f;i;:;bv Exh:::lllc:tll a perir;_)d of . esfilgtr?a‘::,:-:zk:fn
Work gtojggher ischarge Surgeon n SUSP;';S;::SW'th Certifying
Surgeon with
date
79 115 200021091 |Ajay Ravindra Abak 308 M 1-Jan-21 Jr. Officer-Sales Chemical Handling 27-12-2023 FIT
80 84 200021093 |Rahul Laxman Thorat 326 M 25-Jun-18 Officer-Quality Assurance IAdministration 27-12-2023 AT
81 68 200021111 |Abasaheb Madhukar Barhate 299 M 19-Nov-21 Officer(HR) Administration 27-12-2023 FIT
82 454 | 200021136 |Sagar Devidas Dokhe 310 M 10-Jun-22 Ur. Officer-QC Chemical Handling 28-12-2023 FIT
83 51 200021146 |Balwant Pandurang Patil 588 M 26-Sep-19 Asstt.General Manager Administration 27-12-2023 FIT
84 620 | 200021176 |Ganesh Kacheshwar Patil 381 M 19-Jul-21 Ir.Officer-PA to D(W) Administration 29-12-2023 FIT
85 618 | 200021182 [Sainath Rajesh Chavhan 269| M 1-Dec-21 Officer-Agriculture Administration 29-12-2023 FIT
86 49 200021184 |Dhananjay Gitaram Suralkar 425| M 1-Dec-21 Asst. Manager (R&D) Chemical Handling 27-12-2023 FIT
87 340 | 200021189 |Rajendra Babaurao Waikar 492| M 17-May-22 Ir.Officer-Production Chemical Handling 28-12-2023 FIT
88 52 200021193 |Ashish Appasaheb Dukre 387| M 1-Jul-22] Ir. Officer-Environment Chemical Handling 27-12-2023 FIT
89 48 200021209 |Ravindra Sahebrao Gadhe 487| M 10-Aug-22 Asstt.General Manager-R & D Chemical Handling 28-12-2023 FIT
90 268 | 200021222 |Deepakkumar Shantilal Trivedi 297| M 11-Nov-22 Officer-Maintenance Coal Handling 28-12-2023 FIT
91 209 | 200021226 |Vijay Sahebrao Thorat 483| M 13-Dec-22 Asstt.Manager-Environment Administration 28-12-2023 FIT
92 372 | 200021230 |[Ganesh Shivaji Sonawane 4821 M 13-Mar-23, Dy.Manager-Hydrogenation Chemical Handling 27-12-2023 FIT
93 58 200021242 |Suraj Deepak Wani 289 | M 20-Jul-23| Officer-Environment Administration 27-12-2023 FIT
94 555 | 200021248 |Akash Rajendra Tribhuvan 269 | M 45155 Ir.Officer-Production Chemical Handling 29-12-2023 FIT
95 353 200021249 |Vijay Karbhari Kale 493| M 6-Nov-23 r.Officer-Sales Administration 27-12-2023 FIT
96 264 | 200030142 |Ajay Bhaskar Kotade 355 M 1-Feb-16 Officer-Maintenance Utility Service / Maintenance |27-12-2023 FIT
97 184 | 200030143 |Pradip Nabaji Rahane 325| M 1-Nov-15| Sr.Officer-Production Chemical Handling 27-12-2023 FIT
98 263 | 200030144 |Prasad Kisan Sangle 360| M 1-Aug-16 Sr.Officer (Maint) Coal Handling 27-12-2023 FIT
99 97 200030154 |Ankush Changdeo Gudaghe 352| M 24-Feb-16 Officer (Accounts) Administration 27-12-2023 FIT
100 528 | 200030156 |Avinash Khandu Nirmal 313| M 4-Aug-16| Asstt.Manager-Process Chemical Handling 27-12-2023 FIT
101 53 200030167 |Mahesh Annasaheb Ghule 352| M 2-Dec-16 Sr.Officer-Production Chemical Handling 27-12-2023 FIT
102 449 | 200030184 |Sachin Changdeo Bhagwat 340 M 1-Apr-18| Officer-Production Chemical Handling 27-12-2023 FIT
103 | 344 | 200030185 |Ravindra Balasaheb Shinde 320| M 14-Jul-17 Ur. Officer-QC Chemical Handling 27-12-2023 FIT N
104 | 77 DATTU DARNDALE 27-12-2023 AT 447 <&
105 | 622 ARUN BORNARE 27-12-2023 FIT i
3§ ¥ g -
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Health Register- GODAVARI BIOREFINERIES LTD (WORKERS)

732

Form No. 7
(SEE RULE 18 (7) AND SCHEDULES 11, Il IV, VI, VIII, X, X1, X, XIV, XV, XVII, XVIll, AND XX TO RULE 114) HEALTH REGISTER
{IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Certifying Surgeon: Dr. JAGDISH KENI

ps

In respect of persons employed in dangerous operations under Sec. 87

129

Sus::end B )
Date of L:aavtl:::»r Rfaso_n for N of Job . 3:;?;? Re::alt eSVf;?l:n Iflfl::ﬁ_tn;:stz:,
SR.NO FgROM EMP.NO. Name of Employee Age |Sex E;l:z:g:"rtnhevlgrﬁf Tr:nsfe:'rin T a?:as:::%is atare Dej:igt): g‘c;:panon/ Raw Material or By-product Handled Exam!;:ahon Medical ps::ig!d :;":ﬂg:f';::‘s::ﬁ:g
g OJE; ‘= charge Certifying E:;:";" of | Certifying Surgeon
Surgeon suspensi with date
on with
reasons
1 550 |200020964 |Raosaheb Bhagwat Khade 51.0| M 8-Dec-11 Turbine Attendant Utility Service / Maintenance 29-12-2023 | FIT
2 3 |200020528 [Narendra Sukdeo Raut 47.0| M 1-Jun-98 Attendant - Utility Utility Service / Maintenance 27-12-2023 | FIT
3 4 |200020708 |Anil Barku Sonawane 47.0| M 1-Feb-03 Engine Driver Utility Service / Maintenance 27-12-2023 | FIT
4 181 200020799 |Pandit Eknath Bagul 43.0| M 1-Apr-10 Attendant - Utility Utility Service / Maintenance 27-12-2023 | FIT
5 405 1200020527 |Laxman Dnyandeo Shinde 50.0| M 1-Jun-98 Stillman Chemical Handling 28-12-2023 | FIT
6 134 [200020982 [Sanjay Karbhari Unde 510 M 1-Jul-13 Asstt.Operator Chemical Handling 27-12-2023 | FIT
7 445 1200021020 [Kishor Nandkishor Dokhe 37.0| M 2-May-18 Operator-Skilled-A Chemical Handling 28-12-2023 | FIT
8 554 [200030183 |Mahesh Machindra Chavan 3101 M 13-Jul-17 Operator Chemical Handling 29-12-2023 | FIT
9 9 |200020849 |Vijay Bhaskar Gondkar 51.0| M 1-Dec-07 Turbine Attendant Utility Service / Maintenance 27-12-2023 | FIT
10 286 (200020850 |Bharat Shankarrao Wargude 45.0| M 1-Dec-07 Turbine Attendant Utility Service / Maintenance 27-12-2023 | FIT
11 4C6 (200020962 |Abasaheb Bhanudas Wabale 54.0| M 1-Dec-11 Turbine Attendant Utility Service / Maintenance 28-12-2023 | FIT
12 624 200020963 |Ganesh Machindra Suryavanshi 43.0| M 3-Dec-11 Turbine Attendant Utility Service / Maintenance 29-12-2023 | FIT
13 283 200020921 [Sunil Vitthal Jadhav 55.0| M 3-May-10 Boiler Attendant Coal Handling 27-12-2023 | FIT
14 302 200020968 [Shankar Fakira Pawar 45.0| M 2-Jun-12 Fireman Coal Handling 28-12-2023 | FIT
15 239 (200020759 |[Sanjay Anandrao Teke 53.0| M 1-Mar-04 Boiler Attendant-2 Coal Handling 27-12-2023 | FIT
16 362 (200020348 [Shantilal Bhaurao Jadhav 55.0| M 20-May-93 Boiler Attendant Coal Handling 28-12-2023 | FIT
17 | 663 (200020609 |Hari Raghu Sonawane 56.0| M 16-Sep-98 Boiler Attendant Coal Handling 29-12-2023 | FIT
18 2 [200020649 |Gulabrao Jawaharlal Pawar 54.0 M 4-Apr-00 Boiler Attendant Coal Handling 27-12-2023 | FIT
19 213 (200020819 |Vishnu Bhivsan Shewale 55.00 M 11-Feb-07 Boiler Attendant Coal Handling 27-12-2023 | FIT
20 162 (200030126 |Vijay Dilip Kakale 33.00M 1-Jul-18 Technical-VI-Skilled-B Coal Handling 27-12-2023 | FIT
21 623 (200021049 [Banesh Sopan Nikam 42.0| M 20-Aug-17 Assistant Fireman-Skilled-B |Coal Handling 29-12-2023 | FIT
22 | 483 (200021050 |Balu Lahu Tribhuvan 45.0| M 20-Aug-17 Assistant Fireman-Skilled-B |Coal Handling 28-12-2023 | FIT
23 82 [200020988 |Vinod Dnyaneshwar Kajale 46.0) M 4-Jan-14 Clerk /Administration 27-12-2023 | FIT
24 | 419 (200020442 |Rajpalsingh Motisingh Rajput 60.0| M 1-Aug-06 Pumpman Chemical Handling 28-12-2023 | FIT
25 647 (200030152 |Yashodip Tukaram Bagul 36.0| M 12-Jun-16 Operator Chemical Handling 29-12-2023 | FIT
26 534 (200020267 [Ramesh Laxman Nile 58.0| M 23-Mar-92 Attendant - Utility Chemical Handling 29-12-2023 A
27 30 |200020401 [Raju Ananda Gaikwad 58.00 M 1-Jan-97 Pumpman Chemical Handling 27-12-2023 | FIT_/
28 | 464 (200020417 |Bhagwan Tatyarao Ghusale 56.00 M 11-May-98 Pumpman Chemical Handling o 28-12-2023 |<FH | > 5+ e >
29 107 |200020349 [Dilip Bhimrao Salve 59.0| M 23-Dec-93 Opeartor-Super-c Chemical Handling 27-12-2023 | HIT 0 e Bl
30 | 212 (200020351 |Makarand Pralhad Upasani 51.0 M 1-Nov-94 Opeartor Chemical Handling 27-12-2023' | FIT
31 376 (200021097 |Vishal Bhagwat Kale 29.0| M 27-Aug-21 Operator-Skilled-A Chemical Handling 28-12-2023 | FIT
32 | 325 (200021098 |Yogesh Babasaheb Kankrale 29.0| M 1-Oct-21 Operator-Skilled-A Chemical Handling 28-12-2023 | FIT ey
33 290 (200020725 [Raju Jyotiram Wagh 50.0| M 1-Nov-07 Mazdoor Chemical Handling 27-1212,5)33___,))3T ! Sl ta
34 | 626 [200020580 [Subhash Trimbak Pawar 57.0[ M 1-Nov-07 Mazdoor Chemical Handling - [29-12-2023 | AT | il
SliEepd/ WHTG s T ey
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(SEE RULE 18 (7) AND SCHEDULES II, IlI, 1V, VI, VIII, X, X1, XIIl, X1V, XV, XVIlI, XVill, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (WORKERS)

Certifying Surgeon: Dr. JAGDISH KENI

In respect of persons employed in dangerous operations under Sec. 87
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Sus::end
R L e L L e e Ly
SR.NO Fﬁnolf‘" EMP.NO. Name of Employee Age |Sex | Employment of |Transferrin Trl;ias‘;e':%is Nature D:;gl’,lg_f;:pah"", Raw Material or By-product Handled Examl;:atmn Medigal ;::i?d :‘:fkee':‘s';;::;';:g
Present Work |8 tojg;her charge Certifying E:;mm of Certifying Surgeon
Surgeon an suspensi with date

on with
reasons

35 662 (200021183 [Santosh Shrihari Walunj 46.00 M 1-Dec-22 Mazdoor Chemical Handling 29-12-2023 | FIT

36 591 200020581 |Dattatraya Sadashiv Shelar 49.0 M 1-Aug-06 Peon Chemical Handling 29-12-2023 | FIT

37 523 [200020854 [Chandrakant Manohar Tayade 430 M 1-Jan-08 Sales Rep-Bhumi Labh Administration 29-12-2023 | FIT

38 210 (200020987 |Deepak Changdeo Bhujade 46.0 M 1-Nov-13 Operator Chemical Handling 27-12-2023 | FIT

39 303 {200020997 |[Mahendra Bhausaheb Agale 35.0| M 3-Dec-14 Operator Chemical Handling 28-12-2023 | FIT

40 655 [200020896 [Santosh Karbhari Ushir 36.00 M 23-Nov-12 Fitter helper Chemical Handling 29-12-2023 | FIT

41 496 |200020897 [Appasaheb Shivaji Jadhav 39.0| M 23-Nov-12 Fitter helper Chemical Handling 29-12-2023 | AT

42 309 |200020534 (Bharatsingh Dhannusingh Gangule |51.0| M 1-Jun-98 Engine Driver Utility Service / Maintenance 28-12-2023 | FIT

43 221 (200020710 [Appasaheb Bhagaji Salve 490 M 1-Apr-03 Engine Driver Utility Service / Maintenance 27-12-2023 | FIT

44 240 |200020851 |Yogesh Bhimrao Landge 410/ M 1-Oct-10 Attendant - Utility Utility Service / Maintenance 27-12-2023 | FIT

45 457 1200030119 |Nilesh Madhukar Gaikwad 31001 M 1-Apr-18 Asstt. Fitter Helper Utility Service / Maintenance 28-12-2023 | FIT

46 144 |200020853 [Sandip Shiwaji Walunj 43.00 M 27-Dec-07 Sales Rep-Bhumi Labh Construction/Mainteance 27-12-2023 | AT

47 656 |200021122 [Sachin Sukdev Sansare 4301 M 1-Dec-18 Mazdoor (Unskilled) Chemical Handling 29-12-2023 | FIT

48 331 |200020899 [Rahul Ramesh Kokate 39.00 M 1-Oct-10 Fitter helper Chemical Handling 28-12-2023 | HT

49 642 |200020636 |Sunil Bhimrao Mahale 48.00 M 25-Jun-05 Asstt.Operator Chemical Handling 29-12-2023 | HIT

50 402 |200020729 (Sanjaykumar Punamchand Thakur  |49.0| M 1-Aug-03 Asstt.Operator Chemical Handling 28-12-2023 | FIT

51 377 200030151 |Vishwas Rajendra Ugale 320 M 12-Dec-15 Operator Chemical Handling 28-12-2023 | FIT

52 80 |200020378 |[Kailas Dayaram Nikam 59.00 M 1-Feb-93 Pumpman Chemical Handling 27-12-2023 | FIT

53 114 200020380 (Santosh Uttam Jagtap 540 M 1-Feb-93 Pumpman Chemical Handling 27-12-2023 | FIT

54 16 |200020530 |Yuvaraj Namdeo Yeshi 50.0 M 24-Jul-00 Chemist/Operator Chemical Handling 27-12-2023 | FIT

55 69 |200020533 |litendra Arvind Deshpande 48.0| M 24-Jul-00 Chemist/Operator Chemical Handling 27-12-2023 | FIT

56 28 200020973 |Yogesh Rajendra Chintamani 4100 M 28-Sep-12 Chemist/Operator Chemical Handling 27-12-2023 | FIT

57 295 [200021104 |Swapnil Subhash Subukade 26.0| M 17-Oct-21 Operator- Skilled A Chemical Handling 27-12-2023 | FIT

58 625 |200020585 |Krishna Laxman Khavale 45001 M 1-Nov-07 Mazdoor Chemical Handling 29-12-2023 | FIT

59 203 [200020655 |Anilkumarsingh Lalsingh 48.0) M 22-Jul-05 Asstt.Operator Chemical Handling 27-12-2023 | FIT

60 131 |200020272 |Damodhar Sukdeo Jadhav 58.0| M 7-Oct-90 Attendant - Utility Chemical Handling 27-12-2023 | FITA

61 463 200030113 [Akash Bhagwan Satdive 330 M 1-Apr-18 Asstt.Attendant-Skilled-B  |Chemical Handling 28-12-2023 5 ]

62 450 |200021016 [Meena Kalyan Adhav 52.0 F 8-Dec-18 Female Servant Administration 28-12-2023 | FIT”

63 | 367 |200020087 |Suresh Haribau Kale 59.0| M 1-May-90 Compounder Administration 1 7)28-12-2023 |xFF | v~ 7 mrw

64 | 465 ;200020088 |Alesh Divakar Nile 60.0| F 1-May-90 Sr.Nurse Administration — 8122023 | BT | -~ L ¥ 7

65 | 435 [200020967 [Vanita Shailesh Chavhan 38.0| F 1-Jun-12 Ayah Administration 28-12-2023 | FIT D

66 150 (200020439 [Milind Mukund Hivrale 55.00 M 1-Aug-06 Pumpman(D.Man) Utility Service / Maintenance 27-12-2023 | FIT

67 149 |200020935 |Dnyaneshwar Chhabu Nile 44.0 M 1-Oct-10 Oilman Utility Service / Maintenance 27-12-2023 | FIT P

68 670 [200020592 [Narendra Kacheshwar Waikar 57.00 M 1-Aug-10 Mazdoor Utility Service / Maintenance 29-12,2023 | FIT ) T
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES II, l11, IV, VI, VL, X, X1, XIII, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (WORKERS)

C

In respect of persons employed in dangerous operations under Sec. 87
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g Sus::fend : "
Date of LeDaavti‘:\::) r Rfascn_n for ? I\[::;ﬁc‘;l Re:;" " ew;:':' I S:;i:l":: Z:,f
SR.NO FgROM EMP.NO. Name of Employee Age |Sex | Employment of [Transferrin Traias‘f’;:%l . Nature % ;:i:i g;::paﬁo"l Raw Material or By-product Handled Emm';aﬁ"" Medical ;;:]t:d ?:&ZT:;:::;::‘
Present Work |g tojg;her charge Certifying E::i:"i‘" of Certifying Surgeon
Surgeon suspensi with date
on with
reasons
69 665 (200021123 |Vijay Kondiram Korke 60.0| M 1-Dec-18 Mazdoor (Unskilled) Utility Service / Maintenance 29-12-2023 | FIT
70 148 [200020355 |Vasant Suryabhan Warkar 60.0| M 1-Sep-95 Operator Chemical Handling 27-12-2023 | FIT
71 173 |200020407 |Prakash Motiram Yeshi 54.0| M 1-Aug-06 Pumpman(Mol) Chemical Handling 27-12-2023 | FIT
72 408 (200020424 |Vilas Changdeo Dabhade 57.0| M 1-Aug-06 Pumpman Chemical Handling 28-12-2023 | FIT
73 581 [200020955 |Ramesh Shankar Tanpure 49.0| M 12-Aug-11 Asstt. operator Chemical Handling 29-12-2023 | FIT
74 224 200020635 |Avinash Sahebrao Pawar 44,00 M 6-Dec-05 Asstt.Operator Chemical Handling 27-12-2023 | FIT
75 171 |200020717 |Dilip Tanhaji Nikam 53.0| M 1-May-03 Stillman Chemical Handling 27-12-2023 | FIT
76 385 (200020379 [Hemant Shamrao Dasnurkar 58.0( M 1-Feb-93 Pumpman Chemical Handling 28-12-2023 | FIT
77 | 471 |200020304 |Sanjaykumar Namdeo Dandge 59.0| M 1-Oct-88| Opeartor Chemical Handling 28-12-2023 | FIT
78 118 200030182 lalindar Bhaulal Imale 35.0| M 1-Dec-17 Operator Chemical Handling 27-12-2023 | FIT
79 202 (200021079 |Gopal Annasaheb Manchare 31.0| M 1-Jun-21 Operator-Skilled-A Chemical Handling 27-12-2023 | FIT
80 600 [200021080 |litendra Balasaheb Sonawane 28.0| M 1-Apr-21 Operator-Skilled-A Chemical Handling 29-12-2023 | FIT
81 326 [200030125 [Sagar Ramesh Karpe 33.00 M 1-Jul-17 Asstt.Operator-Skilled-B  [Chemical Handling 28-12-2023 | FIT
82 231 (200020443 |Pandit Vitthal Veer 57.0| M 1-Aug-10 Mazdoor Chemical Handling 27-12-2023 | FIT
83 133 |{200020574 [Pradip Hiraman Kapate 45.0| M 1-Nov-07 Mazdoor Chemical Handling 27-12-2023 | FIT
84 617 (200020597 |Gautam Bhimrao More 49.0| M 1-Nov-07 Mazdoor Chemical Handling 29-12-2023 | FIT
85 256 (200020582 [Sunil Nana Baviskar 49.0| M 1-Nov-07 Mazdoor Chemical Handling 27-12-2023 | FIT
86 630 |200030110 [Abhay Himmatrao Bhujang 40.0| M 1-Apr-18 Assistant Attendant-Skilled-|Utility Service / Maintenance 29-12-2023 | FIT
87 521 200020191 [Bhagwan Rajdhar Mahale 59.0l M 7-Feb-83 Fitter - 1 Utility Service / Maintenance 29-12-2023 | FIT
88 631 |200020961 |Naim Nawab Khan 50.0| M 1-Dec-11 Welder Utility Service / Maintenance 29-12-2023 | FIT
89 382 |200020381 |Pralhad Sukdeo Jadhav 55.0| M 1-Feb-93 Fitter helper Utility Service / Maintenance 28-12-2023 | FIT
90 378 (200020611 |Kishor Eknath Teke 49.0| M 1-Apr-10 Fitter helper Utility Service / Maintenance 28-12-2023 | FIT
91 632 (200020612 |Balasaheb Hari Maind 50.0| M 11-Aug-05 Fitter Helper Utility Service / Maintenance 29-12-2023 | FAIT
92 380 (200020796 |Ganesh Prakash Korke 41.0| M 1-Apr-10 Fitter helper Utility Service / Maintenance 28-12-2023 | FIT —_
93 122 200020579 |Anna Malhari Baisane 54.0| M 1-Aug-06 Pumpman(Khalasi) Utility Service / Maintenance 27-12-2023 | FIT A [T,
94 177 (200020804 |Bapu Parbat Ghumare 50.0| M 1-Aug-06 Mukadam Utility Service / Maintenance 27-12-2023 | FIT ~
95 552 |200020934 |Ganesh Changdeo Mahapure 33.0| M 13-Mar-13 Welder-2 Utility Service / Maintenance 29-12-2023 | FIT
96 | 190 (200020998 |Chetan Nandkumar Jadhav 36.0| M 16| Tan4 Welder-2 Utility Service / Maintenance 7-1p023 | AT N K LN
97 381 (200020193 |Vishwanath Suka Salve 58.0| M 1-May-90 Fitter - 1 Utility Service / Maintenance 28-12-2023, | FIT -TDnN
98 | 606 [200020340 |Pramod Pandharinath Sonawane 52.0| M 28-Aug-95 Fitter - 1 Utility Service / Maintenance 29-12-2023 | FIT * L
99 | 279 (200020391 [Santosh Baburao Banchode 52.0| M 1-Aug-06 Welder-1 Utility Service / Maintenance 27-12-2023 | FIT
100 | 493 200020453 |Walmik Vitthal Waghchaure 57.0| M 1-Jan-97 Fitter - 1 Utility Service / Maintenance 29-1242023 | FIT U RCTE | L
101 | 646 [200020536 |Manoj Anton Gunjal 54.0( M 1-Jun-98 Fitter - 1 Utility Service / Maintenance 29:12:20234 _FIT | [142—q~214
102 [ 59 [200020339 [Kailas Dattatraya Jangam 520/ M| 28-Aug-95 Fitter - 2 Utility Service / Maintenance 27:42:2023 1 1T i
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(SEE RULE 18 (7) AND SCHEDULES I1, 111, IV, VI, Vill, X, X1, X1I1, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
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In respect of persons employed in dangerous operations under Sec. 87

. Sus::fend N
Date of L gavtii::r Reaso_n for — I\?I:sicgl Re:;a k Edwf(:‘r,:l Ifl(l::friftif;a;z?
SR FggM EMP.NO, Name of Employee Age |Sex E;:s:::!‘l:l&vn‘:r:f Tr:ns{_‘f;’rlrin Tr:-nas:::%ls N oD;:i g{l aﬁ;:pation / Raw Material or By-product Handled Examhl';aticm Medical ;::i::ed ::":rki':’s';;::t":rzg
gto Other| ™ charge Certifying |%@™"| " of | Certifying Surgeon
Surgeon suspensi with date
on with
reasons

103 | 645 [200020347 [Shionath Kailash Prasad 56.0 M 20-May-93 Turbine Attendant Utility Service / Maintenance 29-12-2023 | FIT

104 | 83 [200020535 |Dilip Bapurao Deshmukh 51.0| M 1-Jun-98 Fitter - 2 Utility Service / Maintenance 27-12-2023 | HIT

105 | 317 [200020718 |Pradip Vilas Kale 50.0| M 1-Jun-03 Fitter - 2 Utility Service / Maintenance 28-12-2023 | FIT

106 | 333 (200020719 |Madhukar Baburao More 50.0| M 1-Jun-03 Fitter - 2 Utility Service / Maintenance 28-12-2023 | FIT

107 | 281 [200020728 [Shankar Dattatraya Nawale 52 [ M 1-Aug-03 Fitter - 2 Utility Service / Maintenance 27-12-2023 | FIT

108 21 |200020757 |Sachin Dadasaheb Teke 48 | M 24-Feb-04 Fitter - 2 Utility Service / Maintenance 27-12-2023 | FIT

109 | 629 |200021067 |Ravindra Janardan Aage 38 | M 13-Sep-19 Technical-VI-Skilled-B Utility Service / Maintenance 29-12-2023 | FIT

110 | 610 [200021068 |Yogesh Navnath Pawar 33 |M 13-Sep-19 Technical-VI-Skilled-B Utility Service / Maintenance 29-12-2023 | FIT

111 | 417 |200021066 |Dattatraya Balasaheb Sangale 36 (M 1-Apr-20 ITechnical-VI-skilled-B Utility Service / Maintenance 28-12-2023 | FIT

112 | 65C (200021051 |[Mahesh Dagu Bhakare 31 | M 1-Mar-19 Fitter Helper-Skilled - B Utility Service / Maintenance 29-12-2023 | FIT

113 13 [200021052 [Suresh Prabhakar Jagtap 48 | M 1-Mar-19| Fitter Helper-Skilled - B Utility Service / Maintenance 27-12-2023 | FIT

114 | 189 [200021053 |Sunil Changdeo Shirsath 39 | M 1-Mar-19 Fitter Helper-Skilled - B Utility Service / Maintenance 27-12-2023 | FIT

115 | 39 [200021105 [Fayaj Chhotu Shaikh 30 | M 15-Nov-21 Fitter Helper-Skilled - B Utility Service / Maintenance 27-12-2023 | FIT

116 | 192 |200021106 |Ganesh Rajenra Kanade 29 | M 1-Aug-22 Fitter Helper-Skilled - B Utility Service / Maintenance 27-12-2023 | FIT

117 | 425 [200021108 [Pravin Sopan Bhawar 28 | M 15-Nov-21 Fitter Helper-Skilled - B Utility Service / Maintenance 28-12-2023 | FIT

118 | 379 [200021109 |Vikas Balasaheb Jadhav 27 | M 15-Nov-21 Fitter Helper-Skilled - B Utility Service / Maintenance 28-12-2023 | FIT

119 | 397 [200021070 |Ravindra Ramdas Sonawane 36 | M 1-Oct-21 Fitter Helper-Skilled - B Utility Service / Maintenance 28-12-2023 | FAIT

120 | 398 (200030117 [Kiran Bhimrao Sansare 30 | M 1-Apr-18 Asstt. Fitter Helper Utility Service / Maintenance 28-12-2023 | FIT

121 | 121 [200020619 |Rajendra Shanton Kamble 57 |M 1-Aug-10 Mazdoor Utility Service / Maintenance 27-12-2023 | FIT

122 | 282 |200020508 |Anil Dayaram Nikam 52 (M 1-Nov-07 Mazdoor(Helper) Utility Service / Maintenance 27-12-2023 | AT

123 20 (200020590 [Ashok Sukram Baviskar 53 |M 1-Nov-07 Mazdoor(Khalasi) Utility Service / Maintenance 27-12-2023 | FIT

124 | 384 (200020584 [Yashwant Deochand Salunke 57 | M 1-Aug-10| Mazdoor(L.boy) Utility Service / Maintenance 28-12-2023 | FIT

125 | 191 [200021132 [Rohit Eknath Lokhande 26 | M 25-Sep-22 Technician-VI-Skilled-B Utility Service / Maintenance 27-12-2023 | FIT

126 | 633 [200020334 |Ramchandra Baburao Raikar 52 | M 1-Mar-96 Driver Administration 29-12-2023 | FIT

127 | 314 |200020385 [Dilip Kashiram Pardeshi 57 | M 1-Mar-96 Driver Administration 28-12-2023 | FIT

128 | 32 [200020392 [Balu Sampat Khamat 54 |[M 1-Aug-06 Driver Administration 27-12-2023 | AT | WV &

129 90 [200020670 [alinder Shrawan Mahale 57 |M 1-Aug-06| Driver Administration 27-12-2023 | FIT

130 | 536 (200020818 [Nitinkumar Raghunath Rawal 47 | M 1-Aug-06| Driver Administration - -2023-,] IRt ¢ &

131 | 10 [200020917 |Narayan Gajahari Walunj 58 | M 1-Apr-10 Driver Administration 2203 AT

132 | 41 [200020918 |Ravindra Ramnarayan Banbheru 57 M 1-Apr-10 Driver Administration 2 Wﬂ#

133 34 200021208 |[Staish Changdeo Shirsath 37 |M 1-Aug-23 ITechnician-VI-Skilled-B Administration ' 5 :

134 | 593 [200020573 [Namdeo Vasant Baviskar 45 | M 1-Aug-10 Mazdoor Administration

135 | 117 [200021120 |Prakash Machhindra Jadhav 44 | M 1-Dec-21 Boy IAdministration

136 | 322 [200020919 [Kanhaiyalal Velaji Rawal 57 | M 1-Apr-10 Cook Administration !
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(SEE RULE 18 (7) AND SCHEDULES I, 111, IV, VI, VIII, X, X1, XIlI, XIV, XV, XVII, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
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Certifying Surgeon: Dr. JAGDISH KENI

In respect of persons employed in dangerous operations under Sec. 87
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f Sel;l’s?end f fi f
oot 25" | essontr e L
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8 ojob e charge Certifying E::i';'r"" of Certifying Surgeon
Surgeon suspensi with date
on with
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137 | 365 (200021061 [Balu Sukedo Adhav 45 | M 1-Jun-19 Guest House Attendant Administration 28-12-2023 | FIT
138 | 197 (200020651 [Sanjay Hari Maind 46 | M 1-Apr-00 Mazdoor Cook 27-12-2023 | FIT
139 | 166 (200021116 |Anil Pandurang Kakale 51 (M 1-Dec-18 Mazdoor (Unskilled) Chemical Handling 27-12-2023 | FIT
140 | 151 (200021117 [Bhimrao Baburao Kakale 46 (M 1-Dec-18 Mazdoor (Unskilled) Chemical Handling 27-12-2023 | FIT
141 | 165 |200021121 |Ravindra Pundlik Jamdhade 43 (M 1-Dec-18| Mazdoor (Unskilled) Chemical Handling 27-12-2023 | FIT
142 | 194 |200020493 |Sanjay Tukaram More 51 (M 1-Aug-06 Pumpman Chemical Handling 27-12-2023 | FIT
143 | 615 (200020773 [Sandip Shivaji Markali 41 (M 27-Mar-07 Instrument Mechanic Utility Service / Maintenance 29-12-2023 | FIT
144 75 |200020944 ([Sagar Diwakar Nile 36 (M 14-Oct-13 Instrument Mechanic Utility Service / Maintenance 27-12-2023 | FIT
145 | 229 (200030139 |Vijay Bhagwan Satdive 35 |M 1-Jan-16 Instrument Mechanic Utility Service / Maintenance 27-12-2023 | FIT
146 | 225 (200030173 [Kartik Ramchandra Raikar 30 (M 3-Jun-17 Instrument Mechanic Utility Service / Maintenance 27-12-2023 | FIT
147 | 181 [200020949 |Manohar Namdeo Gite 49 |M 1-Jul-11 Boiler Attendant Coal Handling 27-12-2023 | FIT
148 | 661 (200020599 [Sudhakar Namdeo Shelke 50 M 1-Aug-06 Pumpman Coal Handling 29-12-2023 | FIT
149 | 388 |200020600 [Dilip Pira Pawar 56 | M 1-Aug-06 Pumpman Coal Handling 28-12-2023 | FIT
150 6 |200020890 |Devendra Laxman Patait 42 |M 18-Apr-15 Waterman/Crusherman  [Coal Handling 27-12-2023 | FIT
151 15 |200020891 |Kiran Dattatray More 36 | M 18-Apr-15 Waterman/Crusherman  |Coal Handling 27-12-2023 | FIT
152 70 |200020684 (Sharad Anton Gunjal 60 | M 12-Oct-01 Boiler Attendant Coal Handling 27-12-2023 | FIT
153 65 (200020860 [Mahesh Changdeo Walzade 50 | M 27-Feb-08| Boiler Attendant Coal Handling 27-12-2023 | FIT
154 | 422 (200020879 |Changdeo Ramdas More 50 |M 3-Nov-08 Boiler Attendant Coal Handling 28-12-2023 | FIT
155 | 109 |200030111 [Ajay Harichandra Mokal 37 |M 1-Jul-18 Technical-VI-Skilled-B Coal Handling 27-12-2023 | FIT
156 | 653 [200021107 [Nandkishor Balasaheb Valte 30 | M 15-Nov-21 Technician-VI-Skilled-B Coal Handling 29-12-2023 | HIT
157 67 |200030122 [Ravindra Kisan Adhav 37 | M 1-Apr-18 Asstt, Fitter Helper Coal Handling 27-12-2023 | AIT
158 | 327 200020889 [Bhushan Nandkishor Saki 44 | M 16-Apr-13 Asst.Operator Chemical Handling 28-12-2023 | FIT
159 | 285 (200030124 [Sachin Laxman Kokate 31 |M 1-Jul-17 Asstt.Operator-Skilled-B [Chemical Handling 27-12-2023 | FIT
160 | 276 |200021045 |Rahul Namdeo Sadaphal 30 | M 1-Nov-18 Operator-Skilled-A Chemical Handling 27-12-2023 | FIT —
161 | 186 [200021003 |Prabhakar Rajaram Bachhav 51 |[M 16-Feb-15 Operator Chemical Handling 27-12-2023 | FIRZ]4 -
162 91 |200021004 |Pravin Anantrao Palande 49 | M 16-Feb-15 Operator Chemical Handling 27-12-2023 | AT L7 A
163 | 207 [200020437 [Chandrakant Punja Padwal 59 (M 1-Aug-06 Pumpman Chemical Handling
164 | 589 [200020691 [Amol Madhukar Sojwal 45 | M 1-Aug-07 Asstt.Operator Chemical Handling
165 | 596 [200020693 |Gorakhnath Nivrutti Vinchu 43 | M 15-Feb-07 Asstt.Operator Chemical Handling
166 73 [200030171 [Shrikant Gangadhar Dhokchavle 37 | M 23-Jan-16 Asstt.Operator Chemical Handling
167 | 163 [200020350 |[Madhukar Namdeo Yeshi 57 | M 23-Dec-93 Opeartor Chemical Handling :
168 | 92 |200020877 |[Mahesh Shriram Chavhan 37 |M 1-Oct-10 Lab.Chemist Chemical Handling ~122-12-2023
169 | 595 [200021006 [Kishor Madhav Shinde 35 | M 1-Apr-16 Operator Chemical Handling 29-12-2623"
170 | 291 200021083 [Suraj Bhaskar Sahane 29 (M| 9-Mar21 Opeartor Chemical Handling el Tk

8 7 JK/2019
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In respect of persons employed in dangerous operations under Sec. 87

‘ Sus:;end ] 2
et |1mt, | Ressonor —— ool | "0 wonk | " Goinessor:
SR.NO FggM EMP.NO. Name of Employee Age |Sex |Employment of |Transferrin Tr anas‘f’er;%i 4 Nature °D :soig{moﬁc ;:p ation / Raw Material or By-product Handled Exanwahon Medir:al ;::It:d r;&z:fz:;f:uﬁ:
Present Work |g to}g;her charge Certifying E::ir:;n of Certifying Surgeon
Surgeon suspensi with date
on with
reasons
171 | 395 [200030180 |Nitin Baban Jorvekar 34 | M 15-Jun-17 Operator Chemical Handling 28-12-2023 | FIT
172 | 248 |200021095 [litendra Ramdas Dane 29 | M 13-Aug-21 Operator Chemical Handling 27-12-2023 | FIT
173 | 488 [200020419 |Rajesh Kashinath Tribhuvan 52 | M 1-Nov-07 Mazdoor Chemical Handling 28-12-2023 | FIT
174 | 509 [200020430 |Gorakhnath Lahanu Mali 59 | M 1-Nov-07 Mazdoor(Helper) Chemical Handling 29-12-2023 | FIT
175 78 |200020587 |Ashok Damu Gajbhiv 57 | M 1-Nov-07 Mazdoor(Mol) Chemical Handling 27-12-2023 | FIT
176 | 185 [200021243 [Shrikant Dipak Daimiwal 27 | M 24-Jul-23 Asstt Operator Chemical Handling 27-12-2023 | FIT
177 | 634 [200030135 |Vinod Kacharu Pilgar 31 | M 8-Oct-15 Asstt.Operator-Skilled-A  [Chemical Handling 29-12-2023 | FIT
178 | 242 [200020588 |Gokulchand Tarachand Palghadmal |51 | M 1-Aug-06 Pumpman Chemical Handling 27-12-2023 | FIT
179 | 274 [200020382 |Sanjay Waman Sonawane 54 |M 1-Feb-93 Pumpman Chemical Handling 27-12-2023 | FIT
180 | 306 [200021042 |Sagar Raju Gaikwad 30 (M 4-Jan-19 Operator-Skilled-A Chemical Handling 28-12-2023 | FIT
181 | 493 [200021019 [Abdulajij Karbhari Shaikh 41 (M 2-May-17 Operator-Skilled-A Chemical Handling 28-12-2023 | FIT
182 | 396 [200030157 [Mahesh Narayan Ghorpade 33 [ M 1-Mar-17 Operator Chemical Handling 28-12-2023 | HIT
183 | 334 |200021127 [Sagar Subhash Mahajan 29 | M 1-Feb-22 Operator-Skilled-A Chemical Handling 28-12-2023 | FIT
184 | 490 |200030155 [Kiran Sanjay Panchpind 28 | M 22-Jul-17 Asstt.Operator Chemical Handling 28-12-2023 | FIT
185 | 499 (200020642 |Ravindra Gopinath Wagh 47 | M 1-Nov-07 Watchman Chemical Handling 29-12-2023 | FIT
186 | 404 |200021130 |Kishor Bhagwan Garud 27 | M 12-Mar-22 Operator-Skilled-A Chemical Handling 28-12-2023 | HIT
187 | 321 [|200020898 |Durgadas Ramiji Shing a0 | M 23-Nov-12 Asst.Operator Chemical Handling 28-12-2023 | FIT
188 | 410 [200020996 [Rakesh Prataprao Vargude 32 | M 3-Sep-14 Operator Chemical Handling 28-12-2023 | HIT
189 | 522 |200021025 [Yogesh Ramesh Bojage 33 | M 3-May-18 Operator-Skilled-A Chemical Handling 29-12-2023 | FIT
190 | 251 [200021082 |Mahesh Balasaheb Teke 28 | M 1-Oct-21 Plant Operator Chemical Handling 27-12-2023 | AT
191 | 292 (200021101 |Nilesh Vasantrao Lohakane 31 | M 8-Oct-21 Plant Operator Chemical Handling 27-12-2023 | FIT
192 | 426 [200020794 |Ramesh Ashok Padekar 39 | M 1-Jun-12 Electrician helper Electrical Services 28-12-2023 | FIT
193 | 495 (200020888 |Ashok Ganpat Mohare 39 | M 1-Jun-12 Electrician helper Electrical Services 29-12-2023 | FIT
194 | 311 [200020999 |Ganesh Ashok Gotis 30 | M 16-Jan-15 Electrician helper Electrical Services 28-12-2023 | FIT
195 | 475 |200021000 |Sachin Badrinarayan Banbheru 45 | M 16-Jan-15 Electrician helper Electrical Services 28-12-2023 | FIT
196 | 652 [200020575 |Sharad Haribhau Kamble 56 | M 1-Aug-10 Electrician helper Electrical Services 29-12-2023 | . FIT—
197 | 223 [200020720 [Bhausaheb Shankar Waghchaure 51 | M 1-Jun-03 Electrician helper Electrical Services 27-12-2023 | AT |V A
198 | 312 (200020733 |Hemraj Kanihayaprasad Kamkar 49 | M 1-Aug-10 Electrician helper Electrical Services . |28-12-2023 | FIT P -
199 | 310 [200020734 |Dadasaheb Parashram Varkad 50 |[M 1-Aug-10 Electrician helper Electrical Services [y 128-1%2023 [ FIT |\ SR ¥
200 | 147 [200021185 [Shrikant Narendra Teke 36 |M 1-Feb-23 Technician-VI-Skilled-B Electrical Services o [27-122q@3p il DE T R[D .
201 | 233 [200020807 [Nilesh Dattatraya Jadhav Y 1-Apr-10 Operator/Chemist Chemical Handling by 27-12-61_%; {I!T; L =0 %
202 | 444 [200020929 |Pramod Chandrakant Dhiwar 42 | M 5-Jul-10 Chemist Chemical Handling f’:za-u’- 0 i PA=ETET®
203 | 387 (200020976 |Prakash Onkar Avhate 53 | M 14-Jan-13 Lab.Chemist Chemical Handling ER ] 28112535&
204 | 36 (200021124 [Shivnath Panditrao Sonawane 31 |[M 6-Dec-21 [Technician-V Chemical Handling . 2792208 F0 ] T T e g
i o ST
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES 11, Ill, IV, VI, VIII, X, X1, XII1, XIV, XV, XVIl, XVill, AND XX TO RULE 114) HEALTH REGISTER
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In respect of persons employed in dangerous operations under Sec. 87

Sus:end "
oaret 1ot | Reasantor _ medical | Rt [ SWork” | " Unfitness or
srno| FORM | emp.no. Name of Employee Age |Sex | Employment of (Transferrin|, L®2/Ng/, | Nature oflob/ Qccupation/ | payy material or By-product Handled e (Ml e |
Present Work (g toj:);her charge Certifying E:;';"_'I" of Certifying Surgeon
Surgeon suspensi with date
on with
reasons
205 | 206 200021081 |Kishor Pramod Shinde 27 | M 1-Oct-21 Operator-Skilled-A Chemical Handling 27-12-2023 | FIT
206 | 320 200020954 [Shashikant Dagadu Barhate 35 | M 1-Aug-13 Operator Chemical Handling 28-12-2023 | FIT
207 | 467 [200020957 |Pankaj Ashok Sonar 38 | M 17-Aug-13 Operator Chemical Handling 28-12-2023 | FIT
208 | 608 [200020650 [Changdeo Namdeo Pawar 55 | M 1-Apr-00 Pumpman Chemical Handling 29-12-2023 | FIT
209 | 436 200021099 |Ajit Govardhan Vinchu 31 | M 8-Apr-22 ITechnician-V Chemical Handling 28-12-2023 | FIT
210 96 200020416 |Gajanan Rangnath Teke 56 | M 1-Aug-06) Driver Fire Fighter Driver 27-12-2023 | FIT
211 | 361 |200021072 [Kiran Shankar Tribhuvan 40 | M 1-Jan-21 Assistant-i Fire Fighting & Maintenance Services [28-12-2023 | FIT
212 | 614 |200021073 |Sunil Vasant Sansare 38 | M 1-Jan-21 Assistant-i Fire Fighting & Maintenance Services ([29-12-2023 | FIT
213 | 667 (200020912 |Rajendra Bajirao Jadhav ‘158 (M 11-Jun-09 Driver Cum Watchman Fire Fighter Driver 29-12-2023 | FIT
214 | 219 200020979 |Bhanudas Baban Maharnur 49 | M 22-Jan-13 Driver Cum Watchman Fire Fighter Driver 27-12-2023 | FIT
215 71 |200020591 |Vijayanand Sheshrao Jadhav 49 | M 1-Nov-07 Watchman Fire Fighting & Maintenance Services |27-12-2023 | FIT
216 | 598 |200020989 |Vaibhav Ramdas Shelake 38 | M 2-Jan-14 Operator Chemical Handling 29-12-2023 | FIT
217 31 (200020420 |Manbahadur Rambahadur Kshatriya [60 | M 1-Jan-97 Sales boy Chemical Handling 27-12-2023 | FIT
218 | 644 [200020942 |Anil Babanrao Mairal 48 | M 7-Feb-12 Lab. Chemist Chemical Handling 29-12-2023 | FIT
219 | 446 (200021069 [Yogesh Shivaji Chavan 37 | M 1-Apr-20 Technical-Vi-skilled-B Chemical Handling 28-12-2023 | FIT
220 | 659 [|200020578 |Dilip Baburao Kakale 59 (M 1-Nov-07 Mazdoor(Khalasi) Chemical Handling 29-12-2023 | FIT
221 | 562 (200020940 |Raosaheb Dada Bhate 49 | M 1-Jul-13 Clerk Administration 29-12-2023 | FIT
222 | 175 (200020941 |Sudhir Padmakar Sonawane 44 | M 5-Jan-11 Clerk Administration 27-12-2023 | FIT
223 | 392 |200020971 |Chandrakant Jagannath Sangale 50 (M 23-Jul-12 Clerk Administration 28-12-2023 | FIT
224 | 487 |200020331 [Ashok Haribhau Bhale 46 | M 8-Dec-95 Telephone Operator Administration 28-12-2023 | FIT
225 | 187 (200020522 |Prashant Kashinath Sonawane 49 |M 22-Aug-98 Telephone Operator Administration 27-12-2023 | FIT
226 | 120 |200020537 |Vinod Pandharinath Sonawane 50 |M 1-Jul-00 Telephone Operator Administration 27-12-2023 | AIT
227 | 520 |200020538 |Surendra Shiwaji Sonawane 45 | M 1-Jul-00 Telephone Operator Administration 29-12-2023 | FIT
228 | 61 (200020791 |Mahendra Shivaji Sonawane 47 | M 14-Feb-08 Clerk Administration 27-12-2023 | FIT
229 81 |200021089 |Gorakh Babanrao Shinde 34 |M 11-Jun-21 Clerk Administration 27-12-2023 | FIT
230 | 218 (200021192 |Dattatraya Shrihari Walunj 51 |M 1-Apr-22 Clerk Administration 27-12-2023 | FIT
231 | 299 (200021217 |Anil Ashok Walunj 29 | M 2-Nov-23 Clerk Administration 27-12-2023 | FIT (| //
232 | 587 |200020358 (Vijay Rama Nile 59 | M 21-Mar-95 Fireman Chemical Handling 29332023 F FITY7.. W R INY
233 | 352 (200020577 |Chandrashekhar Hiraman Bhongal |56 | M 1-Aug-06| Peon Chemical Handling . - L LELT 17 -
234 | 260 (200021218 |Ashok Changdeo Borde 54 | M 3-Oct-22 Watchman Administration o [27-13-30 R’
235 72 |200020397 [Tulshiram Kashinath Hivre 53 |M 1-Aug-06 Watchman Administration By 3 - g =
236 | 40 [200020398 |Kadu Thaka Sonawane 56 | M 1-Aug-06 Watchman Administration - T -201R ) FHTG| I %
237 | 399 (200020399 |Ashok Bhika Nile 59 [M 1-Aug-06 Watchman Administration © 28 1Pf3023 1 Aoyl [ P .
238 | 627 (200020586 |Ravindra Dattu Jagtap 49 | M 1-Aug-06 Watchman Administration ‘ W i -

+CB " -JK/2019
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Form No. 7
(SEE RULE 18 (7) AND SCHEDULES I, 11, IV, V1, VIII, X, X1, XIll, XIV, XV, XVI1, XVIIl, AND XX TO RULE 114) HEALTH REGISTER
(IN RESPECT OF PERSON EMPLOYES IN OCCUPATION DECLARED TO BE DANGEROUS OPERATION UNDER SEC 87).
Health Register- GODAVARI BIOREFINERIES LTD (WORKERS) Certifying Surgeon: Dr. JAGDISH KENI In respect of persons employed in dangerous operations under Sec. 87
If
pry oo f Certificate of
Date of L:aavti::::r Reas:in for ) I‘a:tdelczg Re:;" it esvfc:‘r’lzn I Unﬁtne_ss or
sa.no| FORM | emp.no. Name of Employee Age |Sex | Employment of L:f:séf;:p Tr:‘fsfe':%is e :;:ﬁ b / Raw Material or By-product Handled E"’"‘;:"“"“ Medica s 3‘:5;’:?‘3:::::::2
Y | o ] 2= EimEci

on with

reasons
239 | 469 [200020604 [Madhukar Rama Gaikwad 59 (M 1-Nov-07| Watchman Administration 28-12-2023 | FIT
240 | 230 |200020620 (Suraj Sudhakar Wagh 53 | M 1-Aug-06 Watchman Administration 27-12-2023 | FIT
241 | 434 (200020640 [Ashok Dhondiba Nikale 56 | M 1-Nov-07 Watchman Administration 28-12-2023 | FIT
242 | 164 [200020641 |Vishal Maruti Barhate 47 | M 1-Nov-07 Watchman Administration 27-12-2023 | FIT
243 | 603 |200021148 |Anuraj Dilip Pardeshi 32 | M 9-Dec-21] Technical-VI-skilled-B Utility Service / Maintenance 29-12-2023 | FIT
244 | 484 [200030116 |Dipak Rajendra Patil 37 |M 1-Jan-19 Asstt.Operator-Skilled-B  |Utility Service / Maintenance 28-12-2023 | FIT
245 | 244 |200030120 |Onkar Kishor Waikar 40 |M 1-Jul-18 ITechnical-VI-skilled-B Utility Service / Maintenance 27-12-2023 | FIT
246 50 (200020795 [Chandrakant Ramrao Patil 42 | M 1-Apr-08 Asstt.Operator Utility Service / Maintenance 27-12-2023 | FIT
247 | 243 |200020389 |Babulal Baban Hyaling 59 | M 9-Mar-97 Pumpman Utility Service / Maintenance 27-12-2023 | FIT
248 | 155 |200020413 |Dhondiba Kashinath Hivre 60 | M 1-Aug-06 Pumpman Utility Service / Maintenance 27-12-2023 | FIT
249 | 456 [200020589 [Chandrabhan Sukdeo Sangale 50 |[M 1-Nov-07 Mazdoor(W.S.) Utility Service / Maintenance 28-12-2023 | FIT
250 | 183 |200021118 |Dnyaneshwar Kisan Pathare 50 | M 1-Dec-18 Mazdoor (Unskilled) Utility Service / Maintenance 27-12-2023 | FIT
251 | 335 [200020418 |Ramesh Patilba Shinde 56 | M 1-Aug-06 Pumpman Utility Service / Maintenance 28-12-2023 | FIT
252 | 439 |200021137 |Sharad Dattatraya Thombare 27 | M 13-Aug-22 Technician-VI-Skilled-B Utility Service / Maintenance 28-12-2023 | FIT
253 5 |200020856 [Adhinath Kacharu Jadhav 41 | M 1-Oct-10 Machinist/Turner Utility Service / Maintenance 27-12-2023 | FIT |
254 | 576 | 200021115/RAVINDRA GHANSHYAM WAIKAR ENGINEERING 29-12-2023 | AT |
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Tran?slated Copy

Application under Right to Information Act 2005

Hon. Public Information Officer,
Kopargaon Taluka Rural Hospital,
Kopargaon, Tq. Kopargaon, Dist. Ahmednagar. PIN-423601.

1. Full Name of Applicant : Shri. Vasant Bhagwat Teke

2. Address : Po. Sakarwadi, Tq. Kopargaon, Dist. Ahmednagar - 413708
3. Details of information required :

A. The subject of information : About getting information about the disease.
B. The period relating to Information : From 1st January 2022 tilldate

C. Description of Information Required:

During the above-mentioned period, respiratory diseases, skin diseases, ear diseases, eye
diseases and spinal diseases were found in the areas of Kopargaon taluka, Mauje Wari,
Kanhegaon, Sade, Shingwe and Bhojde along with department wise data. Willing to pay the fee.

4. Information should be sent by post or in person : In Personal

5. If desired by post (ordinary / registered / post/ speed post) :

6. Is the applicant below poverty line? No

7. Has the court stamp of Rs.10/- been affixed to the applicant? Yes

Place : Sakarwadi Sd/-
Date: 19.01.2024 Name: Shri. Vasant Bhagwat Teke
Mo. 9822246049

TRUE AND FAIR TRANSLATION SELF ATTESTED BY Adv. Ashwin Hon

Note: - Original Copy is notarised. This is a Self-Attested translation by the Counsel representing

Respondent No.1, hence not notarised.
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Maharashtra Government
Health Services,
Rural Hospital Kopargaon, Dist. Ahmednagar

(Letter Head)

Date: 07/02/2024

To,
Shri. Vasant Bhagwat Teke,
P.O. Sakarwadi, Tq. Kopargaon, Dist-Ahmednagar.

Subject :- Application regarding access to information under the Right to Information Act, 2005.

Your Right to Information application has been received on 19.01.2024 and the following
information is being given in your application as per following :

Sr. No. The subject of the requested information Disclosure

1) Respiratory diseases, skin diseases, ear | There is no record that the
diseases, eye diseases and spinal diseases | patient of the disease you
were found in the areas of Kopargaon taluka, | gsked for has been found in
Mauje Wari, Kanhegaon, Sade, Shingwe and | pyral Hospital Kopargaon.

Bhojde along with department wise data.

Sd/-

Public Information Officer and Assistant
Superintendent Rural Hospital, Kopargaon
Dist. Ahmednagar.

Copy for information submitted to:-

Hon. Public Information Officer and Administrative Officer, District Hospital Ahmednagar. Dist.
Ahmednagar

TRUE AND FAIR TRANSLATION SELF ATTESTED BY Adv. Ashwin Hon

Note: - Original Copy is notarised. This is a Self-Attested translation by the Counsel representing

Respondent No.1, hence not notarised.



141

744
By Speed Post/Online

F. No. 1A-J-11011/154/2019-1A-1(1)
Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

bt

Indira Paryavaran Bhawan
Jorbagh Road, New Delhi - 110003

Dated: 6" August, 2021
To,
M/s. Godavari Biorefineries Ltd.
Sakarwadi, Taluka Kopargaon,
District Ahmednagar,
Maharashtra

Email: kajariai@somaiya.com

Sub: Expansion of existing industry and addition of New Products of capacity
from 6,715.00 MTPM to 20,080.94 MTPM, located at Gut No. 159-165,180/1,
180/2, 181/1, 181/2, 187/, 187/2, 188, 189, 199, 158, 167-178, 511, 139/2,
Sakarwadi, Taluka Kopargaon, District Ahmednagar, Maharashtra by M/s.
Godavari Biorefineries Ltd.- Environmental Clearance regarding.

Sir,

This has reference to your proposal No. IAMH/IND3/210653/2019 dated 4™ July,
2021, submitting the EIA/EMP report and further letter dated 23.07.2021 on the above
subject matter.

2, The Ministry of Environment, Forest and Climate Change has examined the
" proposal for environmental clearance to the project for expansion of existing industry
and addition of New Products of capacity from 6,715.00 MTPM to 20,090.94 MTPM,
located at Gut No. 159-165,180/1, 18042, 181/1, 181/2, 18711, 187/2, 188, 189, 195,
158, 167-178, 511, 138/2, Sakarwadi, Taluka Kopargaon, District Ahmednagar,
Maharashtra by M/s. Godavari Biorefineries Ltd.

3. The project/activities are covered under Category ‘A’ of item 5(f) 'Synthetic
organic chemicals industry’ of the Schedule to the Envireonment Impact Assessment
Motification, 2006, and requires appraisal at central level by the Expert Appraisal
Committee (EAC) in the Ministry.

4. The details of products and capacity are as under:

.| & . Quantity [MT/M] |
No. Feonisis Detalls | Existing | Proposed | Total |
1. | Ethyl Acetate 3000.00 | 5700.00 | 8700.00 |
2. | Acetaldehyde 1500.00 | 1300.00 | 2800.00 _
3. | Croto Resin and Croto Di Urea 45.00 85.00 130.00
4. | Crotonaldehyde 500.00 500.00 1000.00 |
5. 1,3 Butylene Glycol 41.66 158.34 200.00
6. | Acetic Acid 598.85 0.00 | 598.85
7. | Dilute Acetic Acid 110.00 | 0.00 110.00
S A Dilute Ethyl Acetate and other ester 0.00 a0.00 30.00

% Mis. Godavarl Blorefineries Lid. Page 1 of 8
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S, . Quantity [MT/M]
No. | Pm'_j ucts Datails | Existing |Proposed | Total,
9. | Acetaldol 0.00 42500 | 42500
10. | Paraldehyde 60.00 0.00 60.00
11. | Crotonic Anhydride 8.33 1.67 10.00
12. | Crotonitrile 8.33 167 10.00
13. ! Dilute 1-3 Butylene Glycol 12.90 19.32 32.22
| 14.| Butanol 64.60 53.10 117.70_
 15.] 2-Ethyl, 1, 3 Hexane Diol 33.33 0.00 33.33
16. | 3-Methoxy Butanol 25.00 250,00 | 275.00
| 17.| Dilute 3 Methoxy Butanol 0.00 30.00 30.00
18.| 3-Methoxy Butyl Acetate 0.00 340.00 34000
19.| 3-Methyl 3- Pentene -One (MFO) 333.33 166.70 | 500.00
20, | Sodium Sulphate 242.00 3.00 245.0Q
21| Ketone Mixture 131.67 £5.80 197.50
22 EE;;;L;E Alcohol (Fuel Grade from 0.00 2000.00 | 2000.00
23| Acetaldehyde Oxime 0.00 175.00 | 175.00
24. | Ammonium Sulphate 0.00 139.70 139.70
25. | Acetaldehyde Diethyl Acetal 0.00 250.00 | 250.00
26. | Ethy! Vinyl Ether 0.00 100.00 | 100.00
27. | Acetonitrile 0.00 42500 | 425.00
- 28. | Diethyl Oxalate 0.00 175.00 175.00 |
29. | Gbamber 0.00 100.00 100.00
30.| Sorbic Acid or Potassium Sorbate 0.00 500.00 500.00
31| Acetals  (534-15-6,109-87-5,462-95- i
3,871-22-7,4285-59-0,13002-09-
0,10602-34-3 4461-87-4,7148-78-9, 0.00 15.00 15.00
5870-82-6,6607-66-5,3390-12-3,3658-
95-5 94089-21-1)
32 | Esters (623-70-1, 623-43-8,14205-39- .
1.7318-00-5, 24937-93-7,105-54-4,123-
25-1,131-11-3,6284-46-4, 142-92-
7.6259-76-3,84-66-2,108-22-5,96-33- 0.00 20,00 20.00
3,105-37-3,109-60-4,123-86-4 93-92-
5,2155-60-4,1608-72-6, 1516-17-2,102-
76-1,109-94-4)
33.| Oximes (110-69-0, 96-29-7) 0.00 15.00 15.00
34 | Other Aldehydes (123-72-8, 97-96-1, ;
19780-25-7, 14371-10-9, 142-83-8,
101-86-0, B45-62-5123-05-7, B67801- 0.00 200.00 | 200.00
B§5-4,27939-60-2,1742-14-9,530-45-
0,6728-26-3)
35| Other Acids (107-92-6, 107-93-7, 89-04-
™| 7,65-85-0) 0.00 15.00 15.00
36. | Other Alcohol (97-95-0,104-76-7, 111-
27-3. 111-28-4, 6117-91-5, 104-54-
| 78-83-177-99-6, 1883-75-6, 60-12-8,| 000 2000 | 20.00
| 98-85-1, 123-51-3, 142583-61-7) _
37.| Ketones (108-29-2, 565-61-7, 78-93-3,
| | §7-64-1, 96-22-0, 98-86-2, 590-90-9) G 1500 | 15.00,
48 | Waxes —(NA) 0.00 12.00 12.00
for Mis. Godavard Biorefineries Ltd, Page 2 of 9
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s Quantity [MT/M]
';'3';‘ - Froducts Detalls Existing | Proposed | Total
itriles (107-12-0, 109-74-0, 78-82-0, | i
110-59-8) 0.00 20.00 20.00
40. | Ethers (109-53-5, 107-25-5, 111-34-2, j
60-29-7) 0.00 15.00 15.00
- 41.| Ketene (463-51-4) - 0.00 15.00 | 15.00
42.| Other Salts (532-32-1,7647-14-5,7783- '
202 & 7757-82.6) 0.00 19.64 19.5:_1 |
I TOTAL 6,715.00 | 13,375.94 | 20,090.94
) Captive power generation
' 1| Turbine (Captive power generation) | 2.3MWH | 4.8MWH  7.1MWH

5. Project Proponent reported that land area available for the project is 13, 92,123
m®. Mo additional land will be used for proposed expansion. Industry has already
developed Greenbelt in an area 33 % i.e. 4, 58,839.00 m* out of total area of the project
The estimated project cost is Rs. 366.44 Crores including existing investment of
Rs.166.44 Crores. Total capital cost earmarked towards environmental pollution contral
measures is Rs. 28.033 Crores and the Recurring cost (operation and maintenance) will
be about Rs.6.4 Crores per annum. Total Employment will be 613 persons as direct and
180 persons indirect after expansion. Industry proposes to allocate Rs.1.5 Crores
towards CER.

6. It is reported that there are No national parks, wildlife sanctuaries, Biosphere
Reserves, Tiger/Elephant Reserves, Wildlife Comidors etc. within 10 km distance from
the project site. River/ water body Godavari River is flowing at a distance of 1.0km in W
direction.

-

y Ambient air quality monitoring was carned out at 8 locations during March 2018
to May 2018 and the baseline data indicates the ranges of concentrations as: PMig
(61.80 pg/m® — 79.60pg/m?), PMzs (32.42pg/m3-51.30pg/m?), SO: (11.75pg/m?-
14.71ugim?) and NO: (17 .31ug/m®- 24 T0pg/m?). AAQ modeling study for point source
emissions indicates that the maximum incremental GLCs after the proposed project
wolld be 82.4ug/m?, 22.75ug/m? and 32.71pg/m* with respect to PM10, Sox and NOx.
Further, the Project Proponent has submitted one month more baseline data of January
2021 and compared the data with 2018. The resultant concentrations are within the
National Ambient Air Quality Standards (NAAQS). The Committee deliberated the
baseline data and found in order.

8. It is noted that the water requirement is 5,783 m°/day of which fresh water
requirement of 2,691m3/day will be met from River through Canal and Ground Water
through open well. Effluent of 1,082 m*day quantity will be treated through ETP of
1,250CMD capacity [Existing — 800CMD + Proposed 650CMD]. The plant will be based
on Zero Liquid discharge system.

8. Fower requirement after expansion will be 14 000kVA [11.2MW/H] including
existing KVA and will be met from MSEDCL State power distribution corporation limited,
Existing unit has 2 DG sets of 1000 kVA and 520 kVA capacity, additionally 2 DG sets
of 1000x3 Nos. DG sets are used as standby during power failure. Stack (height of 8m,
9m and 6m) will be provided as per CPCE norms to the proposed DG sets. Existing unit
" has 18TPH [2 Nos.] and 12TPH Coal fired boiler. Additionally, 45TPH and 24TPH [2

qy al fired boiler will be installed. Thermic Fluid Heater of 10Lakh KealHr. and 2
far W's. Godavarl Bicrefineries Lid. Page 3 of 9
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Lakh Keal/Hr. Hydregen Generator of 5200 x 3 cum/day Nitrogen Generator and 1000
cum/day with HSD fired will also be installed. [Existing 3 Boilers shall be replaced with
Boiler of 45TPH]. ESP and Bag filter with a stack of height of 30m, 30m, 45m, S0m, 15m
and 10m respectively will be installed far controlling the particulate emissions within the
statutory limit of 115 mg/Nm? for the proposed boilers.

10. Emission of Aldehyde Content, CO2/ Oz from Acetaldehyde Plant and Acid Mist,
CO4f O: from Acetic Acid Plant, for which industry has provided Aldehyde Scrubbers [1
for each plant] with stack height of 12.9m and 8.25m. Details of solid waste/hazardous
waste disposal are as per the plan provided in the EIA/EMP report and as deliberated
in the EAC.,

11. Standard ToR has been issued by the Ministry vide letter dated 13" May, 20189.
Public Hearing for the proposed project has been conducted by the State Pollution
Cantrol Board on 14" October, 2020 which was presided over by the Additional District
Magistrate. The main issues raised during the public hearing are refated o ZLD details,
NGT court case status, Water Source, Employment generation, ground water quality
etc. Inspection report dated 24.12.2020 submitted by the PP which was deliberated by
the EAC.

12.  Unit has obtained NOC from Department of Environment, State of Maharashtra
vide letter No. ENV(NOC)1091/1485 [ CR-272/D-1, dated 25" January 1983. The PP
reported that since this is the existing Unit prior to 2006, EC was not required under the
provisions of the EIA Notification, 2006, The Unit is being operated with statutory
clearance and valid CTO under AirWater Act. PP reported that a Case No-68/2014 in
Hon'ble NGT (WZ) Pune, related to Distillery effluent poliution. Distillery plant is closed
since Feb 2013 and Distillery license is also surrendered by the Industry. Case is
disposed on 18th May 2015, Now execution work is in progress as per Hon'ble NGT
Order.

13. The proposal was considered by the Expert Appraisal Committee (Industry-3
Sector) in its meeting held on 22-23 July, 2021 in the Ministry through video
conferencing, wherein the project proponent and their accredited consultant M/s.
Building Environment India Pvt. Ltd. presented the EIAJEMP report as per the ToR, The
minutes of the meeting and all the project documents are available on PARIVESH portal
which can be accessed at http.//parivesh.nic.in.

The EAC, constituted under the provision of the EIA Notification, 2008 comprising
Experts Members/domain experts in various fields, examined the proposal submitted by .
the Project Proponent in desired format along with EIA/EMP reports prepared and
submitted by the Consultant accredited by the QCI/ NABET on behalf of the Project
Proponent.

The EAC noted that the Project Proponent has given an undertaking that the data
and information given in the application and enclosures are true to the best of his
knowledge and belief and no information has been suppressed in the EIAEMP reports.
If any part of data/information submitted is found to be falze/ misleading at any stage,
the project will be rejected and Environmental Clearance given, if any, will be revoked
at the risk and cost of the project proponent.

The Committee noted that the EIA/EMP reports are in compliance of the ToR
issued for the project, considering the present environmental concemns and the
projected scenario for all the environmental components. The Committee found the

4/bau‘ ihe data and incremental GLC due to the proposed project within NAAQ standards
A for Mis, Godavari Biorefineries Lid. Page 4 of §
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additional baseline data for the year 2020 and 2021 submitted by the PP was also found
satisfactory, The Committee suggested that the storage of toxic/explosive raw material
shall be bare minimum in quantity and inventory, The Committee suggested that the
greenbelt development shall be taken up actively by the PP and trees shall be planted
considered 2m x 2m ratio, Accordingly, revised allocation for green area development
in budgeted EMP amount Recurring cost of Rs. 386.5 lakhs/annum for proposed EMP
& totaling to Recurring cost Rs. 687.5 Lakhs/annum for entire project submitted by the
PP, The Committee alsc deliberated the court case status and the implementation of
directions regarding bio-remediation tasks raised during the Public Hearing and found
the reply to be satisfactory.

The Committee noted that since the Unit is in existence prior to 2008, EC was not
required under the provisions of the EIA Notification, 2006. The MPCB has inspected
the Unit on 24,12.2020. The Committee deliberated the compliance status of existing
Unit and found in order. The Committee noted that the project proponent has submitted
an undertaking regarding greenbeit development and other mitigation measures. The
Committee found the additional information to be satisfactory.

The EAC deliberated on the proposal with due diligence in the process as notified
under the provisions of the EIA MNotification, 2008, as amended from time to time and
accordingly made the recommendations to the proposal. The Experts Members of the
EAC found the proposal in order and recommended for grant of environmental
clearance.

-

14. The environmental clearance granted to the project/activity is strictly under the
provisions of the EIA Nofification 2006 and its subsequent amendments. |t does not
tantamount/construe to approvals/consent/permissions etc. required to be obtained or
standards/conditions to be followed under any other Acts/ Rules/ Subordinate
legislations, etc., as may be applicable to the project. The project proponent shall obtain
necessary permission as mandated under the Water (Prevention and Control of
Pollution} Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981, as
applicable from time to time, from the State Pollution Control Board, prior to construction
& operation of the project.

15. Based on the proposal submitted by the project proponent and recommendations
of the EAC (Industry-3), Ministry of Environment. Forest and Climate change hereby
accords Environmental clearance to the project for expansion of existing industry
and addition of New Products of capacity from 6,715.00 MTPM to 20,090.94 MTPM,
located at Gut No. 159-165,180/1, 180/2, 181/, 181/2, 1871, 187/2, 188, 189, 199,
158, 167-178, 511, 139/2, Sakarwadi, Taluka Kopargaon, District Ahmednagar,
Maharashtra by M/s. Godavari Biorefineries Ltd., under the provisions of the EIA
Matification, 2008, subject to the compliance of terms and conditions as under:-

A.  Specific Conditions:

(1.  The company shall comply with all the environmental protection measures and
safeguards proposed in the documents submitted to the Ministry. All the
recommendations made in the EIA/EMP in respect of environmental
management, and risk mitigation measures relating to the project shall be
implemented

{ii). Implementation of the directions of Hon'ble NGT w.r.t. Bioc- remediation plan of
soil and water [Ground & Surface] contaminated by the earlier Distillery Unit on

% Godavar Blorefineries Lid, Page 5 af 9
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time bound manner. The implementation report shall be submitted to IRO,
MoEFCC on six monthly-basis.

Volatile organic compounds (VOCs)/Fugitive emissions shall be controlled at
§9.97% with effective chillers/modemn technology. Regular monitoring of VOCs
shall be camied out.

An Occupational health centre for surveillance of the worker's health shall be set
up. The health data shall be used in deploying the duties of the workers. All
workers & employees shall be provided with required safety kits/mask for
personal protection,

As already committed by the project proponent, Zero Liquid Discharge (ZLD) shall
be ensured and no waste/treated water shall be discharged outside the premises.
Treated effluent shall be reused in the process/utilities. Treated Industrial effluent
shall not be used for gardening/greenbelt development/horticulture purpose.

The unit shall make the arrangement for the prevention and protection of possible
fire hazards during manufacturing process in material handling. Fire-fighting
system shall be as per the norms. Mock drill shall be conducted regularly.

Training shall be imparted to all employees on safety and health aspects of
chemicals handling. Safety and visual reality training shall be provided to
employees.

Total fresh water requirement, sourced from River through Canal and Ground
Water through open well, shall not exceed 2, 691m¥day. Prior permission in this
regard shall be obtained from the concerned regulatory authority

Storm water from the roof top shall be channelized through pipes to the storage
tank constructed for harvesting of rain water in the premises and harvested water
shall be used for various industrial processes in the unit. No recharge shall be
permitted within the premises. Process effluent/ any wastewater shall not be
allowed to mix with storm water.

Continuous online (24x7) monitoring system for stack emissions shall be installed
for measurement of flue gas discharge and the pollutants concentration, and the
data to be transmitted to the CPCB and SPCB server. For ZLD, the unit ghall
install web camera with night vision capabilty and flow meters in the
channel/drain carrying effluent within the premises (if applicable).

Solvent management shall be carried out as follows: (a) Reactor shall be
connected to chilled brine condenser system. (b) Reactor and solvent handling
pump shall have mechanical seals to prevent leakages. (c) Scivents shall be
stored in a separate space provided with all safety measures. (d) Proper earthing
shall be provided in all the slectrical equipment wherever solvent handling is
done. (g) Entire plant shall be flame proof. The solvent storage tanks shall be
provided with breather valves to prevent losses. (f) All the solvent storage tanks
shall be connected with vent condensers with chilled brine circulation.

Process organic residue and spent carbon, if any, shaill be sent to Cement or
other suitable industries for its incinerations. ETP sludge, process inorganic &
evaporation salt shall be disposed of to the TSDF. There shall be commitment

#
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from the brick manufacturer to take the fly ash from the plant. The Unit is to be
started after getting the commitment from the brick manufacturer / cement plant.

The company shall undertake waste minimization measures as below (a)
Metering and control of quantities of active ingredients to minimize waste: (b)
Reuse of by-products from the process as raw materials or as raw material
substitutes in other processes. (c) Use of automated filling to minimize spillage.
(d) Use of Close Feed system into batch reactors. (&) Venting equipment through
vapour recovery system. (f) Use of high-pressure hoses for equipment clearing
to reduce wastewater generation.

The green belt of at least 5-10 m width shall be developed in at least 33% of the
total project area, mainly along the plant periphery/ additional land. Selection of
plant species shall be as per the CPCB guidelines in consultation with the State
Forest Department. Records of tree canopy shall be monitored through remote
sensing map. Trees have to be planted with spacing of 2m x 2m and the number
of trees has to be increased accordingly. The plant species can be selected that
will give better carbon sequestration. All trees must be planted within first year.

The activities and the action plan proposed by the project proponent to address
the socio-economic and public hearing issues in the study area, shall be
completed as per the schedule presented before the Committee and as described
in the EMP report in letter and spirit. All the commitments made during public
hearing shall be satisfactorily implemented.

A separate Environmental Management Cell (having qualified person with
Environmental Science/Environmental Engineering/specialization in the project
area) equipped with full-fledged laboratory facilities shall be set up to carry out
the Environmental Management and Monitoring functions.

B. General Conditions: The grant of environmental clearance is further subject to
compliance of other general conditions as under--

(i)

, (i)

Mo further expansion or modifications in the plant, other than mentioned in the
ElA Notification, 2006 and its amendments, shall be carried out without prior
approval of the Ministry of Environment, Forest and Climate Change/SEIAA, as
applicable. In case of deviations or alterations in the project proposal from those
submitted to this Ministry for clearance, a fresh reference shall be made to the
Ministry/SEIAA, as applicable, to assess the adequacy of conditions imposed and
to add additional environmental protection measures required, if any.

The Project proponent shall strictly comply with the rules and guidelines issued
under the Manufacture, Storage and Import of Hazardous Chemicals (MSIHC)
Rules, 1989, as amended time to time, the Chemical Accidents (Emergency
Flanning, Preparedness and Response) Rules, 1996, and Hazardous and Other
Wastes (Management and Trans-Boundary Movement) Rules, 2016 and other
rules notified under various Acts.

The energy source for lighting purpose shall be preferably LED based, or
advanced having preference in energy conservation and environment betterment,

The overall noise levels in and around the plant area shall be kept well within the
standards by providing noise control measures including acoustic hoods,

EEr(&il1&';~l'|l:wE=r's. enclosures etc, on all sources of noise generation. The ambient noise
Mis
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levels shall conform to the standards prescribed under the Environment
(Protection) Act, 1986 Rules, 1988 viz. 75 dBA (day time) and 70 dBA (night time).

(v} The company shall undertake all relevant measures for improving the socio-
ecanomic conditions of the surrounding area. The activities shall be undertaken
by involving local villages and administration. The company shall undertake eco-
developmental measures including community welfare measures in the project
area for the overall improvement of the environment.

(vi) The company shall earmark sufficient funds towards capital cost and recurring
cost per annum to implement the conditions stipulated by the Ministry of
Environment, Forest and Climate Change as well as the State Government along
with the implementation schedule for all the conditions stipulated herein. The
funds so earmarked for environment management/ pollution control measures
shall not be diverted for any other purpose.

(vii) A copy of the clearance letter shall be sent by the project proponent to concerned
Panchayat, Zilla ParishadMunicipal Corpaoration, Urban local Body and the lbeal
NGO, if any, from whom suggestions/ representations, if any, were received while
processing the proposal

(vil) The project proponent shall alse submit six monthly reports on the status of
compliance of the stipulated Environmental Clearance conditions including
results of monitored data to the respective Regional Office of MoEF&CC, the
respective Zonal Office of CPCB and SPCB. A copy of Environmental Clearance
and six monthly compliance status report shall be posted on the website of the
company.

(ix) The environmental staterment for each financial year ending 31* March in Form-
\ as is mandated shall be submitted to the concerned State Pollution Control
Board as prescribed under the Environment (Protection) Rules, 1988, as
amended subsequently, shall also be put on the website of the company along
with the status of compliance of envirenmental clearance conditions and shall
also be sent to the respective Regional Offices of MoEF&CC by e-mail.

(x)  The project proponent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are
available with the SPCB/Committee and may aiso be seen at Website of the
Ministry and at hitps:/fparivesh.nic.in/. This shall be advertised within seven
days from the date of issue of the clearance letter, at least in two local
newspapers that are widely circulated in the region of which one shall be in the
vernacular language of the locality concerned and a copy of the same shall be
forwarded to the concerned Regional Office of the Ministry. .

(xiy The project authorities shall inform the Regional Office as well as the Ministry,
the date of financial closure and final approval of the project by the concerned
authorities and the date of start of the project

(xii) This Environmental clearance is granted subject to final outcome of Hon'ble
Supreme Court of India, Horm'ble High Court, Hon'ble NGT and any other Court
of Law, if any, as may be applicable to this project.

EC for Mis. Godavar] Bioreflneries Lid. Page 8 of §
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16. The Ministry reserves the right to stipulate additional conditions, if found
necessary at subsequent stages and the project proponent shall implement all the said
conditions in a time bound manner. The Ministry may revoke or suspend the
environmental clearance, if implementation of any of the above conditions is not found
satisfactory.

17. Concealing factual data or submission of falseffabricated data and
failure to comply with any of the conditions mentioned above may
resut in withdrawal of this clearance and attract action under the
provisions of the Environment (Protection) Act, 1986.

. 18.  Any appeal against this environmental clearance shall lie with the National Green
" Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
MNational Green Tribunal Act, 2010

18. The above conditions shall be enforced, infer-alia under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of
Poliution) Act, 1981, the Environment (Protection) Act, 1986, Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016 and the Public
Liability Insurance Act, 1991 along with their amendments and Rules and any other
orders passed by the Hon'ble Supreme Court of India / High Courts and any other Court
of Law relating to the subject matter.

Ty
20. This issues with approval of the competent authority. /<
DF. R%. Lal)

Scientist 'E'/Additional Director
Tele-fax: 011 -24695352

{-E;ﬂi&rbhl in
lfi" B. LAL)
watwrs, W o oy hrud
Copy to: " e :“E'...n“’*“'

1. The Deputy Director General of Forests (C), Ministry of Environment, Forest and
Climate Change, Regional Office (WCZ), Ground Floor, East Wing, New
Secretariat Building Civil Lines, Nagpur-440001

2. The Secretary, Revenue & Forest Department, Government of Maharashtra, 4th
Floor, Mantralaya, Mumbai- 400032

3. The Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East
Arjun Magar, Delhi - 32

4. The Member Secretary, Maharashtra Pollution Control Board, Kalpataru Point, 2rd
and 4th floor, Opp. PVR Cinema, Sion Circle, Mumbai-400 022

5. The Member Secretary, Central Ground Water Authority, Jamnagar House, 18/11,
Man Singh Road Area, New Delhi, Delhi 110001

6. The District Collector, District Ahmednagar

7. Guard File/Monitoring FileVebsite/Record File/Parivesh portal /

(Dr. R. B. Lal)
Scientist 'E'/Additional Director

EC for Mis. Godavari Biorefineries Lid. Page 9 of 8
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 - Kalpataru Point, 2nd and
Fax: 24023516 —_— 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in ii_ii Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in Ny Sion (E), Mumbai-400022
RED/L.S.I (R22) Date: 12/04/2022

No:- Formatl.0/CAC/UAN
No0.0000120713/CE/2204000670

To, o) . 4®
M/s. Godavari Biorefineries Ltd. ‘*'g}(
159-165,180/1, 180/2, 181/1, 181/2, 187/1, 187/2, 188, %

189, 199, 158, 167-178, 511, 139/2 g v
Sakarwadi, Taluka - Kopargaon, Dist- Ahmednagar Your Service is Our Duty

Sub: Grant of Consent to Establish (Expansion) under Red/LSI

Ref: 1. Consent to Operate granted vide No. Format 1.0/CAC/UAN No.
0000093199/C0O-2006001085 dated 24/6/2020

2. Environmental Clearance granted vide No. 1A-J]-110011/154/2019-IA-1I(1)
dated 06/8/2021

3. Minutes of Consent Appraisal Committee meeting held on 25/2/2022

Your application No.MPCB-CONSENT-0000120713 Dated 27.08.2021

For: grant of Consent to Establish under Section 25 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule I, II, Il & IV
annexed to this order:

1. The consent to establish is granted for a period up to commissioning of the
unit or up to 5 year whichever is earlier.

2. The capital investment of the project is Rs.200 Crs. (As per undertaking
submitted by pp Existing Cl is-Rs. 166.45 Crs)

3. Consent is valid for the manufacture of:

Sr Maximum

No Product Quantity uomM

Products
1 |Crotonaldehyde Di-Urea (CDU)/Crotoresin 85 MT/M
2 |Ethyl Acetate 3300 MT/M
3 |Acetaldehyde 1300 MT/M
4 |Crotonaldehyde 500 MT/M
5 |[1,3 Butylene Glycol 158.34 MT/M
6 |Dilute Ethyl Acetate and Other Ester 30 MT/M
7 |Acetaldol 425 MT/M
8 |Crotonic Anhydride 1.67 MT/M

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm)  __ . -
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Maximum

Quantity uomM
9 |Crotonitrile 1.67 MT/M
10 |[Impure 1-3 Butylene Glycol 19.32 |MT/M
11 (Butanol 53.1 MT/M
12 |3-Methoxy Butanol 250 MT/M
13 [Dilute 3 Methoxy Butanol 30 MT/M
14 |3-Methoxy Butyl Acetate 340 MT/M
15 |3-Methyl 3-Pentene-One (MPO) 166.7 [MT/M
16 [Sodium Sulphate 3 MT/M
17 |Ketone Mixture/ Prefumery Material Base 65.8 MT/M
18 |Absolute Alcohol(Fuel Grade from RS/IS) 2000 MT/M
19 |Acetaldehyde Oxime 175 MT/M
20 |Ammonium Sulphate 139.7 |MT/M
21 |Acetaldehyde Diethyl Acetal 250 MT/M
22 |Ethyl Vinyl Ether 100 MT/M
23 |Acetonitrile 425 MT/M
24 |Diethyl Oxalate 175 MT/M
25 |Gbamber 100 MT/M
26 [Sorbic Acid or Potassium Sorbate 500 MT/M
Acetals (534-15-6, 109-87-5, 462- 95-3, 871-22-7, 4285-59-0,
27 |13002-09-0, 10602-34- 3, 4461-87-4, 7148-78-9, 5870-82-6, 15 MT/M
6607-66-5, 3390-12-3, 3658-95-5, 94089-21-1)
Esters (623-70-1, 623-43-8, 14205 -39 -1, 7318 -00 - 5, 24937
-93-7,105-54 -4, 123 -25-1, 131 -11 -3, 6284 -46 -4, 142
28 |-92 -7, 6259 -76 -3, 84 -66 -2, 108 -22 - 5, 96 -33 -3, 105 -37 20 MT/M
-3, 109 -60 -4, 123 -86 -4, 93 -92 -5, 2155 -60 -4, 1608 -72 -6,
1516 -17 -2, 102 -76 -1, 109 - 94 -4)
29 [Oximes (110 -69 -0, 96 -29 -7) 15 MT/M
Other Aldehydes (123 -72 -8, 97 -96 - 1, 19780 -25 -7, 14371
30 |-10-9, 142 -83 -6., 101 -86 -0, 645 -62 -5, 123 - 05 -7, 67801 200 MT/M
-65 -4,27939 -60 -2, 1742 -14 -9, 530 -45 - 0, 6728 -26 -3)
31 [Other Acids (107 -92 -6, 107 -93 -7, 99 -04 -7, 65 -85 - 0) 15 MT/M
Other Alcohol (97 -95 -0, 104 -76 -7, 111 -27 -3, 111 - 28 -4,
32 |6117-91-5,104 -54-1,78-83-1,77-99 -6, 1883 -75 -6, 60 20 MT/M
-12-8,98 -85 -1, 123 - 51 -3, 142583 - 61 -7)
Ketones (108 -29 -2, 565 -61 -7, 78 - 93 -3, 67 -64 -1, 96 -22
33 1.0, 98 -86 -2, 590 -90 -9) 15 (MM
34 |Waxes -(NA) 12 MT/M
35 |Nitriles (107 -12 -0, 109 -74 -0, 78 - 82 -0, 110 -59 -8) 20 MT/M
M7s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 TZ:03:34 pm) .o o1y
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4.

5.

6.

Sr

No Product

Maximum
Quantity

uomM

36 |Ethers (109 -53 -5, 107 -25 -5, 111 - 34 -2, 60 -29 -7) 15 MT/M
37 |Ketene (463 -51 -4) 15 MT/M
38 %t)her Salts (532 -32 -1,7647 -14 -5, 7783 -20 -2 & 7757 -82 19.64 |MT/M
39 |Turbine 3.8 MW

Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr Permitted (in

No Description CMD) Standards to

Disposal Path

[0)
1. |Trade effluent 171.07 As per Schedule-I Recycle 100% to
achieve ZLD
2. [Domestic effluent 23 As per Schedule-1{0n land for gardening

Conditions under Air (P& CP) Act, 1981 for air emissions:

Sr Stack Description of stack / Number Standards to be
No. No. source of Stack achieved

1 S-1 DG Set (1000 KVA) 1 As per Schedule -II

2 S-2 DG Set (1000 KVA) 1 As per Schedule -II

3 S-3 DG Set (1000 KVA) 1 As per Schedule -II

4 | S-4 & S-5 |Boiler (24 TPH)- 02 Nos 2 As per Schedule -l

5 S-6 Boiler 45 TPH 1 As per Schedule -l

Thermic Fluid Heater (10
6 S-7 Lakh K cal/Hr) 1 As per Schedule -II
7 5-8 Thermic Fluid Heater (2 Lakh 1 As per Schedule -I
K cal/Hr)
8 S-9 Hydrogen Generator 1 As per Schedule -lI
9 S-10 |Nitrogen Generator 1 As per Schedule -II
Non-Hazardous Wastes:
’S\;; Type of Waste Quantity UoM Treatment Disposal
Bio- Degradable ,
1 Waste 606 Kg/Day |Composting |Used as mannure
2 Non Bio- Degradable 404.5 |Kg/Day |Sale Sale to authorized party
Waste
3 |STP Sludge 33.48 |Kg/Day |Composting|Used as mannure
Sale to Brick

4 |Dust 4 MT/Day |Sale Manufacturer

5 |Glass Bottles 100 No/M |Sale Sale to authorized party
6 |Boiler Ash 85 |Ton/D |[Sale Sale to Brick

Manufacturer

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 )
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7.

Type of Waste

Quantity UoM Treatment

Disposal

7 |HDPE Containers 100 |Ton/M|Sale Sale to authorized
party
8 [Liner and Bags 0.5 Ton/M|Sale Sale to authorized
party
9 Insulation & glass Wood 1 Ton/M|Sale Sale to authorized
Waste party
Paper, cotton waste & .
10 [packaging materials i.e 5.0 Ton/Y |Sale S:E to authorized
wood, crapes, ropes party
11 |Metal Scrap 30 Ton/Y |Sale Sale to authorized
party
12 |(Plastic Waste 0.5 Ton/Y |Sale Sale to authorized
party
13 Waste Packing wood/ 50 Ton/Y |sale Sale to authorized
Broken glassetc. party

Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

zz Category No./ Type Quantity UoM Treatment Disposal
Sale to
1 |5.1 Used or spent oil 1.8 KL/A Recycle authorised
party
o |323Chemicalsludge from | 3o | 3000 | (andfill  |CHWTSDF
waste water treatment
3 [36:1 Any process or 14 | Ton/D | Incineration |CHWTSDF
distillation residue
4 |1.6 Spent catalyst and 180 |Kg/Day|  Landfil  |CHWTSDF
molecular sieves
5 |28.3 Spent carbon 0.3 Ton/D | Incineration |CHWTSDF
Sale to
6 |26.4 Spent solvent 50 KL/D Incineration/ [authorised
Recycle* party /
CHWTSDF
33.1 Empty barrels
/containers /liners
7 |contaminated with 100 Nos./Y Incineration |[CHWTSDF
hazardous chemicals
/wastes
33.1 Empty barrels
/containers /liners Sale to
8 |contaminated with 100 Nos./Y Recycle* authorised
hazardous chemicals party
/wastes

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 )
/QMS.PO6_F01/00

“MPCB- . -04- :03:34 pm

Page 4 of 12

153



757

10.

11.

12.

13.

14.

15.

16.

Category No./ Type Quantity UoM Treatment Disposal

33.1 Empty barrels /containers /liners
9 [contaminated with hazardous 0.5 Ton/Y |Incineration| CHWTSDF
chemicals /wastes

37.3 Concentration or evaporation

; 03 Ton/D| Landfill |CHWTSDF
residues

35.2 Spent ion exchange resin

e . 2.4 Ton/Y [Incineration| CHWTSDF
containing toxic metals

Conditions under Batteries (Management & Handling) Rules, 2001:
Sr No Type of Waste Quantity UoM Disposal Path
1 Used Batteries 80.00 Nos./Y Sale to Authorized Party

Specific Conditions for used Batteries:

i. The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealer/ manufacturer/ registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form Vil to the M.P.C. Board.

iii. Bulk consumers to their user units may auction used batteries to registered
recyclers only.

Treatment and Disposal of Biomedical Waste generated to CBMWTSDF:

Quantity
not to Segregation Treatment

e e e e it exceed Color coding & Disposal

(Kg/M)

a) Discarded linen,
Yellow colored
matlresses, non- chlorinated
1 Yellow |beddings 2.19 lastic bads CBMWTSDF
contaminated with pcontainergs
blood or body fluid.

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. IA-J-110011/154/2019-1A-II(I) dated 06/8/2021

Industry shall install online continuous monitoring system as per CPCB guidelines &
data to be transmitted directly from Data Logger to Board server .

Volatile Organic Compounds (VOCs)/Fugitive emissions shall be controlled at 99.97%
with effective chillers/modern technology

This consent is issued without prejudice to the orders passed/being passed by the
Hon'ble NGT in OA No. 68/2014.

The applicant shall obtain Consent to Operate from Maharashtra Pollution Control
Board before actual commencement of the Unit/Activity.

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm)
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17. This consent is issued as per the minutes of Consent Appraisal Committee meeting
held on 25/2/2022

6dd0267¢c|  Signed by: Ashok Shingaxé
13d434%8c
lebap6ef| Member Secretary
74124d1%| Forand on behalf of,

géééé%;g Maharashtra Pollution Control Board
;38 cOfpfl ms@mpch.gowvin

80del80a| 2022-04-1292:03:52 IST

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 400000.00 |TXN2109000011 01/09/2021|Online Payment
Copy to:

1. Regional Officer, MPCB, Nashik and Sub-Regional Officer, MPCB, Ahmednagar
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

M/s. Godavari Biorefineries Ltd. /C o pm Page 6 of 12
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1. Al As per your application, you have proposed to provide Effluent Treatment Plant
(ETP) of designed capacity of 650.00 CMD consisting of Primary (Collection tank,
Neutralization tank, Equalization tank, Flash mixer, Primary Clarifier/Primary
Settling Tank, Anaerobic Digester), Secondary (Activated sludge process),
Tertiary (Pressure sand filter, Activated carbon filter, Ultra Filtration), Advanced
treatment (Reverse osmosis, Multi effective evaporator), Sludge treatment
(Sludge drying bed) for the treatment of 171.07 CMD of trade effluent.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

2. Al As per your application, you have provided Sewage Treatment Plant of designed
capacity 50 CMD for the treatment of 23 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Sr.No Parameters Standards (mg/l)
1 Suspended Solids Not to exceed 50 mg/I
2 BOD 3 days 27°C Not to exceed 30 mg/l
3 COD Not to exceed 100 mg/l

C] The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be used on land for gardening within premise after
confirming above standards. In no case, sewage shall find its way outside factory
premises.

3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)
1 quustrlaI_Coollng, spraying in mine 3390.30
pits or boiler feed
2. Domestic purpose 35.00

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm) | - ~.
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Water consumption quantity

Sr. No. Purpose for water consumed (CMD)
3 Processing whereby water gets polluted 0.00
' & pollutants are easily biodegradable '
Processing whereby water gets polluted
4, & pollutants are not easily 0.00
biodegradable and are toxic
5. Gardening 219

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1. As per your application, you have proposed to provide the Air pollution control (APC) system
and also to erect following stack (s) to observe the following fuel pattern:

Stack APC System Stack Type Sulphur
Source provided/prop Height(in of pht o,y Pollutant Standard
No. Content(in %)
osed mtr) Fuel
115
. HSD TPM 3
Mg/Nm
-1 | DG Set é}iﬁ;‘:ﬁ'ﬁe 9.00 | 3.6 1 92/88
KL/D 502 Ka/Day
115
. HSD TPM 3
Mg/Nm
52 | DG Set é}iﬁ;‘:ﬁ'ﬁe 9.00 | 36 1 92/88
KL/D 502 Kg/Day
115
. HSD TPM 3
Mg/Nm
53 | DG Set é}iﬁ;‘:ﬁ'ﬁe 6.00 | 3.6 1 9288
KL/D 502 Ka/Day
115
S-4 Boiler ESP 45.00 125 0.5
MT/Day S02 K;/(I)D%y
115
S-5 | Boiler ESP 45.00 125 0.5
MT/Day 502 K;/(I)D%y
115
Thermic HSD TPM 1 MgiNm?
S-6 Fluid Stack 15.00 3.17 1
Heater KL/D 502 KS/3Diy

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 )
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APC System  Stack Type Sulphur

Content(in %) Pollutant Standard

Source provided/prop Height(in of

osed mtr) Fuel
115
Thermic HSD TPM Mg/Nm?
S-7 Fluid Stack 10.00 | 0.63 1 76
Heater KL/D .
502 Kg/Day
s.g |Hydrogen Stack 11.00 | - i NA i
Generator
5. | Nitrogen Stack 11.00 | - i NA i
Generator

2. The Applicant shall provide Specific Air Pollution control equipments as per the conditions of
EP Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

3. The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution control
equipment.

4. The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).

SCHEDULE-III
Details of Bank Guarantees:

Consent
(C2E/ Amtof BG Submission

Sr.

No Compliance  Validity

Purpose of BG Period Date

C20 Imposed Period
/C2R)

Towards Compliance
of Consent
1| CtoE 25 Lakh 15 Days Conditions & 28/2/2027 31/8/2027
Environmental
Clearance Conditions

BG Forfeiture History

Amount of . Amount of Reason of
Consent Submission Purpose BG BG

imposed T et Forfeiture Forfeiture
NA
BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed Purpose of BG Amount of BG Returned
NA

Srno. >E/C20/C2R) H

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm) | . -.
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SCHEDULE-IV
General Conditions:

1. The Energy source for lighting purpose shall preferably be LED based

The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

3. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

4. The applicant shall maintain good housekeeping.

5. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

6. The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

7. The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.

8. The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

9. The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

10. The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

11. The Board reserves its rights to review plans, specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions. The Applicant shall obtain prior consent of the Board to take steps to establish
the unit or establish any treatment and disposal system or an extension or addition thereto.

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm)  __ .~ _
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12.

13.
14,

15.

16.

17.

18.

19.

20.

21.

22.
23.

24.

25.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

The PP shall provide personal protection equipment as per norms of Factory Act

Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Environment and irrigation field where treated effluent is used for irrigation.

The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm)
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26.

27.

28.

29.

30.

31.

32.

33.

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th
June of every year.

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

This certificate is digitally & electronically signed.

M/s. Godavari Biorefineries Ltd. /CE/UAN No.MPCB-CONSENT-0000120713 (12-04-2022 12:03:34 pm)
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 - Kalpataru Point, 2nd and
Fax: 24023516 —— F 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in ii_ii Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in Ny Sion (E), Mumbai-400022
RED/L.S.1 (R22) Date: 15/06/2022

No:- Formatl.0/CAC/UAN
No.0000134753/C0/2206000679

To, o) . 4®
M/s. Godavari Biorefineries Ltd. ‘*’2&
Gut No. 159-165,180/1, 180/2, 181/1, 181/2, 187/1, %
187/2, 188, 189, 199,158, 167-178, 511, 139/2 gl T
Sakarwadi, Tal- Kopergoan, Dist- Ahmednagar Your Service is Our Duty

Sub: Grant of 1st Consent to Operate (Expansion) with amalgamation of
existing Consent to Operate

Ref: 1. Consent to Operate granted vide No. Format 1.0/CAC/UAN No.
0000093199/C0O-2006001085 dated 24/6/2020

2. Environmental Clearance granted vide No. F.No. IA-J-11011/154/2019-IA-
(1) dated 06/8/2021

3. Consent to Establish granted vide No. Format 1.0/CAC/UAN No.
0000102090/CE-2106000706 dated 15/6/2021

4. Consent to Establish granted vide No. Format 1.0/CAC/UAN No.
0000120713/CE-2204000670 dated 12/4/2022

5. Minutes of Consent Appraisal Committee meeting held on 24/5/2022

Your application No.MPCB-CONSENT-0000134753 Dated 22.03.2022

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule I, II, Il & IV
annexed to this order:

1. The consent to operate is granted for a period up to 31/08/2024

2. The capital investment of the project is Rs.202.39 Crs. (As per C.A Certificate
submitted by industry Existing Cl is-Rs. 166.45 Crs + Expansion in C.l. - Rs.

35.94 Crs)
3. Consent is valid for the manufacture of:

z; Product gz;sﬂ_':g ggg ::’:;1 Total UOM
Products
1 |2-Ethyl-1-Butanol 7 0 7 |MT/M
2 |2-Ethyl Hexanol 1.3 0 1.3 [MT/M
3 |Ethyl Acetate 5400 0 5400 |MT/M
4 |Dilute Ethyl Acetate and Other Ester 0 30 30 [MT/M
5 |Acetaldehyde 1491.7 508.3 2000 |MT/M
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z: Product gz;s::_"'g, 'ggg :::;’ Total UOM
6 |Croto Di-Urea and Croto Resin 45 0 45 |MT/M
7 |Crotonaldehyde 500 0 500 |MT/M
8 |1,3 Butylene Glycol 41.66 158.34 200 |MT/M
9 |Acetic Acid 598.85 0 598.85|MT/M
10 |Dilute Acetic Acid 110 0 110 |MT/M
11 |Acetaldol 0 425 425 |MT/M
12 |Paraldehyde 60 0 60 [MT/M
13 [Crotonic Anhydride 8.33 8.33 [MT/M
14 |Crotonitrile 8.33 8.33 |MT/M
15 |Impure 1-3 Butylene Glycol 12.9 19.32 32.22 |MT/M
16 |Butanol 64.6 53.1 117.7 |MT/M
17 |2-Ethyl,1,3 Hexane Diol 33.33 0 33.33 [MT/M
18 |3-Methoxy Butanol 25 0 25 [MT/M
19 |Dilute 3 Methoxy Butanol 0 2.7 2.7 |MT/M
20 [3-Methoxy Butyl Acetate 0 25 25 [MT/M
21 |3-Methyl 3-Pentene-One (MPO) 333.33 333.33(MT/M
22 |Sodium Sulphate 242 242 |MT/M
23 |Ketone Mixture /(Perfumery Material Base) 131.67 131.67|MT/M
24 |Acetaldehyde Oxime 0 20 20 [(MT/M
25 |Ammonium Sulphate 0 15.97 15.97 [MT/M
26 |Acetaldehyde Diethyl Acetal 0 25 25 |MT/M
27 |Ethyl Vinyl Ether 0 25 25 [MT/M
28 |Acetonitrile 0 20 20 [(MT/M
29 |Diethyl Oxalate 0 20 20 [(MT/M
Acetals (534-15-6, 109-87-5, 462-95-3,
0 [ELAESGIEBOMELI) 0 | s |15
3390-12-3, 3658-95-5, 94089-21-1)
Esters (623-70-1, 623-43-8, 14205-39-1,
7318-00- 5, 24937-93-7, 105-54-4, 123-25-1,
31 213?1-16615—123,'16028%24{65%613?323?32, 162-2357?37,6 > 0 20 20 |MT/M
109-60-4, 123-86-4, 93-92-5, 2155-60-4,
1608-72-6, 1516-17-2, 102-76-1, 109- 94-4)
Other Aldehydes (123-72-8, 97-96-1,
32 (152;?602-255, I'zéflgg-l7,lg79é011‘%5§2,23913091-6806-20,' 0 20 20 |MT/M
1742-14-9, 530-45- 0, 6728-26-3)
Other Alcohol (97-95-0, 104-76-7, 111-27-3,
33 %%-1992—2,41'868131-;59% ?écl)?fz?sz‘, Sl)é—7885-813, § 0 20 20 |MT/M
123-51-3, 142583- 61-7)
P A
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"\s': Product gz:::_':g/ quﬁf ::;‘:: Total UOM
e e e snsen | 0 | %o |1 pan
35 Tilt(;i.|5es-(81)07-12_0' 109-74-0, 78-82-0, 0 20 20 |MT/M
36 E’(c)rjggs_;)109-53-5, 107-25-5, 111-34-2, 0 15 15 |MT/M
37 gt?;:g75_62’55_6()532-32-1,7647-14-5, 7783-20-2 0 9.82 9.82 |MT/M
38 |Turbine(Captive Power Plant) 0 5.6 5.6 | MW

4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr Description Permitted (in
No p CMD)

Standards to Disposal Path

Recycle 100% to
achieve ZLD

2. |Domestic effluent 200 As per Schedule-1{0n land for gardening
5. Conditions under Air (P& CP) Act, 1981 for air emissions:
Sr Stack  Description of stack/ Number of Standards to be

1. |[Trade effluent 566.31 As per Schedule-l

No. No. source Stack achieved
1 S-1 Boiler (30 TPH) 1 As per Schedule -lI
2 S-2 Boiler-18 TPH ISGEC 1 As per Schedule -II
3 S-3 D. G. Set-1000KVA 1 As per Schedule -lI
4 S-4 D. G. Set 1 As per Schedule -l
6. Non-Hazardous Wastes:
zz Type of Waste Quantity UoM Treatment Disposal
1 |[Bio-Degredable Waste 408 Kg/Day [Composting |Used as mannure
Non-Biodegredable Sale to authorized
2 Waste 272.5 |Kg/Day |Sale party
3 |STP Sludge 30.64 |Kg/Day |Composting|Used as mannure
Sale to Brick
4 |Dust 3.0 MT/Day|Sale Manufacturer
5 |Boiler Ash 65 Ton/D |Sale Sale to Brick
Manufacturer
Insulation & glass wood Dispoge off to outside
6 0.5 Ton/M |Sale agencies after
waste L
detoxification
7 |WTP Sludge 300 [Kg/Day |Landfilling [Landfilling
S odavari Biorefineries Ltd. . - - -00- H H pm)
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7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

I.\SI:) Category No./ Type Quantity UoM Treatment Disposal

Sale to
1 |5.1 Used or spent oil 1.2 KL/A Recycle authorised
party
o |32:3 Chemical sludge from | 5 yrnay | (andfil |CHWTSDF
waste water treatment
3 [36:1 Any process or 0.192 |MT/Day|  Landfill  |CHWTSDF
distillation residue
4 1.6 Spent cz_a\talyst and 365 MT/A Landfill/ CHWTSDE
molecular sieves Recycle*
5 |1.4 Organic residues 8.0 CMD Incineration |CHWTSDF
6 |73 Concentration or 0.3 |MT/Day| Landfil  |CHWTSDF
evaporation residues
35.2 Spent ion exchange
7 |resin containing toxic 1.2 MT/A Incineration |CHWTSDF
metals
8 |Discarded PPE's 0.5 MT/M Incineration |CHWTSDF

* Sale to Authorized Party having permission under Rule 9 of H&OW Rule

8. Conditions under Batteries (Management & Handling) Rules, 2001:

Sr No Type of Waste Quantity UoM Disposal Path
1 Used Lead Acid Battery 80.00 |Nos./Y|Sale to Authorized Party

Specific Conditions for used Batteries:

i. The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealer/ manufacturer/ registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form VIl to the M.P.C. Board.

iii. Bulk consumers to their user units may auction used batteries to registered
recyclers only.

9. Conditions under E-Waste Management:

Sr No Type of Waste Quantity UoM Disposal Path
1 E-Waste 1.00 MT/A Sale to Authorized Party

10. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

11. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

12. This consent is issued with overriding effect on earlier Consent to Operate granted by
the Board vide no. Format 1.0/CAC/UAN No. 0000093199/C0-2006001085 dated
24/6/2020

odavari Biorefineries Ltd. . - - -06- H H pm)
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13.

14,

15.

16.

17.

s. Godavari Biorefineries Ltd. . - - -06- :10:38 pm)
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This Consent is issued subject to an order passed or may be passed by Hon’ble
National Green Tribunal in OA No. 68/2014.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. F.No. IA-J-11011/154/2019-1A-1I(I) dated 06/8/2021 and ensure
display/upload of six monthly compliance monitoring report on their official website.

Volatile Organic Compounds (VOCs)/ Fugitive emissions shall be controlled at 99.97%
with effective chillers/modern technology,

Industry shall maintain record of consumption and purchase of Specially Denatured
Spirit (SDS) through Maharashtra State Excise Department.

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

. This consent is issued as per the minutes of Consent Appraisal Committee meeting
held on 24/5/2022

L1f964ed| signed by: Ashok Shingaxé
8b5f8653 ]
354835f8| Member Secretary

4af36487 For and on behalf of,

6748827 Maharashtra Pollution Control Board

545bdcb0 .
00d4c35F( ms@mpchigouin

f5a785fe| 2022-06-15913:11:09 IST

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 150000.00 |TXN2203003171 23/03/2022|Online Payment
2 75000.00 |TXN2206000647 07/06/2022|Online Payment

Copy to:

1. Regional Officer, MPCB, Nashik and Sub-Regional Officer, MPCB, Ahmednagar
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

Page 5 of 13
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 600.00 CMD consisting of Primary (Collection tank,
Equalization tank, Flash mixer, Primary Clarifier/Primary Settling Tank, Anaerobic
Digester (UASB)), Secondary (Activated sludge process), Tertiary (Pressure sand
filter, Activated carbon filter), Advanced treatment (Reverse osmosis, Multi
effective evaporator) for the treatment of 566.31 CMD of trade effluent.

The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

As per your application, you have provided 02 Sewage Treatment Plant of
designed capacity 200 CMD + 50 CMD for the treatment of 200 CMD of sewage.

The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Sr.No Parameters Standards (mg/I)
1 Suspended Solids Not to exceed 50 mg/I
2 BOD 3 days 27°C Not to exceed 30 mg/l
3 COD Not to exceed 100 mg/l

The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within premise
after confirming above standards. In no case, sewage shall find its way outside
factory premises.

3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

s. Godavari Biorefineries Ltd. . - - -06- :10:38 pm)
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5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)
1 Indus.trlal Cooling, spraying in mine pits 2083.61
or boiler feed
2. Domestic purpose 215.00
3 Processing whereby water gets polluted 25134
' & pollutants are easily biodegradable '
Processing whereby water gets polluted
4. & pollutants are not easily 0.00
biodegradable and are toxic
5. Gardening 0

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

s. Godavari Biorefineries Ltd.

/QMS.PO6_F02/00
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1.  As per your application, you have provided the Air pollution control (APC) system and erected following
stack (s) to observe the following fuel pattern:

Stack APC System Stack Sulphur
No Source provided/pro Height(in Type of Fuel Content(in Pollutant Standard
: posed mtr) %)
115
TPM
. M N 3
51 Boiler ESP 52,00 | Coal/Biomass | 4 g g/Nm
5675 Kg/Hr s02 1362
Kg/Day
Boiler-18 TPH Coal/Bi TP Mgl/}\ISms
oiler- oal/Biomass
52 ISGEC ESP 30.00 | "3405 kg/Hr 0.5 817 2
502 Kg/Day
115
TPM 3
D. G. Acoustic Mg/Nm
53 | cer-1000kvA | Enclosure 9.00 | HSD 150 Ltr/Hr 1 —
502 Kg/Day
D. G. Set 590 Acousti TP Mgl/}\l5m3
5.4 | D-G Set coustic 6.00 | HSD 65 Ltr/Hr 1
KVA Enclosure 31.20
502 Kg/Day

2. The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP Act,
1986 and rule made there under from time to time/ Environmental Clearance / CREP guidelines.

3. The Applicant shall obtain necessary prior permission for providing additional control equipment with
necessary specifications and operation thereof or alteration or replacement/alteration well before its life
come to an end or erection of new pollution control equipment.

4. The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control equipment,
other in whole or in part is necessary).

5. Industry shall ensure connectivity of continuous online monitoring system of stack emissions for
measurement of flue gas discharge and the pollutant concentration to CPCB & MPCB server.

SCHEDULE-IN
Details of Bank Guarantees:

Consent

Sr. " (C2E/ AmtofBG Submission

No Compliance Validity

s e Period Date

Cc20 Imposed Period
/C2R)

Zero discharge to be
1| CtoO 10 Lakh Existing achieved by 31/8/2024 28/2/2025
MEE/Incineration

Towards O&M of
2| CtoO 5 Lakh Existing Pollution Control 31/8/2024 28/2/2025
System

Towards compliance

3| CtoO 10 Lakh Existing of Consent Conditions

31/8/2024 28/2/2025

**Existing BG obtained for above purpose if any, may be extended for period of
validity as above.

pm)
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BG Forfeiture History

Amount . . Amount of Reason of
Consent Submission Purpose
Srno. of BG

. BG BG
(C2E/C20/C2R) imposed Period of BG Forfeiture Forfeiture

NA
BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed 'Urposeof  Amount of BG

:{c] Returned

NA

SCHEDULE-IV
General Conditions:

1. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk consumers of electrical and electronic equipment listed in Schedule I shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Pollution Control Board

3. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4. Bulk consumers of electrical and electronic equipment listed in Schedule | shall file
annual returns in Form-3, to the concerned State Pollution Control Board on or before
the 30th day of June following the financial year to which that return relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
information from all the offices shall be filed to the concerned State Pollution Control
Board on or before the 30th day of June following the financial year to which that
return relates.

5. Specific Conditions for storage, Handling and Disposal of Waste from Electrical &
Electronic equipment (WEEE):

1. Collection of WEEE - The applicant must provide appropriate and dedicated
vehicles duly identified as per the norms for transportation of Hazardous Waste.
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.

Storage for disassembled parts: The applicant must provide appropriate
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and compressors) will contain oil and/or other fluids. Such part must be
appropriately segregated and stored in containers that are secured such that oil
and other fluids cannot escape from them. These containers must be stored on
an area with an area with an impermeable surface and a sealed drainage system.

s. Godavari Biorefineries Ltd. . - - -00- 101 pm)
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2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will need to be contained following their removal
for disposal or recovery. Where they contain hazardous substances they should be
stored on impermeable surface and in appropriate containers or bays with
weatherproof covering. Containers should be clearly labelled to identify their contents
and must be secured so that liquids, including rain water cannot enter them.
Components should be segregated having regard to their eventual destinations and
the compatibility of the component types. All batteries should be handled and stored
having regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also requires that sites for handling of WEEE have
“balances to measure the weight of the segregated waste’. The objective is to ensure
that a record of weights can be maintained of WEEE entering a facility and
components and materials leaving each site (together with their destinations). The
nature of the weighing equipment should be appropriate for the type and quantity of
WEEE being processed.

4. Plastic, which cannot be recycled and is hazardous in nature, is recommended to be
land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling facilities fall under the purview of existing
environmental regulations for air, water, noise, land and soil pollution and generation
of hazardous waste and the same should be followed.

6. CFCS should be either reused or incinerated in common hazardous waste Incineration
facilities at CHWTSDF.

7. Waste Oil should be either reused or incinerated in common hazardous waste
incineration facilities.

8. PCB's containing capacitors shall be incinerated in common hazardous waste
incineration facilities at CHWTSDF.

9. Mercury recovery and lead recycling facilities from batteries fall under the Hazardous
& Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pollution and
generation of hazardous waste and the same should be followed. In case Mercury or
lead recovery is very low, they can be temporarily stored at e-waste recycling facility
and later disposed in TSDF.

11. The industry shall maintain records of the e-waste purchased, processed in Form-2
and shall file annual returns of its activities of previous year in Form-3 as per Rules
11(9) & 13(3)(vii) of the E-Waste(M) Rules, 2016; on or before 30th day of June of
every year.

6. The Energy source for lighting purpose shall preferably be LED based

7. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

8. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

s. Godavari Biorefineries Ltd. . - - -00- 101 pm)
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10.

11.

12.

13.

14.

15.

16.

17.

18.
19.

20.

21.

s. Godavari Biorefineries Ltd. . - - -06- :10:38 pm)
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d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.

The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

The Board reserves its rights to review plans, specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions. The Applicant shall obtain prior consent of the Board to take steps to establish
the unit or establish any treatment and disposal system or an extension or addition thereto.

The industry shall ensure replacement of pollution control system or its parts after expiry of
its expected life as defined by manufacturer so as to ensure the compliance of standards
and safety of the operation thereof.

The PP shall provide personal protection equipment as per norms of Factory Act

Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

Whenever due to any accident or other unforeseen act or even, such emissions occur or is
apprehended to occur in excess of standards laid down, such information shall be forthwith
Reported to Board, concerned Police Station, office of Directorate of Health Services,
Department of Explosives, Inspectorate of Factories and Local Body. In case of failure of
pollution control equipments, the production process connected to it shall be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and conditions of
the consent. In the absence, the applicant shall stop, reduce or otherwise, control
production to abide by terms and conditions of this consent.

Page 11 of 13
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22.

23.

24.

25.

206.

217.
28.

29.

30.

31.

32.

33.

34.

s. Godavari Biorefineries Ltd. . - - -06- :10:38 pm)
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The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Environment and irrigation field where treated effluent is used for irrigation.

The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-1V by 30th
June of every year.

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

Page 12 of 13
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35.

36.

37.

38.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

This certificate is digitally & electronically signed.

s. Godavari Biorefineries Ltd. . - - -06- :10:38 pm)
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 - Kalpataru Point, 2nd and
Fax: 24023516 ——F 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in ii_ii Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in NP7 Sion (E), Mumbai-400022
RED/L.S.I (R22) Date: 17/11/2022

No:- Formatl.0/CAC/UAN No.MPCB-
CONSENT-0000143896/C0/2211001368

To, o) .£®
M/s. Godavari Biorefineries Ltd. ‘*’gk
Gut No. 159-165,180/1, 180/2, 181/1, 181/2, 187/1, %
187/2, 188, 189, 199,158, 167-178, 511, 139/2 il
Sakarwadi, Tal- Kopergoan, Dist- Ahmednagar Your Service is Our Duty

Sub: Grant of 2nd Consent to Operate (Expansion) with amalgamation of
existing Consent to Operate under Red category

Ref: 1. Consent to Operate granted vide No. Format 1.0/CAC/UAN No.
0000134753/C0O-2206000679 dated 15/6/2022

2. Environmental Clearance granted vide No. F.No. IA-J-11011/154/2019-IA-
(1) dated 06/8/2021

3. Consent to Establish granted vide No. Format 1.0/CAC/UAN No.
0000102090/CE-2106000706 dated 15/6/2021

4. Consent to Establish granted vide No. Format 1.0/CAC/UAN No.
0000120713/CE-2204000670 dated 12/4/2022

5. Minutes of Consent Appraisal Committee meeting held on 03/11/2022

Your application No.MPCB-CONSENT-0000143896 Dated 16.07.2022

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule I, II, Il & IV
annexed to this order:

1. The consent to operate is granted for a period up to 31/08/2024

2. The capital investment of the project is Rs.208.89 Crs. (As per C.A Certificate
submitted by industry Existing Cl is-Rs. 202.39 Crs + Expansion in C.l. - Rs.
6.50 Crs)

3. Consent is valid for the manufacture of:

Sr Existing Proposed

No Product Quantity Quantity Total UOM
Products

1 |2-Ethyl-1-Butanol 7 0 7 |MT/M
2 |2-Ethyl Hexanol 1.3 0 1.3 |[MT/M
3 |Ethyl Acetate 5400 0 5400 (MT/M
4 |Dilute Ethyl Acetate and Other Ester 30 0 30 |MT/M

S . - - -11- 27
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Sr Existing Proposed
No Product Quantity Quantity Total UOM
5 |Acetaldehyde 2000 0 2000 (MT/M
6 |Croto Di-Urea and Croto Resin 45 0 45 [MT/M
7 |Crotonaldehyde 500 0 500 [MT/M
8 |1,3 Butylene Glycol 200 0 200 |MT/M
9 |Acetic Acid 598.85 0 598.85[MT/M
10 (Dilute Acetic Acid 110 0 110 [MT/M
11 |Acetaldol 425 0 425 |MT/M
12 |Paraldehyde 60 0 60 |MT/M
13 |Crotonic Anhydride 8.33 0 8.33 |[MT/M
14 |Crotonitrile 8.33 0 8.33 |[MT/M
15 (Impure 1-3 Butylene Glycol 32.22 0 32.22 |MT/M
16 (Butanol 117.7 0 117.7 (MT/M
17 |2-Ethyl ,1,3 Hexane Diol 33.33 0 33.33 [MT/M
18 |3-Methoxy Butanol 25 0 25 [MT/M
19 [Dilute 3 Methoxy Butanol 27 0 2.7 |MT/M
20 [3-Methoxy Butyl Acetate 25 0 25 [MT/M
21 [3-Methyl 3-Pentene-One (MPO) 333.33 166.67 500 |MT/M
22 |Sodium Sulphate 242 3 245 [MT/M
23 |Ketone Mixture /(Perfumery Material Base) 131.67 65.83 197.5 |MT/M
24 |Acetaldehyde Oxime 20 0 20 |MT/M
25 |Ammonium Sulphate 15.97 0 15.97 [MT/M
26 |Acetaldehyde Diethyl Acetal 25 0 25 |MT/M
27 |Ethyl Vinyl Ether 25 0 25 [MT/M
28 |Acetonitrile 20 0 20 |MT/M
29 |[Diethyl Oxalate 20 0 20 |MT/M

Acetals (534-15-6, 109-87-5, 462-95-3,

871-22-7, 4285-59-0, 13002-09-0,
30 |10602-34-3, 4461-87-4, 7148-78-9, 15 0 15 [MT/M

5870-82-6, 6607-66-5, 3390-12-3,

3658-95-5, 94089-21-1)

Esters (623-70-1, 623-43-8, 14205-39-1,

7318-00- 5, 24937-93-7, 105-54-4,

123-25-1, 131-11-3, 6284-46-4, 142-92-7,
31 |6259-76-3, 84-66-2 , 108-22- 5, 96-33-3, 20 0 20 [MT/M

105-37-3, 109-60-4, 123-86-4, 93-92-5,

2155-60-4, 1608-72-6, 1516-17-2,

102-76-1, 109- 94-4)

Other Aldehydes (123-72-8, 97-96-1,

19780-25-7, 14371-10-9, 142-83-6.,
32 |101-86-0, 645-62-5, 123- 05-7, 20 0 20 |MT/M

67801-65-4,27939-60-2, 1742-14-9,

530-45- 0, 6728-26-3)

S-
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4.

5.

6.

S-

Existing Proposed

Product Quantity Quantity Total UOM
Other Alcohol (97-95-0, 104-76-7, 111-27-3,
111- 28-4, 6117-91-5, 104-54-1, 78-83-1,
33 177-99-6, 1883-75-6 , 60-12-8, 98-85-1, 20 0 20 \MTM
123-51-3, 142583- 61-7)
Ketones (108-29-2, 565-61-7, 78-93-3,
34 1 67-64-1, 96-22-0, 98-86-2, 590-90-9) 15 0 15 MTM
Nitriles (107-12-0, 109-74-0, 78-82-0,
35 110-59-8) 20 0 20 (MT/M
Ethers (109-53-5, 107-25-5, 111-34-2,
36 60-29-7) 15 0 15 [MT/M
Other Salts (532-32-1,7647-14-5, 7783-20-2
37 & 7757-82-6) 9.82 0 9.82 |MT/M
38 |Absolute Alcohol 0 2000 2000 |MT/M
39 [Turbine(Captive Power Plant) 5.6 0 56 | MW
Conditions under Water (P&CP), 1974 Act for discharge of effluent:
Sr . .. Permitted (in .
No Description CMD) Standards to Disposal Path
0,
1. |Trade effluent 590.3 As per Schedule-l Recycle 100% to
achieve ZLD
2. |Domestic effluent 200 As per Schedule-l|On land for gardening
Conditions under Air (P& CP) Act, 1981 for air emissions:
Sr Stack Description of stack/ Number of Standards to be
No. No. source Stack achieved
1 S-1 Boiler (30 TPH) 1 As per Schedule -l
2 S-2 Boiler-18 TPH ISGEC 1 As per Schedule -l
3 S-3 D. G. Set-1000KVA 1 As per Schedule -l
4 S-4 D. G. Set-590 KVA 1 As per Schedule -l
Non-Hazardous Wastes:
AS': Type of Waste Quantity UoM Treatment Disposal
1 |Bio-Degredable Waste 408 |Kg/Day |Composting|Used as mannure
Non-Biodegredable Sale to authorized
2 Waste 272.5 |[Kg/Day |Sale party
3 |STP Sludge 30.64 |Kg/Day |[Composting|Used as mannure
Sale to Brick
4 |Dust 3.0 MT/Day |Sale Manufacturer
5 |Boiler Ash 65 |Ton/D |Sale Sale to Brick
Manufacturer

/QMS.PO6_F02/00
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Sr

No Type of Waste Quantity UoM Treatment Disposal
Insulation & alass Dispose off to outside
6 g 0.5 Ton/M |Sale agencies after
wood waste PR
detoxification
7 |WTP Sludge 300 [Kg/Day|Landfilling [Landfilling

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

Z; Category No./ Type Quantity UoM Treatment Disposal
Sale to
1 (5.1 Used or spent oil 1.2 KL/A Recycle authorised
party
o |33:3 Chemical siudge from | o Iyppau | |andfill |CHWTSDF
waste water treatment
3 |36-1 Any process or 0.192 |MT/Day| Landfill  |CHWTSDF
distillation residue
4 1.6 Spent cgtalyst and 365 MT/A Landfill/ CHWTSDE
molecular sieves Recycle*
5 |[1.4 Organic residues 8.0 CMD Incineration |CHWTSDF

g |37.3 Concentration or 0.3 |MT/Day| Landfill  |CHWTSDF
evaporation residues

35.2 Spent ion exchange

7 |resin containing toxic 1.2 MT/A Incineration |CHWTSDF
metals
8 |28.3 Spent carbon 31 MT/A Incineration |CHWTSDF

* Sale to Authorized Party having permission under Rule 9 of H&OW Rule
8. Conditions under Batteries (Management & Handling) Rules, 2001:
Sr No Type of Waste Quantity UoM Disposal Path
1 Used Lead Acid Battery 80.00 |Nos./Y|Sale to Authorized Party

Specific Conditions for used Batteries:

i. The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealer/ manufacturer/ registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form Vil to the M.P.C. Board.

iii. Bulk consumers to their user units may auction used batteries to registered
recyclers only.

9. Conditions under E-Waste Management:
Sr No Type of Waste Quantity UoM Disposal Path
1 E-Waste 1.00 MT/A Sale to Authorized Party

10. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

S-
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11. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

12. This consent is issued with overriding effect on earlier Consent to Operate granted by
the Board vide no. Format 1.0/CAC/UAN No. 0000134753/C0-2206000679 dated
15/6/2022

13. This Consent is issued subject to an order passed or may be passed by Hon'ble
National Green Tribunal in OA No. 68/2014.

14. The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. F.No. 1A-J-11011/154/2019-IA-1I(l) dated 06/8/2021 and ensure
display/upload of six monthly compliance monitoring report on their official website.

15. Volatile Organic Compounds (VOCs)/ Fugitive emissions shall be controlled at 99.97%
with effective chillers/modern technology,

16. Industry shall maintain record of consumption and purchase of Specially Denatured
Spirit (SDS) through Maharashtra State Excise Department.

17. The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

18. This consent is issued as per the minutes of Consent Appraisal Committee meeting
held on 03/11/2022

This consent is issued as per communication letter dated 03/11/2022 which is
approved by competent authority of the board.

3cL53792| signed by: Dr. Y.B.Sontaklke
%’ f%g}fg 0| Joint Director(WPC) & InCharge Of CAC-Cell
ebh8de2da| For and on behalf of,

3’1{3‘2 10 z 0| MaharaShtra Pollation Control Board
gggi;ﬁf? cac-cell@mpeb.gov.in
793a7530| 2022-11-1793:23:16 IST

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 50000.00 |TXN2207002160 20/07/2022|Online Payment
Copy to:

1. Regional Officer, MPCB, Nashik and Sub-Regional Officer, MPCB, Ahmednagar
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

S . - - -11- 27
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1. Al As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 600.00 CMD consisting of Primary (Collection tank,
Equalization tank, Flash mixer, Primary Clarifier/Primary Settling Tank, Anaerobic
Digester (UASB)), Secondary (Activated sludge process), Tertiary (Pressure sand
filter, Activated carbon filter), Advanced treatment (Reverse osmosis, Multi
effective evaporator) for the treatment of 590.3 CMD of trade effluent.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

2. A] As per your application, you have provided 02 Sewage Treatment Plant of
designed capacity 200 CMD + 50 CMD for the treatment of 200 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Sr.No Parameters Standards (mg/l)
1 Suspended Solids Not to exceed 50 mg/I
2 BOD 3 days 27°C Not to exceed 30 mg/l
3 COD Not to exceed 100 mg/l

C] The treated sewage shall be used on land for gardening within premise after
confirming above standards. In no case, sewage shall find its way outside factory
premises.

3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)
1 Indus.trlal Cooling, spraying in mine pits 2215.10
or boiler feed
2. Domestic purpose 215.00
3 Processing whereby water gets polluted 253 50
' & pollutants are easily biodegradable '

S . - - -11- 27
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Sr. No. Purpose for water consumed LT QL [ A C L
(CMD)
Processing whereby water gets polluted
4. & pollutants are not easily 0.00
biodegradable and are toxic
5. Gardening 0

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

S . - - 27
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

As per your application, you have provided the Air pollution control (APC) system and erected following
stack (s) to observe the following fuel pattern:

Stack APC System Stack Sulphur
No Source provided/pro Height(in Type of Fuel Content(in Pollutant Standard
: posed mtr) %)
115
TPM
. M N 3
51 Boiler ESP 52,00 | Coal/Biomass | 4 g g/Nm
5675 Kg/Hr s02 1362
Kg/Day
Boiler-18 TPH Coal/Bi TP Mgl/}\ISms
iler- oal/Biomass
52 ISGEC ESP 30.00 | "3405 kg/Hr 0.5 817 2
502 Kg/Day
115
TPM 3
D. G. Acoustic Mg/Nm
53 | cer-1000kvA | Enclosure 9.00 | HSD 150 Ltr/Hr 1 —
502 Kg/Day
D. G. Set 590 Acousti TP Mgl/}\l5m3
5.4 | D-G Set coustic 6.00 | HSD 65 Ltr/Hr 1
KVA Enclosure 31.20
502 Kg/Day

The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP Act,
1986 and rule made there under from time to time/ Environmental Clearance / CREP guidelines.

The Applicant shall obtain necessary prior permission for providing additional control equipment with
necessary specifications and operation thereof or alteration or replacement/alteration well before its life
come to an end or erection of new pollution control equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control equipment,
other in whole or in part is necessary).

SCHEDULE-IN
Details of Bank Guarantees:

Consent

(C2E/ Amt of BG Submission Purpose of BG Compl_:ance UE1IT [13%
Period Date

Sr.
No

Cc20 Imposed Period
/C2R)

Zero discharge to be
1| CtoO 10 Lakh Existing achieved by 31/8/2024 28/2/2025
MEE/Incineration

Towards O&M of
2| CtoO 5 Lakh Existing Pollution Control 31/8/2024 28/2/2025
System

Towards compliance

3| CtoO 10 Lakh Existing of Consent Conditions

31/8/2024 28/2/2025

**Existing BG obtained for above purpose if any, may be extended for period of
validity as above.

Page 8 of 13
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BG Forfeiture History

Amount . . Amount of Reason of
Consent Submission Purpose
Srno. of BG

. BG BG
(C2E/C20/C2R) imposed Period of BG Forfeiture Forfeiture

NA
BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed 'Urposeof  Amount of BG

:{c] Returned

NA

SCHEDULE-IV
General Conditions:

1. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk consumers of electrical and electronic equipment listed in Schedule I shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Pollution Control Board

3. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4. Bulk consumers of electrical and electronic equipment listed in Schedule | shall file
annual returns in Form-3, to the concerned State Pollution Control Board on or before
the 30th day of June following the financial year to which that return relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
information from all the offices shall be filed to the concerned State Pollution Control
Board on or before the 30th day of June following the financial year to which that
return relates.

5. Specific Conditions for storage, Handling and Disposal of Waste from Electrical &
Electronic equipment (WEEE):

1. Collection of WEEE - The applicant must provide appropriate and dedicated
vehicles duly identified as per the norms for transportation of Hazardous Waste.
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.

Storage for disassembled parts: The applicant must provide appropriate
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and compressors) will contain oil and/or other fluids. Such part must be
appropriately segregated and stored in containers that are secured such that oil
and other fluids cannot escape from them. These containers must be stored on
an area with an area with an impermeable surface and a sealed drainage system.

S-
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2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will need to be contained following their removal
for disposal or recovery. Where they contain hazardous substances they should be
stored on impermeable surface and in appropriate containers or bays with
weatherproof covering. Containers should be clearly labelled to identify their contents
and must be secured so that liquids, including rain water cannot enter them.
Components should be segregated having regard to their eventual destinations and
the compatibility of the component types. All batteries should be handled and stored
having regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also requires that sites for handling of WEEE have
“balances to measure the weight of the segregated waste’. The objective is to ensure
that a record of weights can be maintained of WEEE entering a facility and
components and materials leaving each site (together with their destinations). The
nature of the weighing equipment should be appropriate for the type and quantity of
WEEE being processed.

4. Plastic, which cannot be recycled and is hazardous in nature, is recommended to be
land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling facilities fall under the purview of existing
environmental regulations for air, water, noise, land and soil pollution and generation
of hazardous waste and the same should be followed.

6. CFCS should be either reused or incinerated in common hazardous waste Incineration
facilities at CHWTSDF.

7. Waste Oil should be either reused or incinerated in common hazardous waste
incineration facilities.

8. PCB's containing capacitors shall be incinerated in common hazardous waste
incineration facilities at CHWTSDF.

9. Mercury recovery and lead recycling facilities from batteries fall under the Hazardous
& Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pollution and
generation of hazardous waste and the same should be followed. In case Mercury or
lead recovery is very low, they can be temporarily stored at e-waste recycling facility
and later disposed in TSDF.

11. The industry shall maintain records of the e-waste purchased, processed in Form-2
and shall file annual returns of its activities of previous year in Form-3 as per Rules
11(9) & 13(3)(vii) of the E-Waste(M) Rules, 2016; on or before 30th day of June of
every year.

6. The Energy source for lighting purpose shall preferably be LED based

7. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

8. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

S-
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Page 10 of 13

184



185

788

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

9. The applicant shall maintain good housekeeping.

10. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

11. The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

12. The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.

13. The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

14. The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

15. The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

16. The Board reserves its rights to review plans, specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions. The Applicant shall obtain prior consent of the Board to take steps to establish
the unit or establish any treatment and disposal system or an extension or addition thereto.

17. The industry shall ensure replacement of pollution control system or its parts after expiry of
its expected life as defined by manufacturer so as to ensure the compliance of standards
and safety of the operation thereof.

18. The PP shall provide personal protection equipment as per norms of Factory Act

19. Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

20. Whenever due to any accident or other unforeseen act or even, such emissions occur or is
apprehended to occur in excess of standards laid down, such information shall be forthwith
Reported to Board, concerned Police Station, office of Directorate of Health Services,
Department of Explosives, Inspectorate of Factories and Local Body. In case of failure of
pollution control equipments, the production process connected to it shall be stopped.

21. The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and conditions of
the consent. In the absence, the applicant shall stop, reduce or otherwise, control
production to abide by terms and conditions of this consent.

S . - - -11- 122:
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22. The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

23. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

24. Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

25. Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

26. Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

27. The industry should not cause any nuisance in surrounding area.

28. The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

29. The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Environment and irrigation field where treated effluent is used for irrigation.

30. The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

31. The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-1V by 30th
June of every year.

32. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

33. The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

34. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

S-
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35. The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

36. The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

37. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

38. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

This certificate is digitally & electronically signed.

S-
/QMS.PO6_F02/00

Page 13 of 13



791

S-

05:12:10 pm) /QMS.P0O6_F02/00

MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 - Kalpataru Point, 2nd and
Fax: 24023516 —— F 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in i‘_ﬁ"ﬂ’:i Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in Ny Sion (E), Mumbai-400022
RED/L.S.1 (R22) Date: 02/02/2023

No:- Formatl.0/CAC/UAN
No.0000154055/C0/2302000126

To,

M/s- Godavari Biorefineries Ltd. Q';f(
180/1, 180/2, 187/1, 187/2,A/p- Sakarwadi (158-165,

167-178, 180/1,180/2, 181/1, 181/2, 187/1, 187/2, ;%m

188, 189, 199, 511, 139-2) YourSe;irs:t/Tg:“ie;%dur Duty
Kopargaon,Ahmednagar-Ahmednagar

Sub: Grant of 3rd Consent to Operate (Part) of expansion with
amalgamation of existing Consent to Operate

Ref: 1. Consent to Operate granted vide No. Format 1.0/CAC/UAN No.
0000143896/C0-2211001368 dated 17/11/2022

2. Consent to Establish granted vide No. Format 1.0/CAC/UAN No.
0000120713/CE-2204000670 dated 12/4/2022

3. Environmental Clearance granted vide No. IA-J-110011/154/2019-1A-I1 (1)
dated 06/8/2021

4. Minutes of Consent Appraisal Committee meeting held on 27/12/2022

Your application No.MPCB-CONSENT-0000154055 Dated 24.11.2022

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule |, II, lll & IV
annexed to this order:

1. The consent to operate is granted for a period up to 31/08/2024

2. The capital investment of the project is Rs.211.39 Crs. (As per C.A Certificate
submitted by industry Existing Cl is-Rs. 208.89 Crs + Expansion C.l. - Rs. 2.5
Crs)

3. Consent is valid for the manufacture of:

z: Product gz:’f't':g, ’ggg :ts’:f Total UOM
Products

1 |2-Ethyl-1-Butanol 7 0 7 |MT/M
2 |2-Ethyl Hexanol 1.3 0 1.3 |[MT/M
3 |Ethyl Acetate 5400 0 5400 (MT/M
4 |Dilute Ethyl Acetate and Other Ester 30 0 30 (MT/M

odavari Biorefineries Lt
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Existing Proposed
Quantity Quantity WELEL |2 d

5 |Acetaldehyde 2000 0 2000 |MT/M
6 |[Croto Di-Urea and Croto Resin 45 45 90 |MT/M
7 |Crotonaldehyde 500 500 1000 |MT/M
8 |[1,3 Butylene Glycol 200 0 200 |MT/M
9 |Acetic Acid 598.85 0 598.85|MT/M
10 (Dilute Acetic Acid 110 0 110 |MT/M
11 |Acetaldol 425 0 425 |MT/M
12 |Paraldehyde 60 0 60 |MT/M
13 |Crotonic Anhydride 8.33 0 8.33 [MT/M
14 |Crotonitrile 8.33 0 8.33 [MT/M
15 [Impure 1-3 Butylene Glycol 32.22 0 32.22 |MT/M
16 (Butanol 117.7 0 117.7 |MT/M
17 |2-Ethyl,1,3 Hexane Diol 33.33 0 33.33 [MT/M
18 |3-Methoxy Butanol 25 0 25 [MT/M
19 |Dilute 3 Methoxy Butanol 2.7 0 2.7 |MT/M
20 [3-Methoxy Butyl Acetate 25 0 25 |MT/M
21 [3-Methyl 3-Pentene-2-One (MPO) 500 0 500 |MT/M
22 |Sodium Sulphate 245 0 245 |MT/M
23 |Ketone Mixture /(Perfumery Material Base) 197.5 0 197.5 |MT/M
24 |Absolute Alcohol(Fuel Grade from RS/IS) 2000 0 2000 |MT/M
25 |Acetaldehyde Oxime 20 0 20 [MT/M
26 [Ammonium Sulphate 15.97 0 15.97 |MT/M
27 |Acetaldehyde Diethyl Acetal 25 0 25 [MT/M
28 |Ethyl Vinyl Ether 25 0 25 |MT/M
29 |Acetonitrile 20 0 20 |MT/M
30 |Diethyl Oxalate 20 0 20 |MT/M

Acetals- (534-15-6, 109-87-5, 462-95-3,

871-22-7, 4285-59-0, 13002-09-0,
31 {10602-34-3, 4461-87-4, 7148-78-9, 15 0 15 |MT/M

5870-82-6, 6607-66-5, 3390-12-3,

3658-95-5, 94089-21-1)

Esters- (623-70-1, 623-43-8, 14205-39-1,

7318-00-5, 24937-93-7, 105-54-4,

123-25-1, 131-11-3,6284-46-4, 142-92-7,
32 [6259-76-3, 84-66-2 , 108-22-5, 96-33-3, 20 0 20 [(MT/M

105-37-3, 109-60-4, 123-86-4, 93-92-5,

2155-60-4, 1608-72-6, 1516-17-2,

102-76-1, 109-94-4)

s- Godavari Biorefineries Ltd.
05:12:10 pm) /QMS.P0O6_F02/00
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4.

5.

6.

s- Godavari Biorefineries Ltd.
05:12:10 pm) /QMS.PO6_F02/00

Existing Proposed

Product Quantity Quantity Total UOM
Other Aldehydes - (123-72-8, 97-96-1,
19780-25-7, 14371-10-9, 142-83-6,
33 [101-86-0, 645-62-5, 123-05-7, 20 0 20 |MT/M
67801-65-4,27939-60-2, 1742-14-9,
530-45-0, 6728-26-3)
Other Alcohol- (97-95-0, 104-76-7,
111-27-3, 111-28-4, 6117-91-5, 104-54-1,
34 178-83-1, 77-99-6, 1883-75-6, 60-12-8, 20 0 20 | MT/M
98-85-1, 123-51-3, 142583-61-7)
Ketones- (108-29-2, 565-61-7, 78-93-3,
35 167.64-1, 96-22-0, 98-86-2, 590-90-9) 15 0 15 | MT/M
Nitriles- (107-12-0, 109-74-0, 78-82-0,
36 110-59-8) 20 0 20 |MT/M
Ethers-( 109-53-5, 107-25-5, 111-34-2,
37 60-29-7) 15 0 15 [MT/M
Others Salts- (532-32-1,7647-14-5,
38 7783-20-2 & 7757-82-6) 9.82 0 9.82 | MT/M
39 [Turbine- (Captive Power Plant) 5.6 0 5.6 |MT/M
By Products
40 |NA (By-product) 0 0 0 [-NA--
Conditions under Water (P&CP), 1974 Act for discharge of effluent:
Sr . . Permitted (in .
No Description CMD) Standards to Disposal Path
[0)
1. |Trade effluent 596 As per Schedule-I Recycle 100% to
achieve ZLD
2. |Domestic effluent 200 As per Schedule-|On land for gardening

Conditions under Air (P& CP) Act, 1981 for air emissions:

Sr Stack Description of stack/ Number of Standards to be
No. No. source Stack achieved
1 S-1 Boiler (30 TPH) 1 As per Schedule -
2 S-2 Boiler- 18 TPH ISGEC 1 As per Schedule -l
3 S-3 DG set -1000 KVA 1 As per Schedule -II
4 S-4 D. G. Set-590 KVA 1 As per Schedule -II
Non-Hazardous Wastes:
zz Type of Waste  Quantity UoM Treatment Disposal
1 |Bio-Degradable Waste| 408 |Kg/Day|Composting|Used as mannure
2 |Non-Biodegradable 272.5 |Kg/Day|Sale Sale to authorized party
3 |STP Sludge 30.64 |Kg/Day NA Used as mannure
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Sr

Sr No

Type of Waste

Lead Acid Batteries

80.00

Nos.

Quantity UoM

Y

No Type of Waste Quantity UoM Treatment Disposal
4 |WTP Sludge 300 |Kg/Day [Landfilling |[Landfilling at own land
5 |Dust 3 MT/Day |Sale Sale to Brick Manufacturer
6 |Boiler Ash 65 MT/Day |Sale Sale to Brick Manufacturer
7 Insulation and 0.5 Ton/M |Sale Sale to authorized party
Glass wool waste
7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:
z; Category No./ Type Quantity UoM Treatment Disposal
1 |37:3 Concentration or 0.3 |MT/pay| Landfill  |CHWTSDF
evaporation residues
Sale to
5 1.6 Spent cgtalyst and 365 MT/A Landfill/ authorised
molecular sieves Recycle* party /
CHWTSDF
3 |1.4 Organic residues 8 CMD Incineration |CHWTSDF
35.2 Spent ion exchange
4 |resin containing toxic 1.2 MT/A Incineration |CHWTSDF
metals
5 128.3 Spent carbon 31 MT/A Incineration |CHWTSDF
g |30-1 Any process or 0.192 [MT/Day| Incineration |CHWTSDF
distillation residue
7 |32:3 Chemical sludge from\ ) 5 yppayl Landfil | CHWTSDF
waste water treatment
8 |Used Discarded PPE's 01 MT/A Incineration |CHWTSDF
9 [5.1 Used or spent oil 1.2 KL/A Recycle Authorized
Recycler
8. Conditions under Batteries (Management & Handling) Rules, 2001:

Disposal Path

Sale to Authorized Party/Buy Back to

Dealer

Specific Conditions for used Batteries:

recyclers only.

05: 12 10 pm) /QMS.PO6 F02/00

i. The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealer/ manufacturer/ registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form VIl to the M.P.C. Board.
iii. Bulk consumers to their user units may auction used batteries to registered
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10.

11.

12.

13.

14,

15.

16.

17.

s- Godavari Biorefineries Ltd.
05:12:10 pm) /QMS.P0O6_F02/00

Conditions under E-Waste Management:

Sr No Type of Waste Quantity UoM Disposal Path
1 E-Waste 1.00 MT/A Sale to Authorized Party

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

This consent is issued with overriding effect on earlier Consent to Operate granted by
the Board vide no. Format 1.0/CAC/UAN No. 0000143896/C0-2211001368 dated
17/11/2022

This consent is issued subject to an order passed or may be passed by Hon'ble
National Green Tribunal in OA No. 68/2014.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. F. No. IA-J-110011/154/2019-IA-I1 (I) dated 06/8/2021

Volatile Organic Compounds (VOCs)/Fugitive emissions shall be controlled at 99.97%
with effective chillers/modern technology.

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

This consent is issued as per the minutes of Consent Appraisal Committee meeting
held on 27/12/2022

This consent is issued as per communication letter dated 03/11/2022 which is
approved by competent authority of the board.

ETE‘Q E: %ga Signed by: Dr. Y.B.Sontakke
AUbic2a4| Joint Director(WPC) & In€harge Of CAC-Cell

ca7af¢6l8| Forand on behalf of,

2;%?5 9%& Maharashtra Pollution Control Board
5c1 I?if_i’l cac-cell@mpeb.gov.in

aeb0fb2b| 2023-02-0297:12:27 IST

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 30000.00 |TXN2211003504 24/11/2022|Online Payment
Copy to:

1. Regional Officer, MPCB, Nashik and Sub-Regional Officer, MPCB, Ahmednagar
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai
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odavari Biorefineries Ltd.
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

A] As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 600.00 CMD consisting of Primary (Collection tank,
Equalization tank, Flash mixer, Primary Clarifier/Primary Settling Tank, Anaerobic
Digester (UASB)), Secondary (Activated sludge process), Tertiary (Pressure sand
filter, Activated carbon filter), Advanced treatment (Reverse osmosis, Multi
effective evaporator) for the treatment of 596 CMD of trade effluent.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

A] As per your application, you have provided 02 Sewage Treatment Plant of
designed capacity 200 CMD + 50 CMD for the treatment of 200 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Sr.No Parameters Standards (mg/l)
1 Suspended Solids Not to exceed 50 mg/I
2 BOD 3 days 27°C Not to exceed 30 mg/l
3 COD Not to exceed 100 mg/l

C] The treated sewage shall be used on land for gardening within premise after
confirming above standards. In no case, sewage shall find its way outside factory
premises.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)
1 Indus.trlal Cooling, spraying in mine pits 222250
or boiler feed
2. Domestic purpose 215.00
3 Processing whereby water gets polluted 253 50
' & pollutants are easily biodegradable '

Page 6 of 13
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Sr. No. Purpose for water consumed LT QL [ A C L
(CMD)
Processing whereby water gets polluted
4. & pollutants are not easily 0.00
biodegradable and are toxic
5. Gardening 0

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

s- Godavari Biorefineries Ltd. . - . - Page 7 of 13
05:12:10 pm) /QMS.PO6_F02/00 9
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

As per your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:

APC System Stack

Stack . ; . Type of Sulphur
No. Source provided/prop Height(in Fuel Content(in %) Pollutant Standard
osed mtr)
Coal / TPM 115
- Mg/Nm?
51 | Boiler ESP 52,00 |Biomass 0.5 9
5675 1362
Kg/Hr S02 Kg/Day
Coal / TPM M 1/]|'\|5m3
52 | ISGEC ESP 30.00 |P1oMass 0.5 :
Boiler 3405 817.2
Kg/Hr S02 Kg/Day
115
DG set , HSD TPM 3
Mg/Nm
53 | -1000 E/?\Cc?gislfe 9.00 | 150 1 g
KVA Ltr/Hr 502 72
Kg/Day
115
D.G. , TPM 3
Mg/Nm
54 |set-590 Acoustic 6.00 HSD 65 1 al
Enclosure Ltr/Hr 31.20
KVA S02 .
Kg/Day

The Applicant shall provide Specific Air Pollution control equipments as per the conditions of
EP Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution control
equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).

SCHEDULE-IN
Details of Bank Guarantees:

Consent

(C2E/ Amt of BG Submission Purpose of BG Compl_:ance Validity
Period Date

Sr.
No

Cc20 Imposed Period
/C2R)

Zero Liquid Discharge
1| CtoO 10 Lakh Existing to be achieved by 31/8/2024 28/2/2025
MEE/Incineration

Towards O&M of
2| CtoO 5 Lakh Existing Pollution Control 31/8/2024 28/2/2025
System

Towards compliance

3| Ct0 10 Lakh Existing of consent conditions

31/8/2024 28/2/2025

Page 8 of 13
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BG Forfeiture History

Amount . . Amount of Reason of
Consent Submission Purpose
Srno. of BG

. BG BG
(C2E/C20/C2R) imposed Period of BG Forfeiture Forfeiture

NA
BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed 'Urposeof  Amount of BG

:{c] Returned

NA

SCHEDULE-IV
General Conditions:

1. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk consumers of electrical and electronic equipment listed in Schedule I shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Pollution Control Board

3. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4. Bulk consumers of electrical and electronic equipment listed in Schedule | shall file
annual returns in Form-3, to the concerned State Pollution Control Board on or before
the 30th day of June following the financial year to which that return relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
information from all the offices shall be filed to the concerned State Pollution Control
Board on or before the 30th day of June following the financial year to which that
return relates.

5. Specific Conditions for storage, Handling and Disposal of Waste from Electrical &
Electronic equipment (WEEE):

1. Collection of WEEE - The applicant must provide appropriate and dedicated
vehicles duly identified as per the norms for transportation of Hazardous Waste.
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.

Storage for disassembled parts: The applicant must provide appropriate
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and compressors) will contain oil and/or other fluids. Such part must be
appropriately segregated and stored in containers that are secured such that oil
and other fluids cannot escape from them. These containers must be stored on
an area with an area with an impermeable surface and a sealed drainage system.

odavari Biorefineries Lt

S .
10 pm) /QMS.PO6_F02/00
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2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will need to be contained following their removal
for disposal or recovery. Where they contain hazardous substances they should be
stored on impermeable surface and in appropriate containers or bays with
weatherproof covering. Containers should be clearly labelled to identify their contents
and must be secured so that liquids, including rain water cannot enter them.
Components should be segregated having regard to their eventual destinations and
the compatibility of the component types. All batteries should be handled and stored
having regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also requires that sites for handling of WEEE have
“balances to measure the weight of the segregated waste’. The objective is to ensure
that a record of weights can be maintained of WEEE entering a facility and
components and materials leaving each site (together with their destinations). The
nature of the weighing equipment should be appropriate for the type and quantity of
WEEE being processed.

4. Plastic, which cannot be recycled and is hazardous in nature, is recommended to be
land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling facilities fall under the purview of existing
environmental regulations for air, water, noise, land and soil pollution and generation
of hazardous waste and the same should be followed.

6. CFCS should be either reused or incinerated in common hazardous waste Incineration
facilities at CHWTSDF.

7. Waste Oil should be either reused or incinerated in common hazardous waste
incineration facilities.

8. PCB's containing capacitors shall be incinerated in common hazardous waste
incineration facilities at CHWTSDF.

9. Mercury recovery and lead recycling facilities from batteries fall under the Hazardous
& Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pollution and
generation of hazardous waste and the same should be followed. In case Mercury or
lead recovery is very low, they can be temporarily stored at e-waste recycling facility
and later disposed in TSDF.

11. The industry shall maintain records of the e-waste purchased, processed in Form-2
and shall file annual returns of its activities of previous year in Form-3 as per Rules
11(9) & 13(3)(vii) of the E-Waste(M) Rules, 2016; on or before 30th day of June of
every year.

6. The Energy source for lighting purpose shall preferably be LED based

7. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

8. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

s- Godavari Biorefineries Lt
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

s- Godavari Biorefineries Ltd.
05:12:10 pm) /QMS.P0O6_F02/00

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you.

The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

The industry shall ensure replacement of pollution control system or its parts after expiry of
its expected life as defined by manufacturer so as to ensure the compliance of standards
and safety of the operation thereof.

You shall operate OCEMS installed for source emission round 'O' clock and transmit data
online to CPCB and MPCB server. You shall also monitor effluent quality, stack emissions and
ambient air quality monthly/quarterly. You shall conduct Dioxin Furan monitoring by third
party NABL Accredited agency once in year and submit report to Sub Regional Officer.

You shall ensure collection, and segregation of BMW regularly to treat and dispose Off within
48 hrs from generation.

Whenever due to any accident or other unforeseen act or even, such emissions occur or is
apprehended to occur in excess of standards laid down, such information shall be forthwith
Reported to Board, concerned Police Station, office of Directorate of Health Services,
Department of Explosives, Inspectorate of Factories and Local Body. In case of failure of
pollution control equipments, the production process connected to it shall be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and conditions of
the consent. In the absence, the applicant shall stop, reduce or otherwise, control
production to abide by terms and conditions of this consent.

Page 11 of 13
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22. The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

23. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

24. You shall not Rent, Lend, Sell, Transfer or Close Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

25. Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

26. Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

27. The industry should not cause any nuisance in surrounding area.

28. The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

29. You shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.

30. The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

31. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

32. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

33. The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

34. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

odavari Biorefineries Lt
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35. The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

36. You should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly. You shall conduct Dioxin Furan monitoring by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

37. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

38. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

39. You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

40. You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

41. You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.

42. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-IV by 30th June of every year

43. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-1V by 30th June of every year

This certificate is digitally & electronically signed.

s- Godavari Biorefineries Lt
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 - Kalpataru Point, 2nd and
Fax: 24023516 —— F 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in i‘_ﬁ"ﬂ’:i Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in Ny Sion (E), Mumbai-400022
RED/L.S.I (R22) Date: 27/02/2023

No:- Formatl.0/CAC/UAN
No.0000154055/C0/2302001917

To,

M/s- Godavari Biorefineries Ltd. Q';f(
180/1, 180/2, 187/1, 187/2,A/p- Sakarwadi (158-165,

167-178, 180/1,180/2, 181/1, 181/2, 187/1, 187/2, ;%m

188, 189, 199, 511, 139-2) YourSe;irs:t/Tg:“ie;%dur Duty
Kopargaon,Ahmednagar-Ahmednagar

Sub: Grant of 3rd Consent to Operate (Part) of expansion with
amalgamation of existing Consent to Operate

Ref: 1. Consent to Operate granted vide No. Format 1.0/CAC/UAN No.
0000154055/C0-2302000126 dated 02/02/2023

2. Consent to Establish granted vide No. Format 1.0/CAC/UAN No.
0000120713/CE-2204000670 dated 12/4/2022

3. Environmental Clearance granted vide No. IA-J-110011/154/2019-1A-I1 (1)
dated 06/8/2021

4. Minutes of Consent Appraisal Committee meeting held on 27/12/2022

Your application No.MPCB-CONSENT-0000154055 Dated 24.11.2022

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule |, II, lll & IV
annexed to this order:

1. The consent to operate is granted for a period up to 31/08/2024

2. The capital investment of the project is Rs.211.39 Crs. (As per C.A Certificate
submitted by industry Existing Cl is-Rs. 208.89 Crs + Expansion C.l. - Rs. 2.5
Crs)

3. Consent is valid for the manufacture of:

z: Product gz:’f't':g, ’ggg :ts’:f Total UOM
Products

1 |2-Ethyl-1-Butanol 7 0 7 |MT/M
2 |2-Ethyl Hexanol 1.3 0 1.3 |[MT/M
3 |Ethyl Acetate 5400 0 5400 (MT/M
4 |Dilute Ethyl Acetate and Other Ester 30 0 30 (MT/M

odavari Biorefineries Lt
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Existing Proposed
Quantity Quantity WELEL |2 d

5 |Acetaldehyde 2000 0 2000 |MT/M
6 |[Croto Di-Urea and Croto Resin 45 45 90 |MT/M
7 |Crotonaldehyde 500 500 1000 |MT/M
8 |[1,3 Butylene Glycol 200 0 200 |MT/M
9 |Acetic Acid 598.85 0 598.85|MT/M
10 (Dilute Acetic Acid 110 0 110 |MT/M
11 |Acetaldol 425 0 425 |MT/M
12 |Paraldehyde 60 0 60 |MT/M
13 |Crotonic Anhydride 8.33 0 8.33 [MT/M
14 |Crotonitrile 8.33 0 8.33 [MT/M
15 [Impure 1-3 Butylene Glycol 32.22 0 32.22 |MT/M
16 (Butanol 117.7 0 117.7 |MT/M
17 |2-Ethyl,1,3 Hexane Diol 33.33 0 33.33 [MT/M
18 |3-Methoxy Butanol 25 0 25 [MT/M
19 |Dilute 3 Methoxy Butanol 2.7 0 2.7 |MT/M
20 [3-Methoxy Butyl Acetate 25 0 25 |MT/M
21 [3-Methyl 3-Pentene-2-One (MPO) 500 0 500 |MT/M
22 |Sodium Sulphate 245 0 245 |MT/M
23 |Ketone Mixture /(Perfumery Material Base) 197.5 0 197.5 |MT/M
24 |Absolute Alcohol(Fuel Grade from RS/IS) 2000 0 2000 |MT/M
25 |Acetaldehyde Oxime 20 0 20 [MT/M
26 [Ammonium Sulphate 15.97 0 15.97 |MT/M
27 |Acetaldehyde Diethyl Acetal 25 0 25 [MT/M
28 |Ethyl Vinyl Ether 25 0 25 |MT/M
29 |Acetonitrile 20 0 20 |MT/M
30 |Diethyl Oxalate 20 0 20 |MT/M

Acetals- (534-15-6, 109-87-5, 462-95-3,

871-22-7, 4285-59-0, 13002-09-0,
31 {10602-34-3, 4461-87-4, 7148-78-9, 15 0 15 |MT/M

5870-82-6, 6607-66-5, 3390-12-3,

3658-95-5, 94089-21-1)

Esters- (623-70-1, 623-43-8, 14205-39-1,

7318-00-5, 24937-93-7, 105-54-4,

123-25-1, 131-11-3,6284-46-4, 142-92-7,
32 [6259-76-3, 84-66-2 , 108-22-5, 96-33-3, 20 0 20 [(MT/M

105-37-3, 109-60-4, 123-86-4, 93-92-5,

2155-60-4, 1608-72-6, 1516-17-2,

102-76-1, 109-94-4)

s- Godavari Biorefineries Ltd.
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Product

33 |101-86-0, 645-62-5, 123-05

530-45-0, 6728-26-3)

Other Aldehydes - (123-72-8, 97-96-1,
19780-25-7, 14371-10-9, 142-83-6,

-7,

67801-65-4,27939-60-2, 1742-14-9,

Existing

Quantity

Proposed

Quantity Total UOM

MT/M

123-51-3, 142583-61-7)

Other Alcohol- (97-95-0, 104-76-7, 111-27-3,
111-28-4, 6117-91-5, 104-54-1, 78-83-1,
77-99-6, 1883-75-6 , 60-12-8, 98-85-1,

MT/M

Ketones- (108-29-2, 565-61-7, 78-93-3,
67-64-1, 96-22-0, 98-86-2, 590-90-9)

MT/M

110-59-8)

Nitriles- (107-12-0, 109-74-0, 78-82-0,

MT/M

60-29-7)

Ethers-( 109-53-5, 107-25-5, 111-34-2,

MT/M

7783-20-2 & 7757-82-6)

Others Salts- (532-32-1,7647-14-5,

MT/M

39 [Turbine- (Captive Power Pla

nt)

MW

4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr Permitted (in
CMD)

No Description

Standards to

Disposal Path

0,
1. |Trade effluent 596 As per Schedule-| Recycle 100% to
achieve ZLD
2. |Domestic effluent 200 As per Schedule-I|On land for gardening

5. Conditions under Air (P& CP) Act, 1981 for air emissions:

S-

6.

odavari Biorefineries Ltd.
12:57:55 pm) /QMS.PO6_F02/00

Sr Stack Description of stack/ Number of Standards to be
No. No. source Stack achieved

1 S-1 Boiler (30 TPH) 1 As per Schedule -l

2 S-2 Boiler- 18 TPH ISGEC 1 As per Schedule -l

3 S-3 DG set -1000 KVA 1 As per Schedule -

4 S-4 D. G. Set-590 KVA 1 As per Schedule -l

Non-Hazardous Wastes:

z; Type of Waste Quantity UoM Treatment Disposal

1 |Bio-Degradable Waste| 408 |Kg/Day|Composting|Used as mannure

2 |Non-Biodegradable 272.5 |Kg/Day|Sale Sale to authorized party
3 |STP Sludge 30.64 |Kg/Day NA Used as mannure

Page 3 of 13
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Sr

Sr No

Type of Waste

Lead Acid Batteries

80.00

Nos.

Quantity UoM

Y

No Type of Waste Quantity UoM Treatment Disposal
4 |WTP Sludge 300 |Kg/Day [Landfilling |[Landfilling at own land
5 |Dust 3 MT/Day |Sale Sale to Brick Manufacturer
6 |Boiler Ash 65 MT/Day |Sale Sale to Brick Manufacturer
7 Insulation and 0.5 Ton/M |Sale Sale to authorized party
Glass wool waste
7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:
z; Category No./ Type Quantity UoM Treatment Disposal
1 |37:3 Concentration or 0.3 |MT/pay| Landfill  |CHWTSDF
evaporation residues
Sale to
5 1.6 Spent cgtalyst and 365 MT/A Landfill/ authorised
molecular sieves Recycle* party /
CHWTSDF
3 |1.4 Organic residues 8 CMD Incineration |CHWTSDF
35.2 Spent ion exchange
4 |resin containing toxic 1.2 MT/A Incineration |CHWTSDF
metals
5 128.3 Spent carbon 31 MT/A Incineration |CHWTSDF
g |30-1 Any process or 0.192 [MT/Day| Incineration |CHWTSDF
distillation residue
7 |32:3 Chemical sludge from\ ) 5 yppayl Landfil | CHWTSDF
waste water treatment
8 |Used Discarded PPE's 01 MT/A Incineration |CHWTSDF
9 [5.1 Used or spent oil 1.2 KL/A Recycle Authorized
Recycler
8. Conditions under Batteries (Management & Handling) Rules, 2001:

Disposal Path

Sale to Authorized Party/Buy Back to

Dealer

Specific Conditions for used Batteries:

recyclers only.

12: 57 55 pm) /QMS.PO6 F02/00

i. The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealer/ manufacturer/ registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form VIl to the M.P.C. Board.
iii. Bulk consumers to their user units may auction used batteries to registered

Page 4 of 13
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10.

11.

12.

13.

14,

15.

16.

17.

Conditions under E-Waste Management:

Sr No Type of Waste Quantity UoM Disposal Path
1 E-Waste 1.00 MT/A Sale to Authorized Party

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

This consent is issued with overriding effect on earlier Consent to Operate granted by
the Board vide no. Format 1.0/CAC/UAN No. 0000154055/C0-2302000126 dated
02/02/2023

This consent is issued subject to an order passed or may be passed by Hon'ble
National Green Tribunal in OA No. 68/2014.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. F. No. IA-J-110011/154/2019-IA-I1 (I) dated 06/8/2021

Volatile Organic Compounds (VOCs)/Fugitive emissions shall be controlled at 99.97%
with effective chillers/modern technology.

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

This consent is issued as per the minutes of Consent Appraisal Committee meeting
held on 27/12/2022

This consent is issued as per communication letter dated 03/11/2022 which is
approved by competent authority of the board.

32be05bl| Signed by: Dr. Y.B.Sontakke

£a2°7 22| Joint DirectorWPC) & InCharge Of CAC-Cell

T£d05£7£| Forand on behalf of,

ggi‘__‘—‘v*gé Maharashtra Pollution Control Board
bbag?{:ézf cac-cell@mpeb.gov.in

c93b7064| 2023-02-2713:02:08 IST

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 30000.00 |TXN2211003504 24/11/2022|Online Payment
Copy to:

1. Regional Officer, MPCB, Nashik and Sub-Regional Officer, MPCB, Ahmednagar
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

A] As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 600.00 CMD consisting of Primary (Collection tank,
Equalization tank, Flash mixer, Primary Clarifier/Primary Settling Tank, Anaerobic
Digester (UASB)), Secondary (Activated sludge process), Tertiary (Pressure sand
filter, Activated carbon filter), Advanced treatment (Reverse osmosis, Multi
effective evaporator) for the treatment of 596 CMD of trade effluent.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

A] As per your application, you have provided 02 Sewage Treatment Plant of
designed capacity 200 CMD + 50 CMD for the treatment of 200 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Sr.No Parameters Standards (mg/l)
1 Suspended Solids Not to exceed 50 mg/I
2 BOD 3 days 27°C Not to exceed 30 mg/l
3 COD Not to exceed 100 mg/l

C] The treated sewage shall be used on land for gardening within premise after
confirming above standards. In no case, sewage shall find its way outside factory
premises.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption quantity

Sr. No. Purpose for water consumed (CMD)
1 Indus.trlal Cooling, spraying in mine pits 222250
or boiler feed
2. Domestic purpose 215.00
3 Processing whereby water gets polluted 253 50
' & pollutants are easily biodegradable '

Page 6 of 13
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Sr. No. Purpose for water consumed LT QL [ A C L
(CMD)
Processing whereby water gets polluted
4. & pollutants are not easily 0.00
biodegradable and are toxic
5. Gardening 0

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

s- Godavari Biorefineries Ltd. . - . - Page 7 of 13
12:57:55 pm) /QMS.PO6_F02/00 9



811

S-

1.

odavari Biorefineries Ltd.
12:57:55 pm) /QMS.PO6_F02/00

SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

As per your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:

APC System Stack

Stack . ; . Type of Sulphur
No. Source provided/prop Height(in Fuel Content(in %) Pollutant Standard
osed mtr)
Coal / TPM 115
- Mg/Nm?
51 | Boiler ESP 52,00 |Biomass 0.5 9
5675 1362
Kg/Hr S02 Kg/Day
Coal / TPM M 1/]|'\|5m3
52 | ISGEC ESP 30.00 |P1oMass 0.5 :
Boiler 3405 817.2
Kg/Hr S02 Kg/Day
115
DG set , HSD TPM 3
Mg/Nm
53 | -1000 E/?\Cc?gislfe 9.00 | 150 1 g
KVA Ltr/Hr 502 72
Kg/Day
115
D.G. , TPM 3
Mg/Nm
54 |set-590 Acoustic 6.00 HSD 65 1 al
Enclosure Ltr/Hr 31.20
KVA S02 .
Kg/Day

The Applicant shall provide Specific Air Pollution control equipments as per the conditions of
EP Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution control
equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).

SCHEDULE-IN
Details of Bank Guarantees:

Consent

(C2E/ Amt of BG Submission Purpose of BG Compl_:ance Validity
Period Date

Sr.
No

Cc20 Imposed Period
/C2R)

Zero Liquid Discharge
1| CtoO 10 Lakh Existing to be achieved by 31/8/2024 28/2/2025
MEE/Incineration

Towards O&M of
2| CtoO 5 Lakh Existing Pollution Control 31/8/2024 28/2/2025
System

Towards compliance

3| Ct0 10 Lakh Existing of consent conditions

31/8/2024 28/2/2025

Page 8 of 13

208



209

812

BG Forfeiture History

Amount . . Amount of Reason of
Consent Submission Purpose
Srno. of BG

. BG BG
(C2E/C20/C2R) imposed Period of BG Forfeiture Forfeiture

NA
BG Return details

Srno. Consent (C2E/C20/C2R) BG imposed 'Urposeof  Amount of BG

:{c] Returned

NA

SCHEDULE-IV
General Conditions:

1. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk consumers of electrical and electronic equipment listed in Schedule I shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Pollution Control Board

3. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4. Bulk consumers of electrical and electronic equipment listed in Schedule | shall file
annual returns in Form-3, to the concerned State Pollution Control Board on or before
the 30th day of June following the financial year to which that return relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
information from all the offices shall be filed to the concerned State Pollution Control
Board on or before the 30th day of June following the financial year to which that
return relates.

5. Specific Conditions for storage, Handling and Disposal of Waste from Electrical &
Electronic equipment (WEEE):

1. Collection of WEEE - The applicant must provide appropriate and dedicated
vehicles duly identified as per the norms for transportation of Hazardous Waste.
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.

Storage for disassembled parts: The applicant must provide appropriate
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and compressors) will contain oil and/or other fluids. Such part must be
appropriately segregated and stored in containers that are secured such that oil
and other fluids cannot escape from them. These containers must be stored on
an area with an area with an impermeable surface and a sealed drainage system.

odavari Biorefineries Lt
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2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will need to be contained following their removal
for disposal or recovery. Where they contain hazardous substances they should be
stored on impermeable surface and in appropriate containers or bays with
weatherproof covering. Containers should be clearly labelled to identify their contents
and must be secured so that liquids, including rain water cannot enter them.
Components should be segregated having regard to their eventual destinations and
the compatibility of the component types. All batteries should be handled and stored
having regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also requires that sites for handling of WEEE have
“balances to measure the weight of the segregated waste’. The objective is to ensure
that a record of weights can be maintained of WEEE entering a facility and
components and materials leaving each site (together with their destinations). The
nature of the weighing equipment should be appropriate for the type and quantity of
WEEE being processed.

4. Plastic, which cannot be recycled and is hazardous in nature, is recommended to be
land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling facilities fall under the purview of existing
environmental regulations for air, water, noise, land and soil pollution and generation
of hazardous waste and the same should be followed.

6. CFCS should be either reused or incinerated in common hazardous waste Incineration
facilities at CHWTSDF.

7. Waste Oil should be either reused or incinerated in common hazardous waste
incineration facilities.

8. PCB's containing capacitors shall be incinerated in common hazardous waste
incineration facilities at CHWTSDF.

9. Mercury recovery and lead recycling facilities from batteries fall under the Hazardous
& Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pollution and
generation of hazardous waste and the same should be followed. In case Mercury or
lead recovery is very low, they can be temporarily stored at e-waste recycling facility
and later disposed in TSDF.

11. The industry shall maintain records of the e-waste purchased, processed in Form-2
and shall file annual returns of its activities of previous year in Form-3 as per Rules
11(9) & 13(3)(vii) of the E-Waste(M) Rules, 2016; on or before 30th day of June of
every year.

6. The Energy source for lighting purpose shall preferably be LED based

7. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

8. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

s- Godavari Biorefineries Lt
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

s- Godavari Biorefineries Ltd.
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d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you.

The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

The industry shall ensure replacement of pollution control system or its parts after expiry of
its expected life as defined by manufacturer so as to ensure the compliance of standards
and safety of the operation thereof.

You shall operate OCEMS installed for source emission round 'O' clock and transmit data
online to CPCB and MPCB server. You shall also monitor effluent quality, stack emissions and
ambient air quality monthly/quarterly. You shall conduct Dioxin Furan monitoring by third
party NABL Accredited agency once in year and submit report to Sub Regional Officer.

You shall ensure collection, and segregation of BMW regularly to treat and dispose Off within
48 hrs from generation.

Whenever due to any accident or other unforeseen act or even, such emissions occur or is
apprehended to occur in excess of standards laid down, such information shall be forthwith
Reported to Board, concerned Police Station, office of Directorate of Health Services,
Department of Explosives, Inspectorate of Factories and Local Body. In case of failure of
pollution control equipments, the production process connected to it shall be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and conditions of
the consent. In the absence, the applicant shall stop, reduce or otherwise, control
production to abide by terms and conditions of this consent.

Page 11 of 13
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22. The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

23. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

24. You shall not Rent, Lend, Sell, Transfer or Close Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

25. Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

26. Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

27. The industry should not cause any nuisance in surrounding area.

28. The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

29. You shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.

30. The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

31. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

32. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

33. The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

34. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

odavari Biorefineries Lt
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35. The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

36. You should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly. You shall conduct Dioxin Furan monitoring by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

37. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

38. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

39. You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

40. You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

41. You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.

42. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-IV by 30th June of every year

43. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-1V by 30th June of every year

This certificate is digitally & electronically signed.

s- Godavari Biorefineries Lt
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 Kalpataru Point, 2nd, 3rd
Fax: 24023516 HETTE and 4th floor, Opp. Cine
Website: http://mpcb.gov.in e Planet Cinema, Near Sion
Email: cac-cell@mpcb.gov.in v\ T [ Circle, Sion (E),

N Mumbai-400022
RED/L.S.I (R22) Date: 13/10/2024

No:- Formatl.0/CAC/UAN
No0.0000202694/C0/2410001242

-II\-II?; Godavari Biorefineries Ltd. “" I_IFE ‘*j

Gut No. 159-165, 180/1, 180/2, 181/1, 181/2, 187/1, \\ ey
187/2, 188, 189, 199, 158, 167-178, 511, 139-2 oot Heda e araa
Sakarwadi, Tal- Kopargaon, Dist- Ahmednagar Your Service is Our Duty

Sub: Grant of Renewal of Consent to Operate with change in product
under Product-Mix

Ref: 1. Consent to Operate granted vide No. Format 1.0/CAC/UAN No.
0000154055/C0/2302001917 dated 27/2/2023

2. Environmental Clearance granted vide No. F No. IA-J-11011/154/2019-1A-II
(1) dated 06/8/2021

3. Minutes of 3rd meeting of Technical Committee (2024-25) dated
16/8/2024

4. Minutes of 7th Consent Appraisal Committee 2024-25 meeting dated
24/9/2024

Your application No.MPCB-CONSENT-0000202694 Dated 14.03.2024

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent is
hereby granted subject to the following terms and conditions and as detailed in the
schedule I, I, lll & IV annexed to this order:

1. The consent to operate is granted for a period up to 31/08/2029

2. The capital investment of the project is Rs.242.79 Crs. (As per C.A Certificate
submitted by industry Existing Cl is-Rs. 211.39 Crs + Increase in C.l. - Rs.

31.4 Crs)
3. Consent is valid for the manufacture of:
zz Product ng:t':g, ’ggg :Z‘:; Total UOM
Products
A. Ester
1 |Ethyl Acetate 5400 0 5400 |MT/M
2 |Dilute Ethyl Acetate and other ester 30 0 30 |MT/M
3 |3- Methoxy Butyl Acetate 25 0 25 |MT/M
4 |Diethyl Oxalate 20 0 20 |MT/M

04: 27 25 pm) /QMS.PO6 F02/00 Page 1 of 16
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Existing Proposed

Product Total UoM

Quantity Quantity

Ethyl Crotonate

Methyl Crotonate

Methyl beta amino crotonate

Butane diol Polyester
Ethyl Butyrate
Diethyl Succinate
Dimethyl Phthalate
Isopropy! Crotonate

Hexyl Acetate
5 . 20 0 20 MT/M
Hexyl Salicylate
Diethyl Pthalate

Isopropenyl Acetate

Methyl Acrylate

Ethyl Propionate

Styralyl Acetate
1- Ethoxy Ethyl Acetate
Sorbyl Acetate

Ethyl Formate

6 |Butyl Acetate 20 80 100 MT/M

7 |Propyl Acetate 20 5 20 MT/M

8 |Dibutyl Itaconate 20 30 50 MT/M

9 [Triacetin 20 30 50 MT/M
Butylbutyrate

2-Ethylhexyl acetate

Cis-3-Hexenyl Salicylate

2-Ethylhexyl butyrate

Cis-3-Hexenyl Acetate

Cis-3-Hexenyl Butyrate

Cis-3-Hexenyl Isobutyrate
10 (Cis-3-Hexenyl Hexanoate 0 300 300 MT/M
Cis-3-Hexenyl cis-3-hexanoate
Triethyl Citrate

Tributyl Citrate

Diethyl Itaconate

Iso propyl acetate

Isoamyl acetate
Ethyl Nicotinate

s- Godavari Biorefineries Lt
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Sr

Existing Proposed

No Quantity Quantity e | ek
B. ETHER
11 (Ethyl Vinyl Ether 25 75 100 [MT/M
Iso butyl Vinyl Ether
Methyl Vinyl Ether
12 : 15 15 30 |MT/M
Butyl Vinyl Ether
Diethyl Ether
13 |Acetaldehyde 2000 2000 |MT/M
14 |Crotonaldehyde 1000 1000 [MT/M
15 |Acetaldol 425 425 (MT/M
C. ALDEHYD ES
16 |Paraldehyde 60 140 200 [MT/M
17 |Butyraldehyde 20 180 200 |MT/M
18 |2-Ethylbutyraldehyde 20 180 200 [MT/M
19 (2 Ethyl Crotonaldehyde 20 180 200 |MT/M
20 [Cinnamaldehyde 20 180 200 |MT/M
21 [Sorbaldehyde 20 180 200 |MT/M
22 |[Hexyl Cinnamaldehyde 20 180 200 |MT/M
23 |2- Ethyl Hexenal 20 180 200 |MT/M
24 |2 Ethyl Hexanal 20 180 200 |MT/M
25 |Dimethyl-3-Cyclohexene-1- Carboxaldehyde 20 180 200 [MT/M
26 |1,1-Bis (3,4-dimethylphenyl) ethane 20 180 200 [MT/M
27 |1,1-Di-p-Tolylethane 20 180 200 |MT/M
28 |Trans 2-Hexenal 20 180 200 |MT/M
D. AMIDE
29 |Croto Resin and Croto Di Urea 90 90 |MT/M
30 [Niacinamide 0 30 [MT/M
E. GLYCOL
31 |1,3 Butylene Glycol 200 0 200 |MT/M
32 |Dilute/Impure 1-3 Butylene Glycol 32.22 0 32.22|MT/M
33 |2- Ethyl,1,3 Hexane Diol 33.33 0 33.33|MT/M
34 |Propylene Glycol 0 50 |MT/M
35 [Ethylene Glycol 0 10 [MT/M

s- Godavari Biorefineries Ltd.
04:27:25 pm) /QMS.PO6_F02/00
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zz Product gﬁ::z'g, ’:Jrsg::iif Total uoMm
F. Acid
36 |Acetic Acid 598.85 598.85 MT/M
37 |[Dilute Acetic Acid 110 110 MT/M
Butyric Acid
38 Croton?c acild 0 0 15 MT/M
M-Toluic Acid
Benzoic Acid
39 [Nicotinic acid 0 60 MT/M
40 |Sorbic Acid or Potassium Sorbate 0 50 MT/M
G. ALCOHOL
41 |Butanol 117.7 82.3 200 MT/M
42 |[3-Methoxy Butanol 25 0 25 MT/M
43 |Dilute 3 Methoxy Butanol 2.7 0 2.7 MT/M
44 |Crotyl Alcohol 20 0 20 MT/M
45 [Impure Crotyl Alcohol 20 0 20 MT/M
46 |Isobutanol 20 0 20 MT/M
47 |Tri Methalol Propane 20 0 20 MT/M
48 |2,5-Furan dimethanol 20 0 20 MT/M
49 |Phenyl Ethyl Alcohol 20 0 20 MT/M
50 |Phenyl methyl carbinol 20 0 20 MT/M
51 |Isoamyl Alcohol 20 0 20 MT/M
52 |Polycosanal 20 0 20 MT/M
53 [N-hexanol 20 0 20 MT/M
54 |Cinnamic Alcohol 20 80 100 MT/M
55 |2-Ethyl-1-Butanol 7 0 7 MT/M
56 [2-Ethyl Hexanol 1.3 29.7 31 MT/M
57 |[Sorbic Alcohol 0 50 MT/M
58 |Cis-3-Hexenol 0 50 MT/M
H. KETONE
59 |3- Methyl 3-Pentene-One (MPO) 500 -100 500 MT/M
60 |Ketone Mixture 197.5 0 197.5 MT/M
61 |Gbamber 0 0 50 MT/M
Valerolactone
3-Methyl -2-Pentanone
Methyl Ethyl Ketone
62 |Acetone 15 0 15 MT/M
Diethyl ketone
Acetophenone
4-Hydroxy 2-Butanone
63 |Methyl Isopropyl Ketone (MIPK) 0 0 50 MT/M
I. OXIMES
64 |Acetaldehyde Oxime 20 0 20 MT/M
J, ACETALS
65 |Aceta|dehyde Diethyl Acetal 25 0 25 MT/M

Page 4 of 16
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Existing Proposed

Product Total UOM

Quantity Quantity

Acetaldehyde Dimethyl Acetal
Formaldehyde Dimethyl Acetal

Formaldehyde Diethyl Acetal
Acetaldehyde Dibutyl Acetal
Acetaldehyde Di Iso Propyl Acetal
Acetaldehyde Di-Iso Amyl Acetal
Crotonaldehyde Diethyl Acetal
66 . 15 0 15 |MT/M
Butyraldehyde dimethyl acetal
Butyraldehyde diethyl acetal

Cinnamaldehyde Diethyl Acetal

Tri Ethoxy Butane

Tri methoxy Butane

Acetaldehyde Propylene Glycol Acetal

Trans 2-Hexenal Propylene Glycol Acetal
K. NITRILES
Propionitrile

Butyronitrile
67 20 0 20 (MT/M

Isobutyronitrile

Valeronitrile
68 [Acetonitrile 20 0 20 |MT/M
69 |Crotonitrile 8.33 0 8.33 [MT/M
L. SALTS
Sodium Benzoate
70 |Sodium Chloride 9.82 0 9.82 [MT/M
Ammonium sulfate
71 |Sodium Sulphate 245 0 245 |MT/M
72 |Ammonium Sulphate 15.97 0 15.97|MT/M
M. Pyridine
73 |MEP (Methyl Ethyl Pyridene) 0 0 50 |MT/M
N. Anhydride
74 |Crotonic Anhydride 8.33 0 8.33 [MT/M
75 |Turbine - (Captive Power Plant) 5.6 0 56 | MW

s- Godavari Biorefineries Lt
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4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr . .. Permitted (in .
No Description CMD) Standards to Disposal Path
[0)
1. |[Trade effluent 592.82 As per Schedule-I Recycle 100% to
achieve ZLD
2. |Domestic effluent 200 As per Schedule-1{0n land for gardening

5. Conditions under Air (P& CP) Act, 1981 for air emissions:
Sr Stack Description of stack/ Number of Standards to be

No. No. source Stack achieved
1 S-1 Boiler (30 TPH) 1 As per Schedule -lI
2 S-2 ISGEC Boiler (18 TPH) 1 As per Schedule -lI
3 S-3 Thermax Boiler (18 TPH) 1 As per Schedule -II
4 S-4 FBC Boiler (12 TPH) 1 As per Schedule -II
5 S-4 D. G. Set (1000 KVA) 1 As per Schedule -lI
6 S-5 DG Set (590 KVA) 1 As per Schedule -l
6. Non-Hazardous Wastes:
z:; Type of Waste Quantity UoM Treatment Disposal
1 |Bio Degradable Waste 408 Kg/Day [Composting |[Used as mannure
2 Non Biodegradable 272.5 |Kg/Day |Sale Sale to authorized party
waste
STP Sludge 30.64 |Kg/Day |Composting|Used as mannure
WTP Sludge 300 |Kg/Day Landfilling at own land
Sale to Brick
5 |[Dust 3.0 MT/Day |Sale Manufacturer
, Sale to Brick
6 |Boiler Ash 65 MT/Day |Sale Manufacturer
7 Insulation & Glass 0.5 Ton/M |Sale Sale to authorized party
wool waste

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

Sr Category No./

No Type Quantity UoM Treatment Disposal

36.1 Any process or

1 distillation residue

0.192 |MT/Day Incineration CHWTSDF

Sale to Authorized
Recycler /
CHWTSDF

Incineration/

2 |28.3 Spent carbon 31 MT/A
Recycle

s- Godavari Biorefineries Lt
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z; Category No./ Type Quantity UoM Treatment Disposal
1.6 Spent catalyst and Incineration/ Sale to.
3 rﬁolecular sieves 3.58 MT/A Recycle authorized party
/ CHWTSDF
4 [1.4 Organic residues 8.0 CMD Incineration/ CHWTSDF
Recycle
35.3 Chemical sludge
5 |from waste water 1.5 MT/Day Landfill CHWTSDF
treatment
. Sale to
6 |5.1 Used or spent oil 1.2 KL/A Recycle authorised party
: Sale to
35'.2 Spentllo.n exchgnge Incineration/ |Authorized
7 |resin containing toxic 1.2 MT/A | |
metals Recycle Recycler/
CHWTSDF
g |37:3 Concentration or 0.3  |MT/Day NA CHWTSDF
evaporation residues
Sale to
*
9 |[20.2 Spent solvents 1 KL/D Recycle authorised party
10 [Used Discarded PPEs 1 MT/A Incineration |CHWTSDF

* Sale to Authorized Party having permission under Rule 9 of H&OW Rule
8. Conditions under Batteries (Management & Handling) Rules, 2001:
Sr No Type of Waste Quantity UoM Disposal Path
1 Used Batteries 80.00 Nos./Y Sale to Authorized Party

Specific Conditions for used Batteries:

i. The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealer/ manufacturer/ registered
recycler/ importer/ re-conditioner or at the designated collection center.

ii. The applicant shall file half-yearly return in Form VIl to the M.P.C. Board.

iii. Bulk consumers to their user units may auction used batteries to registered
recyclers only.

9. Conditions under E-Waste Management:

Sr No Type of Waste Quantity UoM Disposal Path
1 E Waste 1.00 MT/A Sale to Authorized Party

10. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

11. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

12. This Consent is issued subject to an order passed or may be passed by Hon’able NGT
in application no. 68/2014

04: 27 25 pm) /QMS.PO6 F02/00 Page 7 of 16
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s- Godavari Biorefineries Ltd.
04:27:25 pm) /QMS.PO6_F02/00

13.

14,

15.

16.

17.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. F No. 1A-J-11011/154/2019-IA-II (I) dated 06/8/2021

Volatile Organic Compounds (VOCs)/Fugitive emissions shall be controlled at 99.97%
with effective chillers/modern technology

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent. (Operate/Renewal)

This consent is issued pursuant to the decision of the 3rd meeting of Technical
Committee (2024-25) dated 16/8/2024 and 7th Consent Appraisal Committee 2024-25
meeting dated 24/9/2024

The industry shall create an Environment Cell by appointing an Environmental
Engineer / Expert for looking after day-to-day activities related to Environment /
Pollution control.

This consent is issued on the basis of information/documents submitted by the
Applicant/Project Proponent, if it has been observed that the information submitted by the
Applicant/Project Proponent is false, misleading or fraudulent, the Board reserves its right
to revoke the consent & further legal action will be initiated against the Applicant/Project
Proponent.

cag7c2dc Signed by: Dr.Avinash Dhakne
0992dda4 Member S ]
Dc43dfaa ember Secretary

Tf' 9648 f_a_le For and on behalf of,

£5¢5a6f¢| Mahardshitra Pollstion Control Board
aseZ3185 )
64b0ecls ms@mpch.gowvin
ee3fci3ef| 2024-10-13716:28:10 IST

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
1 2427900.00 |TXN2404004411 26/04/2024|Online Payment

Copy to:

1. Regional Officer, MPCB, Nashik and Sub-Regional Officer, MPCB, Ahmednagar
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai

Page 8 of 16
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6.

odavari Biorefineries Ltd.
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

A] As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 600.00 CMD consisting of Primary (Collection tank,
Equalization tank, Flash mixer, Primary Clarifier/Primary Settling Tank, Anaerobic
Digester (UASB)), Secondary (Activated sludge process), Tertiary (Pressure sand
filter, Activated carbon filter), Advanced treatment (Reverse osmosis, Multi
effective evaporator), Sludge treatment (Sludge drying bed) for the treatment of
592.82 CMD of trade effluent.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

A] As per your application, you have provided 02 Sewage Treatment Plants of
designed capacity 200 CMD + 50 CMD for treatment of 200 CMD of sewage

B] Industry shall comply prescribed standards & disposal path as prescribed at Sr.
No. 1B of schedule I.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Sr. No. Purpose for water consumed SEIE I IHALE G e

(CMD)
1 Indus.trial Cooling, spraying in mine pits 2222.50
or boiler feed
2. Domestic purpose 219.00
3 Processing whereby water gets polluted 249.19
' & pollutants are easily biodegradable '
Processing whereby water gets polluted
4. & pollutants are not easily 0.00
biodegradable and are toxic
5. Gardening 219

The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

Page 9 of 16
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odavari Biorefineries Ltd.
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

As per your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:

Stack APC System  Stack Sulphur
No Source provided/pro Height(in Type of Fuel Content(in Pollutant Standard
. posed mtr) %)
115
TPM 3
i Mg/Nm
-1 | Boiler ESP 52,00 | Coal/Biomass 0.5 9
5675 Kg/Hr 502 1362
Kg/Day
115
TPM 3
i Mg/Nm
S ISGEC ESp 30.00 Coal / Biomass 0.5 a/
Boiler 3405 Kg/Hr 5 817.2
50 Kg/Day
115
TPM 3
Mag/N
53 | Boiler ESP 3000 | C0al3505 0.5 g/Nm
Kg/Hr 502 841.20
Kg/Day
115
Fabric Bag TPM Ma/Nm?
s-4 | Boiler Filter 30.00 C°|2' /2H1r7° 0.5 o
Multi Cyclone g 502 650.40
Kg/Day
115
TPM 3
i Mg/Nm
55 |DGset| Acoustic 9.00 |HSD 150 Ltr/Hr 1 o
Enclosure 502 72
Kg/Day
115
TPM 3
i Mg/Nm
56 |DGset| Acoustic 6.00 | HSD 65 Ltr/Hr 1 o
Enclosure 502 31.20
Kg/Day

The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP
Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

The Applicant shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or replacement/alteration well
before its life come to an end or erection of new pollution control equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).

Page 10 of 16
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Consent
(C2E/ Amtof BG Submission

Sr.

e C20 Imposed

SCHEDULE-IN
Details of Bank Guarantees:

Period Purpose of BG

Compliance

Period

Validity
Date

/C2R)
Zero Liquid Discharge
1| CtoO | 1000000 Existing to be achieved by 31/8/2029 28/2/2030
MEE/Incineration
Towards O&M of
2| CtoO 500000 Existing Pollution Control 31/8/2029 28/2/2030
System
- Towards compliance
3| CtoO | 1000000 Existing of Consent Conditions 31/8/2029 28/2/2030

If the above Bank Guarantee is not submitted within stipulated period, then 12%

interest will be levied as a penalty as per circular dtd 29/02/2024 No.
BO/MPCB/AS(T)/Circular/B-240229FTS0122

Consent

Srno.  ~>E/C20/C2R)

BG Forfeiture History

Amount of
:]c]
imposed

Submission Purpose
Period of BG

NA

Amount of Reason of

BG
Forfeiture

BG
Forfeiture

Srno. Consent (C2E/C20/C2R) BG imposed Purpose of BG Amount of BG Returned
NA

BG Return details

s- Godavari Biorefineries Ltd.
04:27:25 pm) /QMS.PO6_F02/00
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SCHEDULE-IV
General Conditions:

1. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk consumers of electrical and electronic equipment listed in Schedule I shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Pollution Control Board

3.  Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4, Bulk consumers of electrical and electronic equipment listed in Schedule | shall file
annual returns in Form-3, to the concerned State Pollution Control Board on or before
the 30th day of June following the financial year to which that return relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
information from all the offices shall be filed to the concerned State Pollution Control
Board on or before the 30th day of June following the financial year to which that
return relates.

5. Specific Conditions for storage, Handling and Disposal of Waste from Electrical &
Electronic equipment (WEEE):

1. Collection of WEEE - The applicant must provide appropriate and dedicated
vehicles duly identified as per the norms for transportation of Hazardous Waste.
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.

Storage for disassembled parts: The applicant must provide appropriate
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and compressors) will contain oil and/or other fluids. Such part must be
appropriately segregated and stored in containers that are secured such that oil
and other fluids cannot escape from them. These containers must be stored on
an area with an area with an impermeable surface and a sealed drainage system.

2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will need to be contained following their
removal for disposal or recovery. Where they contain hazardous substances they
should be stored on impermeable surface and in appropriate containers or bays
with weatherproof covering. Containers should be clearly labelled to identify their
contents and must be secured so that liquids, including rain water cannot enter
them. Components should be segregated having regard to their eventual
destinations and the compatibility of the component types. All batteries should be
handled and stored having regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also requires that sites for handling of WEEE have
“balances to measure the weight of the segregated waste’. The objective is to
ensure that a record of weights can be maintained of WEEE entering a facility and
components and materials leaving each site (together with their destinations).
The nature of the weighing equipment should be appropriate for the type and
quantity of WEEE being processed.

odavari Biorefineries Lt
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4. Plastic, which cannot be recycled and is hazardous in nature, is recommended to be
land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling facilities fall under the purview of existing
environmental regulations for air, water, noise, land and soil pollution and generation
of hazardous waste and the same should be followed.

6. CFCS should be either reused or incinerated in common hazardous waste Incineration
facilities at CHWTSDF.

7. Waste Oil should be either reused or incinerated in common hazardous waste
incineration facilities.

8. PCB's containing capacitors shall be incinerated in common hazardous waste
incineration facilities at CHWTSDF.

9. Mercury recovery and lead recycling facilities from batteries fall under the Hazardous
& Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pollution and
generation of hazardous waste and the same should be followed. In case Mercury or
lead recovery is very low, they can be temporarily stored at e-waste recycling facility
and later disposed in TSDF.

11. The industry shall maintain records of the e-waste purchased, processed in Form-2
and shall file annual returns of its activities of previous year in Form-3 as per Rules
11(9) & 13(3)(vii) of the E-Waste(M) Rules, 2016; on or before 30th day of June of
every year.

The Energy source for lighting purpose shall preferably be LED based

The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.

Page 13 of 16
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10. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be
disposed of scientifically so as not to cause any nuisance / pollution. The applicant
shall take necessary permissions from civic authorities for disposal of solid waste.

11. The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The
industry will not carry out any activity, for which this consent has not been
granted/without prior consent of the Board.

12. The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding upon you.

13. The industry shall submit quarterly statement in respect of industries obligation
towards consent and pollution control compliance's duly supported with documentary
evidences (format can downloaded from MPCB official site).

14. The industry shall submit official e-mail address and any change will be duly informed
to the MPCB.

15. The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as
amended.

16. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

17. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

18. You shall ensure collection, and segregation of BMW regularly to treat and dispose Off
within 48 hrs from generation.

19. Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

20. The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

21. The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

22. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

23. You shall not Rent, Lend, Sell, Transfer or Close Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

odavari Biorefineries Lt
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s- Godavari Biorefineries Ltd.
04:27:25 pm) /QMS.PO6_F02/00

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

You shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.

The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

Page 15 of 16
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37. You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

38. You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

39. You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.

40. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule

6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-1V by 30th June of every year

This certificate is digitally & electronically signed.

s- Godavari Biorefineries Lt
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DR. SUBBARAQ'S ENVIRONMENT CENTER, QUALITY ASSURANCE LABORATORY, PLOT
NO.15, ARUNDHATI,MSEB ROAD,VISHRAMBAG, SANGLI, MAHARASHTRA, INDIA
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S.No Discipline / Group Materials or Products tested Specific Test Performed / performed and / or the

Tests or type of tests
performed

techniques / equipment
used

Permanent Facility

CHEMICAL- ATMOSPHERIC

1 POLLUTION Ambient Air Fine particulate matter (PM2.5) || SEC/SOP/Air/Ambient/03:2018

2 SHENICAL ATMOSPHERIC | Ambient air Oxides of Nitrogen IS 5182(Part 6): 2006

> [Fotitumon " | ambient A Resplable suspended oy |15 5182 (2312006

4 SHENCI. ATMOSPHERIC | ambient air Sulphur Dioxide (SOX) IS 5182 (P-2):2001

5 (FESEEILIJI'(IEI'?)LN ATHPSPHERIC Stack Emission Oxides of Nitrogen IS 11255 (Part 7):2005

6 ggEleLlJ%%L,;I ATMOSPHERIC [, i supRIROioe |250é§)255 (Part 2) :1985 (RA

7 glc_)lfm$é)l_|\| AMOSPIER'S Stack emissions Particulate matter (PM) IS 11255 (Part 1):1985

8 EH\EF&E@EE&OTLLUTION & [ iauid Effuent Alkalinity 15:3025 (P-23) 1986

9 RN UTION & 1 quid Effluent Mt ! Ysaabegend :15533/2,2;7(Egtf"@.:lognggg
Depletion method )

10 E“SF&ES;;@LLUTION & Liquid Effluent Calcium(as Ca) 1S:3025 (P-40) 1991

11 E“SF&EQ;EILOTLLUTION & Liquid Effluent (nggw)ical Oxygen Demand 15:3025 (P-58) :2006

12 o e o UTION & 1 quid Effluent Choride IS: 3025 (P-32) 1988

13 En\smgﬁk,[;,’\,o%wﬂo“ & Liquid effluent Electrical Conductivity(EC) IS: 3025 (P-14)-2013

14 Exvroume oM [ Liquid Effuent Magnesium(as Mg) 15:3025 (P-46) 1994

16 RN UTION & 1 iquid Effluent Potassium 15:3025 (P-45) 1993

17 R POLLUTION & 11 jquid Effuent Sodium 15:3025 (P-45) 1993

18 o hOLLUTION & 11 jquid Effuent Sulphate 15:3025 (P-24) 1986, (RA 2003)

ENVIRONMENT

This is annexure to 'Certificate of Accreditation' and does not require any signature.
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CHEMICAL- POLLUTION & - ) . .
19 ENVIRONMENT Liquid Effluent Total Dissolved Solids(TDS) 1S:3025 (P-16)-1984 Amd.1
CHEMICAL- POLLUTION & - )
20 ENVIRONMENT Liquid Effluent Total Hardness 1S:3025 (P-21) 2009
CHEMICAL- POLLUTION & - . .
21 ENVIRONMENT Liquid Effluent Total Suspended Solids(TSS) 1S:3025 (P-17)-1984
CHEMICAL- POLLUTION & - .
22 ENVIRONMENT Liquid efluent pH 1S:3025 (P-11)-1983
Testing Manual of Soil, Ministry
23 CHEMICAL- SOIL AND Soil Available Potassium of Agriculture, Govt. of India
ROCK -2011-(Method for netural and
Alkaline soil) PP-99-100
Testing Manual of Soil, Ministry
CHEMICAL- SOIL AND . 3 of Agriculture, Govt. of India
24 ROCK Soi Exchangegble CglEum -2011-(Method for netural and
Alkaline soil) PP-102-104
Testing Manual of Soil, Ministry
CHEMICAL- SOIL AND | | of Agriculture, Govt. of India
2 ROCK sof iR geablg Magnesigm -2011-(Method for netural and
Alkaline soil) PP-104-105
CHEMICAL- SOIL AND . Organic Matter(Organic .
26 ROCK Soil Carbon) IS 2720(P:XXII)(RA 2010)
CHEMICAL- SOIL AND .
27 ROCK Soil pH IS 2720 (P-26)
28 CHEINCAL- SOIL AR Soils Electrical Conductivity(EC) IS 14767:2000
Testing Manual of Soil, Ministry
29 CHEMICAL- SOIL AND Soils Mineralizable Nitrogen of Agriculture, Govt. of India
ROCK 9 -2011-(Method for netural and
Alkaline soil) PP-89-91
30 CHEMICAL- WATER Drinking Water Total Hardness 1S:3025 (P-21) 2009
31 CHEMICAL- WATER Ground Water Chlorides(As Cl-) 1S:3025 (P-32) 1988
- APHA23rd Ed. 2017, 4500-F -
32 CHEMICAL- WATER Ground Water Fluoride D. SPANDS Method
33 CHEMICAL- WATER Ground Water Sulphate(As SO4) 1S:3025 (P-24) 1986, (RA 2003)
34 CHEMICAL- WATER Ground Water Turbidity 1S:3025 (P-10) 1984
35 CHEMICAL- WATER Irrigation Water Sodium 1S:3025 (P-45) 1993
36 CHEMICAL- WATER Irrigation Water Total Dissolved Solids 1S:3025 (P-16)-1984 Amd.1

This is annexure to 'Certificate of Accreditation' and does not require any signature.
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APHA 23rd Ed. 2017, 4500-NO -
37 CHEMICAL- WATER Irrigation Water Total Nitrate Nitrogen( as NO3) || B. 3 Ultraviolet
Spectrophotometric Method
38 CHEMICAL- WATER Surface Water Acidity IS: 3025 ( Part 22 ) - 1986
39 CHEMICAL- WATER Surface Water Chlorides(Cl-) 1S:3025 (P-32) 1988
APHA 23rd Ed. 2017, 4500-NO -
40 CHEMICAL- WATER Surface Water Total Ntrate Nitrogen( As NO3) | B. 3 Ultraviolet
Spectrophotometric Method
41 CHEMICAL- WATER Drinking Water Acidity IS : 3025 ( Part 22 ) - 1986
Biological Oxvgen 1S:3025 (Part- 44):1993 (3
4 CHEMICAL- WATER Drinking water 9 Y9 days, 27°C £1°C. Oxygen
Demand(BOD) :
Depletion method )
43 CHEMICAL- WATER Drinking Water Calcium(asCa) 1S:3025 (P-40) 1991
1. Chemical Oxygen , Eq) .
44 CHEMICAL- WATER Drinking Water Demand(COD) 1S:3025 (P-58) :2006
45 CHEMICAL- WATER Drinking Water Chlorides IS: 3025 (P-32) 1988
46 CHEMICAL- WATER Drinking Water Electrical Conductivity IS: 3025 (P-14)-2013
8. . APHA23rd Ed. 2017, 4500-F -
47 CHEMICAL- WATER Drinking Water Fluroide D. SPANDS Method
48 CHEMICAL- WATER Drinking Water Magnesium (as Mg) 1S:3025 (P-46) 1994
49 CHEMICAL- WATER Drinking Water pH 1S:3025 (P-11)-1983
50 CHEMICAL- WATER Drinking Water Potassium 1S:3025 (P-45) 1993
51 CHEMICAL- WATER Drinking Water Sodium 1S:3025 (P-45) 1993
52 CHEMICAL- WATER Drinking Water Sulphate(as SO4) 1S:3025 (P-24) 1986, (RA 2003)
53 CHEMICAL- WATER Drinking Water Total Alkalinity(As CaCO3) 1S:3025 (P-23) 1986
54 CHEMICAL- WATER Drinking Water Total Dissolved Solids(TDS) 1S:3025 (P-16)-1984 Amd.1
APHA 23rd Ed. 2017, 4500-NO -
55 CHEMICAL- WATER Drinking Water Total Nitrate Nitrogen (as NO3) || B. 3 Ultraviolet
Spectrophotometric Method
56 CHEMICAL- WATER Drinking Water Turbidity 1S:3025 (P-10) 1984
57 CHEMICAL- WATER Ground Water Acidity IS: 3025 ( Part 22 ) - 1986
i Biological Oxygen Demand 1S:3025 (Part- 44):1993 (3
58 CHEMICAL- WATER Ground Water (BOD) days, 27°C +1°C)
59 CHEMICAL- WATER Ground Water Calcium (As Ca) 1S:3025 (P-40) 1991
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60 CHEMICAL- WATER Ground Water gz;rgfj('ggg)ge” I5:3025 (P-58) :2006
61 CHEMICAL- WATER Ground Water Elecrical Conductivity (EC) 1S:3025 (P-14)-1984
62 CHEMICAL- WATER Ground Water Magnesium(As Mg) 1S:3025 (P-46) 1994
63 CHEMICAL- WATER Ground Water pH 1S:3025 (P-11)-1983
64 CHEMICAL- WATER Ground Water Potassium 1S:3025 (P-45) 1993
65 CHEMICAL- WATER Ground Water Sodium 1S:3025 (P-45) 1993
66 CHEMICAL- WATER Ground Water Total Alkalinity(As CaCO3) 1S:3025 (P-23) 1986
67 CHEMICAL- WATER Ground Water Total Dissolved Solids(TDS) 1S:3025 (P-16)-1984 Amd.1
68 CHEMICAL- WATER Ground Water Total Hardness 1S:3025 (P-21) 1983
APHA 23rd Ed. 2017, 4500-NO -
69 CHEMICAL- WATER Ground Water Total Nitrate Nitrogen(As NO3) | B. 3 Ultraviolet
Spectrophotometric Method
70 CHEMICAL- WATER Irrigation Water Turbidity 1S:3025 (P-10) 1984
71 CHEMICAL- WATER Irrigation Water Acidity IS: 3025 ( Part 22 ) - 1986
72 CHEMICAL- WATER Irrigation Water gi:r'sagriﬁf('B%ny)ge” 25332,25’7(0?51@)‘1993 (3
73 CHEMICAL- WATER Irrigation Water Calcium (As Ca) 1S:3025 (P-40) 1991
74 CHEMICAL- WATER Irrigation water g:?nrg:g(lcc)gg?en 15:3025 (P-58) :2006
75 CHEMICAL- WATER Irrigation Water Chlorides 1S:3025 (P-32) 1988
76 CHEMICAL- WATER Irrigation Water Electrical Conductivity(EC) 1S:3025 (P-14)-1984
77 CHEMICAL- WATER Irrigation Water Fluoride g?gﬁiﬁgﬂéfﬁgg' 4500-F -
78 CHEMICAL- WATER Irrigation Water Magnesium (As Mg) 1S:3025 (P-46) 1994
79 CHEMICAL- WATER Irrigation Water pH 1S:3025 (P-11)-1983
80 CHEMICAL- WATER Irrigation Water Potassium 1S:3025 (P-45) 1993
81 CHEMICAL- WATER Irrigation Water Sulphate(S04) 1S:3025 (P-24) 1986, (RA 2003)
82 CHEMICAL- WATER Irrigation water Total Alkalinity (as CaCO3) 1S:3025 (P-23) 1986
83 CHEMICAL- WATER Irrigation water Total Hardness 1S:3025 (P-21) 1983
84 CHEMICAL- WATER Surface Water gz’r'ﬁgri]?('B%xg)ge” '(15532’2257(0*?:'1‘}8 11993 (3
85 CHEMICAL- WATER Surface Water Calcium(as Ca) 1S:3025 (P-40) 1991
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86 CHEMICAL- WATER Surface Water Chmical Oxygen Demand(COD) [[1S:3025 (P-58) :2006
87 CHEMICAL- WATER Surface Water Electrical Conductivity(EC) 1S:3025 (P-14)-1984
88 CHEMICAL- WATER Surface Water Fluoride AP E 2oL T, 4500 -
89 CHEMICAL- WATER Surface Water Magnesium (as Mg) 1S:3025 (P-46) 1994
90 CHEMICAL- WATER Surface Water pH 1S:3025 (P-11)-1983
91 CHEMICAL- WATER Surface Water Potassium 1S:3025 (P-45) 1993
92 CHEMICAL- WATER Surface Water Sodium 1S:3025 (P-45) 1993
93 CHEMICAL- WATER Surface Water Sulphate (As SO4) 1S:3025 (P-24) 1986, (RA 2003)
94 CHEMICAL- WATER Surface Water Total Alkalinity( as CaCO3) 1S:3025 (P-23) 1986
95 CHEMICAL- WATER Surface Water Total Dissolved Solids(TDS) 1S:3025 (P-16)-1984 Amd.1
96 CHEMICAL- WATER Surface Water Total Hardness 1S:3025 (P-21) 1983
97 CHEMICAL- WATER Surface Water Turbidity 1S:3025 (P-10) 1984

This is annexure to 'Certificate of Accreditation' and does not require any signature.




‘\\.\l | ";,,ﬂ R
NN « '
e L&A
T X
- /’_ "\‘\ - A =
%, /;I:\ S s
Dbyl W

Laboratory Name :

Accreditation Standard
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National Accgwtion Board for
Testing and Calibration Laboratories

SCOPE OF ACCREDITATION

DR. SUBBARAQ'S ENVIRONMENT CENTER, QUALITY ASSURANCE LABORATORY, PLOT
NO.15, ARUNDHATI,MSEB ROAD,VISHRAMBAG, SANGLI, MAHARASHTRA, INDIA

ISO/IEC 17025:2017

Certificate Number TC-6121 Page No 6 of 6
Validity 28/01/2023 to 27/01/2025 Last Amended on -
Component, parameter or | Test Method Specification
characteristic tested / against which tests are
S.No Discipline / Group Materials or Products tested Specific Test Performed / performed and / or the
Tests or type of tests techniques / equipment
performed used
Site Facility
CHEMICAL- ATMOSPHERIC . . ; )
1 POLLUTION Ambient Noise Noise level IS 9989:1981(RA 2008)
2 CHEMICAL- ATMOSPHERIC |y o Noise level IS 4758:1968

POLLUTION

This is annexure to 'Certificate of Accreditation' and does not require any signature.
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail ; bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-MQ/07-24

End of Analysis : 15 July 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 16 July 2024

Address: Sakarwadi- 413108_ Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AA1-MQ

Date of Collection / 5am_p_ling : 05 July 2024

Nature of Sample: Ambient Air

Date of Receipt : 07 july 2024

Sample Collected By: SEC Lab

Sample Location : 1-3 BG ,MPP & EAP Plant

Sr. Parameter Unit Result Sta[_ldi.'rd Test Method
Nao. Limit
, IS 5182
PP l';‘&'ﬁ*gf‘e Rellsks o/m’ 35 100 (Part 23): 2006
( Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 [ PM23) hgity ¢ o Ambient/03:2018
Sulphur Dioxide 3 2 IS 5182
3 | (as SOy pg/m 2 o (Part 2): 2001
Nitrogen Dioxide s IS5182
¥ | s NOR) hgm | 2k 80 (Part 6): 2006

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P B REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail ; bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

™

_ AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-MQ/07-24 End of Analysis : 15 July 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 16 July 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA2-MQ
Date of Collection / Sampling : 05 July 2024 Nature of Sample: Ambient Air
Date of Receipt : 07 July 2024 Sample Collected By: SEC Lab
Sample Location : MPO, Croto & QC Lab
Sr. Parameter Unit | Result Sta'.ldi.lrd Test Method
No. , Limit
l
- . ‘ IS 5182
i ?;&"ﬁ;“e Matter | o’ 35 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) kg/m 12 o Ambient/03:2018
Sulphur Dioxide K IS 5182
3| (as SO2) g/m 8.7 & (Part 2): 2001
Nitrogen Dioxide 3 IS5182
Fi — J a}
4 | (asNOx) ug/m i 89 (Part 6): 2006
iﬁg 9 - Sunttm b
Anatyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-MQ/07-24

End of Analysis : 15 July 2024

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 16 July 2024

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC1-MQ

Date of Collection / Sampling : 06 July 2024

Nature of Sample: Ambient Air

Date of Receipt : 07 July 2024

Sample Collected By: SEC Lab

o ' Sample Location : Crotonaldehyde Plant
. T
Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.54

Aol

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mall : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-MQ/07-24 End of Analysis : 15 July 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 16 July 2024
| Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC2-MQ,
| Date of Collection / Sampling : 06 July 2024 Nature of Sample: Ambient Air
Date of Receipt : 07 July 2024 Sample Collected By: SEC Lab
) Sample Location : Ethyl Acetate Plant
Sr. No. ‘ Parameter Unit Result
I Total VOCs ppm 0.52

[u%thorized Signatory

Analyzed By
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-MQ/07-24 End of Analysis : 15 July 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 16 July 2024
Address: Szkarwadi- 413708, Tg- Kopargacn, Dst- Ahmednagar Lab [ID/Sample Ref. No. : VOC3-MQ
Date of Collection / Sampling : 06 July 2024 Nature of Sample: Ambient Air
Date of Receipt : 07 July 2024 Sample Collected By: SEC Lab
F | Sample Location : Acetaldehyde Plant
Sr. No. | Parameter Unit Result
1 | Total VOCs ppm 0.5

- $wlbn Lo
Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P B REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW 1 TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-MQ/07-24 End of Analysis : 15 July 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 16 July 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC3-MQ
Date of Collection / Sampling : 06 July 2024 Nature of Sample: Ambient Air
Date of Receipt : 07 July 2024 Sample Collected By: SEC Lab
) | Sample Location : Aidol Plant

Sr. No. | Parameter Unit Result

|

: |

1 | Total VOCs ; ppm 0.45

fﬁthorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 8890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahco.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2028

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-LT/04-24 End of Analysis : 27 April 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date :29 April 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA1-LT
Date of Collection / Sampling : 15 April 2024 Nature of Sample: Ambient Air
Date of Receipt : 18 April 2024 Sample Collected By: SEC Lab
Sample Location :Gandhi Maidan (Factory Colony)
el Parameter Unit Result StaFd?rd Test Method
No. Limit
O
. IS 5182
I f;&“’l‘gf“e Matter | | oim? 39 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 .
2 | PM2.5) b/im * o0 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO3) pgin 38 o (Part 2):2001
Nitrogen Dioxide 3 IS 5182
4 | (asNOx) pg/m 4 5 (Part 6): 2006
VIR
65%“ 1
= SANGL! \'Z, B QAN
Analyzed By e |‘NHARDSHTRM En) Authorized Signatory
h E C = Technical Manager/ Quality Manager

RS

NS
431.\,/..&9’

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454463,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-LT/04-24 End of Analysis : 27 April 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date :29 April 2024
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA2-LT
Date of Collection / Sampling : 15 April 2024 Nature of Sample: Ambient Air
Date of Receipt : 18 April 2024 Sample Collected By: SEC Lab
Sample Location : General Office
e Parameter Unit Result Stal.'di.!rd Test Method
f\ No. Limit
. IS 5182
I Efﬁ‘cl‘g;“e iigtier ng/m? 40 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) pgm 18 o0 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO%) pg/m 93 80 (Part 2):2001
Nitrogen Dioxide 3 IS 5182
4 | tasNOx) ng/m 245 80 (Part 6): 2006
ﬁ Analyzed By < WA C m) Authorized Signatory
prey S > Technical Manager/ Quality Manager
LS

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 B GSTIN : 27TAAMFDG6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Read, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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Report Ref. No. : SEC/AA-LT/04-24

AMBIENT AIR QUALITY REPORT

_|F_End of Analysis : 27 April 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date :29 April 2024

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AA3-LT

Date of Collection / Sampling : 16 April 2024

Nature of Sample: Ambient Air

Date of Receipt : 18 April 2024

Sample Collected By: SEC Lab

Sample Location : RND Finished Product & Filling Station

h Sr. Parameter Unit Result Stal.lds.'rd Test Method
No. Limit
. IS 5182
| ?gg‘d‘%ﬂe Matter ug/m’ 44 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) hg/m B 60 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
> | (as SO) pg/m 154 Y (Part 2):2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) ng/m 237 80 (Part 6): 2006

n
Angzed By

R St

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27TAAMFD6620P1ZW U TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023/ SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-LT/04-24

End of Analysis : 27 April 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date :29 April 2024

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : VOC1-LT

Date of Collection / Sampling : 17 April 2024

Nature of Sample: Ambient Air

Date of Receipt : 18 April 2024

Sample Collected By: SEC Lab

') Sample Location : 1-3 BG Plant
Sr. No. | Parameter Unit Result
I | Total VOCs ppm 0.57

Analyzed By

(AKBRASHTRAI} 7

SEC

Y3 - Gl

Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27TAAMFD6620P1ZW 1 TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhali®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-LT/04-24 End of Analysis : 27 April 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date :29 April 2024
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC2-LT
Date of Collection / Sampling : 17 April 2024 Nature of Sample: Ambient Air
Date of Receipt : 18 April 2024 Sample Collected By: SEC Lab
M Sample Location :R & D Plant
Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.58

P Lt

Authorized Signatory
Technical Manager/ Quality Manager

S

nalyzed By

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.

SEC

NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-LT/04-24

End of Analysis : 27 April 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date :29 April 2024

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC3-LT

Date of Collection / Sampling : 17 April 2024

Nature of Sample: Ambient Air

Date of Receipt : 18 April 2024

Sample Collected By: SEC Lab

™ Sample Location : MPP Plant
Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.55

Anagzed By

Autl;orize Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27TAAMFD6620P1ZW 1 TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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AMBIENT AIR QUALITY REPORT _
Report Ref. No. : SEC/AA-JH/01-24 End of Analysis : 22 January 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 23 January 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA1-JH
| Date of Collection / Sampling : 09 January 2024 Nature of Sample: Ambient Air
Date of Receipt : 12 January 2024 Sample Collected By: SEC Lab
Sample Location : 1-3 BG, MPP & EAP Plant
ol Parameter Unit Result Stm.ld?rd Test Method
h No. Limit
- : IS5182
1 flf;‘a'cl‘g;“e e R 43 100 (Part 23): 2006
Reaffirmed 2012
5 Particulate Matter i3 16 60 SEC/SOP/Air/
(PM 2.5) He Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as S0y hg/m 73 80 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4 | (asNOx) kg/m 91 - (Part 6): 2006
Analyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.

SEC

NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-JH/01-24

End of Analysis : 22 January 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 23 January 2024

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC1-JH

Date of Collection / Sampling : 09 January 2024

Nature of Sample: Ambient Air

Date of Receipt : 12 January 2024

Sample Collected By: SEC Lab

Sample Location : Crotonaldehyde Plant

ﬁ Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.6
nalyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-JH/01-24 End of Analysis : 22 January 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 23 January 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC2-JH
Date of Collection / Sampling : 09 January 2024 Nature of Sample: Ambient Air
Date of Receipt : 12 January 2024 Sample Collected By: SEC Lab
h Sample Location : 1-3 BG Plant
Sr. No. | Parameter Unit Result
| Total VOCs ppm 0.55

-

Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9690454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.

SEC

NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

253

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-JH/01-24

End of Analysis : 22 January 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 23 January 2024

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC3-JH

Date of Collection / Sampling : 09 January 2024

Nature of Sample: Ambient Air

Date of Receipt : 12 January 2024

Sample Collected By: SEC Lab

H Sample Location : Ethyl Acetate Plant
Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.56
¥ -6,

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A




857

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415,
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.

SEC

NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

254

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-JH/01-24

End of Analysis : 22 January 2024

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 23 January 2024

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC4-JH

Date of Collection / Sampling : 09 January 2024

Nature of Sample: Ambient Air

Date of Receipt : 12 January 2024

Sample Collected By: SEC Lab

Sample Location : Acetaldehyde Plant

ﬁ Sr. No.

Analyzed By

Parameter Unit Result
1 Total VOCs ppm 0.58
(3 - Cane

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Cartificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

255

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-JH/01-24

End of Analysis : 22 January 2024

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 23 January 2024
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar La'b ID/Sample Ref. No. : VOC5-JH
Date of Collection / Sampling : 09 January 2024 Nature of Sample: Ambient Air

Date of Receipt : 12 January 2024

Sample Collected By: SEC Lab

Sample Location : Aldol Plant

ﬁ Sr. No.

Parameter

Unit Result

Total VOCs

ppm 0.51

/mlﬁ'

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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SEC

256

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.5.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372108522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AA1-HO

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Ambient Air

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Sample Location : Near Gandhi Maidan (Factory Colony)

Sr. Parameter Unit Result Sta].ld?rd Test Method
No. Limit
; IS 5182
| Fg&‘c}‘(')';“e Matter | o/m?® 35 100 (Part 23): 2006
Reaffirmed 2012
7 Particulate Matter I’ . 60 SEC/SOP/Air/
< | (PM 2.5) HE Ambient/03:2018
) Sulphur Dioxide 3 IS 5182
7 | (as SOy) hg/m d o (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
ﬁ
4 | (@asNOx) hg/m 24 L (Part 6): 2006
ﬂ \-MHANS\"TQN F é*"‘gz[/\}\)
Analyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW B TAN :

KLPD02394A }
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

257

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA2-HO

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Ambient Air

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

H Sample Location : Near General Office

Sr. Parameter Unit Result Sta].ld?rd Test Method
No. Limit
: IS 5182
I f;;;“’;g;‘te Matter | o/m? 53 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 - SEC/SOP/Air/
5
2 | oMa8 ng/m 15 od Ambient/03:2018
Sulphur Dioxide /3 IS5182
3 | (@s SOy el 4 ol (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4| (as NOx) bg/m 12 8 . (Part 6): 2006

Analyzed By

/>) 4 wUf‘A/
Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415,
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

258

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AA3-HO

n Date of Collection / Sampling : 12 October 2023

Nature of Sample: Ambient Air

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Sample Location : Near RND Finished Product & Filling Station

Sr. Parameter Unit Result Sta'.'dz.lrd Test Method
No. Limit
_ IS 5182
1 Plfhr;‘cllgate Matter ug/m’ 55 100 (Part 23): 2006
(PM 10) Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
Z | (PM2.5) hgim 19 L Ambient/03:2018
R Sulphur Dioxide 3 IS 5182
> | (as SO,) ug/m e 80 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) ug/m a3 &0 (Part 6): 2006

Analyzed By

13 St

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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259

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCl - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA4-HO
Date of Collection / Sampling : 12 October 2023 Nature of Sample: Ambient Air
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
ﬂ Sample Location : Near MPO, Croto & QC Lab
i Parameter Unit Result Sta!ldz_ard Test Method
No. Limit
. IS5182
1 F;S;“']‘g)ate Dattss ng/m’ 43 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
3
2 | (PM2.5) ug/m B 60 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | tas 50) hesm e S (Part 2): 2001
Nitrogen Dioxide 3 IS5182
4 | (as NOx) hgm & W (Part 6): 2006

Agyzed By

/3 Sutialy

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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863
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhalti®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372108522, 9880392118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharal@yahoo.com / bsnagjyoli@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC1-HO
Date of Collection / Sampling : 13 October 2023 Nature of Sample: Ambient Air
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
ﬂ Sample Location : Near R & D Plant

Sr. No. | Parameter Unit Result

‘ 1 Total VOCs ppm 0.56

Authorized Signatory
Technical Manager/ Quality Manager

Ana;yzed By

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372108522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

261

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : VOC2-HO

Date of Collection / Sampling : 13 October 2023

Nature of Sample: Ambient Air

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

ﬁ Sample Location : Near MPP Plant
Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.52

Analyzed By

Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW I TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.

Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,

E-mail : bssubbarao@yahoco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

262

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA1-GQ
Date of Collection / Sampling : 19 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
Sample Location : Near Gandhi Maidan (Factory Colony)
h o Parameter Unit Result Sta'.'d?rd Test Method
No. Limit
; IS 5182
I }’I‘;‘;‘ﬁ‘i)‘f‘“’ Mlatter ng/m’ 37 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) pem = 60 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 1 (as SOy hg/m 04:00 3 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4 | (asNOx) pgim 06.00 o (Part 6):2006 |
~ - on i
- Analyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 & GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.

Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,

E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

263

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23

End of Analysis : 02 August 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 03 August 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AA2-GQ

Date of Collection / Sampling : 19 July 2023

Nature of Sample: Ambient Air

Date of Receipt : 22 July 2023

Sample Collected By: SEC Lab

h Sample Location : Near General Office
o, Parameter Unit Result Stm.]d?rd Test Method
No. Limit
. IS 5182
E: [f]{t/l'cltgate e ug/m’ 55 100 (Part 23): 2006
( ) Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) Bgim 1o o Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO ueg/m 10.90 L (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
: 0
4 | (asNOx) pgm v 8 (Part 6): 2006

)

s

Analyzed By

13 Gatt—h
Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW 1 TAN : KLPD02394A
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867
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415,
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA3-GQ
Date of Collection / Sampling : 19 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
h Sample Location : Near 1-3 BG, MPP & EAP Plant
o Parameter Unit Result Star.lda.lrd Test Method
No. Limit
Particulate Matt 155162
1 ;M‘CI‘B e ug/m’ 53 100 (Part 23): 2006
(PM 10) Reaffirmed 2012
Particulate Matter 3 . SEC/SOP/Air/ |
2 | (PM2.5) kg/m 15 “ Ambient/03:2018 5
Sulphur Dioxide 3 IS 5182 ‘
3 | (as SOy ng/m 14.00 80 (Part 2): 2001 |
1
Nitrogen Dioxide 3 IS 5182 |
4 | (as NOx) hg/m 19.00 80 (Part 6): 2006 ‘

13 - Snliedl
Authorized Signatory

Analyzed By - |
Technical Manager/ Quality Manager |

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000936 ¥ GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02334A
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868
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati", Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangii - 0233 - 2301857, (M) 9372108522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab 1D/Sample Ref. No. : AA4-GQ
Date of Collection / Sampling : 20 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
o Sample Location : Near RND Finished Product & Filling Station
o Parameter Unit Result Stal.ld?rd Test Method
No. Limit
; IS 5182
I P;;‘/l‘“l‘gate ey ug/m’® 57 100 (Part 23): 2006
( ) Reaffirmed 2012
5 Particulate Matter 3 71 60 SEC/SOP/Air/
(PM 2.5) HE - Ambient/03:2018
Sulphur Dioxide 3 IS5182
. 80
3 | (as SOy) heim 124 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
. 80
4| (as NOx) hg/m 2. (Part 6): 2006

Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW I TAN : KLPD02394A




NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

869

SEC

Dr. SUBBARAOD'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.

Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,

E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accrediied EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

266

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA5-GQ
Date of Collection / Sampling : 20 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
o Sample Location : Near MPO, Croto & QC Lab
ST | parameter Unit Result Standard Test Method
No. Limit
Particulate Matter 5182
I lﬁ‘M"’l‘:)) g ng/m’ 45 100 (Part 23): 2006
( Reaffirmed 2012
) Particulate Matter I 14 60 SEC/SOP/Air/
(PM 2.5) Hg Ambient/03:2018
Sulphur Dioxide 3 IS5182
3 | (as SO) hg/m L 80 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) hg/m 24.00 80 (Part 6): 2006
|3 sxtlen L

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW I TAN : KLPD02394A
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870
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accreditad EIA Consultant Crganization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC1-GQ
Date of Collection / Sampling : 20 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
Sample Location : Near MPO Plant

~ Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.40

- L)
Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFDG6620P I REGISTRATION NO. PN00000996 ¥ GSTIN : 2TAAMFD6620P1ZW 1 TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhali®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454433,
E-mail : bssubbarao@ysahco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

268

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23

End of Analysis : 02 August 2023

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab 1D/Sample Ref. No. : VOC2-GQ

Date of Collection / Sampling : 20 July 2023

Nature of Sample: Ambient Air

Date of Receipt : 22 July 2023

Sample Collected By: SEC Lab

Sample Location : Near Crotonaldehyde Plant

ﬁ Sr. No. | Parameter

Unit Result

1 Total VOCs

ppm 0.61

Angyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAOD'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangii - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoco.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC3-GQ
Date of Collection / Sampling : 19 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
Sample Location : Near 1-3 BG Plant |
\
o Sr. No. | Parameter Unit Result |
1 Total VOCs ppm 0.50 |

B

Analyzed By

B sute,
Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW U TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accrediled EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

270

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23

End of Analysis : 02 August 2023

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC4-GQ
Date of Collection / Sampling : 20 July 2023 Nature of Sample: Ambient Air

Date of Receipt : 22 July 2023

Sample Collected By: SEC Lab

Sample Location : Near R & D Plant

ﬂ Sr. No.

Parameter

Unit Result

Total VOCs

ppm .57

Anaiyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangii - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
) NABET/ EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

271

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC5-GQ
Date of Collection / Sampling : 19 July 2023 Nature of Sample: Ambient Air
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab
Sample Location : Near Ethyl Acetate Plant

m™ Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.52

%d By

3. (A ﬁ( /
A’uthorizec?'S\(gnatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati", Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangii - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCi - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23

End of Analysis : 02 August 2023

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC6-GQ

Date of Collection / Sampling : 21 July 2023

Nature of Sample: Ambient Air

Date of Receipt : 22 July 2023

Sample Collected By: SEC Lab

Sample Location : Near Acetaldehyde Plant

™ Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.61

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW ¥ TAN : KLPD02394A
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876
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415,
Phone : Sangli - 0233 - 2301857, (M) 9372108522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 8121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GQ/07-23

End of Analysis : 02 August 2023

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC7-GQ
Date of Collection / Sampling : 19 July 2023 Nature of Sample: Ambient Air

Date of Receipt : 22 July 2023

Sample Collected By: SEC Lab

Sample Location : Near MPP Plant

ﬁ Sr. No.

Parameter

Unit Result

Total VOCs

ppm 0.54

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-malil : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Crganization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA1-GB
Date of Collection / Sampling : 26 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
Sample Location : Near Gandhi Maidan (Factory Colony)
Sr. ; Standard
f\ N, | Parameter Unit Result Limit Test Method
Paisulate Math IS 5182
I ng/m? 59 100 (Part 23): 2006
{8 Iy Reaffirmed 2012
) Particulate Matter o 21 60 SEC/SOP/Air/
(PM 2.5) Hg/m Ambient/03:2018
Sulphur Dioxide 3 08.00 20 IS 5182
3| (as SO») hg/m ; (Part 2): 2001
Nitrogen Dioxide 3 IS5182
’ 12.00 80
4 | (as NOx) g/ (Part 6): 2006

R s\

Authorized Signatory
Technical Manager/ Quality Manager

ﬂ Anigzed By

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372100522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accradited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

275

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23

End of Analysis : 09 May 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 10 May 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AA2-GB

Date of Collection / Sampling : 25 April 2023

Nature of Sample: Ambient Air

Date of Receipt :

28 April 2023

Sample Collected By: SEC Lab

Sample Location : Near General Office

Authorized Signatory

B, Parameter Unit Result Stal.ldi.lrd Test Method
No. Limit
. IS 5182
I ?;;‘A‘C]‘g;‘te Matter ug/m?® 65 100 (Part 23): 2006
Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) he/m 0 60 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3| (as SOv) hg/m g 80 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4| (asNOx) ngm 20.00 R (Part 6): 2006
o ¥
‘ ) I3 Sl N\
Analyzed By

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAD'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9800454493,
E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

276

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA3-GB
Date of Collection / Sampling : 25 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
n Sample Location : Near 1-3 BG, MPP & EAP Plant
SE. Parameter Unit Result Sta'.ld?rd Test Method
No. Limit
. IS 5182
1 Plf‘l‘;‘d“’l‘ga‘e Matter ng/m’ 63 100 (Part 23): 2006
(FM 10 Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) hg/m 27 a0 Ambient/03:2018
Sulphur Dioxide 3 30 IS 5182
3 | (as SO2) ng/m B0 (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
24.0 80
4 | (asNOx) ug/m 0 (Part 6): 2006
: B Sl .

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 E GSTIN : 27AAMFD6620P1ZW I TAN : KLPD02394A
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880
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarac@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QC! - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA4-GB |
Date of Collection / Sampling : 25 April 2023 Nature of Sample: Ambient Air |
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab i
P Sample Location : Near RND Finished Product & Filling Station
Sr. ; Standard
No. Parameter Unit Result Limit Test Method
culate M IS 5182
j | P alcddatier ng/m’ 70 100 (Part 23): 2006
(PM 10) Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) hgim e o0 Ambient/03:2018
Sulphur Dioxide 3 24.00 80 IS 5182
3 | (as SO2) hg/m ' (Part 2): 2001
Nitrogen Dioxide 3 29.00 80 | IS 5182
4 | (as NOx) hg/m % (Part 6): 2006
e ENVIR
R
o [oX / SANGLI\'®

;‘; 'h‘nAHARASHTRAJ (_“_:

=] S )
%.'/ EC$$
Q * 3

P S\
Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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278

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phane : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET /EIA/2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23

End of Analysis : 09 May 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 10 May 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA5-GB
Date of Collection / Sampling : 26 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
n Sample Location : Near MPO, Croto & QC Lab
Sr. Parameter Unit Result Sta?d?rd Test Method
No. Limit
; IS5182
I P;;‘Cllgate Mlaner ng/m? 58 100 (Part 23): 2006
(PRLIT) Reaffirmed 2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) jegin 4 69 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO2) hg/m <6.00 o (Part 2): 2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) hg/m 200 50 (Part 6): 2006

B Anaiyzed By

- st

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW 1 TAN : KLPD02394A
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882
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372108522, 9890992118, 9890454493,
E-mail : bssubbarac@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC1-GB
Date of Collection / Sampling : 26 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
Sample Location : Near MPO Plant
o Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.45

X

Analyzed By

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW 1 TAN : KLPD02394A
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883
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharal@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 8121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC2-GB
Date of Collection / Sampling : 26 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
Sample Location : Near Crotonaldehyde Plant
o Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.67
Analyzed By Authorized Signatory
Technical Manager/ Quality Manager
()

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 B GSTIN : 27TAAMFD6620P1ZW U TAN : KLPD02394A
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SEC

Dr. SUBBARAOD'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023/ SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificats No. TC - 6121 valid upto 27-01-2025

281

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23

End of Analysis : 09 May 2023

Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023

Address: Sakarwadi- 413708, Tq- Kopargaon,

Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC3-GB

Date of Collection / Sampling : 25 April 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 April 2023

Sample Collected By: SEC Lab

Sample Location : Near 1-3 BG Plant

Sr. No. | Parameter Unit Result
(g
1 Total VOCs ppm 0.52
Analyzed By Authorized Signatory
Technical Manager/ Quality Manager
)

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFDG620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarac@yahoo.com / bssharat@yahoo.com / bsnagjyoli@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

282

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23

End of Analysis : 09 May 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 10 May 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : VOC4-GB

Date of Collection / Sampling : 27 April 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 April 2023

Sample Collected By: SEC Lab

Sample Location : Near R & D Plant

Sr. No. | Parameter Unit

Result

1 Total VOCs ppm

0.61

/9

MnARAS*

o /
2\ SEC 7
%‘M

Analyzed By (\

o
@uthov;l%g ignatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 B GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QC! - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC5-GB
Date of Collection / Sampling : 27 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
Sample Location : Near Ethyl Acetate Plant

PN Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.55

VIR

ﬂ Oy
W </ sn w,\.a\(‘?n

P | <C ((MAHARASHTS .,:, -

Analyzed By \ % _ 'O ﬁt'horized Signatory
‘ Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW 1§ TAN : KLPD02394A
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887
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 418 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454433,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCl - NABET Accredited EIA Consultant Organization - Certificate No.
NABET /EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - €121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC6-GB
Date of Collection / Sampling : 27 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
Sample Location : Near Acetaldehyde Plant

ﬂ Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.65

b Y

Analyzed By

&
Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFDG6620P1ZW I TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. : SEC/AA-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : VOC7-GB
Date of Collection / Sampling : 25 April 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab
Sample Location : Near MPP Plant

P Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.58

B- Q\va\hﬂ
Authorized Signatory

Analyzed By
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFDG6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454433,
E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCi - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

286

AMBIENT AIR QUALITY REPORT
Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA3-ET
Date of Collection / Sampling :26 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
Sample Location :Near 1-3 BG, MPP & EAP Plant
o
B, Parameter Unit Result Sta'.'d?rd Test Method
No. Limit
: IS 5182
I gf;‘,["‘l‘g;“e Matter | o/m? 61 100 (Part 23): 2006
Reaffirmed2012
Particulate Matter 3 SEC/SOP/Air/
2| (PM2.3) hgm 20 60 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SOy pig/m Ta00 Rl (Part 2):2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) ng/m S 80 (Part 6): 2006
()
Analyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW U TAN : KLPD02394A
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890 SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCl - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT
Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA4-ET
Date of Collection / Sampling :26 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
Sample Location :Near RND Finished Product & Filling Station
()
Sr. Parameter Unit Result Sta[.ld?rd Test Method
No. Limit
3 IS 5182
I P}f&‘ﬁ‘g)ate Matter | | o/m? 68 100 (Part 23): 2006
( Reaffirmed2012
Particulate Matter 3 SEC/SOP/Air/
2 | PM2.5) pegm 3 a0 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO2) pgim 2.0 80 (Part 2):2001
Nitrogen Dioxide 3 IS5182
4| (as NOx) pgm A0l 80 (Part 6): 2006

o
eV
< ENVIRO

~ /3 &
{ <2 {(AHARASHTRA} — o ,
Analyzed By o\ Authorized Signatory
'\% S EC Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli- 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,

E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurancs Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

288

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23

End of Analysis :08 February 2023

Name of Industry/Customer :Godavari Biorefineries Ltd.

Report Date :11 February 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : AAL-ET

Date of Collection / Sampling :25 January 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 January 2023

Sample Collected By: SEC Lab

Sample Location :Near Gandhi Maidan (Factory Colony)

™ ?;;) Parameter Unit Result St;lil:l?: . Test Method
I Fgﬁi‘g;te Matter | o/m? 58 100 (Pa:t8253;:8 s
Reaffirmed 2012
e | o | S
= (Sauslgfglzr)Dioxide hg/m’ 08.00 80 (P':rst g)]:g%)m
4 z;trlg(g)e;])DiOXide pg/m’ L 8 (Palr? 65)1:822006 )

- O

Analyzed By

/s
f S =

utz)\. e

< ||
-~ f
SEC/&

- (»:\‘\ VIR 9

e B e
T T s
SANGLI Y ‘¢

ULDACUT )
(MAHARASH ”;) o

R bzl

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW U TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli- 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahco.com

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

SEC

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

289

AMBIENT AIR QUALITY REPORT
Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA2-ET
Date of Collection / Sampling :25 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
o Sample Location :Near General Office
I%r. Parameter Unit Result Stm.ld?rd Test Method
o. Limit
: IS5182
I flf;‘d‘cl‘g)ate Mansr pg/m’ 63 100 (Part 23): 2006
Reaffirmed2012
Particulate Matter 3 SEC/SOP/Air/
2 | PM2.5) hg/m 9 o Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO) hg/m 120 &0 (Part 2):2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) paim 1300 %0 (Part 6): 2006
() X /SANGLI

Analyzed By

<C ((MAHARASHTRA)
rD\

H-M?\M

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW U TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

290

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : AA5-ET
Date of Collection / Sampling :27 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
n Sample Location :Near MPO, Croto& QC Lab
Se. Parameter Unit Result Sta'.]d?rd Test Method
No. Limit
; IS5182
1 f;:d“:l‘g;“e Mlater ug/m’ 56 100 (Part 23): 2006
Reaffirmed2012
Particulate Matter 3 SEC/SOP/Air/
2 | (PM2.5) he/m - 44 Ambient/03:2018
Sulphur Dioxide 3 IS 5182
3 | (as SO») pg/m 3200 s (Part 2):2001
Nitrogen Dioxide 3 IS 5182
4 | (as NOx) Hg/m 29.00 %0 (Part 6): 2006
o :
= 3. SutimlLe
Analyzed By

J\uthorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFDG6620P B REGISTRATION NO. PN00000996 B GSTIN : 27AAMFDE6620P1ZW § TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

291

AMBIENT AIR QUALITY REPORT
Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. :VOC1-ET

Date of Collection / Sampling :26 January 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 January 2023

Sample Collected By: SEC Lab

Sample Location :Near MPO Plant

Sr. No. | Parameter

Unit

Result

1 Total VOCs

ppm

0.49

‘W!RQ{/
Q /\’?
/ </ SANGL! lﬁ) \
W g (L‘ J'-\"'hR*\aﬂPfs - ' g‘}'u
Analyzed By @ ) “-,., Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com

QCI - NABET Accredited EIA Consultant Organization - Certificate No.

SEC

NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

292

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23

End of Analysis :08 February 2023

Name of Industry/Customer :Godavari Biorefineries Ltd.

Report Date :11 February 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. :VOC2-ET

Date of Collection / Sampling :26 January 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 January 2023

Sample Collected By: SEC Lab

Sample Location :Near Crotonaldehyde Plant

ﬁ Sr. No. | Parameter

Unit

Result

1 Total VOCs

ppm

0.63

Analyzed By

'} Cal.

Authorized Signat{f;ry

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW U TAN : KLPD02394A
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896
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli- 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. :VOC3-ET
Date of Collection / Sampling :26 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
Sample Location :Near 1-3 BG Plant

ﬁ Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.48

&E‘wagx
Q %,
S ANGE N2
a?(é”“_’!-_' \'Z 13- eulim\u
Analyzed By =X [MAHARA 3}"“9 5 Authorized Signatory
2\SEC Technical Manager/ Quality Manager
>, S

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW U TAN : KLPD02334A
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89
" SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 8372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahoco.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. :VOCA4-ET
Date of Collection / Sampling :27 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
Sample Location :NearR & D Plant

A Sr. No. | Parameter Unit Result

1 Total VOCs ppm 0.59 B

13- Slimls

Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW | TAN : KLPD02394A



898 SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhali®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454453,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QC! - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

295

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23

End of Analysis :08 February 2023

Name of Industry/Customer :Godavari Biorefineries Ltd.

Report Date :11 February 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. :VOC5-ET

Date of Collection / Sampling :27 January 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 January 2023

Sample Collected By: SEC Lab

Sample Location :Near Ethyl Acetate Plant

Sr. No. | Parameter Unit

Result

1 Total VOCs ppm

0.54

"Q ~
Q.\-?', SANUL
<< (MAHARASHTRA)
2\SEC/&
. S
../C, g‘b
_x

Anaiyzed By

13. i\,

Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P I REGISTRATION NO. PN00000996 § GSTIN : 2TAAMFD6620P1ZW U TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.

SEC

NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

296

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23

End of Analysis :08 February 2023

Name of Industry/Customer :Godavari Biorefineries Ltd.

Report Date :11 February 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. :VOC6-ET

Date of Collection / Sampling :27 January 2023

Nature of Sample: Ambient Air

Date of Receipt : 28 January 2023

Sample Collected By: SEC Lab

Sample Location :Near Acetaldehyde Plant

~ Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.62
1A sty
Analyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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900 SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahco.com / bssharat@yahoo.com / bsnagjyoti@yahco.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

AMBIENT AIR QUALITY REPORT

Report Ref. No. :SEC/AA-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. :VOC7-ET
Date of Collection / Sampling :27 January 2023 Nature of Sample: Ambient Air
Date of Receipt : 28 January 2023 Sample Collected By: SEC Lab
Sample Location :Near MPP Plant
™ Sr. No. | Parameter Unit Result
1 Total VOCs ppm 0.57
%
T/ SAN GLl \*z
' < ((MAHARASHTRA)) = V5. Sl N\,
Analyzed By =X C N Authorized Signatory
é'::p. S E S Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02394A
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901
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

TEST REPORT
STACK EMISSIONS
Report Ref. No. SEC/Stack-MQ/07-24
Report Date 16 July 2024
Name of industry - o Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 06 July 2024
Start Time of commencement of Sampling 05:30 pm
End Date of commencement of Sampling 06 July 2024
End Time of commencement of Sampling 06:00 pm
h Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 30 TPH — BAJAJ [ESP installed as APCD]
Stack Diameter 13m
| Stack Height 52 m
| Stack Temperature 109°C
Stack Velocity of Flue Gases 7.1m/s
Type of Fuel Coal/Biomass
POLLUTION PARAMETER RESULTS
I
Parameter Results Limits | Units Method Used
: —
Particulate Matter 5 ! 3 IS 11255 (Part 1): 1985,
(PM) | “ s | me/Nm Reaffirmed 2003
: ‘ . ? 3 IS-11255 (Part 2): 1985
S0z - 80 g Reaffirmed 2009
5 = IS-11255 (Part 7): 2005
o Wy L3 w e Reaffirmed 2012
- < 1362
SO, 14.71 Kgs/day By Calculation
: MPCB consent
] Note: The test report shall not be reproduced except in full without written approval of the laboratory.

Authorized éignatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890892118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 23-26 / RA 0334, Valid upto Dec 12, 2026,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

299

DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/DG-MQ/07-24 End of Analysis : 15 July 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 16 July 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG1-MQ
Date of Collection / Sampling : 05 July 2024 Nature of Sample: Diesel Generator
Date of Receipt : 07 July 2024 Sample Collected By: SEC Lab
Sr. '
h % Parameter Unit Resuits Tolerance Limits
; 0
1. | Stack attached to -- 590 KVA DG Set -
2. | Load of DG set KW 310 KW -
3. | Stack Height Meter 9.00 -
4. | Stack Diameter inch 6.00 -
5. | Fuel Used - Diesel -
6. | Flue Gas Temperature C 135 -
7. | Flue Gas Velocity m/sec 9.2 --
8. | P.M. mg/Nm® 20 75
9. | NOx (as NOy) ‘ Ppmyv 397 710
10. | SO2 Kg/day 11 31.20
ﬂ 11 NHMC mg/Nm® 30 100
12. | CO me/Nm> 45 150
Analyzed By Authorized Signatory

Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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300

DIESEL GENERATION SET MONITORING REPORT

Report Ref. No. : SEC/DG-MQ/07-24

End of Analysis : 15 July 2024

Name of Industry/Customer : Godavari Biorefineries Lid. Report Date : 16 July 2024

| Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG2-MQ

| Date of Collection / Sampling : 05 July 2024

Nature of Sample: Diesel Generator

| Date of Receipt : 07 July 2024

Sample Collected By: SEC Lab

:; Parameter Unit Results Tolerance Limits
ﬁ 1 Stack attached to - 1000 KVA DG Set --
2. | Load of DG set KW 550 KW -
3. | Stack Height Meter 9.00 --
4. | Stack Diameter inch 10.00 -
5. | Fuel Used -- Diesel --
6. | Flue Gas Temperature G 140 -
7. | Flue Gas Velocity m/sec 9.2 -
8. | P.M mg/Nm3 21 75
9. | NOx (as NO7) Ppmy 401 710
10. | SO, Kg/day 12 72
11. | NHMC mg/Nm® 35 100
e 12. |CO mg/Nm® | 47 150

Analyzed By

B. Gulim N

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW E TAN : KLPD02394A
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QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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TEST REPORT

STACK EMISSIONS

Report Ref. No.

SEC/Stack-LT/04-24

Report Date 29 April 2024
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.

Start Date of commencement of Sampling 16 April 2024
Start Time of commencement of Sampling 05:00pm
End Date of commencement of Sampling 16 April 2024
End Time of commencement of Sampling 05:30pm
Retention period of the reminant sample 30 days

PARTICULARS OF STACK

Stack attached to boiler

30 TPH — BAJAJ [ESP installed as APCD]

Stack Diameter 13m
Stack Height 52m
Stack Temperature 112°C
Stack Velocity of Flue Gases 7.4 m/s
Type of Fuel Coal/Biomass
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter 3 IS 11255(Part 1): 1985,
(PM) 1 15 mg/Nm Reaffirmed 2003
5 [S-11255 (Part 2): 1985
50 23 Ay Tkt Reaffirmed 2009
i IS-11255 (Part 7): 2005
() WO i a0 e Reaffirmed 2012
<1362 .
S0, 17.08 Kgs/day By Calculation
MPCB consent
Note: The test report shall not be reproduced except in full without written approval of the laboratory.

/ Ana;yzed By

MAHARBSHTRR

\: P Sl

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9880454493,
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QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/DG-LT/04-24 End of Analysis : 27 April 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date :29 April 2024
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. :DG1-LT
Date of Collection / Sampling : 16 April 2024 Nature of Sample: Diesel Generator
Date of Receipt : 18 April 2024 Sample Collected By: SEC Lab
Sr.
Parameter Unit Results Tolerance Limits
o | ™
- 1. | Stack attached to -- 590 KVA DG Set -
2. | Load of DG set KW 310 KW --
3. | Stack Height Meter 9.00 -
4. | Stack Diameter Inch 6.00 -
5. | Fuel Used -- Diesel -
6. | Flue Gas Temperature °C 138 --
7. | Flue Gas Velocity m/sec 9.3 --
8. P.M. m g/Nm3 21 75
9. | NOx (as NO) Ppmv 401 - 710
10. | SO, Kg/day 11 31.20
11. | NHMC mg/Nm3 30 100
n 12.. | CO mg/Nm3 46 150

P -Sult=\s

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW § TAN : KLPD023934A
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Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 83721 09522, 9890992118, 9890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificale No.

NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/DG-LT/04-24 End of Analysis : 27 April 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date :29 April 2024
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. :DG2-LT
Date of Collection / Sampling : 16 April 2024 Nature of Sample: Diesel Generator
Date of Receipt : 18 April 2024 Sample Collected By: SEC Lab
Sr.
Parameter Unit Results Tolerance Limits
ﬂ No
1. | Stack attached to -- 1000 KVA DG Set --
2. | Load of DG set KW 550 KW -
3. | Stack Height Meter 9.00 --
4. | Stack Diameter Inch 10.00 -
5. | Fuel Used -- Diesel -
6. | Flue Gas Temperature °C 141 -
7. | Flue Gas Velocity m/sec 9.2 --
8. |PM mg/Nm’® 22 75
9. | NOx (as NO») Ppmv 402 710
10. | SOz 12 72
ﬁ 11. | NHMC 36 100
12. | CO 49 150

<~ Analyzed By

. sdimd\s

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27AAMFD6620P1ZW § TAN

: KLPDO02394A
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NABL Quaily Aseurance Labomtory Aocradition Certhicate Mo, TC - 8127 valid upto 27-01-2025

DIESEL GENERATION SET MONITORING REPORT
Report Ref, No.  SEC/DG-LT/05-24 End of Analysis - 27 aprll 7028
Name of IndustneCustomer © Godavarl Eioriﬂn&i‘iés Lid, Report Date 129 Apnil 2024
Addrese: Sakarwadi- 413708, T6- Kopargaon, Dst- Abmednagar | Lub [LMSample Ref. No. :DG2AT
Date of Collection # Sumnpling 16 Aprit 2024 Mature ot Sampla: Diesel Generator
Datz of Receipr @ 18 April 1034 Sample Colievted By: SECLab
0 N Parnmeter Unit Results Tolerance Limits |
Y £ :
I. | Stack atluched b - 1000 KV A MG St -
2. | Load of DG set kW R RW -
3. | Stack Hedght Meter G.00 R =
4, Stack Thameler Inch H3.00 --
3. Fuel Used - Diescl - )
6. Flue Gas Temperaiure ' 141 -
7. Flue Gas Velovily | mises | Taz -
TRPM. maNm® 22 b
9. | NOy {as NO3j Ppmy 407 T
g Kgdﬁ} - 5 =
n TRAME mmgym"' s o
12, €O na gﬁ'\]‘m o N 4‘-;} 15}
L

Analvzed By

. i

Asithoriged Sipaalory
Techaivsl Manager’ Quality Manager

PHAN WY &A”Hﬂm 1 RFGIKTRATIOIN MO PN{M&&Q“E I GRTIM ¢ ITAAMEDEEI0PIZW § TAN @ KLFDOEES00
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*Arundhati*, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023/ SA 0174 valid upto Dec 12, 2023,

NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

307

STACK EMISSIONS

TEST REPORT

Report Ref. No.

SEC/Stack-JH/01-24

Report Date 23 January 2024
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 09 January 2024
Start Time of commencement of Sampling 05:30 pm
End Date of commencement of Sampling 09 January 2024
End Time of commencement of Sampling 06:00 pm
h; Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 30 TPH — BAJAJ [ESP installed as APCD]
Stack Diameter 13m
Stack Height 52m
Stack Temperature 117°€
Stack Velocity of Flue Gases 7.5m/s

Type of Fuel Coal/Biomass
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter = 3 IS 11255 (Part 1): 1985,
(PM) # i mg/Nm Reaffirmed 2003
3 1S-11255 (Part 2): 1985
e 27 % g Reaffirmed 2009
5 [S-11255 (Part 7): 2005
~™ B L8 0 g Reaffirmed 2012
- <1362 )
SO, 18 Kgs/day By Calculation
MPCB consent
Note: The test report shall not be reproduced except in full without written approval of the laboratory.

S
~ / SANGL!
W % (MAFARASHTRA) f%\ Sutl "\
Analyzed By A S EC Authorized Signatory
’m;o\ éb\’ Technical Manager/ Quality Manager
*

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27TAAMFD6620P1ZW B TAN : KLPD02394A




NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

911

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454493,
E-mail - bssubbarao@yahoo.com / bssharal@yahoo.com / bsnagjyoti@yahoo.com
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DIESEL GENERATION SET MONITORING REPORT

Report Ref. No. : SEC/DG-JH/01-24 End of Analysis : 22 January 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 23 January 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG1-JH
Date of Collection / Sampling : 09 January 2024 Nature of Sample: Diesel Generator
Date of Receipt : 12 January 2024 Sample Collected By: SEC Lab

Sr.

" Parameter Unit Results Tolerance Limits

4]
ﬁ ] Stack attached to - 590 KVA DG Set -

2. | Load of DG set KW 310 KW --

3. | Stack Height Meter 9.00 --

4. | Stack Diameter Inch 6.00 -

5. | Fuel Used -- Diesel -

6. | Flue Gas Temperature °C 141 --

7. | Flue Gas Velocity m/sec 9.4 --

8. P.M. mg/Nm3 23 75

9. | NOyx (as NO») Ppmv 402 710

10. | SO, Kg/day 12 31.20

11. | NHMC mg/Nm3 31 100

|
Ro@,
SANGLINT

Xﬁ;m

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW § TAN : KLPDO02394A
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Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 5890454483,
E-mail : bssubbarao@yahoo.com / bssharat@yahoo.com / bsnagjyoti@yahoo.com
QCI - NABET Accredited EIA Consultant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/DG-JH/01-24 End of Analysis : 22 January 2024
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 23 January 2024
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG2-JH
Date of Collection / Sampling : 09 January 2024 Nature of Sample: Diesel Generator
Date of Receipt : 12 January 2024 Sample Collected By: SEC Lab
Sr.
Parameter Unit Results Tolerance Limits
No
(.
' 1. | Stack attached to -- 1000 KVA DG Set --
2. | Load of DG set KW 550 KW --
3. | Stack Height Meter 9.00 -
4. | Stack Diameter Inch 10.00 -
5. | Fuel Used - Diesel --
6. | Flue Gas Temperature C 145 -
7. | Flue Gas Velocity m/sec 9.3 -
8. |PM. mg/Nm’ 24 75
9. | NOx (as NOy) Ppmv 405 I 710
10. | SO, 13 72
11. | NHMC 38 100
A 12. | CO 50 150

@uu i
RA o} — [
W AR ffb év\lt‘{\u

Analyzed By Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW B TAN : KLPD02394A
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TEST REPORT

STACK EMISSIONS

Eepon Ref. No.

SEC/Stack-HO/10-23

| Report Date 26 October 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.

Start Date of commencement of Sampling

12 October 2023

Start Time of commencement of Sampling 07:05am
End Date of commencement of Sampling 12 October 2023
0 End Time of commencement of Sampling 07:35am
Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 30 TPH — BAJAJ [ESP installed as APCD]
Stack Diameter 1.3m
Stack Height 52m
Stack Temperature 120°C
Stack Velocity of Flue Gases 7.9 m/s

Type of Fuel Coal/Biomass
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter 3 IS 11255 (Part 1): 1985,
(PM) 39 Hs g/ Reaffirmed 2003
- 3 [S-11255 (Part 2): 1985
S0 I 2 g Nm Reaffirmed 2009
[S-11255 (Part 7): 2005
o) ~
~ X 0 80 mg/Nm3 Reaffirmed 2012
<1362
SO, 27.9 MPCB Kgs/day By Calculation
consent

Note: The test report shall not be reproduced except in full without written approval of the laboratory.

Analid By

S\,

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P § REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW § TAN : KLPD02394A
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QCI - NABET Accredited EIA Consultant Organization - Certificate No.

NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
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Analyzed By

Authorized Sign
Technical Manager/ Quality Manager

DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/DG-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG1-HO
Date of Collection / Sampling : 13 October 2023 Nature of Sample: Diesel Generator
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
ﬁ Sr.
N Parameter Unit Results Tolerance Limits
0
I. | Stack attached to -- 590 KVA DG Set -
2, Load of DG set KW 310 KW --
3. | Stack Height Meter 9.00 --
4. | Stack Diameter Inch 6.00 -
5. Fuel Used - Diesel --
6. | Flue Gas Temperature & 143 -
7. | Flue Gas Velocity m/sec 9.5 -
g. P.M. mg/Nm3 24 75
9. NOx (as NOy) Ppmv 404 710
10. | SO, 13 31.20
~
- 11. | NHMC 32 100
12. | CO 51 150
Q é £
W g:’.aiul» ARASHTRA)
oy B ‘gl,‘b‘[/cl«; =

ory

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 B GSTIN : 27AAMFD6620P1ZW B TAN
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NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025
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DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/DG-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG2-HO
Date of Collection / Sampling : 13 October 2023 Natuie of Sample: Diesel Generator
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Sr.
ﬂ N Parameter Unit Results Tolerance Limits
& 0
1) Stack attached to - 1000 KVA DG Set --
2 Load of DG set KW 550 KW -
3. | Stack Height Meter 9.00 --
4. Stack Diameter Inch 10.00 -
5. Fuel Used -- Diesel --
6. | Flue Gas Temperature € 146 -
7. | Flue Gas Velocity m/sec 9.5 =
8. P.M. mg/Nln3 27 75
9. NOx (as NO») Ppmv 407 710
10. | SO, Kg/day 14 72
n 11 NHMC mg/N m’ 39 100
12. | CO mg/’Nm3 52 150

Anagzed By

/% '-_(\/“b_i/ T_)
Authorized Signatory
Technical Manager/ Quality Manager
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TEST REPORT
STACK EMISSIONS
Report Ref. No. SEC/Stack-GQ/07-23
Report Date 03 August 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 21 July 2023
Start Time of commencement of Sampling 12:10 pm
End Date of commencement of Sampling 21 July 2023
6 End Time of commencement of Sampling 12:40 pm
Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler [ 30 TPH — BAJAJ [ESP installed as APCD]
Stack Diameter 13m
Stack Height 52m
Stack Temperature 121°C
Stack Velocity of Flue Gases 7.7 m/s
Type of Fuel Coal/Biomass
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter - 3 IS 11255 (Part 1): 1985,
(PM) b Hs i Reaffirmed 2003
5 3 [S-11255 (Part 2): 1985
i 2 80 mg/Nm Reaffirmed 2009
) R 1S-11255 (Part 7): 2005
n NOx Z 80 mg/Nm3 Reaffirmed 2012
<1362
SO, 23.6 MPCB Kgs/day By Calculation
consent
Note: The test report shall not be reproduced except in full without written approval of the laboratory.

B Sdim

Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By
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TEST REPORT
STACK EMISSIONS

Report Ref. No. SEC/Stack-GQ/07-23
Report Date 03 August 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 20 July 2023
Start Time of commencement of Sampling 03:30 pm
End Date of commencement of Sampling 20 July 2023
End Time of commencement of Sampling 04:00 pm
Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 18 TPH — ISGEC [ESP installed as APCD]
Stack Diameter 1.6
Stack Height 31m
Stack Temperature 124°C
Stack Velocity of Flue Gases 7.3m/s
Type of Fuel Coal
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter = 3 IS 11255 (Part 1): 1985,
(PM) 3 1S g/l Reaffirmed 2003
o 3 1S-11255 (Part 2): 1985
P 505 3 8 mg/Nm Reaffirmed 2009
: R : . IS-11255 (Part 7): 2005
Hx 2 » 30 mp/Nag Reaffirmed 2012
<817.20
SO, 35.8 MPCB Kgs/day By Calculation
consent
\_Note: The test report shall not be reproduced except in full without written approval of the laboratory. J

B. Sl

Authorized Signatory
Technical Manager/ Quality Manager

Analyzed By

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 § GSTIN : 27TAAMFD6620P1ZW § TAN : KLPD02334A
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DIESEL GENERATION SET MONITORING REPORT

Report Ref. No. : SEC/DG-GQ/07-23

End of Analysis : 02 August 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 03 August 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : DG1-GQ

|

Date of Collection / Sampling : 20 July 2023

Nature of Sample: Diesel Generator

Date of Receipt : 22 July 2023

Sample Collected By: SEC Lab

h ﬁl‘.

No

Parameter

Unit

Results

Tolerance Limits

1.

® [

Stack attached to

ST
. |S tackHelght

' Stack Diameter

" Flue Gas Temperature
Flue Gas Velocity

S0,

CO

590 KVA DG Set

: T

B pne

—

Analyzed By

ALl
Authorized Signatory
Technical Manager/ Quality Manager
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DIESEL GENERATION SET MONITORING REPORT ]

Report Ref. No. : SEC/DG-GQ/07-23 End of Analysis : 02 August 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 03 August 2023 B
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. : DG2-GQ

Date of Collection / Sampling : 20 July 2023 Nature of Sample: Diesel Generator
Date of Receipt : 22 July 2023 Sample Collected By: SEC Lab R

Parameter ‘ Unit \ Results Tolerance Limits

| Stack attached to : - 1000 KVA DG Set =2
s ght

tack Diameter

2

3

4

5

= g €y S e " e
8

9

; lueGasVelocny R e St A

TN - e e
B I Ry B —
11. | NHMC " mgNm® | 41 100

13 ' 4\;\-[2_,‘5/\.
Authorized Signatory

Analyzed By
Technical Manager/ Quality Manager
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STACK EMISSIONS

TEST REPORT

Report Ref. No.

SEC/Stack-GB/04-23

Report Date 10 May 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 27 April 2023
Start Time of commencement of Sampling 10:30 am
End Date of commencement of Sampling 27 April 2023
End Time of commencement of Sampling 11:00 am
ﬁ Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 30 TPH — BAJAJ [ESP installed as APCD]
Stack Diameter 1.3m
Stack Height 52m
Stack Temperature 124°C
Stack Velocity of Flue Gases 7.8m/s
Type of Fuel Coal/Biomass
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter 3 IS 11255 (Part 1): 1985,
(PM) 3 13 mg/Nm Reaffirmed 2003
3 I1S-11255 (Part 2): 1985
— 3 80 g/ Reaffirmed 2009
1S-11255 (Part 7): 2005
o HOx 24 80 /N2 Reaffirmed 2012
<1362
SO 254 MPCRB Kgs/day By Calculation
consent
Note: The test report shall not be reproduced except in full without written approval of the laboratory.

NAY

Analyzed By

3 . $nltmin

Authorized Signatory
Technical Manager/ Quality Manager

PAN NO. AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFD6620P1ZW B TAN : KLPD02394A




921
SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhati®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415.
Phone : Sangli - 0233 - 2301857, (M) 9372109522, 9890992118, 9890454483,
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TEST REPORT

STACK EMISSIONS

Report Ref. No.

SEC/Stack-GB/04-23

Report Date 10 May 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 26 April 2023
Start Time of commencement of Sampling 05:00 pm
h End Date of commencement of Sampling 26 April 2023
' End Time of commencement of Sampling 05:30 pm
Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 18 TPH — ISGEC [ESP installed as APCD]
Stack Diameter 1.6
Stack Height 31m
Stack Temperature 122°C
Stack Velocity of Flue Gases 7.2m/s
Type of Fuel Coal
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter IS 11255 (Part 1): 1985,
(PM) 9 18 mg/Nm* Reafﬁ(rmed 2)003
3 I1S-11255 (Part 2): 1985
P 50: 38 5 mg/Nm Reattomed 2009
) “ IS-11255 (Part 7): 2005
O 24 50 mg/Nm3 Rentimed L
<817.20
SO; 36.5 MPCB Kgs/day By Calculation
consent

Note: The test report shall not be reproduced except in full without written approval of the laboratory.

Analyzed By

B v Sl T
Authorized Signatory
Technical Manager/ Quality Manager

\
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DIESEL GENERATION SET MONITORING REPORT

Report Ref. No. : SEC/DG-GB/04-23

End of Analysis : 09 May 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 10 May 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : DG2-GB

Date of Collection / Sampling : 27 April 2023

Nature of Sample: Diesel Generator

Date of Receipt : 28 April 2023

Sample Collected By: SEC Lab

SNI; Parameter Unit Results Tolerance Limits
ﬁ 1. | Stack attached to - 1000 KVA DG Set --
2. Load of DG set KW 550 KW e
3. | Stack Height Meter 9.00 -
4. | Stack Diameter Inch 10.00 --
5. Fuel Used _ -- Diesel -
6. | Flue Gas 'fé}hpé'raﬁiEé"? ¢ VA -
7. | Flue Gas Velocity : m/sec 9.5 -
8. PM. ‘L mg/Nm? 30 75
9. | NOx(as NO2) Ppmv 412 710
10. | SOz Kg/day 16 72
1.  NHMC | mg/Nm® 41 100
~ 12. | CO | mg/Nm? 55 150

e

Analyzed By

Pl s
Authorized Signatory

Technical Manager/ Quality Manager
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QC! - NABET Accredited EIA Consuliant Organization - Certificate No.
NABET / EIA/ 2023 / SA 0174 valid upto Dec 12, 2023,
NABL Quality Assurance Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

DIESEL GENERATION SET MONITORING REPORT
Report Ref. No. : SEC/ DG-GB/04-23 End of Analysis : 09 May 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 10 May 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : DG1-GB
Date of Collection / Sampling : 27 April 2023 Nature of Sample: Diesel Generator
Date of Receipt : 28 April 2023 Sample Collected By: SEC Lab |
Sr.
~ N Parameter Unit Results Tolerance Limits
' 0
1. | Stack attached to ‘ -- 590 KVA DG Set -
"2, | Load of DG set | KW 310 KW -
3. | Stack Height , Meter a 9.00 ]
. e e g — s
5. Fuel Used - Diesel T &
" 6. Flue Gas Temperature | °C 143 -
N s NOz"jW | poms T : e
10. | SO | Kg/daym 15 | 312000

Bl

Authorized Signatory
Technical Manager/ Quality Manager

.t
Analyzed By

o
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TEST REPORT
STACK EMISSIONS
Report Ref. No. SEC/Stack-ET/01-23
Report Date 11 February 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 27 January 2023
Start Time of commencement of Sampling 05:40 pm
n End Date of commencement of Sampling 27 January 2023
End Time of commencement of Sampling 06:10 pm
Retention period of the reminant sample 30 days
PARTICULARS OF STACK
Stack attached to boiler 18 TPH — ISGEC [ESP installed as APCD]
Stack Diameter 1.6
Stack Height 31m
Stack Temperature 121°C
Stack Velocity of Flue Gases 7.3 m/s
Type of Fuel Coal
POLLUTION PARAMETER RESULTS
Parameter Results Limits Units Method Used
Particulate Matter IS 11255 (Part 1): 1985,
(PM) 61 Hs g/’ oAt o
: IS-11255 (Part 2): 1985
= | # 80 g Reaffirmed 2009
[S-11255 (Part 7): 2005
ﬂ NOx 25 80 mg/Nm3 Reaﬂ'[r(med 22)12
< 817.20
SO; 383 MPCB Kgs/day By Calculation
consent

Note: The test report shall not be reproduced except in full without written approval of the laboratory. J

A thlr/ﬂ’

uthorized Signatory
Technical Manager/ Quality Manager

Analyzed By
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TEST REPORT
STACK EMISSIONS

SEC/Stack-ET/01-23

Report Ref. No.

Report Date 11 February 2023
Name of industry Godavari Biorefineries Ltd.
Address Sakarwadi- 413708, Tal- Kopargaon, Dist- Ahmednagar.
Start Date of commencement of Sampling 25 January 2023
Start Time of commencement of Sampling 04:50 pm
End Date of commencement of Sampling 25 January 2023
End Time of commencement of Sampling 05:20 pm
n Retention period of the reminant sample 30 days

Stack attached to boiler

PARTICULARS OF STACK

30 TPH — BAJAJ [ESP]

Stack Diameter 13m
Stack Height 52m
Stack Temperature 126°C
Stack Velocity of Flue Gases 7.9m/s

| Type of Fuel Coal/Biomass
I POLLUTION PARAMETER RESULTS
Parameter Resuits Limits Units Method Used
Particulate Matter 3 IS 11255(Part 1): 1985,
(PM) W 15 mg/Nm Reaffirmed 2003
5 3 [S-11255 (Part 2): 1985
50; 28 i mEiNm Reaffirmed 2009
= IS-11255 (Part 7): 2005
ﬂ NOx 25 80 mg/Nm3 Reaffirmed 2012
: <1362
SO; 26.51 MPCB Kgs/day By Calculation
consent
Note: The test report shall not be reproduced except in full without written approval of the laboratory.

}/3: QUL-IJ\)

Authorized Signatory
Technical Manager/ Quality Manager

Y&

Analyzed By
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DIESEL GENERATION SET MONITORING REPORT ]
Report Ref. No. :SEC/DG-ET/01-23 End of Analysis :08 February 2023
Name of Industry/Customer :Godavari Biorefineries Ltd. Report Date :11 February 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar | Lab ID/Sample Ref. No. :DG1-ET
Date of Collection / Sampling :25 January 2023 Nature of Sample: Diesel Generator
Date of Receipt :28 January 2023 Sample Collected By: SEC Lab
[ Sr. T
n N Parameter Unit Results Tolerance Limits
0
1. | Stack attached to -- 590 KVA DG Set --
"2 |Loadof DGset KW "~ 310KW - )
3. | Stack Height Meter 9.00 -
4Stacleametcr " Inch | 600 |
_5-—{§uel——US-ed77,- snsastin bt 4 St --‘ PR Dies—él T
6. Flue Gas Temperature | °C 141 -
77 Flue Gas Velocity ~~ misec T T
_8- —— t)._.M:7 b ey it s st e o4 l,‘né/NIﬁj_ - s - ._.éjj, — —— 75, —
9. NOx(asNO») 407 710
) 53 1500

Analyzed By

B ' é\,kal/?’t(\/
Authorized Signatory
Technical Manager/ Quality Manager
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DIESEL GENERATION SET MONITORING REPORT ]

Report Ref. No. ‘SEC/DG-ET/01-23

End of Analysis :08 February 2023

Name of Industry/Customer :Godavari Biorefineries Ltd.

Report Date :11 February 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. :DG2-ET

Date of Collection / Sampling :25 January 2023

Nature of Sample: Diesel Generator

Date of Receipt :28 January 2023

Sample Collected By: SEC Lab |

iz Parameter Unit Results Tolerance L‘imitsT
1.  Stack attached to - 1000 KVA DG Set -
StackHelght et ‘m T - - .
g e s o T — e —
ot 11~ A ST S ot L —
g -
31 75
413 710
A e
T s 150

Analyzed By

.

Authorized Signatory
Technical Manager/ Quality Manager
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Godavari

GBUSAK/CPCB/'?[’é Date 15.12.2(%efneresitad

Godavari Biorefineries Ltd

To,

The Chairman,

Central pollution Control Board,
“Parivesh Bhawan”, East Arjun Nagar,
Delhi — 110 032.

Subject: - Periodic Ground Water Monitoring Reports of M/S Godavari Biorefineries
Ltd. Sakarwadi.

Ref.: -Your letter no. F.No.B-344 /PCI-111/2K-2K01/3393 dated 15" October 2013.

Dear Sir,

As per your office letter dated 15™ Oct 2013, please find herewith attached periodic ground
water monitoring reports of M/s- Godavari Biorefineries Ltd. Sakarwadi. dated-20/10/2023

done by Dr.Subbarao’s Environment Center, Sangli.

Thanking you,

Yours Faithfully,
For Godavari Bioreiineries Ltd.

Directory(
ﬂ Encl:- Ground Water monitoring reports dated-26/10/2023
CC:- Member Secretory, MPCB Mumbai.

Regional Officer, MPCB Nashik.
Sub-Regional Ofticer, MPCB Ahmednagar.

0l¢ | b ey o

w9 1AM N2
L 0 JAIN Lulh

Centrai Poliution Cenirol Board
‘ !"_‘!;Eivesh Bhawan, Esst Arjun Nagar, Dalhi-110632

P. O. : Sakarwadi, Tal Kopargaon, Dist Ahmednagar 413 708. (M.S.) INDIA
Tel - (02423) 279308/ 279396 [ 279440 Fax : (02423) 279339 E-mail : sakarwadi@somaiya.com

Regd. Office : Somaiya Bhavan, 45/47, Mahatma Gandhi Road, Fort, Mumbai - 400 001 INDIA.
Tel : (91-22) 2204 8272 / 2285 8430 Fax : (91-22) 2204 7297 www.somaiya.com GROUP
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SEC

Dr. SUBBARAOD'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.5.E.B. Road, Vishmmbag, Sangli - 416 415,
Phone : Sangll - 0283 - 2301857, (M) 9372108522, 5890002118, 9890454483,
E-mai : bssubbarao@ysheo.com / bssharai@yahoo com f benagivoti@yahoo.com
QCI - NABET Accradited EIA Consuliant Crpanization - Certificate No.
NABEY / EA / 2023 | SA 0174 valid uplo Dec 12, 2023,

326

NABL Quality Assurance Labaratory Accredition Certificate No. TG - 6121 valid uplo 27012025

TEST REPORT
Report Ref. No. : SEC/W-HD/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavar! Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : HO1S%
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 it
Name of Sample : Hand Pump Water [Kholrasta Handpump]
n ?;; Test Parameter Unit Resulits Igeim:ezm:f:;?:;;?: Test Method
I | Color Hazen <5 5 15 15:3025(P-4)1983
2§ Odor - Agreeable | Agreeable | Agreeable 15:3025(P-5)1983
3 {pH - 7.47 6.5-8.3 No relaxation | [S:3025(P-11)1983
4 | Turbidity NTU 0.3 ] 3 18:3025(P-10)1984
- 5 | Fotal Dissolved Solids mg/l 439 500 2000 I18:3025(P-16)1984
6 i Electrical Conductivity pmhos/em 842 — - 18:3025(P-14)1984
7 i Total Hardness {as CaCOs) mg/l 406 200 600 18:3025(P-21)1983
8 | Calcium Hardness (as CaCOs) mg/l 230 - - 18:3025(P-21)1983
9 | Magnesiom Hardness {(as CaC0O;) mg/l 176 - - 18:3025(P-21)1983
10 | Calcium (as Ca) mg/l 92 75 200 15:3025(P-40}199]
11 | Magnesium (as Mg) ‘ mg/l 43 30 100 18:3025(P-4631994
12 | Total Alkatinity {as Cal0;) mg/l 165 200 600 [8:3025(P-23)1986
13 | Chlorides (as Cl) mg/l 119 250 1000 18:3025(P-32)1988
14 1 Sulphate (as 5O,) mg/l 23 200 400 18:3025(P-24)1986
15 | Total Nitrate (as NO3) my/l 3.9 45 No Relaxation | 18:3025(P-34)1988
Remarks:
n Thanking vou,
/‘:g / g ) ’\/L ,
Analysed By Authorized Signatory .
Technical Manager/ Quality Manager
Note:

{. The result pertains only for the sample tested.

2. The test result shall not be reproduced except it full, without written approval of the laboratory.
3, Retention period for the reminant shall be 30 days.

4. NU- Not Detected.

Page 01 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arunchat®, Opp. Saheyognagar, M.5.E.B. Road, Vishrambag, Sangh - 418 415,
Phane : Sangh - (233 - 2301857, (M) B3T2108522, 9890802118, 8890454483,
E-mai : basubbarao@yshoo.com / bssharal@yahoo.com / bsnagiyoti@yshoo.com

NABL Quality Assurancs Laboratory Accredition Certificate No. TC - 6121 valid upto 27-04-2025

Q01 - NABET Accrediied EIA Consuliant Organization - Certificals No.
NABET { EIA 7 2023 / SA 0174 valid ypto Dec 12, 2023,

TEST REPORT

Report Ref. No. : SEC/W-H0O/10-23 End of Analysis : 25 October 2023

Name of Industry/Customer : Godavar] Biorefineries Ltd. Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab 1D/Sample Ref. No. : HO15

Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water

Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023 Sample Quantity : 1 it

Name of Samiple : Hand Pump Water [Kholrasta Handpump]
;’; Test Parameter Unit Results lge:?;ﬁfmif:xggf Test Method
i 16 | Total Nitrogen (as N) mg/l <0.7 -- - 18:3025(P-34)1983

17 | Total Phosphate (as PQy) mg/l <0.8 - - 18:3025(P-31)1938
. 18 | Ammonical Nitrogen (as N) mg/l <0.5 0.5 No Relaxation | 18:3025(P-34)1988
19 | Copper (as Cu) mg/l < {1.05 0.05 1.5 18:3025(P-42)1992
- 20 | Manganese {as Mn) mg/l <0.05 0.1 0.3 18:3025(P-59)2006
: 21 | lron{as Fe) mg/l 0.36 1.0 No Relaxation | 1S:3025(P-53)2003
__ 5 " © APHA 22¢

22 ! Fluoride (as F) mg/l 0.53 1 1.5 EDITION 4500 FD
¢ 23 | Cvanide (as CN) mg/l <0.02 0.05 No Relaxation | 1S:3025(P-27)1986
24 | Phenolic Compounds (as C6H50OH) mg/l <0.001 0.001 0.002 18:3025(P-43)1992
.~ 23 | Boron{(as B} mg/l <0.05 0.5 1 AAS
. 26 | Zinc (as Zn) mg/1 < 1.0 5 15 15:3025(P-49)1986
- 27 | Aluminium (as Al) <0.03 0.03 0.2 1S:3025(P-55)2003
¢ 28 | Cadmium (as Cd) <0.003 0.003 No Relaxation | 18:3025(P-41)1992
¢ 29 | Lead(as Pb) <0.01 0.01 No Relaxation | 18:3025(P-47)1994
. 30 | Nickel {as Ni) 0.02 No Relaxation | 1S:3025(P-54)2003

Remarks:

Thanking vou,

Anakded By

Note:

1. The result periaing only for the sample tested,
L. The test result shell not be reproduced except in full, without written approvat of Lhe laboratory.

3. Retention period for the reminant shall be 30 days.

v . 4. ND- Not Detected.

A LA

Authorized Signatory
Technical Manager/ Quality Manager

Page 02 of 03
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NABL Quality Assurance Labaratory Accradition Certificate No. TC - 8121 valid upto 27-01-2025

931

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

“Arundhat, Opp. Saheyognagar, M.5S.E 8. Road, Vishvambag, Sengti - 416 415,

Phone : Sangl - 0233 - 2301857, (M} 9372109522, 5890902118, 5390454483,
E-mad ; bssubbarsovehoo.com / bssharalg@yahoo.com / bsnaglyoli@yahoo.com .
QCl - NABET Accrocited EUA Consuliant Organization - Certificais No.
NABET ! EIA £ 2023 ] SA 0174 valid upto Dec 12, 2023,

328

TEST REPORT

Report Ref, No. : SEC/W-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavarl Biorefineries ttd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : HO15

Date of Collection / Sampling : 11 October 2023

Nawre of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 {it

Name of Sample : Hand Pump Water [Kholrasta Handpump]

1. The resuit pertains ooly for the sample tested.
2. The test result shall not be reproduced except in full. without written approval of the laboratory,
3. Retention period for the reminant shall be 30 days.

ﬂ 4. ND- Not Detected.

**END of Test Report ***

T
ﬂ g; Test Parameter Unit { Results ﬁ:?;ﬁ;zalifzgg;:: Test Method
31 | Mercury (as Hg) mg/] <0.001 0,001 < 0.001 1S:3025(P-48)1994
32 | Arsenic (as As) mg/l <001 0.01 <{.05 IS:3025(P-37)1988
33 | Seleniurm (as Se) mg/l <0.01 0.0§ < (.0} 1S:3025(P-56)1988
34 | Sodium (as Na) mg/l 69.3 - -- 1S:3025(P-45)1993
- 35 | Potassium (as K) mg/l 24 - e [8:3025(P-45)1993

36 | Chemical Oxvgen Demand mg/l 23 - - 1S:3025(P-58)2006
37 | BOD 3 days a27°C mg/l <4 - - 1S:3023(P-44)1993

Remarks: '

Thanking you,

t@?’ b ald
Analvsed By Authorized ‘S\igilatory
Technical Manager/ Quality Manager
Nole:

Page 03 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arunchst™, Opp. Saheyognagar, M.S.£.8. Road, Vishrambag, Sang - 418 415,
Phone ; Sangli - 0273 - 2301857, (M) 8372108522, 8800982118, 8850454453,
E-mad : bxsubbarofliyshoo.com / bashamt@yahoo.com / benagiyoli@yshoo.com
QC! - NABET Accradited EIA Consultant Crganization - Certificats No,
NABEY f EIA 2023 [ SA 0174 valid upto Dec 12, 2023,

NABL Qualty Assursnce Laboratory Accredition Cartificats No. TC - 6121 valid uplo 27-01-2028

TEST REPORT

Report Ref. No. : SEC/W-H0/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Blorefineries Ltd.

Repott Date : 26 October 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref, No. : HO16

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt ; 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 it

Name of Sample : Well Water [Bharatwadi Well]

IS;;‘ Test Parameter Unit Resalts lgels?:};:zmif::;::s: Test Method
¢4 | Color Hazen <5 5 15 1S:3025(P-4)1983
o 2§ Odor - Agreeable | Agreeable | Agreeable 1S:3025(P-3)1583
3 [ pit - 157 6.58.5 | Norclaxation | 1S:3025(P-11)1983
.4 | Turbidity NTU 0.1 1 5 1S:3025(P-10)1984
- 5 | Total Dissolved Solids mg/] 261 500 2000 18:3025(P-16)1984

6 | Electrical Conductivity pmhos/icm 465 - - 18:3025(P-14)1984
7 | Total Hardness (as CaCOs) mg/1 232 200 600 1S:3025(P-21}1983
8 | Calcium Hardness (as CaCOQs) mg/| 160 o -- IS:3025(P-21)1983
~ 9 | Magnesium Hardness (as CaCO;) mg/! 72 — - 18:3025(P-21)1983
- 10 | Calcium {as Ca) mg/t 64 73 200 15:3025(P-40)1991
- 11 | Magnesium (as Mg) / 30 100 15:3025(P-46)1994
12 | Total Alkalinity (as CaCO;) 200 600 18:3025(P-23)1986
13 | Chiorides (as Ch) 250 1000 1S:3025(P-32)1988
14 | Sulphate {as 8Q,) 200 400 1S:3025(P-24)1986
15 | Total Nitrate (as NO,) 45 No Relaxation | 15:3025(P-34)1988

Remarks:

Thanking vou,

e
* Anahded By

Note:

1. The result pertains only for the sample tested.
2, The test resuit shall not be reproduced except in full, without written approvai of the laboratory.
3. Retention period for the reminant shall be 30 days.

4. ND- Not PBeteceed.

A t%uri z‘fa“&‘g@ém%y

Technical Manager/ Quality Manager

Page 01 of 03
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SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
“Arundhat®, Opp. Sehayognagar, M.S.E.B. Road, Vishrambag, Sangli - 418 415,
Phone : Sangil - 0233 - 2301857, (M) 5372109522, 5890952118, 9590454483,
E-mall : basubbsma@yahao.com / bssharai@yshoo.com / banagjysti@yahoc.com
QC! - ABET Accradited EIA Consuliant Organtzation - Cartificats No.
RABET / EiA / 2023 A 0174 valid uplo Dec 12, 2023,
HABL Quality Assursnce Laboratory Accredition Cartificate No. TC - §121 valid uplo 27:01-2025

330

1. The result pertaing only for the sample tested.
2. The test result shall not be reproduced except in full, without written approval of the laboratory.
3. Retention perind for the reminant shall be 30 days.

4. ND= Not Detected.

TEST REPORT
Report Ref. No. : SEC/W-HO/10-23 End of Analysis : 25 Qctober 2023
Name of Industry/Customer ; Godavari Blorefineries Ltd. Repon Date : 26 October 2023
Address; Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab 1D/Sample Ref. No. : HO16
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 hit
Name of Sample : WeH Water [Bharatwadi Weli]
n :’;’ Test Paramcter Unit Results l;‘.;?;ﬂ:;ﬂl ;f::‘::;:;f: Test Method
16 | Total Nitrogen {as N) mg/1 <{.4 - - 15:3025(P-34)1983
17 | Total Phosphate (as PO,) mg/l <0.5 - - 18:3025(P-31)1988
18 | Ammonical Nitrogen (as N) mg/l <0.05 0.5 No Relaxation | 18:3025(P-34)1988
19 | Copper (as Cu) mg/i < (.02 0.05 1.5 1S:3025(P-42)1992
I 20 | Manganese (as Mn) mg/l < 0.08 0.1 0.3 18:3025(P-59)2006
21 i Iron (as Fe) mg/l 0.27 1.0 No Relaxation | 18:3025(P-53)2003
st
22 | Fluoride (as F) mg/! 0.65 1 1.5 EDI,?I';’LA;%O -
23 | Cyanide (as CN) mg/l < 0.0] 0.05 No Relaxation | 1S:3025(P-27)1986
24 | Phenolic Compounds (as C6H50H) mg/l <0.001 0.001 0.002 18:3025(P-43)1992
25 | Boron (as B) mg/l <{.i 0.5 ! AAS
26 | Zinec {as Zn) mg/l <{,1 5 15 18:3025(P-49)1986
27 | Aluminium (as Al) mg/l < (.02 0.03 0.2 1S:3025(P-55)2003
28 | Cadmium {as Cd) 3 0.003 No Relaxation | [8:3025(P-41)1992
29 | Lead(as Ph) 0.61 No Relaxation | 18:3025(P-47)1994
30 | Nickel {as Ni) 0.62 No Relaxation | 18:3025(P-54)2003
h Remarks: '
Thanking you,
ST (354
Analysed By AuntHorized Signatory
Technical Manager/ Quality Manager
Note:

Page 01 0f03
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SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
“Ananghatl”, Opp, Sahayognagar, M.S.E.B. Rosd, Vishrambag, Sengh - 418 415,
Phone : Sengit - 0233 - 2301857, (M) 8372109522, 8890892118, PA904544393,
E-mall : bssubbarsof@yshoo.com / bssharsi@yehoo.com / bsragiyoti@yshoc.com
QOC1 - NABET Aceradited EIA Consuliant Organtzation - Cerifficats No.
NABET / EWA/ 2023/ SA D174 vaild upto Dec 12, 2023,
NABL Quality Assursnca Laboratory Accradition Certificats No. TC - 6121 valld upto 27-01-2026

TEST REPORT
Report Ref. No. : SEC/W-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefinerles Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab {D/Sample Ref. No. : HO18
Date of Collection * Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: S£C1ab
Date of Analysis: 16 October 2023 Sample Quantity : 1 lit
Name of Sample : Well Water [Bharatwadi Well]
- Sr. Test Parameter Unit Results [ 0500:2012 Standards | pethod
No. | Desirable | Permissible
31 | Mercury (as Hg) mg/! <0.00] 0.001 <0.001 1S:3025(P-48)1994 |
32 | Arsenic {as As) mg/l < 0.01 0.01 < 0.05 18:3025(P-37)1988
¢ 33 | Selenium (as Se) mg/l <0.01 0.01 - <001 18:3025(P-56)1988
i 34 | Sodium (as Na) mg/] 60.7 - - [S:3025(P-45)1993
i 35 | Potassium {as K) mg/l 1.8 - -- 18:3025(P-45)1993
36 | Chemical Oxygen Demand rog/l 15 -- - IS:3025(P-58)2006
37 | BOD 3 days a27°C mg/l <4 -- - 13:3025(P-44)1993
Remarks:
Thanking you,
13 Gl
nalysed By Authorized Signatory
Technical Manager/ Quality Manager
Note:

The result pertains only for the sample tested.
. The test resubt shall not be reproduced except in full, without writien approval of the laboratory.
Retention period for the reminant shall be 30 days.

4. NP Not Detected.

bt

*¥END of Test Report #%% U

Page 03 of 03
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SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
"Arunchati*, Opp. Sahayognagar, M.S.E.B. Rowd, Vishvambag, Sangil - 418 415,
Phone : Sangll - 0233 - 2301857, (M) 8372108522, S690592118, 9890454483, -
E-snall : bssubbarao@yshoo.com / besharat@yahoo.com | benagivoti@yahoo.com
QCI - NABET Accrediled ELA Consultant Organization - Cevtificate No.
NABET / EIA/ 2023 7 SA 0174 vaiid upto Dec 12, 2023,

RABL Quality Assursncs Laboratory Accredition Certificate No. TC - 6121 valid upto 27-01-2025

TEST REPORT

Report Ref. No. : SEC/W-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer ; Godavarl Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab 1ID/Sample Ref. No. : HO17

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 lit

Name of Sample : Handpump Water [Bharatwadl Handpump]

. The result pertains only for the sample tested.

1
2. The test result shall not be reproduced except in full, without written approval of the laboratory.

-

4. ND- Not Detected.

. Retention period for the reminant shall be 30 days.

2‘;‘ Test Parameter Unit Results llils(i)r?lg:ezmifrt::;::i;f: Test Method
1 | Color Hazen <5 5 i3 1S:3025(P-4)1983 -
2 | Odor - Agreeable | Agreeable | Agreeable 1S:3025(P-5)1983
3 |pH - 719 6.5-8.5 No relaxation | 15:3025(P-11)1983
4 | Turbidity NTU 0.2 1 5 18:3025(P-10)1984
-5 | Total Dissolved Solids mg/l 362 500 2000 1S:3025(P-16)1984

6 | Electrical Conductivity umhos/cm 649 - -- 18:3025(P-14)1984
7 | Total Hardness (as CaCQ;) mg/l 310 200 600 1S:3025(P-21)1983
8 | Calcium Hardness (as CaCQs) mg/l 178 - - 18:3025(P-21)1983
9 | Magnesium Hardness (as CaCO;) mg/] 135 - - 18:3025(P-21)1983
10 | Calcium (as.Ca) mg/] 70 75 200 18:3025(P-40)1991
11 | Magnesium (as Mg) meg/l 33 30 100 18:3025(P-46)1994
12 | Total Alkalinity (as CaCQO,) mg/l i21 200 600 18:3025(P-2331986
13 | Chlorides (as Cl) mg/l 79 250 1000 1S:3025(P-32)1988
14 | Sulphate (as $Q,) mg/] 22 200 400 1S:3025(P-24)1986
15 | Total Nitrate (as NO;) mg/l 23 45 No Relaxation | 1S:3025(P-34)1988

Remarks:

Thanking you,

© Analysed By Authorized Signatory
Technical Manager/ Quality Manager
Note:

Page 01 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
Arundhati®, Opp. Saheyognagar, M.S E B. Road, Vishrambag, Sangh - 416 415.
Phona : Sangh - 0233 - 2301857, (M) 9372105522, 5800992118, 5290454493,
E-mai : bssubbarsog@yahoo.com / bssharst@yahoo.com / bsnaglyoti@yahoo.com
QCH+ NABET Accredited E1A Consultant Organtzation - Certificate No.
NABET / EIA /7 2023/ SA 0174 valid upto Dec 12, 2003,
NABL Qusiity Assurance Laboratory Accredition Cartificate No. TC - 8121 vaid uplo 27-01-2028

TEST REPORT _
Report Ref. No. : SEC/W-H0/10-23 End of Analysis : 25 October 2023
| Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab [D/Sample Ref. No. : HO17
Date of Collection / Sampling . 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1lit
Name of Sample : Handpump Water {Bharatwadi Handpump]
ir. Test Parameter Unit Results IS 1?560:2012 Starlud?rds Test Method
: No. Desirable | Permissible ,
16 | Total Nitrogen (as N) me/l <0.5 - - 1S:3025(P-34)1983 | Nd
17 | Total Phosphate (as PQ,) mg/1 <0.5 - .- IS:3025(P-31)i988
| 18 | Ammonical Nitrogen (as N) mg/l < 0.05 0.5 No Relaxation | IS:3025(P-34)1988
19 | Copper (as Cu) mg/] <0.02 0.05 1.5 1S:3025(P-42)1992
¢ 20 | Manganese (as Mn) mg/l <0.05 0.1 0.3 18:3025¢P-59)2006
21 | lron (as Fe) mg/] 0.37 1.0 No Retaxation | 1S:3025(P-53)2003
; W
22 | Fluoride (as F} mg/l 0.53 1 1.5 EDi'?Ii:')}Tl\iAé»ZS?}O FD
23 | Cyanide (as CN) mg/l <{.02 0.05 No Relaxation | 18:3025(P-27)1986
24 | Phenolic Compounds (as C6HSOH) mg/] <0.001 0.001 0.002 1S:3025(P-43)1992
25 | Boron (as B} mg/] < (i 0.5 1 AAS
26 1 Zinc (as Zn) mg/l < 2.0 5 15 1S:3025(P-49)1986
27 | Aluminium (as Al) mg/l <{.03 0.03 02 1S:3025(P-55)2003
- 28 | Cadmium (as Cd) mg/| <0.002 0.003 | NoRelaxation | 15:3025(P-41)1992
i 26 | Lead (as Ph) mg/l <(.005 0.01 No Relaxation | [8:3025(P-47)1994
! 30 ; Nickel (as Ni} L mgll <{,02 Q.02 No Relaxation | 15:3025(P-54)2003
Remarks:
Thanking yeu, U
ﬁﬁ /3 ity
. . Andlysed By Authorized Sigimtory
Technical Manager/ Quality Manager
Note:

1, The result pertains only for the sample tested.

2. The test result shail not be reproduced except in full, without written approval of the laboratory.
3. Retention period for the reminant shal be 30 days.

4. ND- Not Detecied.

Page 02 of 03
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SEC

Dr. SUBBARAD'S ENVIRONMENT CENTER
“Arundhati®, Opp. Sahayognagar, M.S EB. Rosd, Vishvambag, Sangl - 416 415.
Phone : Sangk - (233 - 2301857, (M) 9372109522, 5850962118, S540454493,

E-mall ; basubbarsogByshoo.com / bssharai@yahoo.com / snaglyotighyahoo.com
QG - NABET Azerudiied EIA Consultant Organization - Cantificata No. -
NABET / EIA / 2023 | SA 0174 valld upto Dec 12, 2023, :
NABL Quality Assursnce Laborstory Accrediion Cartificate No. TC - B121 valid upto 27-014-2025
TEST REPORT ]
Report Ref. No. : SEC/W-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : HO17
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sampie Quantity : 1 it
Name of Sample : Handpump Water [Bharatwadi Handpump]
‘ n g; Test Parameter Unit Resualts g’;ﬂ?ﬂiﬁ;’ﬁgj Test Method
| 31 | Mercury {as Hg) mg/i <0.001 0.001 < 0,001 15:3025(P-48)1994
32 | Arsenic (as As) mg/l <0.0] 0.0 < 0.05 15:3025(P-37)1988
| 33 | Selenium (as Se) mg/l <0.005 0.01 <0.01 1S:3025(P-56)1988 ;
| 34 | Sodium (as Na} mg/! 70.9 - - £5:3025(P-45)1993 §
- 35 | Potassium (as K) mg/l 2.4 -~ -- 1S:3025(P-45)1993
| 36 | Chemical Oxygent Demand | mg/l 17 - - [8:3025(P-58)2006 E
37 | BOD 3 days at27°C - - 1S:3025(P-44)1993
‘Remarks: %
Thanking you,
13 64
An d By Authorized Signafory
Technical Manager/ Quality Manager
Note:

1. The result perfains only {or the sample tested. !
2. The sest result shall not be reproduced except in full, without written approval of the laboratory.
3. Retention period for the reminant shall be 3G days.

ﬂ 4. ND- Not Detected.

*2¥END of Test Report ***

Page 03 of U3

PAN NO. AAMFDGE620P ¥ REGISTRATION NO. PN0O0000936 B GSTIN : 2TAAMFD6620P1ZW B TAN : KLPDO2394A




NABL. Quality Assurance Laboratory Accredition Certificats No. TC - 5121 valid uplo 27-01-2025

938

SEC

Dr. SUBBARAG'S ENVIRONMENT CENTER

"Anavdhat®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangli - 416 415,
Phone  Sangk - 0233 - 2301857, {M) B372108522, 9890992118, 8590454493,

E-madl ; besubbarso@yahoo.com / bssharat@yahoo com f bsnagiyoti@yahoo.com

QC1 - NABET Accradilad EIA Consultant Organization - Certificats No.
NABET / EIA /2023 | SA 0114 valid upto Dec 12, 2023,

TEST REPORT

Report Ref. No. : $EC/W-H0/10-23

End of Analysis : 25 October 2023

Name of [ndustry/Customer : Godavari Blorefineries Ltd.

Report Date : 26 October 2023

Address; Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : HO18

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 lit

Name of Sample : Wel! Water [Somaiya High School Well]

3 z:} Test Parameter Unit Results lgei?r?:l;ml:f:;]i‘i?;f: Test Method
© 1 i Color Hazen <5 5 15 18:3025(P-4)1983
i 2 | Gdor -- Agreeable | Agreeable | Agreeable 18:3025(P-5)1983
i3 ipH - 7.88 6.5-8.5 | Norelaxation | 15:3025(P-11)1983
4 | Turbidity NTU 0.1 1 5 1S:3025(P-10)1984
© 5 | Total Dissolved Solids mg/l 338 500 2000 18:3025(P-16}1984
6 | Electrical Conductivity umhos/em 560 - - 18:3025(P-14)1984
7 | Total Hardness (as CaCO5) mg/] 194 200 600 18:3025(P-21)1983
8 | Calcium Hardness (as CaCO;) mg/1 140 -- - 1S:3025(P-21}1983
9 | Magnesium Hardness {as CaC0;} mg/] 52 - - 18:3025(P-21)1983
10 | Calcium (as Ca) mg/l 34 75 200 18:3025(P-40)1991
11 | Magnesium (as Mg) mg/] 13 30 100 1S:3025(P-46)1994
12 | Total Alkalinity (as CaCQs) mg/] 109 200 600 18:3025(P-23}1986
I3 | Chlorides (as C) mg/l 85 250 1000 1S:3025(P-32)1988
i 14 | Suiphate (as SO4) mg/l i2 200 400 1S:3025(P-24)1986
" 15 | Total Nitrate (as NO;3) mg/l 1.8 45 Mo Relaxation | 1S:3025(P-34)1988
Remarks:
Thanking you,
5 A g
A ed By Authorized Signatory

Note:

1, The result pertains only for the sample tested.
© 2. The test result shall not be reproduced except in full, without written approval of the faboratory.
3. Retention peried for the reminant shali be 30 days.

4 ND- Not Detected.

Technical Manager/ Quality Manager

Page 01 of 03

PAN NO. AAMFDE620P ¥ REGISTRATION NO. PNO00009S6 B GSTIN : 27AAMFDE620P12ZW 1 TAN : KLPD02394A




NABL Quaiity Assurence Laboratory Accradition Certificats No. TC - 6121 vald uplo 27-01°2025 .

939

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Mundhat*, Opp. Sahayognagar, M.5.E.B. Road, Vishvambag, Sangi - 418 415,
Phorw : Sangii - 0233 - 2301857, (M) 8372108522, 9300882118, 6890454493,
E-rnadl : Basubbarscfyahoo.com / besharal@yahoo.com / bsnagivoiiyahoo.com
QG - NABET Accradited EIA Consullant Organization - Certificste No.
NABET /EIA 7 2023 7 SA (174 vald uplo Dec 12, 2023,

336

TEST REPORT
Report Ref. No. 1 SEC/W-HO/10-23 End of Analysis : 25 Octoher 2023
Name of Industry/Customer : Godavari Biorefineries Ltd, Repart Date : 26 October 2023
Adidress: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab [D/Sampie Ref. No. : HO18
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 it
Name of Sample : Well Water [Somaiya High School Weil]

h g:- Test Parameter Unit Results lge:?rﬁ;mupes:;‘;i::: Test Method -
16 | Total Nitrogen (as N} mg/l <0.4 - - 18:3025(P-34)1985
17 | Total Phosphate (as PQ,) mg/l <0.5 - -~ [8:3025(P-31)1988
18 | Ammonical Nitrogen {as N) mg/l <{.3 0.5 No Relaxation | 1S:3025{P-34)1988
19 | Copper (as Cu} mg/l <0.02 0.05 1.5 1S:3025(P-42)1992

© 20 | Manganese {as Mn) mg/l < (.05 0.1 0.3 18:3025(P-59)2006
21 | Iron(as Fe) mg/l 0.25 1.0 No Rejaxation | 18:3025(P-53)2003
. £
23 | Cyanide (as CN) mg/l < 0.02 0,05 No Relaxation | 15:3025(P-27)1986
24 | Phenolic Compounds (as C6HSOH) mg/l <0001 0.001 0.002 18:3025(P-43)1992
25 | Boron (as B) mg/l <0.1 0.5 1 AAS
26 | Zinc (as Zn) mg/l <0.1 5 15 1S:3025(P-49)1986
27 | Aluminium (as Al} mg/l < (.02 0.03 0.2 1S:3025(P-55)2003
28 | Cadmium {as Cd) ‘mg/l <(.002 0.003 Na Relaxation | 18:3025(P-41)1992
29 | Lead{as Pb) mg/l <(.005 0.01 No Relaxation | 15:3025(P-47)1994
30 | Nickel {as Ni} mg/t < (L0G2 0.02 No Relaxation | 15:3025(P-54)2003
“ Remarks:
Thanking you,
/y : {
Amigd By .&hogiz%t%&amry
‘Technical Manager/ Quality Manager
Note:

1. The result pertains only for the sample tested.
3. The test result shall not be reproduced except in full. without written approval of the laboratory.
3, Retention period for the reminant shafl be 30 days.

4. ND- Not Detected.

Page 02 of 03
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940

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arunchat, Opp. Sahayognagar, M.S.E 8. Road, Vishrambag, Sangk - 415 415,
Phone : Sangli - 6233 - 2301857, (M) $372109522, 9890052118, 9890454483,
E-mat : bssubbarso@yahoo.com / bssharat@lyahoo.com / bsnagiyoti@yshoo.com
Q01 - NABET Aceradited ElA Consultant Organization - Certificats No.
NABET / EIA /2023 | SA (0174 vaiid upto Dec 12, 2023,
NABL Quality Assuranca Laboratny Accradition Certificate No. TC - 6121 valid uplo 27-01-2028

TEST REPORT .
Report Ref. No. : SEC/W-HG/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Blorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : HO18
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 it
Name of Sample : Well Water [Somalya High Schoo] Well]
Sr. Test Parameter Unit Results 1S 10500:2012 Standards Test Method
No. Desirable | Permissible
3t | Mercury (as Hg) mg/l <0.001 0.001 < 0.001 15:3025(P-48)1994 u
.32 | Arsenic (as As) mg/] < (.01 0.01 <0.05 18:3025(P-37)1988
i 33 | Selenium {as Se) mg/l <0.005 0.01 < (.01 1S:3025(P-56)1988
i 34 | Sodium (as Na) mg/l 81.8 -- — 15:3025(P-45)1993
35 | Potassium {(as K} mg;l 2.3 -- - 18:3025(P-45)1993
36 | Chemical Oxygen Demand mg/1 17 - - 18:3025(P-58)2006
37 | BOD 3 days at27°C mg/1 <4 -- - 18:3025(P-44)1993
' . . Shall not be detectable in 1S:1622-1981
[ "ot i ,f
3g | Total Colitorm bacteria MPN/100ml ND any 100 m} sample (Reaffirmed)
. . Shail not be detectable in i
, 39 | E-Coli Nos/100ml ND any 100 mi sample IS:5887 (P-I)
Remarks:
Tharking you,
Anagsed By Authorized Signatory
Technical Manager/ Quality Manager )
Note: .

L. The result pertains only for the sample tested.
2, The test result shall not be reproduced exxcept in full. without written approvai of the laboratory.
3. Retention period for the reminant shall be 30 days.

4. ND- Not Detected.

*#3IND of Test Report ***

Page 03 of 03
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941

E-mail : besubbarso@yshao.com / bssharatfyahoo.com / benagiyoti@yshoo.com

NABL Quality Assurance Laborstory Accredition Cartificate No. TC - 6121 valid upto 27-01-2025

SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

“Arundhall”, Opp. Sahayognagar, M.5.E B. Road, Vishrambag, Sangt - 416415,
Phone : Sangli - 0233 - 2301857, (M) 8372109522, 9880997118, 5850454483,

QCI - NABET Accredited EIA Consultant Organizasion - Certificate No.
WABET / ETA/ 2023 / SA D174 valid uplo Dec 12, 2023,

338

TEST REPORT

Report Ref. No. : SEC/W-H0/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Blorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tg- Kopargaen, Dst- Ahmednagar

Lab ID/Sample Ref. No. : HO19

Date of Collection / Sampling : 11 QOctober 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 iit

Name of Sample : Well Water [Kabra Circular well]

N tmree | e | o [SUSSRTST
0 1 | Color Hazen <5 i3 15:3025¢P-4)1983
2 | Odor - Agreeable | Apgreeable | Agrecable 18:3025(P-5)1983
3 |pH - 7.81 6.5-8.5 No relaxation | 18:3025(P-11)1983
4 Turbidity NTU 0.5 ! 5 18:3025(P-10)1984
5 | Total Dissolved Solids mg/l 548 500 2000 1S:3025(P-16)1984
6 | Electrical Conductivity pmhos/cm 894 - - 1S:3025(P-14)1984
7 | Total Hardness {as CaCOs) mg/ 440 200 600 [S:3025(P-21)1983
8 | Calcium Hardness (as CaCQ,) mg/l 255 - - 1S:3025(P-21)1983
9 | Magnesium Hardness (as CaCOj3) mg/l 185 - - IS:3025(P-21)1983
10 { Calcium (as Ca) mg/l 102 75 200 18:3025(P-40)1991
11 | Magnesium {as Mg) mg/l 45 30 100 1S:3025(P-46)1994
12 | Total Alkalinity (as CaCO;) mg/l 156 200 600 1S:3025(P-23)1986
13 | Chlorides (as Cl} mg/l 141 250 1000 {8:3025(P-32)1988
14 | Sulphate (as 8O,) mg/l 27 200 400 18:3025(P-24)1986
15 1 Total Nitrate (as NOs) mg/l 43 45 No Relaxation | [8:3025(P-34)1988

Remarks:
ﬂ Thanking you,
i ETTIrTo
Wﬁ g . A“‘i O ’/é Swarwk)
natyded By Y Authorized Signatory
’0“‘":;” 2N Technical Manager/ Quality Manager
Note:

t. The result pertains only for the sample tested.
2. The test result shall not be reproduced except in full. without written approval of the laboratory.
3. Retention period for the reminant shatl be 30 days.

4. ND- Not Detected.

Page 01 of 03
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NABL Quaity Assurance Laborstory Accradition Certificata No. TG - 8121 valld upto 27-01-2028

942

SEC

Dr. SUBBARAD'S ENVIRONMENT CENTER
*Asundhati®, Opp. Sabayognagar, M.S.E B. Road, Vishrambag, Sangli - 418 415,
Phone ; Ssngit - 0233 - 2301857, (M) 9372109522, 9880992118, 5850454483,
E-mall : bssubbamo@yshoa.com / bssharst@yahoa.com / benagiyoti@yahos.com
QCI - MABET Actredited EIA Consultant Organization - Certificate No.
NABEY | EIAS 2023  SA 0174 vaiid upto Dec 12, 2023,

’ AnaS_ ied By

Note:

i. The result pertains only for the sample tested. .
2. The test result shal! not be reproduced except in full, without written approval of the laboratory,

/ g SliA

TEST REPORT _
Report Ref. No. : SEC/W-H0/10-23 End of Analysis ; 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : HO19
Date of Cotlection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity ; 1 lit
Name of Sample : Well Water [Kabra Circular Well}
zr. Test Parameter Unit Résults IS “.}500:2012 Star}da}rds Test Method
0. Desirable | Permissible
' 16 | Total Nitrogen {as N) mg/ <08 - -- 18:3025(P-34)1983
. 17 | Total Phosphate (as PO,) mg/l <(0.9 - - 15:3025(P-31)1988
18 | Ammoniacal Nitrogen {as N) mg/| <0.3 0.5 No Relaxation | 18:3025(P-34)1988
19 | Copper (as Cu) mg/1 <0.02 0.05 1.5 18:3025(P-42)1992
- 20 | Manganese (as Mn) mg/l < {1.05 0.1 0.3 1S:3025(P-59)2006
21 ! lron {as Fe) mg/| 0.36 1.0 No Relaxation | 1S:3025(P-53)2003
. 4t
22 | Fluoride (as F) mg/] 0.56 1 1.5 Em%’gﬁézm D
{ 23 | Cyanide (as CN) mg/l <0.05 0.05 No Relaxation | [S:3025(P-27)1986
< 24 | Phenelic Compounds (as C6H50H) |  mg/1 <0.001 0.001 0.002 1S:3025(P-43)1992
+ 25 | Boron (as B) mg/l < (.1 0.5 ] AAS
26 | Zinc(as Zn) g/l <0.1 5 15 IS:5025(P-49)1986
27 | Aluminium (as Al) mg/l < 0.02 0.03 - 0.2 15:3025(P-55)2003
28 | Cadmium (as Cd) mg/l <0.002 0.063 No Relaxation | [S:3025(P-41)1992
29 | Lead (as Ph) mg/l <0005 0.01 No Relaxation § 15:3025(P-47)1994
30 | Nicket (as Ni) mg/l < .01 0.02 No Relaxation | 1S:3025(P-54)2003
Remarks:
Thanking you,

Authorized Signatory
Technical Manager/ Quality Manager

3. Retention period for the reminant shali be 30 days.
4. ND- Not Detected.

Page 02 of 03
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SEC

Dr. SUBBARAOD'S ENVIRONMENT CENTER
"Arunchall®, Opp. Sshayognagar, M.S.E B. Road, Vishrambag, Sangli ~ 416 415, -
Phane : Sangll - 0233 - 2301857, (M} 9372109522, 0890002118, 5800454483,
E-mail : basubbarsoyshoa.com / bssharal@yahoo.com 7 bsnagivolidyshoo.com
QC] - NABET Accradited EIA Consultant Orgenization - Cartificate No,

NABET  EIAJ 2023 | 5A 0174 valid uplo Dec 12, 2023,

NABL Quality Assurance Laboratory Accrediion Certificats Na. TC - 8121 valid uplo 27—01-2025

340

TEST REPORT

Report Ref. No. ; SEC/W-H0O/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Blorefinerles Ltd.

Report Date ; 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sampte Ref. No. : HQ19

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 lit

| Name of Sample : Well Water [Kabra Circular Well]

Sr. Test Parameter Unit E Results IS 10500:2012 Standards Test Method
M LN Desirable | Permissible

31 | Mercury (as Hg) mg/l <0.001 0.061 < 0.001 I1S:3025(P-48)1994
32 | Arsenic (as As) mg/l <0.0] 0.0l < 0.05 18:3025(P-37)1988
33 | Selenium (as Se) mg/| <0.005 0.01 <0.01 18:3025(P-56)1988
34 ! Sodium (as Na) mg/l 121.9 - - IS:3025(P-45)1993
- 35 | Potassium {as K) mgfl 3.1 - -~ 18:3025(P-45)1993
36 i Chemical Oxygen Demand myg/l 24 -- - IS:3025(P-58)2006
37 | BOD 3 days at27°C mg/| <4 -- - 1S:3025(P-44)1993

ce Shall not be detectable in 18:1622-1981

38 | Total Coliform bacteria MPN/100mI ND any 100 mi sample (Reaffirmed)

39 | E-Coli Nogt00mi | ND | SMUNSROEECSNE | 5ises7 (P

Remarks:

Thanking you,

n Aﬁyssd By

Note:

1. The resui: pertains only for the sample tested.
2. The 1est resuit shall 5ot be reproduced except in fult, without written approvat of the laboratory.
3. Retention petiod for the reminant shiall be 30 days,

4. ND- Not Detected.

ﬁ@ fél»(b\k/

Authorized Signatory
Technical Manager/ Quality Maz_lager

*#3END of Test Report #%*

Page 03 of 03
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SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
“Arundhati", Opp. Sshayognagar, M.5.E.B. Road, Vishrambag, Sangh - 416 415,
Phone : Sangfl - 0233 - 2301857, (M) 9372109522, 5890992118, 8090454483,
E-mat : bssubbarso@vahoo.com / basharat@yahoo.com f bsnaglyoti@yahoo.com
Q1 - HABET Accraditad EIA Consuitant Organization - Cartificate No.
NABET/ EIA 72023 7 SADIT4 valid upto Dac 12, 2023,
NABL Quality Azsurance Laboratory Accredition Cartificata No. TC - 6121 valid upto 27-01.2028

TEST REPORT
Report Ref. No. : SEC/W-H0/10-23 End of Analysis : 25 October 2023
Name of industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab 1D/Sample Ref. No. : HO120
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1lit
- Name of Sample : Well Water [Kabra Square Well}
‘ i:; Test Parameter Unit Results l[?els?f::[fm;es;?i?;f: Test Method
L1 | Color Hazen <5 5 15 1S:3025(P-4)1983 U
2 | Odor - Agreeable | Agreeable | Agreeable 1S:3025(P-5)1983
3 | pH - 7.84 6.5-8.5 | Norelaxation | 1S:3025(P-11)1983
4 | Turbidity NTU 0.7 1 5 1S:3025(P-10)1984
5 | Total Dissolved Solids mg/l 57 500 2000 18:3025(P-16}1984
6 | Electrical Conductivity umhos/cm 902 - - 1S:3025(P-14)1984
7 | Total Hardness {as CaC0») mg/l 538 200 600 1S:3025(P-21)1983
. 8 | Calcium Hardness (as CaCQ;) mg/1 360 - - 18:3025(P-21)1983
. 9 | Magnesium Hardness (as CaCOy) mg/1 178 - - 18:3025(P-21)1983
t0 | Calcium (as Ca) mg/] 144 75 200 18:3025{P-40)1991
1f | Magnesium (as Mg) mg/1 43 30 100 - 18:3025(P-46)1994
12 | Total Alkalinity as CaCOs) mg/l 160 200 600 18:3025(P=23)1986
13 | Chiorides (as Cl) mg/1 156 250 1000 IS:3025(P-32)1988
14 | Sulphate (as SG,) mg/1 41 200 400 1S:3025(P-24)1986
15 | Total Nitrate (as NO;) 45 No Relaxation | 18:3025(P-34)1988
Remarks:
Thanking vou,

Authorized Signatory
Technical Manager/ Quality Manager

A
” Anatysed By

Note:
i. The result pertains only for the sample tested.

2. The test result shall not be reproduced except in full, without wnmm approval of the laboratory,
3. Retention period for the reminant shall be 30 days.

4, ND- Not Detgcted.

Page 01 of G3
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
"Arundhat®, Opp. Sahayognagar, M.S.E.B. Road, Visiwambag, Sangli - 418 415,
Phong : Sangll - 0233 - 2304857, (M) 9372108522, 9890042118, S800454493,
E-madl : bssubbaraoyshoo.com / hesharat@yshoo.com 7 bsnaglyoti@yahoo.com
QCi - NABET Accradited EIA Consultant Organization « Certificate No.
KABET / EIAf 2023 7 SA 0174 vakd upto Dec 12, 2023,

NABL Quality Assursnce Laboratory Accradition Certificats No. TC - 6121 vaiid upto 27-01-2025

342

TEST REPORT

Report Ref. No. : SEC/W-H0O/10-23

End of Analysis : 25 October 2023

Name of Indusiry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023.

Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : HO20

Date of Collection / Sampling : 11 Octoher 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1lit

Name of Sample : Well Water [Kabra Square Weli]

1. The result pertains only for the sample tested.

2. The test result shall not be reproduced except in full, without wmtcn approval of the luboratory,
3. Retention period for the reminant shall be 30 days.

4. ND- Not Detected.

' 16 | Total Nitrogen {as N) mg/l <0.8 - - 1S:3025(P-34)1983
17 | Total Phosphate {as PQ,) mg/1 <09 - - 1$:3025(P-31)1988
18 | Ammonical Nitrogen {as N) mg/l <{.3 0.5 No Relaxation | 1S:3025(P-34)1988
19 | Copper (as Cu) mg/l < (.02 0.05 1.5 15:3025(P-42)1992

- 20 | Manganese (as Mn) mg/l < (.05 0.1 0.3 1S:3025(P-59)2006
21 | fron (as Fe) mg/l 0.38 1.0 No Relaxation | [S:3025(P-53)2003
£
22 | Fluoride (as F) mg/! 0.51 ] 1.5 . I%}:)*LA 425% o FD
23 | Cyanide (as CN) myg/l <{0.05 0.05 Mo Relaxation | 1S:3025(P-27)1986
24 | Phenolic Compounds (as C6HS0H) mg/l <0.001 0.001 0.002 18:3025(P-43)1992
25 | Boron {as B) mg/l <01 0.5 1 AAS
26 | Zinc (as Zn) mg/l <2.5 S 15 18:3025(P-49)1986
27 | Aluminium (as Al) mg/l <0.03 0.03 0.2 18:3025(P-55)2003
28 | Cadmium (as Cd) ‘mg/l <0.003 0.003 No Relaxation | 18:3025(P-41)1992
29 | Lead (as Pb) mg/] <0.005 0.01 No Relaxation | [5:3025(P-47)1994
30 | Nickel (as Ni) mg/! <{0.01 0.02 No Relaxation | 18:3025(P-54)2003
n Remarks:
Thanking you,
W TRVAIENY
Analysed By Authorized Signatory
Technical Manager/ Quality Manager
Nofe:

Page 02 of 03
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SEC

Dr. SUBBARAD'S ENVIRONMENT CENTER
“Arunchati’, Opp. Sahayognagar, M.5.E.B. Road, Vishrambag, Sanghi - 418 415.
Phone : Sangll - 0233 - 2301857, {M) 5372109522, 9890992118, S800454483,
E-mak : basubbaracQlyshoo.com / bssharat@yahoo.com f benagivolByahoo som
QCI - NABET Accredited EIA Consultant Organization - Certificats No.
NABEY / EIA 7 2023/ SA 0174 valid upto Dac 12, 2023,
NABL Quality Assursnce Labaratory Accredition Cadificats No. TC - 6121 velid upto 27.01-2028

TEST REPORT ,
Report Ref. No. : SEC/W-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sampie Ref. No. : HO20
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 lit
Name of Sample : Well Water [Kabra Square Well]
- Sr. Test Parameter Unit Results IS 10500:2012 Standards Test Method
i No. Desirable | Permissible
31 | Mercury (as Hg) mg/1 <0.001 0.001 <0.001 15:3025(P48)1994 |
32 | Arsenic (as As) mg/l <{.01 0.01 <0.05 IS:3025(P-37)1988
. 33 | Selenium (as Se) mg/1 <0.005 0.01 <0.01 1S:3025(P-56)}1988
734 | Sodium (as Na) mg/l 129.2 - - 15:3025(P-45)1993
35 | Pomassium {as K) mg/1 3.5 -- - 1S:3025(P-45)1993
36 | Chemical Oxygen Demand mg/t 27 - - 18:3025(P-58)2006
. 37 | BOD 3 days at27°C mg/t <4 -- - 18:3025(P-44)1993
: . . Shall not be detectable in 15:1622-198)
.38 Total Coliform bacteria MPN/100ml ND any 100 mi sample (Reaffirmed)
: . Shall not be detectable in .
i 39 | E-Coli Nos/100ml ND any 100 m} sample 1S:5887 (P-D)
Remarks:
Thanking vou,
5 LN
Anatysed By Authorized Sighatory
Technical Manager/ Quality Manager u
Note: '

1. The result pertains only for the sample tested.
2. The iest result shall not be reproduced except in full, without written approval of the laboratory.
3. Retention period for the reminant shall be 30 days.

" 4. NI- Not Detected.

*+*END of Test Report ***

Page 03 of 03
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SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
"Aruncihatl®, Opp. Sahayognagar, M.S.E B. Road, Visihvambag, Sangli- 416 415,
Phone ; Sangli - 0233 - 2501857, (M) 9172108522, S890952118, 9890454493,
E-mail ; bssubbarso@@yahoo.com / bssharat@yahoo.com / benagiyoti@yehoo.com
QCI - NABET Accredited E{A Consuitant Crganization - Certificate No.
NABET / EIA /2023 / SA 0174 valid upto Dec 12, 2023, .
NABL Grially Assurance Laboratory Accredition Cerificala No. TC - 6121 uiidwhz?vm-mti :

344

TEST REPORT
Report Ref. No. : SEC/W-H0/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefinerles Lid. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tqg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref, No. : HO21
Date of Collection / Sampling ; 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 lit
Name of Sample : Well Water [Loco Well]
ﬂ g';. Test Parameter Unit Results I[ils?iﬂi?l?mif:;?;:;?: Test Method
1 | Color Hazen <5 5 15 1S:3025(P-4)1983
2 | Odor . - Agreeable | Agreeable | Agreeable 1S:3025(P-5)1983
3 | pH - 7.69 6.5-8.5 | Norelaxation | 18:3025(P-11)1983
4 | Turbidity NTU 06 i 5 15:3025(P-10)1984
5 | Total Dissolved Solids mg/l 398 500 2000 18:3025(P-16)1984
6 | Electrical Conductivity pmhos/cm 745 - - 18:3025(P-14)1984
7 | Total Hardness {as CaCQ;) mg/1 340 200 600 1S:3025(P-21)1983
8 | Calcium Hardness (as CaCOx) mg/l 180 - - 1S:3025(P-2131983
9 | Magnesium Hardness {(as CaCQO3;) mg/l 160 - . 1S:3025(P-21)1983
10 | Calcium (as Ca) mg/! 72 75 200 18:3025(P-40)1991
11 | Magnestum (as Mg) mg/1 39 30 100 18:3025(P-46)1994
12 | Total Alkalinity (as CaCOy) mg/1 131 200 600 15:3025(P-23)1986
13 | Chlorides (as Ci) mg/l 126 250 1000 [8:3025(P-32)1988 -
14 | Sulphate (as SQ,) mg/| 33 200 400 18:3025(P-24)1986
15 | Total Nitrate {as NO;) mgfl 34 45 No Relaxation | 18:3025(P-34)1988
Remarks:
" . 7>
Thanking you, &S
X
P 20 A gl
Anhal By © Authorized Signatory
?r- Technical Manager/ Quality Manager
Note:

1. The result pertains only for the sample tested.
2, The test result shall not be reproduced except in full, without wnucn approval of the laboratory.
3. Retention period for the reminant shat! be 30 days,

4, ND- Not Datected.

Page 01 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER

*Arundhat™, Opp. Sahayograger, M.5.E.B. Road, Vishrambag, Sangli - 418 415,
Phone : Sangli - 0233 - 2301857, (M) 8372108522, 5890992118, 9800454483,
E-mal : bssubbarso@yahoo. com ( basharat@yahoo.com | bsnagiyoti@vahoo.com

QCI - NABET Accredited EIA Consultant Orgamization - Certificate No.
NABET f EIA 7 2023 ] SA 0174 valid upto Dec 12, 2023,

345

TEST REPORT

Report Ref. No. : SEC/W-HO/10-23

End of Analysis : 25 October 2023

i Name of [ndustry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

" Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

L.ab ID/Sample Ref, No, : HO21

- Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

. Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

. Date of Analysis: 16 October 2023

Sample Quantity : 11it

: Name of Sample : Well Water [Loco Well]

i:;_ Test Parameter Unit Results ﬁ:?;ﬂ&;lﬂi;f::;::i;;i: Test Method

16 | Total Nitrogen {as N) mg/l <0.3 - - 1S:3025(P-34)1983
3 17 | Total Phosphate (as POy) mg/l <{.9 - - 18:3025(P-31)1988
18 | Ammonical Nitrogen (as N) mg/l <0.25 0.5 No Relaxation | 18:3025(P-34)1988
219 | Copper {as Cu) mg/l < 0.02 .05 1.5 1S:3025(P-42)1992
¢ 20 | Manganese {as Mn) mg/l < (.05 0.1 0.3 18:3025(P-59)2006
i 21 1 lron (as Fe) mg/l 0.39 1.0 No Relaxation | 18:3025(P-53)2003
H 5t
g 22 ! Fluoride (as F) myg/t 0.47 1 1.5 EDI%}E)%II\IASS?}O FD
. 23 | Cyanide (as CN) mg/! <0.05 0.05 No Relaxation | 1S:3025(P-27)1986

24 | Phenolic Compounds {as C6H3OH) mg/l <(.001 0.001 0.002 18:3025(P-43)1992

25 | Boron(as B) mg/l < 0.1 0.5 I AAS

26 | Zinc (as Zn) mg/l <25 5 15 15:3025(P-49)1986

27 | Aluminium (as Al) mg/] < 0,02 0.03 0.2 18:3025(P-55)2003

28 | Cadmium {as Cd) 0.003 No Relaxation | 1S:3025(P-41)1992

29 | Lead (as Pb) 0.01 No Relaxation | 18:3025{P-47)1994

30 | Nickel (as Ni} 0.02 No Refaxation | 18:3025(P-54)2003

Remarks:

Thanking vou,

Ana]i d By

. Note:

I =

4. NI}» Not Betected.

. The resuit pertains only for the sample tested.
. The test result shall not be reproduced except in full, without written approval of the leboratory.
. Retention period for the reminant shall be 30 days.

R Gk
Authorized Signatory
Technical Manager/ Quality Manager

Page 02 of 03
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SEC

Dr. SUBBARAOQ'S ENVIRONMENT CENTER
*Anunchati*, Opp. Sahayognagar, M.S E B. Road, Vishrambag, Sanghi - 418 418,
Phane : Sangl - 0233 - 2301857, (M) 8372109522, 9890892118, 9890454453,
E-mail : bssubberso@yshoo.com / bssharat@yahoo.com f bsnaglyoti@lyahoo.com
OCH - NABET Accraditad EIA Gonsultant Organization - Cartificate No.
NABET / 1A/ 2023 | SA Q174 valid uplo Dec 12, 2023,
NABL Quaity Assuranca Laborstory Accradiion Certificate No. TC - 6121 wwzr-mm

346

TEST REPORT
Report Ref. No. : SEC/W-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavarl Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID¥Sample Ref. No. : HO21
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 lit
Name of Sample : Well Water [Loco Weli]
Sr. Test Parameter Unit Results 15 10500:2012 Standards Test Method
” No. Desirable | Permissible :
31 | Mercury (as Hg) mg/i <0.001 0.001 < 0.001 1S:3025(P-48)1994
32 | Arsenic {as As) mg/l <0.01 0.01 < (.05 1S:3025(P-37)1988
33 | Selenium (as Se) mg/l <0,005 0.01 < (.01 I8:3025(P-56)1988
34 | Sodium {as Na) mg/l 123.8 -- -- 1S:3025(P-45)1993
35 | Powssium {as K) mg/l 3.5 - -- 18:3025(P-45)1993
36 | Chemical Oxygen Demand mg/l 25 -~ - 15:3025(P-58)2006
37 | BOD 3 days at?7°C g/} <4 - - 18:3025(P-44)1993
. , Shall not be detectable in 18:1622-1981
g | Total Coliform bacteria MPN/100ml ND any 100 ml sample (Reaffirmed)
39 | EColi Nosioomi | ND | SMINSReARRel | isises7 (e ¢
Remarks:
Thanking you, ‘- g ;»Wu
B GlA
Analyzed By Authorized Signatory
Technical Manager/ Quality Manager
Note:

1. The result pertains only for the sample tested.

2. The test result shall not be teproduced except in full, without written approval of the laboratory,
3. Retention period for the reminant shall be 30 days.

4. ND- Not Detected.

**2END of Test Report ***

Page 03 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhat®, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangh - 418 415,
Phons : Ssngh - 0233 - 2301857, {M) 9372109522, 9890392118, D89045448),
E-mak : bssubbarao@yahoo.com / bssharet@yshoo.com / bsnagiycti@yahoo.com
QGI « NABET Accredited £1A Consuliant Organization - Certificata Na.
NABEY [ EIA § 2023 | SA 0174 vaild upto De¢ 12, 2023,
NABL Quality Asyurance Laboratory Accradition Certificate No. TC - 8121 valid uplo 27-01-2025

347

TEST REPORT

Report Ref. No. : SEC/W-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab {D/Sample Ref. No. : HO22

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

. Date of Receipt : 14 October 2023

Sample Collected By: SEClLab

Date of Analysis: 16 October 2023

Sample Quantity : 11it

. Name of Sample : Well Water [Shri. Sanjay A. Teke]

[. The result pertains only for the sample tested,

2. The test result shall not be reproduced except in full, without wrutc'n approval of the lzboratory,

3. Retention period for the reminant shall be 30 days.
4. ND- Not Detected.

i:. Test Parameter Unit Results lg;?r?iﬁfﬂ:;f;ni:;:: Test Method
i1 | Color Hazen <35 5 13 18:3025(P-4)1983
.2 | Odor - Agreeabte Agreeable | Agreeable 18:3025(P-5)1983
© 3 {pH - 7.52 6.5-8.5 | Norelaxation | 18:3025(P-11)1983
© 4 | Turbidity NTU 0.1 1 5 18:3025(P-10)1984
. § {Toftal Dissq!ved Solids mg/| 279 500 2000 18:3025(P-16)1984
6 | Electrical Conductivity umhos/cm 517 - - 18:3025(P-14)1984
7 | Total Hardness {as CaCQ;) mg/! 208 200 600 1S:3025(P-21)1983
8 | Calcium Hardness (as CaCO;) mg/l (30 - - 1S:3025(P-21)1983
"9 | Magnesium Hardness (as CaCQ;) mg/l 78 - - 18:3025(P-21)1983
i 10 | Calcium (as Ca) mp/l 52 75 200 1S:3025(P-40)1991
" 11 | Magnesium {as Mg) mg/l 19 30 100 1S:3025(P-46)1994

12 1 Total Alkalinity (as CaCOj) mg/] 105 200 600 IS:3025(P-23)1986
13 | Chlorides {(as Ch) mg/i 56 250 1000 18:3025(P-32)1988
14 | Sulphate (as SO4) mg/1 10 200 400 18:3025(P-24)1986
15 | Total Nitrate (as NQ;) 45 No Relaxation | 15:3025(P-34)1988

Remarks:

Thanking you,

A Gads
Analyded By Authorized Signatory
Technical Manager/ Quality Manager
Note:

Page 01 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhall®, Opy. Sahayognagae, M.S.E.B. Road, Vishrambayg, Sangli - 418 416,
Phone : Sangli - 0233 - 2301857, (M) 6372100522, 3890802118, 98904544563,
E-mall : besubbarsoyahoo.com / bssharat@yahoo.com / bsnagivoti@yshoo com ~
QCH - NABET Accreditad ELA Consuftant Organization - Certificate No. '
NABEY / EIA / 2023 / SA 0174 valid uplo Dec 12, 2023, :
HABL Quaiity Assurance Labomtory Accredilion Cartificats No. TC - 8121 valid upbzrmm

TEST REPORT
Report Ref. No. : SEC/W-H(/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tg- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. : HO22
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 Octoher 2023 Sample Quantity : 1 lit
Name of Sample : Well Water [Shri. Sanjay A. Teke]
i‘;‘ Test Parameter Unit Results lg;?ﬁf“%ﬁ:’:z;?j Test Method
16 | Total Nitrogen (as N} mg/l <04 - . 18:3025(P-34)1983
17 | Total Phosphate (as PQ,) mg/l <5 - - I1S:3025(P-31)1988
18 | Ammonical Nitrogen (as N) mg/l <0.25 0.5 No Relaxation | 18:3025(P-34)1988
19 | Copper {(as Cu) mg/l <0.02 0.05 1.5 18:3025(P-42)1992
- 20 | Manganese {(as Mn) mg/} < (.05 0.1 0.3 15:3025(P-59)2006
21 | Iron (as Fe) mg/i 0.17 1.0 No Relaxation | [8:3025(P-53)2003
. APHA 22¢
22 | Fluoride (as F) 1 1.5 EDITION 4500 FD
23 | Cyanide (as CN) 0.05 No Relaxation | [S:3025(P-27)1986
24 | Phenolic Compounds (as C6HSOH) 4.001 0.002 18:3025(P-43)1992
25 | Boron (as B) 0.5 I AAS
26 | Zinc (as Zn) 5 15 18:3025(P-49)1986
27 | Aluminium (a5 Al) 0.03 0.2 18:3025(P-55)2003
28 | Cadmium (as Cd) 0.003 No Relaxation | 1S:3025(P-41)1992
29 | Lead (as Pb) 8.01 No Relaxation | 1S:3025(P-47)1994
30 | Nicke! (as Ni) 0.02 No Relaxation | 18:3025(P-54)2003
Remariks:
Thanking you,
jlg A Gtk
Analysed By Authorized Signatory
Technical Manager/ Quality Manager
Note:

1. The result pertaing only for the sample tested.

2. The test result shall not be rt.pmdum:d except in full. withoul written approval of the Jaboratory.
3. Retention period for the reminant shail be 30 days.

4. ND- Not Detected,

Page 02 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
“Arunghal®, Opp. Sahayognages, M.5.E.B. Road, Vishrambag, Sangli - 415 415,
Phone : Sangl - 0233 - 2301857, (M) 9372108522, 9890992118, 9890454493,
E-mail ; bssubbarao@yahot.com [ bssharat@yahoo.com / bsnagiyoti@yshoo.com
QC} - NABET Accredited EiA Consultant Organization - Certificats No.
NABET/ EIAf 2023/ SAD174 valid upto Dac 12, 2023,

NABL Quality Assurancs Leboratory Accredition Certificats Ne. TC - 6121 valid upto 27-01-2025

349

TEST REPORT

Report Ref. No. : SEC/W-HO/10-23

End of Analysis : 25 October 2023

+ Name of Industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

' Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : HO22

Date of Coliection / Sampling : 11 October 2023

Nature of Sample: Water

_ Date of Receipt : 14 October 2023

Sampie Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sampie Quantity : 1 lit

; Name of Sample : Well Water [Shri. Sanjay A. Teke]

Sr. Test Parameter Unit Results IS 18500:2012 Standards Test Method
No. Desirable | Permissible
31 | Mercury {as Hp) mg/l <0.001 0.001 <0.001 18:3025(P-48)1994
32 | Arsenic (as As) mg/l <0.01 6.01 < 0.05 15:3025(P-37)1988
¢ 33 | Selenium (as Se) mg/l <0.005 0.01 <0.01 1S:3025(P-56)1988
34 | Sodium {(as Na) mg/l 58.6 - - 15:3025(P-45)1993
i 35 | Potassium {as K) mg/} 2.2 -- - I1S:3025(P-45)1993
. 36 i Chemical Oxygen Demand mg/l 15 - ' - 18:3025(P-58)2006
| 37 | BOD 3 days at27°C mg/! <4 -- - 18:3025(P-44)1993
. . . Shall not be detectable in 15:1622-1981
| 3g | Totai Coliform bacteria MPN/100ml ND any 100 ml sample (Reaffirmed)
" 39 | E<Coli Nos/100m] ND Shall not be detectable in 1S:5887 (P-)
Lo any 100 ml sample
Remarks:
Thaunking you,
%’ Q ’.Cuffﬁvk(.
Analvsed By Authorized Signatory
Technical Manager/ Quality Manager
Note: )

1. The resuit pertains only for the sample tested.

2, The test result shal! not be reproduced except in full. without written approvat of the labomatory.
3. Retention period for the reminant shali be 30 days.

4, ND- Nat Detected,

*4*END of Test Report #*#

Page 03 of 03
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NABL Quaiity Assursnce Laboraiory Accredition Cartificate No. TC - 6121 valid upto 27-01-2025

SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
*Anundhat”, Opp. Sahayognagar, M.S.E.B. Road, Vishrambag, Sangii - 416 415,
Phone | Sangli - 0233 - 2301857, (M} 9372108522, 0890002118, 8890454463,
E-mak ; bssubbarso@yahoo.com / bssharat@yvahoo.com / bsnagiycti@yshoo.com
QCI « NABET Accradited EIA Consultant Organiration - Cantificats No.
NABET / EIA/ 2023 | SA 0174 vald uplo Dec 12, 2029,

350

1. The result pertains only for the sample tested.
2. The test resuit shall not be reproduced except in full, without written approval of the laboratary.
3. Retention period for the ressinant shatl be 30 days.

4. ND- Not Detected.

Page 01 of 03

TEST REPORT
Report Ref. No. : SEC/W-H(Q/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No. ; HO23
Date of Coliection / Sampling : 311 October 2023 Nature of Sample: Water ;
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 it
Name of Sample : Well Water [101 Farm]
i;. Test Parameter Unit Results ﬁ;:?&;zol;f::::;s: Test Methed
1 | Color Hazen <$ 5 15 IS:3025(P-4)1983
2 | Odor e Agreeable | Agreeable | Agreeable 1S:3025(P-5)1983
3 | pH - ;733 6.5-8.5 | Norelaxation | 1S:3025(P-11)1983
~ 4 | Turbidity NTU | 0.1 I 5 I1S:3025{P-10)1984
5 | Total Dissolved Solids mg/l 201 500 2000 18:3025(P-16)1984
6 | Electrical Conductivity umhos/cm 312 - - 18:3025(P-14)1984
7 | Total Hardness (as CaCOs) mg/l 174 200 600 18:3025(P-21)1983
8 | Calcium Hardness (as CaCO3) mg/l 113 - -- 1S:3025(P-21)1983
9 | Magnesium Hardness {(as CaCQs) myg/| 59 - - I1S:3025(P-21)1983
10 | Calcium {(as Ca) mg/1 46 75 200 18:3025(P-40)1991
11 : Magnesium {as Mg) mg/l 14 30 100 1S:3025(P-46)1994
12 | Total Alkalinity {as CaCOj3) mg/l 80 200 600 18:3025(P-23)1986
13 | Chlorides {as Cl) T/ 250 1000 18:3025(P-32)1988
14 | Sulphate (as SO.) 200 400 1S:3025(P-24)1986
15 | Total Nitrate (as NOs) 45 No Relaxation | 15:3025(P-34)1988
Remarks: :
Thanking you,
TRANY
Analysed By Authorized Signatory
Technical Manager/ Quality Manager
Note:

PAN NO, AAMFD6620P | RECISTRATION NO. PN0CDS0996 3 GSTIN : 2TAAMFDES20P1ZW § TAN : KLPD02384A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arunchati”, Opp. Sahayognager, M.S.E.B. Road, Vishrambag, Sangli - 416 415,
Phone ; Sangti - G233 - 2301857, (M) 8372100522, 9800692118, 9890454493,
E-mall : besubbarso@yshoo.cor / bssharat@yahoo.com / benagiyoligyahoo.com
QCI - NABET Accredited EIA Consultant Organization - Cartificate No,

NABET f EIA /2023 / SA 0174 valid upto Dec

12, 2023,

351

=

Report Ref. No. : SEC/W-H0/10-23

End of Analysis : 25 October 2023

Name of industry/Customer : Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab [D/Sampte Ref. No. : HO23

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 11it

Name of Sample : Well Water [101 Farm]

}qu; Test Parameter Unit Results lgei?rm?miszgggs: Test Method
© 16 | Total Nitrogen (as N) mg/l <03 - - 1S:3025(P-34)1983
* 17 | Total Phosphate (as PO,) my/l <04 - - 18:3025(P-31)1988
: 18 | Ammonical Nitrogen {as N) mg/] <0.25 0.5 No Relaxation | 1S:3025(P-34)1988
19 | Copper (as Cu) mg/l < 0.02 0.05 1.5 1$:3025(P-42)1992
20 | Manganese (as Mn) mg/! <0.05 0.1 0.3 15:3025(P-59)2006
21 | lron (as Fe) mg/l 0.14 1.0 No Relaxation | 18:3025(P-53)2003
]
22 | Fluoride (as F) mg/1 0.7 1 1.5 EDI%ZHNAfS?)O FD
i 23 | Cyanide {as CN) mg/l <0.04 0.05 No Relaxation | IS:3025(P-27)1986
i 24 | Phenolic Compounds (as C6HS0H) mg/l <(.001 6.001 0.002 [S:3025(P-43)1992
© 25 | Boron (as B) 0.5 1 AAS
. 26 | Zinc{(as Zn) 5 i5 15:3025(P-49)1986
27 | Aluminium (as Al) 0.03 0.2 18:3023(P-55)2003
;28 | Cadmium {as Cd) 0.003 No Relaxation | 18:3025(P-41)1992
729 | Lead (as Pb) 0.01 | NoRelaxation | 15:3025(P-47)1994
i 30 | Nickel {as Ni} 0.02 No Relaxation | 1S:3025(P-54)2003

Remarks:

Thanking you.

.
Analysed By

Note:

f. The result pertains only for the sample tested.
2. The test result shall not be reproduced except in full. without written approval of the laboratory.

-

4. ND- Not Detected.

3. Retention period for the reminant shall be 30 days.

/3 Lo L{i
Authorizedg%'gn

Technical Manager/ Quality Manager

Page 02 of 03
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Dr. SUBBARAO'S ENVIRONMENT CENTER

SEC

*Arurhadi®, Opp. Sahayognagar, M.5.E B, Road, Vishrambag, Sengli - 416 415.
Phone : Sangi - 0233 - 2301857, (M) 9372109522, 9830952118, 8850454483,
E~-mall  bssubbaraogdyahoo.com / bssharat@yshoo.com / banagiyotiGyshoo.com -
QCI - NABET Accreditad EIA Consuliant Organization - Ceriificats No.

NABET / EIAS 2023 § SA 0174 valid uplo Dag 12, 2023,

MNABL Qualily Assurance Lahoratory Accradition Certificats No. TC - 6124 vadid uplo 27-01-2026

352

TEST REPORT

Report Ref. No. : SEC/W-H0O/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer ;: Godavari Biorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab ID/Sample Ref. No. : HO23

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sample Collected By: SEC Lab

Date of Analysis: 16 October 2023

Sample Quantity : 1 lit

Name of Sample : Well Water [101 Farm]

1. The result pertains only for the sample tested.
2. The 25t result shall not be reproduced except in full, without written approval of the labaratory.

3. Retention period for the reminant shall be 30 days.

4, N>~ Not Detected.

Sr. Test Parameter EUnit Resulis IS 10500:2012 Standards Test Method
ﬁ No. Desirable | Permissible

31 | Mercury (as Hg) mg/l <0.001 0.001 <0001 18:3025(P-48)1994
32 | Arsenic (as As) mg/l < (.01 0.01 < (.05 1S:3025(P-37)1988
33 | Selenium (as Se) mg/1 <0605 0.01 <{.01 1S:3025(P-56)1988
34 | Sodium (as Na) mg/} 53.5 - - 18:3025(P-45)1993
- 35 | Potassinom (as K) mg/l 2.0 e -- 18:3025(P-45)1993
36 | Chemical Oxygen Demand mg/l 12 - -- 1§:3025(P-38)2006
37 | BOD 3 days a27°C mg/} <4 - - 1S:3025(P-44)1993

. . Shali not be detectable in 15:1622-1981

38 Total Coliform bacteria MPN/100mi ND any 100 ml sample (Reaffirmed)

. Shall not be detectable in .
39 E-Coli Nos/100m! ND any 100 m! sample [S:5887 (P-1)
Remarks:
_ AL
hanking you, /S ANGLY g
AP S y
(!@ naR b5 ?A.} 2 }% _{W[/%
sed By Authorized Sigriatory
Technical Manager/ Quality Manager
Note:

*#e*INT of Test Report #¥*

Page 03 of 03
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Anundhati®, Opp. Sshayognsgar, M.5.E.B. Road, Vishrambag, Sanghi - 418 415,
Phone : Sengl - 0233 - 2301857, (M) 9372109522, 9580992118, 890454493,
£-mad : bssubbarao@yshoo.com | basharat@yahoa.com / benagiyotifDyshoo.com
OC! - NABET Accredited EiA Gonsultant Organization - Castificats No.
NARET / EIA/ 2023 7 SA 0174 valid upio Dec 12, 2023,
NABL Quality Assurance Laboratory Accradition Certificats No. TC « 6121 vaid upto 27-01.2025

353

TEST REPORT
Report Ref. No, : SEC/W-HO/10-23 End of Analysis : 25 October 2023
Name of Industry/Customer : Godavari Biorefineries Ltd. Report Date : 26 October 2023
Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahkmednagar Lab ID/Sampie Ref. No. : HO24
Date of Collection / Sampling : 11 October 2023 Nature of Sample: Water
Date of Receipt : 14 October 2023 Sample Collected By: SEC Lab
Date of Analysis: 16 October 2023 Sample Quantity : 1 lit
Name of Sample : Well Water [Doangaon Weli]
:’;_ Test Parameter Unit Resnlts Igﬂi?;ﬁg?“‘;f:;‘::;:: Test Method
1 | Color Hazen <3 5 15 1S:3025(P-4)1983
¢ 2 1 Odor - Agreeable | Agreeable | Agreeable [S:3025(P-5)1983
£33 | pH - 7.90 6.5-8.5 Wo relaxation | [S:3025(P-11)1983
"4 Turbidity NTU 0.1 1 5 [S:3025(P-10)1984
i 5 | Total Dissolved Solids mg/!l 208 500 2000 1S:3025(P-16)1984
' 6 | Electrical Conductivity pmhos/cm 492 — - 15:3025(P-14)1984
: 7 | Total Hardness (as CaCQOs) mg/l 210 200 600 18:3025(P-21)1983
8 | Calcium Hardness (as CaC0Os) mg/! 120 - - 18:3025(P-21)1983
© 9 | Magnesium Hardness (as CaCOs) mg/l 50 -- ' -- 1S:3025(P-21)1983
¢ 10 ; Calcium (as Ca) mg/l 48 75 200 18:3025(P-40)1991
11| Magnesium (as Mg) mg/l 22 30 100 18:3025(P-46)1994
12 | Total Alkalinity (as CaC(Ca) mg/l a0 200 600 1S:3025(P-23)1986
13 | Chlorides (as CI) mg/] 66 250 1000 18:3025(P-32)1988
14 | Sulphate (as SO,) mg/l K] 200 400 15:3025(P-24)1986
15 | Total Nitrate {as NO;) mg/l 1.1 45 No Relaxation | 15:3025{P-34)1988
Remarks: '

Thanking you,

=
‘ Andlysed By

Note:

L. The resuit pertains only for the sample tested.
2. The test resuit shall not be reproduced except in full. without written approval of the laboratory,
3. Retention period for the reminant shall be 30 days. :

4. NP~ Not Detected.

PRy MING

Authorized Signatory
Technical Manager/ Quality Manager

Page 01 of 03
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SEC

Dr. SUBBARAQ'S ENVIRONMENT CENTER
*Arondhat®, Opo. Seheyognagas, M.S.E B. Road, Vishrambag, Sangli - 416 416.
Phone ¢ Sangil - 0233 - 2301857, (M) 9372100522, 9890942118, BBB0454493,
E-mai ; bssubbarsoGyahon.com / besharai@yshoo.com | bsnagiyoi@yahoo.com
QC! - NABET Accraditad EIA Consultant Organization - Cartificate No.
NABETY / EIA / 2023 1 SA 0174 valid uplo Dec 12, 2023,
HABL Quality Assurance Laboratory Accradition Certificals No. TC - §121 valid upio 27-03-2025

354

Anaigysed By

Note:

1. The result pertains only for the sample tested.
2. The test result shall not be reproduced except in full, without written approval of the lzboratory.
3. Retention period for the reminant shat! be 30 days.

4. ND- Not Deteeted.

[y

TEST REPORT

Report Ref. No. : SEC/W-HO/10-23 End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Blorefineries Ltd, Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar Lab ID/Sample Ref. No, : HO24

Date of Collection / Samapling : 11 October 2023 Natyre of Sample: Water

Date of Receipt : 14 October 2023 Sampie Collected By: SEC Lab :
Date of Analysis: 16 October 2023 Sample Quantity : 1lit .

Name of Sample : Well Water [Doangaon Well}

ﬂ zl; Test Parameter Unit Results lge:(i}rieb‘::ezmies:;?:;;?: Test Method
16 | Total Nitrogen (as N) mg/l <0.5 - - 1S:3025(P-34)1983
17 | Tatal Phosphate (as 1'0;) g/l <0.6 - -- 1S:3025(P-31)1988
18 | Ammonical Nitrogen {as N) mg/] <(.2 0.5 No Relaxation | 1S:3025(P-34)1988
19 | Copper (as Cu) mg/i < (.02 0.05 1.5 IS:3025(P-42)1992
- 20 | Manganese (as Mn) mg/l <005 0.1 0.3 IS:3025(P-59)2006
21 ilron{as Fe}w mg/ 0.21 1.0 No Retaxation | [S:3025(P-53)2003
. APHA 227

22 | Fluoride (as F) mg/] 0.69 1 1.5 EDITION 4500 FD
23 | Cyanide (as CN) mg/i < 0.02 0.05 No Relaxation | 15:3025(P-27)1986
24 { Phenolic Compounds (as C6H50H) mg/ <0.001 0.001 0.002 1S:3025(P-43)1992
25 | Boron (as B) mg/l <0l 0.5 ] AAS

26 | Zinc{as Zn} mg/l <1 5 15 [S:3025(P-49)1986
27 | Aluminium (as AD mg/! <0.02 0.03 0.2 18:3025(P-55)2003
28 | Cadmium (as Cd) mg/l <0.002 0.003 No Relaxation | I1S:3025(P-41)1992
29 | Lead (as Pb) mg/! <0.003 0.01 No Relaxation | IS:3025(P-47)1994
30 | Nickel (as Ni) mg/l < 0.0} 0.02 No Relaxation | 15:3025(P-54)2003

ﬂ Remarks:
Thanking you,

Authorized Signatory
Technical Manager/ Quality Manager

Page 02 of 03

PAN NO, AAMFD6620P | REGISTRATION NO. PN00000996 ¥ GSTIN : 27AAMFDG620P1ZW B TAN : KLPD02384A
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SEC

Dr. SUBBARAO'S ENVIRONMENT CENTER
*Arundhat®, Opp. Sahayognagar, M.5.E B, Road, Vishrambag, Sanghi - 416 415,
Phone : Sangli- 0233 - 2301857, (M) 8372109522, 9880892118, BAON454482,

E-mall : bssubbarao@yahoo.com / bseharati@yahoo.com / bsnagiyolighyahoo.com

QO - HARET Accredited EIA Consultant Organization - Cariificats No.
NABET/EIAJ 2023 1 SA D174 valld upto Dag 12, 2023,

TEST REPORT :

Report Ref. No. : SEC/W-HO/10-23

End of Analysis : 25 October 2023

Name of Industry/Customer : Godavari Blorefineries Ltd.

Report Date : 26 October 2023

Address: Sakarwadi- 413708, Tq- Kopargaon, Dst- Ahmednagar

Lab 1D/Sample Ref. No. : HO24

Date of Collection / Sampling : 11 October 2023

Nature of Sample: Water

Date of Receipt : 14 October 2023

Sampte Collected By: SECLab

Date of Analysis: 16 October 2023

Sample Quantity : 1 it

Name of Sample : Well Water [Doangaon Well]

: 8r. Test Parameter Unit Results 1S 10500:2012 Standards Test Method

i No. Desirable | Permissible

" 31 | Mercury (as Hg) mg/! <0.001 0.001 < 0.001 1S:3025(P-48)1994
32 | Arsenic (as As) mg/] < 0.01 0.01 < 0.05 18:3025(P-37)1988
33 | Selenium (as Se) mg/l <0.005 0.01 < (.01 1S:3025(P-56)1988
34 | Sodium {as Na} mg/l 61.5 -- - 1S:3025(P-45)1993
35 | Potassium (as K) mg/1 1.8 - - 18:3025(P-45)1993
36 | Chemical Oxygen Demand mg/l 12 -~ - 1S:3025(P-58)2006.

. 37 | BOD 3 days at27°C mg/l <4 -- - 18:3025(P-44)1993

. . Shall not be detectable in 18:1622-1981

- 3g | Total Coliform bacteria MPN/100m! ND any 100 ml sample (Reaffirmed)

; . . , Shall not be detectable in .

a9 | E-Coli Nos/100mi ND any 100 mi sample 1S:5887 (P-1)

Remarks:

Thanking vou,

A§_'5&d By

Nate:

-

4. ND- Not Detected.

1. The result pertains only for the sample tested.
2. The test result shall not be reproduced except in full, without writien approvat of the laboratory.
3. Retention period for the reminant shali be 30 days.

/3 Gl
Authorized Signatory

Technical Manager/ Quality Manager

***+END of Test Report ¥**

Page 03 of 03
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Before The Hon’ble Nggignal Green Tribunal 326

Western Bench At Pune

District ’PT\'\W\ QA Y\o,a_mv‘.

Application
appeal No.: OA: |%Q/¢QOQE) (GTZ)){ 20.

Writ Petition

Applicant

/\72[*0)\(&& HCWLA \O.\ﬂd)\) jc‘&o& Vo ‘Q A Appeiiant

Patitioner

VERSUS

\Q/S C{OC‘Q\(UJ‘U %‘LO'YS%LV\WQA (j‘ql ‘Qm Respondent

' [ Opponent
I/ We, the undersigned ADD@CAY g ‘F‘* "h 1S Ya Kala }nqmqb
on behalé of (rodavan Blovefineries ud

_Sakavwadl, Digr: Abmednadar.

hereby authories Ashwin V. Hon (B.S.L., LL.M.) Advocate, High Court, Aurangabad
Reqpondem NO. 0)

to act appear and plead for

in the above matter :

| Witness whreof I/We havé set my / Our hand to this writing.
p)
This 16™ - dayer November R4

| am not a member of Welfare Fund

and mérefore stamp of Rs. 2/- not affixed.

A;\cc pted ignature

‘i\ - ) A REF/is D
/ '"\“ %
4\?] 'R .D'\(D
Ashwin V. Hon )5

B.S.L., LL.M. \ /
ADVOCATE, HIGH COURT . 2l

Plot No. 122, Sant Tukobanagar, N-2, Cldco
Aurangabad-431 003. Tel./Fax: 0240 : 2485050,
2486060. Mob. 9422207080

Emall: ashwin.hon@gmail.com

" Adv. Code No. 1426



